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LOK SABRA DEBATES 

LOK SABHA 

Thursday, July 25, 1985/Sravana 3, 
1907 (Saka) 

The Lo/\ Sabha met at Eleven 0/ tlte Clock 

[MR. SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 

[EnglIsh] 

News Item Captioned "New ONGC 
Policy Hits Shipyards" 

-41. SHRI LAKSHMAN MALLICK: 
Will tbe Minister of SHIPPING AND 
TRANSPORT be please to stare: 

(a) whether Government's aUction bas 
been drawn to tbe new. jlem captioned 
"New ONGC Policy bits "shipyard" appear· 
ing in Business Standard dated tbe 26 JUDe, 
1985 whcrein it hal been reponed that Oil 
and Natural Gas Commission revisinl its 
earlier polley of acquiring indilenoul otf-
.hore supply vene)s has put lome of the 
Indian shipyards in trouble; 

(t) if 10, whether thele shipyards which 
bad formed a consortium specifically to 
execute Oil and Natural Gas Commission 
orders for OSVs are at a loss to understand 
what tbey will do witb additional capacity 
and expertiso if no repeat orders are given 
to them by tbe Oil and Natural Gas Com-
mission; and 

(c) if 10, detcliJs of the position in this 
Ie,ard ? 

THE MINISTER OF STATE OF THE 
MINISTR Y OF SHIPPJNG AND TRANS· 
PORT: Ca) to (c) There is no revi,ioD in 
tbe Policy of ONOC (or aequirinl indi,eD-
OUI Offshore SuppJy Vessels from Jndlan 
.hipyards. OMOC bave abeady placed ordera 
lor manufaclure of OSV. on Indian ship. 
yards. However t their futllre r(quiremcnt 

is planned to be met by charter-bire. The 
capacity of Indian shipyards can be utilised 
by making the lodian companies, who 
propose 10 charter-hire OSVs to ONGe, 
place orders on Indian shipyard •. 

SHRI LAKSHMAN MALLICK: 
During the previous years, ONGC has given 
orders for OSVs to these Indian Shipyards, 
and had also given 8D assurance to placo 
further orders for such vessels. But in tbe 
meantime, the ONGC has imported 6 
foreign vcne)s. May I know whetber lome 
Indian Shipyards, particularly those in tbe 
eastern legion I are gcmg to face trouble 
d\.l~ to ONOC Dot placing furtber orden 
with tbem. If so, what steps are the Govern-
ment ,oing to make to belp the Indian 
Shipyards which are likely to be in trouble' 

SHRI Z. R, ANSARI: As I have 
already stated in my answer, ONGC have 
not chaD.cd their policy of acquirinl OSVs 
aod OPSSV. from the iodilenous Stlipyard. 
The consortium of tbese four Shipyards 
came into existence in 1983 aDd before tba' 
tbere were -demands of tbe ONGC for OSV. 
and OPSSV.. Quite a sizeable orden were 
placed after tbe cODsortium was formed 
and the t.chnoloKY was transferred from 
Norweign Shipyard for indigenous manufae-
ture of these OSVs and OPSSV. Dut 
because of tbe beavy demand of luch veslell, 
lome import was allowed and some pur-
chases were made from the forcilD Shipyard. 
also. The pre~ent POSIlIOD is it is tfue 
that tbe ONGC are n'ot placiDg further 
orders for the purchase or OSVs and 
OPSSV. and they have taken a dccilion that 
because of the financia.l lon!traints. tbey 
will go for charter-hire. 

PROF. MADHU DANDAVATB : What 
.il meant by osys and OPSSV, 7 

SHRI Z. R. ANSARI: 
supply velsels Bnd Offshore 
Support.cum SuppJy Veasell. 

[Tralf' falion] 

Offshore 
Platform 

MR. SPEAKER: Why do you do lueb 
a wrODI thiol lome times, Professor ? 
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{Eng Ii'h] 

SHRI Z. R. ANSARI: That is the 
position. Becauge of tbe policy, tbe demand 
for OSVs and OPSSVs is tbere and the 
private companies and public sector under-
takings may place orders to the indigenous 
shipyards, make purcba~e from them and 
put them at the dilposal of tbe ONGC in 
tbe ache me of cbarterinl. 

SHRI LAKSHMAN MALLICK: I would 
like to know whether the Government 
have made any study on tbe problem of tbe 
lad ian Sbipyards. If so, what are tbe main 
reasons and what are tbe main problems of 
,be Shipyard. at present .nd what steps are 
tb. Government taking to remove these 
dirricultiel and problems of the Indian Ship-
yards? 

SHRI Z. R. ANSARI: Naturally, tbe 
problems are that of lick of orders As far 
a. tbeso OSVs and OPSSV. are concerDed, 
becau.e or a world-wide recclsion tbere is 
• very bil and cut-tbroat competition among 
tbe Ihlpyards in tbe world and tbe foreiln 
Ibipyards are just lellina their ships as a 
Olucb lower price. Tberefore, tbe Govern-
ment hive taken a decision that over tbe 
international price wbich will be assessed by 
tbe v.luerl, 30 per cent Will be given to tbe 
.bipyards and jUtt to live support and ju.c 
to bring down tbe prices of the Ibipyardl, 
out or tbis 30 per cent, 1 S per cent will be 
coyered by tbe ONGC and IS per cent by 
tbe Petroleum Ministry. 

SHRI PRIYA RANJAN DAS MUNSI : 
Sir, tbe ONGC in India for tbe last few 
years i. functioning like a parallel govern-
mont. Tbey bardly care for the MlDi'ter 
and tbey hardly care for the Government 
decisions. 

MR. SPEAKER Do tbey agree with 
it ? 

SHRI PRIYA RANJAN DAS MUNSI 
I am puttin& my quc,tion I request you 
to allow a di,cussion at the end of the 
SenioD on tbe ONGC. Technician, in tbe 
avor .l~~ ag.: aroup of 30·40 years are bUll· 
dinl up the resources for tho couDtry. But 
tbe people at the top are bebavinR in sucb 
a m maer ju1t to 'get import. and otber 
orden rrom abroad and thereby sipbonina 
tbe [QJOOY of the eOl1ntry year after after 
and pullioa tbe oountry'. interests at atake. 

My question is-it is not connected with 
petroleum. 

~1R. SPEAKER Mr. Mun8i, so far 
you have referred to the Petroleum Miniltry. 
But I would like you to put sometbinl 
which concerns tbis Ministry. 

SHRI PRIYA RANJAN DAS MUNS} : 
I am pUltlng thai question. 

MR. SPEAKER : Why do you put that 
question? 

SHRI PRJY A RANJAN DAS MUNSI : 
I am cominl to tbat. 

MR. SPBAKER Why this circuitous 
manner? 

SHRI PRIYA RANJAN DAS MUNSI : 
It is intcr .. connccted and I have already 
explaiaed it. Tbe shipyards and tbe docks 
for off-sbore drilling lie with tbe Transport 
Minilter but the otber tbiola lie witb tbe 
Petroleum MiDi.ter. J am helpless. My 
question is tbil. I want to know wbether 
it is a fact that on turnkey project balil, 
Mazagaon Dock Ltd. was authorised as a 
licenlee of tbe ONOC to complete the 
project with the supportive indiaenous or:-
sbore driJIing process in tbe shipyards and 
arter bavinl done 80, tbe Mazaaaon Dock 
is preslurised by the ONGC to ignore all 
thele proposals tbat tbey ba\1e cxecuted 
earlier. And if so, i. the Ministry goinl to 
make any inquiry into it? That il my 
question. 

SHRI Z. R. ANSARI: The supple-
mentary docs not arise out of chis question. 
Tbis question il basically regardinl in \be 
change in the policy. of the ONGC, as far 
al the purcbases of OSVs and OPSSVs from 
the indigenous shipyarda il concerned; it 
does not pertain to tbe otber sectors. 

SHRI PRIY A RANJAN DAS MUNSI : 
My questIOn was this, viz that the proposal 
or tbe Mazagaon Docks aD turnkey basi. 
lO maintain indilenoul projects in this 
matter, and to maintain the sbipyard for 
off-sbore drilling, was autboriscd by ONGC 
by hcensing. Later on, i. e. now, that project 
is bemg ignored. It is a fact or not? Do 
you think tbat it i. not connected with this? 
How is it So ? You may say tbat you do Dot 
know it. 
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SHRI Z. R. ANSA~I My difficulty 
is that the question pertains either to tbe 
Ministry of Petroleum or to the Ministry 
ot Defence, becau.,e the Mazagaon Dock il 
under the Minisuy 01" Defence. How can 
I be expected to answer a questi on pertain-
ing to other Ministries? 

SHRI THAMPAN THOMAS: I would 
like to brlDg in a very itPpoItant a!pect 
related to tbi. question. The Cochm Sbip-
,ard is now going to face a complete lock-
out or closure. because of the present policy 
adopted by the Government. This JS one of 
the major Shipyard in India, where 75,000 
CWT. ships are to be built; and six orders 
were tbere for bulk carriers from shipping 
Corporation. That bas now been cancelled. 
Subsequcot)y, the Cochin Shipyard tbouaht 
that they will act tbis ONGC business. 

I am associated with them, as a trade 
union leader. I prelented a memorandum 
as early as in 1983, to get these orders Now 
this Government has given orders to Mitsui 
Company in Japan for $4 2 crores. By this 
action, a foreign agency is coming into the 
country, and it will take away the know·how 
of this country; and the shipping industry 
will be put to various dHficuJties. It cannot 
come up At present, there are reports about 
an these things in our papers, and our part 
of tbe country, which say that the Cocbin 
Shipyard is to be closed. Crores of rupees 
have been invested, and they have no wOlk. 
Workers are remaining idle. I would like 
to ask tbe Minister whether Govtrnment 
will re·tbink about fbi. mauer, and aive 
tbis work to our our shipyards, either to the 
Cochin Shipyard or other Ihipyards, where ... 
ever it il pOlsi ble . 

I would also like to point out that for 
,hipmakiDI, Govelnmtnt is giving 80% at 
loan and subsidy _ Wben ~O% il given as 
loan and subsidy to private individuals, and 
it is on Oovernment money tbat Ihips are 
brou,ht in, where these oil tankers and 
carriers are brought to ONGC, a Govern-
ment concern, our shipyards Ibould b. 
promoted. Will Govcrnmcot conlider this 
aspect? ThiS is my question. 

SHRI Z. R. ANSARI : AI far al tbe 
main question is concerned, it is about 
indiacnous capacity. Tbe point is that wben 
indiaenous capacity is Ivailable, we must 
utilize it; aDd I do a.ree with .be bOD. 

Member on this count. As rar as the issue 
of Cochin Ship) ard iii COl Ct fned. it is not 
the matter at j8~ ue now. It IS only tbose four 
sbipyards •..... 

SHRJ 1 HAMPAN THOMAS I It i,. 
Sir. We have, i.e. th: CochlO Shipyard bas 
quoted Rs. 200 crores; and it was negotia-
ted .. 

SHRI Z. R. ANSARI: I can answer 
that queetioD, provided a separate question 
is put. Presently, we are concerned onJy 
with ONGC's Policy. and also with the four 
shipyards which had formed a consortium 
for building OSVs and OPSSVs. 

PROF. MADHU DANDAVATE : The 
reply is not satisfactory. 

SHRIMATI GEETA MUKHERJEE 
It is not sati~factof)'. (/r.If"uplion~). 

SHRI THAMPA'N THOMAS: It i. 
not satisfactory. I want Government to think 
in terms of rhanging the Policy of giving it 
to a foreign agency. They have II botaged 
our sbipping industry by coming to India; 
and we wilJ have no way (0 get out of it 
once and for all. So, I waot this Govern-
ment to re-think 00 it, because when a 
foreigo company comel in, our technololY 
will not improve. That is what I am comp-
lainilli. We have the infra-structure. That 
infra-structure is sabotaled because of this 
policy. 

PROF. MADHU DANDAVATE: The 
Question i •• implc, viz. whether he will re-
tbink. }I tbat re·tbinkiDI not permissible' 
( lntertuptlon,). 

SURf Z. R. ANSARI: I have not 
said tbat re thinking is not permilsible. 
(Interrupt/om) . 

SHRIMATI GEETA MUKHERJEE 
They are in a soup because of tbi •... 
(Ir. t""upflOm) 

MR. SPEAKER : Mr. Minilter, You 
should answer tbis questioD. I tbink it ia 
quito pertinent on their behalf to bave put 
tb~ Que8tion-whether tbe policy can be 
reviewed or Dot. There is nolhiDI 10 bind ina 
that we ahould be riaid on it. 

SHRI Z. R. ANSAR1: AI rar as tbe 
policy of ,he MJniscr, of ShippiDI • nd 
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Transport is concerned, it has a firm policy 
tbat if indigenous capacity i, available, tben 
tbere il no question of allowing it. 

SHRIMATI GEETA MUKHERJEE: 
It is available, but it is n,1t betng utilized. 

MR. SPEAKER : That can be a point 
of view otberwise also. 

SHRI Z. R. ANSARl : I do not want 
to enter Hll-> a controversy. Tbe policy of 
tbe Shipping & TC80'POC[ MinIStry is quite 
firm on thiS i'\su, ttt"t where the indigenous 
capacity is available we should utilize thaI 
capacity as far as possible. Suppose ONGC 
is lequiring certain specialised ships imme-
diately and they cannot be acquired from 
tbe indlgenou, source, then, of course, we 
have no option but to permit them to do It. 

(/nterruprlon,) 

MR. SPEAKER: You can just have a 
meeting with them. 

(lnt~rruplions) 

SHRt THAMPAN THOMAS : How 
are they going to re-employ tbe wockers 1 

MR. SPEAKER: You put another 
question and I will aet aD answer for tbat. 
In the meantimo, they caD have a review of 
thi. thiDI. If they are giving lome subsidy 
and 80 per cent of the money is being provi. 
ded. then It clln be thought of otherwise 
also •. 

SHR( Z. R. ANSARI : A~ a matter of 
(act, wbile giviog permission for the purchase 
of ships from abroad, thiS angle IS always 
studied that is the capacity of tbe andlgenous 
shipyards. 

Transport Fund for Development of TraDsport 
System of Delhi anet Other Cities 

•. l2. SHRI BASUDE~ ACHARIAt 
SHRI B N. REDDY: Will fhe 

Mloi!lter of SHII:'PING AND TRt\NSPOR T 
be pleased to state : 

(a) whether Government propose to 
create a traniport fund with contribution 
from the Ministries of Railways. Work! 
and HouS1D1 and Snippillg and Transport 
apart from lo~al bodies malDly for the 
developmeot of transport system of Delhi; 

(b) if so, the details thereof; 

(c) whether Government have' any plan 
to cCt'ate similar funds for the development 
of transport in other cities also; and 

(d) jf so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND lRANS-
PORT (SHRJ Z R. ANSARI): <a) and 
(b) The question of creation of a fund, by 
pooling of resources With contributions from 
MIDlstries of kaalways, Works & Housing. 
Sbi pping and Transport and Local Bodies, 
for the development of Transport System 
in Delhi, was discussed iD an inter·d.!part-
mental meeting on 7th June, 1985. The 
general consensus was that each concerned 
Agency will explore the proposal and inti-
mate the position to the Ministry of Works 
and Housing, who are to operate the Fund. 

(c) No decision bas been taken so far 
in th is regard. 

(d) Does Dot arise. 

SHRJ BASUDEB ACHARIA : Really it 
i. a lood proposal but to solve the transport 
problem of tbe metropolitan cities of our 
country, what IS really necessary is tbe need 
for effective total transportation system, 
and tbis is only possible if these i. a coordi-
na'lOg agency capable of plannmg, imple-
menting and administering the efficient 
transport sys(em which is Jacking JD our 
country. ThiS was felt by various commie-
tef'S constituted by tbe Government 
prevjou\ly including the National Transport 
Policy Committee. In view of this, will ahe 
government consider a proposal for .ettlD~ 

up an intt,rated coordinating agency (or 
planning, implementing and administerinl 
the total transpoct system-railway, surface 
and water transport system? 

SHRI Z. R. ANSARI; Ttte hone 
member has ngbtly pointed out that many 
commIttees recommended for such an autho-
rity which should take a total view on this 
transport policy. The National Transport 
Policy Committee also recommended for 
some such autbority, a siDllc transport 
autbority to be set up which Ihould take 
as a part of regional development, an overall 
charge of all modes of transport. 1 be 
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recommendation of the National Transport 
Policy Committees bal beeD accepted by the 
Government. 

Only the railway 5ervices in the urban 
areas have been excluded. Excluding the 
suburban raalway system, for all other 
modes of transport this recommendation has 
been accepted by the Government. 

MR. SPEAKER : Why do you Dot 
start some ferry service in Bombay? 

PROF. MADHU DANDAVATE : Tbey 
want us to swim only. 

SHRI BASUDEB ACHARIA : Sir, 'OU 
know the transport problem of the city of 
Calcutta. In Calcutta tbe road space is only 
6 per cenl, whereas in DeJhi it is 22 per 
cent. in Bombay It is J8 per cent and in 
Madral it is 16 per cent. We do Dot know 
when the construction of the Metro Railway 
will be completed. The Railway Minilter il 
here today. Thougb the tarlet date il 
December 1989 one "'if" hal been added 
now, that "if the fundI are available it 
will be completed within the target date." 
So, in view of the problem of the city of 
Calcutta will the Government also consider 
having what hal been mooted for Delhi, (or 
Calcutta alia? The proposal of fundins 
in consultation with the different Ministriel 
and implementine through the Works &: 
Housina Ministry can be extended to the 
city of Calcutta cODaiderll1g the traffic 
problem tbere. Will the Government consider 
the proposal to extend this to third city 
of Calcutta ? 

SHRI Z. R. ANSARI : I do agree that 
tbere are problems not only in Delhi. but 
in Calcutta, in Bombay the problems are 
much more severe because of tbe population 
-human population as welJ as of tbe vehi-
cles-and actually this inter-departmental 
meeting was held for Delhi only because as 
a matter of fact tbe question of caterina to 
tbe needs or transport is a State subject. 
The local bodies, tbe local authorities like 
Municipal Corporations, they take care of 
tbe needs of the metropolitan city transport 
• ystems. 

For Delbi w. called a meeting of tbe 
oraanisations which are involved in tbe 
transport system and for tbe total develop-
ment of Deibi. We have just dilcu.sed tbe 
things and there was a conse~sUl tbat eve,., 

• department and Ministry will lend it! pro .. 
posals to the Ministry or Wor ks and 
Housing and then tbey will take a total 
view. 

As far as we are concerned we do aaree 
that those problems are there and we arc 
just trying for DeJhi to have a conlenlUS on 
thtse points. For other cities the State 
Governments and the local bodies are 
involved to have some sort of a transport 
IYltem. 

SHRI BASUDEB ACHARI": But 
funds Ihould be made availab1e to them. 

[Tra"lIation] 

MR. SPEAKER : There is still another 
name, Amitabhji. Why are you raising your 
hand 10 hiBh when your hands and those of 
mine even when half raised are quite high? 

SHRI AMITABH BACHCHAN 
(Allababad) : This is while. I am sittmg, 
Sir 1 

[En¥/ishj 

SHRI B. N. REDDY : In this regard, 
I would like to know from tbe bon. Minisrer 
if tbere are any proposal. to provido any 
transport facilities at tbe Vizag port. 

SHRf Z. R. ANSARI : At present there 
are no proposall. 

[TrandalionJ 

MR. SPEAKBR : Since Shri Jaipal bas 
come now, I sball live Shri Amitabh ao 
opportunity to speak, al tbere was a ~om­
plaint that be did not speak ••• (lnl~/,uptio,,~) 
and Shri Jaipal was more vocal in tbi, 
complaint. So, I want to remove it now. 

SHRI AMITABH BACHCHAN: Mr. 
Speaker, Sir ... ... (l"t~rrupt'onl) 

(English] 

SHRI S. JAIPAL REDDY: He is fillinl 
up tbe backlonl of films as well .1 tb. 
question •. 

I have Dever railed any objection to bi • 
.ilence. Only Conareslmen have raised objec-
tions. 

[T,Q/II/allo"J 
SHRI AMITABH BACHCHAN Mr. 

Speak.er, Sir, there is a city in India •••. 
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MR. SPEA KER : Sil1ce Sbri lairal bas 
c(lme ~ow. I shaH live an OPPOltUDity to 
Shri Bachchan. 

SHRI BAlKAVl BAJRAGI: Sir. he is 
Ja ips) \\bclCtis Shn BacLchan is Jaya. Pal. 

SHRI AMITABH BACHCHAN: There 
is a city in IndIa, where the transport servi-
ces are mOl' disappointing and the name of 
tbat city IS AJlahabad. Since a transport 
fund is beiDa created now, will lome allo-
cation, out of the fund left over after spend-
ing the same in big cities, be made for 
improving the transport snvice in 
Allahabad? 

MR. SPEAKER : He II saying that 
allocation will be made not from the left-
over but from the original (und. 

SHRI Z.R. ANSARI: Sir, Allahabad i. 
very dear to us ••.•.. 

MR. SPEAKER: What do you think. 
about the peopJe of Allababad ? 

SHRI Z.R. ANSARI: The city wbere 
Ihe Ganga and the JamuDa meet, where 
Bachcban's 'Madbulhala' echoes and which 
bas lIven UI a fine artist. of the calibre of 
Amitabh Bachchan il very dear to us, but 
Ibe difficulty with us is...... ... So far as I 
am concerned. I like tbose that like you 
also. I love tbat city as a150 tbe people who 
live there. 

By'. Sir, the problem is that there are 
twelve cities wbole population is more tbeD 
one million. The problem of such m~tro .. 
pol i tin cities is very complex and as ) told 
you earlier I it ia a Slate subject. We had 
made a belinning jutt to find a way out. 
It will also lead to beJpinl other States to 
Ind a way out and, perbaps, other States 
may also pay attention to it aDd they may 
al50 aSlociate themselves with it. 

So rar as Allababad is concerned, 10 
far we have not been to do anythfnl for 
even tbese twelve cities. Therefore, we are 
"elplels. 

[E17g/i'h] 

PROF. MADHU DANDAVATE: By 
implication he is SUlacllinl tbat tbe popu-
latioD of AUatabad sbould ,0 up. 

SHRI Z. R. ANSARI. Not by more 
births but by ,hiftiDI. 

SHRI MURLI DEORA: Public trans .. 
port .,.tems In all cities are subsidised by 
the Government, but there should be a 
uniform policy. I wouJd like to know from 
the hon. Minister bow much subSidy the 
Government JS giving to DIC. Is the 
Minister aware ot an organisation called 
BEST which is carrYing 4.5 million commu-
ters everyday .nd where there il no que ue bre. 
akin~, no ticketless traveJJiol and out of 100 
buses, 95 buses are on tbe road during peak 
hours? wby is the Government not con-
siderins giving subsidy to other urban trans· 
port systems like Calcutta, Madras and 
Bombay 1 

SHRI Z R. ANSARI: As I have already 
said, to provide transport facilitIes to the 
cities including metropolitan cities is tbe 
responsibility of tbe State Governments. 

It is not the Ccntral Government whicb 
provides thele racilities. We only just come 
to their rescue whenever tbere is a problem. 
A. far as Delhi is concerned, Delhi bas lot 
8 peculiar status because the main transport 
facllity for this city of Delhi is only road 
transport which is being operated by the Delht 
Transport Corporation by running buses, 
and that Corporation is under the Ministry 
of 'hippinl and Transport. Jt is not tbe 
lubsidy, it is just by liviD. some 108n assis-
tance to tbe DTC that we are aiving them 
support. No subsidy is being given. 

SHRI SOBHANADREESWARA RAO: 
Mr. Speaker. Sir. the hOD. Minister bas juat 
stated that tbe transport problem is a State 
subject. But what I would request is if 
tbis transport, solving an inrrastructural 
problem, is a State lubject, then we should 
bav. adequate funds to support this pro-
Kramme. In case adequate provisions are 
not made in terml of borrowin8s. in terms. 
of raisin, loans, in terms of anythin8 else, 
then probably tbe Central Government 
.bould come to tbo assistance of the State 
Government. For instance, the Hyderabad 
city is in a very bad shape. Tbe transport 
problem is acute there and' there is no in-
rra.tructure at all. Therefore, if we arc 
liven a fund, if we are allowtd to raise the 
rundl, we will raise on our own, or else thc 
Central Government mlJlt do it. This is 
wbat I would request the Mioister to con-
sider. 

MR. SPBAKER : Dr. Chandr!l Shekbar 
Tripathi, NexC QUCltion. 
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SHRI SHANTARAM NAIK : Sir. I 
~hould sit next to Mr. Amltabh Bachcban 
10 tbat you may see my band rais'ed. I have 
raised my band first; however •• even to eigbt 
baods were allowed subsequently. 

MR. SPEAKER: All right, next time 
you sit tbere. 

[Traflslation] 

Leakage of Question Papers of B. FAI. 
Ebtrance Examination of Deihl Unl,ersfty 

*43. DR. CHANDRA SHEKHAR 
TRIPATHIt : 

SHRI SARFARAZ AHMAD: Will 
the Minister of BDUCA,.TION be plealed to 
state : 

(a) whether it is a fact tbat the ques-
tion papers let for tbe B.Ed. Bntraoce 
examination of the Delhi University were 
sold; 

(b) if 10. the action proposed to be 
taken by Government againlt the persons 
wbo .old tbese question papen: 

(c) whether it is allo a (act tbat on a 
number of occasions earlier some otber 
examination papers o( Delhi University bad 
been leaked; 

(d) i( so. tbe detaill thereof; and 

(e) action taken by Government to 
avoid lucb recurrences 1 

THE MINISTER OF EDUCATION 
(SURI K.C. PANT) : (I) A part of tbe test 
material for tbe B.Bd. admilsion test 
scheduled for June 28-29, 198.5 bad leaked 
out. 

(b) The Vice-Chancellor has appoiot.d 
a ono·man Enquiry Committee to 10 into 
the leakale of teal material, to fix responsi. 
billty for the laple. and to SUllcst remedial 
measures. 

(C) Accordiul to tbe Delhi University, 
DO leakago of examin.tioD paper. had takeD 
place durin8 tbo last five years. 

(d) Does not arise. 

(e) The Enquir, CommiUee apointed 
by tbe Vice·CbanceUor hal beoD .,ked to 
recommead romcdial mealuro. to preVlDt 

any leakale of questloD paper. in the 
future. 

DR. CHANDRA SHBKHAR 
TRIPATHI: I want to know from tbe 
boo Minister wbether these bUD,linl' 
rclatlnl to tho sale of question papers and 
their leakalc started (rom tbe lime since 
a penonll friend of tbe Registrar of tbe 
University was appointed tbere al officer 
on Special Duty Bxaminations. Before 
that.s the Minister has himself told a. 
such a thinl bad Dot happened there. Is 
it a fact tbat tbese irre,ulartie. Itarted 
after tblt perlon was appointed as Officer 
on Special Duty (ExaminatiODs) whGS. 
Dame had appeared in the 'Ja'l-Satt.' 
dated 28tb June? 

SHRI K.C. PANT I This leakaae 
came to liaht on the mor.in. of 28th JUDe 
wheo tbe examination was due to start. 
Half an hour be (ore the paper was due to 
.tart, some old studentl met tbe Vici 
Chlncellor, and sbowed bim a Zerox-copy 
purported to be a copy of the paper set 
for tbe examinatioD. The Vice Chancellor 
immediately sent a peraon to fiDd out tbe 
fact. "On cbeckinl the rlcta it wa. found 
that tbe paper dieS contain some lucb 
mlteri.l and, al such, be cancelled that 
examination and constituted a committee 
to inquire into it. This committee will 
investi,ate and establisb tbe respoosibilitJ 
for tbis leakalo and. I think. it will not be 
pcople on my pact to lay at tbis Itale 
wbo il relpoDliblo for it. It will Dot be 
proper to nam~ anybody before the eaquiry 
committee submits its report. 

DR. CHANDRA SHBKH~R TRIPATHI: 
I also waot to .know whetber tbe Itudent 
leaders, who purchaled the que.lion 
paper for Rs. SOO and produced it before 
tbe Vice Chancellor. also mlde allelations 
that Bucb irregularities were a relular 
feature In the Delhi University ia tbe ca.e 
of otber professional cour.e. like M D.D.S. 
elc. too, and if 10, whether Government are 
con,ideriDI to band over tbis calO (or 
iDvestilatioQ to aaonciel, liko, tbe C.B.I •• 
so that sucb bUDlliDl1 could be Itoppod 1 

SHRI R.C. PANT: Mr. Speaker, Sir, 
tbere have beea complaintl about tbe 
eotraftce examialtion for M.B.B.S. allO. 
The hOD. Member·, ,ubmillioD tbat 
tbere have beeo varioul complaiat. durin. 
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tbe last rew years is correct. Today, I had 
a talk 'ftath the Vice Chancellor. Earlier, 
the University bad set up the Justice 
Bbargava Committee to inquire into the 
complaints regarding, the examinations 
of 19HO-82. Thereafter, compUl~ri5ation 

was mtroduced for preparing the results. 
Still, lome complaints were received last 
year, due to which the matter was taken to 
tbe High Court. Ultimately. manual 
recbecklD& of the entire examination result 
for tbe M.B.B.S. was done. This year 
also, there was complaint regardinl entrance 
examinatIon for M.D. and M S. There-
upon, re-checking was done. I had also 
asked whether there were any complaints 
this year allo regarding M.B B S to which 
be replied that no complaint had been 
received. 

SHRI SARFARAZ AHMAD: Mr. 
Speaker, Sir, the hon. Minister ha! 
reve aled that an enqUiry committee was set 
up by the Vice chancellor. This process 
of the settinl up of enquiry committee aDd 
tben bolding the enquiry takes a 10Da time 
and in the meantime, tbe people forget about 
it. I want to know from the bon. MlDlster 
whether some time-limit bas been fixed 
in this regard and if 10, whether the officials 
responsible for tbe delay have been 
pUDlabed and jf not, what are tbe reasons 
for tbat ? 

SHRI K.C. PANT: Mr. Speaker, 
Sir, tbe one-mao enquiry committee set up 
by the University carlier had aubmilled its 
interim repolt and, thereafter, it submit-
ted itl lecond report. The enquiry com-
auUee set up for tbe M.B.B.S. Examinations 
.s another committee, which had sub-
mitted itl recommendations, and action on 
lome of tbe recommendations bas already 
been taken. The rest or the recommen-
dation, were referred to the Third Committee 
which has submitted its recommendationa 
and the lame are witb me. ]f the bon. 
Memb:r wants, I can aive its details. 

SHRI KALI PRASAD PANDEY: 
Mr. Speaker, Sir, complaints are receiv~d 

every )car regard in, tbe Jeaksle of papers 
and irregularities in examination results 
in the Delhi University Committees bad 
.180 been set up a number of times, but 
their recommendations were put in cold 
.toraac. Is it a fact Ibat the Dean of the 
Delhi Univ~rsity bad prepared photo copies 

of the question paper of B. Ed in advanr.e ? 
If SOt what v.ere the reasons for tbat? 
As Government propose to hand over (be 
work of conducting tbe examinations to a 
public body to stop lhe bUDSliol ? 

SHRI K.C. PANT: Sir, I have seen 
that the Delhi University had taken prompt 
actioD. When in the morning, the VIC«-
CbancelJor came to known half an hour 
before the examination was scheduled to 
start tbat sucb Zcrox copies wtre wlfh tpe 
students, be immediately cancelJed it. He 
conducted tbe examinations afresh end 
set up a committee and took action. I do 
not tblDk tbe University had faded In the 
matter In any way. There is another good 
feature that tbere is a provision for Ie· 
cbeckm& In the DeJbi Univeuuy. If there 
is any complamt regardmg re-checklng, 
any ttlldent can approach bim at any 
time. Some bun8JiDgS have aJso bern 
detf'cted in this regard. 1 think thIS is a 
very healthy tradition and prOVISion. 
Thousands of students take examinations 
every year. There is room for bungllDg 
in the examinations, and bungJings have 
taken pJace too but we should support tbe 
University if it is vigilant 

[English) 

SHRI Y. S. MAHAJAN : Sir, there are 
frequent reports of Jeakages of question 
papers and mass ... copyin. by the stu dents 
at university examinations. Some or the 
universities are very strict: but some are not 
so. In Bihar we found tbat they passed a 
Criminal law, impoling 2 years' rigorous 
imprisonment on students resortinl to such 
unfair practices in examinatjons. It bad 
some effect in the beginning but now tbis 
mass copy ina il • common practice Tbere 
are also reports of luch happenings in other 
universities. Would the Goveroment of India 
take some serious measures to discourJlgc 
such tbinas ? 

SHRI K. C. PANT : We Will look into 
this while examlDlng the education syslem. 
But, basIcally, 1 think, one of tbe problems 
is that the prescnt eva)uauon and aradln& 
.ystem at examination. OD~Y tests a sludentts 
memory. 

Our entire social s)stem, administrative 
system, and our way of looking at tbin@s is 
such that once 8 student aets 8 certain divi-
,;on or 8 c:ertalD mark, tben, that goes 
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alaiost him, that acts as a blemish for his 
whole career. Therefore, an examination 
perbaps hal become a wort of test, to te.' 
tbe memory rather than tbe understanding 
of tbe leudents; that aspect has become 
ratber rar too important in the scheme of 
things. But there are no easy option •• Some 
people SUllest National ExaminatiOD. Again 
there are flaws. Some susgest computcrisa-
tion. I have just told you the kind of flaws 
which comes in the way of computerisation 
and tben there is tbe human clement that 
relates to tbe erosion of values all round. 
thouah I personally frel that tbe ecucation 
system owes it to itsC'lf f() try to correct this 
erosion in values But, nevertheless, it is a 
time-consuming process and one cannot 
expect it to take effect suddenly. J, is a 
complicated problem. But, J think, we should 
be determined to come to grips with it. 
Otherwise, just like a cancer, it will get into 
our entire system. 

Power Generation Target 

·44. i-SHR I SATYENDRA NARAYAN 
SINHA: 
SHRI INDRAJJT GUFTA 

v{m the Minister of ] RR IGATION AND 
POWER be pleased to state : 

(a) whelbu the additional power 
generation target for Seventh Plan is beiDI 
scaled down significantly; 

(b) if so, wbether tbis would relult in 
continuing power shortages at the end of 
the Seventh Plao; 

(c) if so, what steps are being taken 
to remedy the situation; and 

(d) whether Government expect capa-
city utilisation also to improve during tbe 
Plan period? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI ARUN 
NEHRU) : (a) Additional generating 
capacity of the order of 22,245 MW is 
proposed to be instaJled in the Seventh 
Plan; this target is not likely to be scaled 
down. 

(b) and (c) A lIumber of steps are 
being taken to meet the power shortagel. 
These include measures to ensure timely 
cemplelion of on going projects, reduction 

in line losses, improved capacity utilization, 
energy conservation and effective demand 
manaaement. A comprehensive Renovation 
and Moderni6ation Prf1gramme has been 
formulated which will contribute towards 
impro,'cment in the sencralion of existinl 
thermal slalion. 

(d) Yes, Sir. 

SHRI E. AYYAPU REDDY: Mr. 
Speaku, Sir, Q. No. 54 is also connectrd. 
Jt may be taken up logether. Botb are 
part and parcel. 

MR. SPEAKER: It will come up later 
on. Mr, Sinha. 

SHBI SATYENDRA NARAYAN 
SINHA: Mr. Speaker, Sir, I would like 
to know what was t he proposal which wa. 
made by the Ministry to the Planning Com-
mission lesardina alidition of sene-ratinl 
capacity during Seventh Plan. 

Sir, from the reply it appears that 
Governmenl have decided 10 add 
22,245 MW. Now, Sir, during tbe Sixtb 
Plan the target was 19,000 M Wand the 
achievement was only 14,000 MW. Accord-
iog to this, it appears, we will have (0 

add 4,000 M W per year. This bas not 
been achieved at all during the last 30 
years. So, what is the ground on wbicb 
they fee) Chat they will be able to 
achieve this additional to capacity of 
2l,24S MW? It h.s been stated that 
cerraio measures have been taken (0 ensure 
'timely completion of on-goins projects-. 
What are tbose speCific mea&ures 1 Wbich 
are those projec(s? How are you loinl 
to reduce cost OVef-!Un ? 

It is my information that several pro-
jects which are in Bihar for instance, hke 
Kati Thermal power and Koelkaro projects, 
their cost overrun is of the order of ) 00 
to 20tl per cent_ Wh4t are the specific 
measures that you propose: to take to 
reduce thiS and to ensure completion of 
. tbese projects on time? I would also like 
to know what extensive measures are being 
taken to reduce the transmission lossel 
b.!cause our information is, the trans-
mission losses are very higb, as bigh as 
20 per cent and tbis is due to theft and 
tecbnololical difficulties. I would like tbe 
Minister to specifically tell us what 
'pecial measures he proposes to take. 
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MR. SPEAKER! Too IODI. 

SHRI ARUN NEHRU: Sir, I am 
out numbered when bon. Members from 
Bihar and Benlal have asked tbe questions. 
In both cases tbere has been a maximum 
delay as far as projects are concerned. A. 
tbe situation stands, the Working Group ... 

MR. SPEAKER: Put your weiaht 
behind it, Sir! 

(lnterruptiom) 

SHRI ARUN NEHRU: Sir, the capacity 
addition was roughly 30,595 M W. Tbis is 
what we proposed. The Planning Commission 
bal so far cleared 22,245 MW. The discu~· 
sions are still going on with the PJanning 
CommillloD. We have additional capacity 
comiol in the sbape of our gas turbi nes 
whicb we are setting up and I would not say 
tbat thi:; figure or 22,245 M W is a constant 
figure at the moment. W~ are still makins 
.fforts, we are tryiol various hydro'electric 
projects (or bilateral financlOg as an 
addition and we are very confijent tbat we 
will come witn a figure between 22,000 MW 
and 30,000 M W. 

Regarding power pr.:>jects J would like 
to live a CJtcloric:11 assurance that in tbe 
Sev~ntb Plln no Central powor projects 
wi" be delayed Mo.tt or them are 
comlDlL on time. The problem which is 
really comins up is of the States. I f you 
waDE, r can give you indiVIdual eXimples. 
A thermal project which is supposed to 
come In 5 to 6 years IS takjng IOta 15 
yeus. A hydro·clectric project which 
sbould CO'll: in 1 to '0 years take some 
time like 10 to IS years. At the m.lment 
for the y:ars 19.15, 1981 and 1987 we 
would b! ~,meratin~ additional capacity. 
of 4000 to SOOO MW. But we are takiog 
up tho m'ltter wltb th~ States and in fact 
in m.1oy ca "ie5 we have recommellded to 
them thit ttl~IC financial allocations to 
th'ir projects m'J,t be total because what 
h hl;>i)!!litlg is, a State is start ina too 
m lay proj :ct! nof living full allocation .lnd 
hen;! ttl;: proje=ts .HI! being delayed SJ, 
we ar! taking up thi' matter with each 
iajjvidual COler Minister and we are dis-
cuuing thiS. and w! are very nJp:(ul that ID 
tbe years 19i5, 1986 the 9000 MW capacity 
which is loin, to b.: added will mostly and 
largely come on ti me. 

Sir, in regard to transmilsion lOisel, 
tbe transmission losses today are about 20 
per cent. We feel that transmission losses 
should not exceed at tbe most 10 to 14 
per cent. There is a gccat deal of power 
theft taking pJace and on this we have 
taken very ,'rinacnl measures with all tho 
States. I tt.ink it should be appreciated 
that the State E!ectricity Boards are 
run by the St. ,e Governments. So, as 
far as the Centre is concern~d, we can 
only give suagestion, in this relard and in 
certain States like Uttar Pradesh, Bihar 
and in Delhi for the past few months a 
areat deal of effort bas been made to curb 
the power theft. So, the overall situation 
is that as far as the allocation of funds 
for tbe Power DC!partment is concerned, if 
we have only 22000 MW, we will run short. 
There is no de!lyiDg the fact. But in 
today'~ situation and what we are forecslt ... 
ing five years hence, there is a .hortage of 
power to the extent of 7000 M W J but out 
of that in the past ff"w months due to in-
creasell plant load factor we bad a five-
point IOcrease. We will reduce the gap to 
about 4000 M W at the moment. 

SHRI SATYENDRA NARAYAN 
SINHA: Sir, in the answer it has been 
stated that a comprehensive Renovation 
and Modernilatlon programme bas been 
formulated whicb will contribute towards the 
improvement 10 tbe generation of existing 
thermal station May I know from the 
Minister If it is possible to justify the 
vanous measures tbat have been taken to 
improve the per formance of the thermal 
power stations because it would include 
also the coal suppliel and the RaBways' 
capacity to carry tbe coal to Ihe thermal 
power sta tions ? 

SHRI ARUN NEHRU: Sir, we 
have Rs. 5 10 crore scheme in the Seventh 
Plao for m.)deroisatioo. But if you a~k the 
basic reason wby wby plant load factor 
bas gone up and why it should oot go up 
in future, I thlOk, tbe basic point is really 
management Wberever we have bad 
effective manalement, the results have 
been very good. There bave been some 
problems with coal. They stiJI persist. But 
tbere IS no point in talking about it con. 
sistently. We are ask iDS for a quality of 
coal which we jUlit do not have. Railway 
movement. havo been satisfaccory. In 
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fact, both railway movement and tbe 
Ivailabi lity of coal in tbe last couple of 
months have been a record. Because of 
the bieber plant load factors, we have Dot 
built up our sto k. But tbe major reason 
(or inereasinl lhe plant load faclor is 
proper maintenance and basic manalement. 

SHRI INDRAJll GUPTA: Sir, I 
would like to know from the hCD. Minister 
whether durina ahe coune of the fomu-
lation of the Seventh Five Year Plan, the 
estimated allocatioD to the power lector 
bas been flUctuating and bas nC'w come 
down from tbe original amount of approxi. 
mately RI. 68,000 crorcs to about Rs 35,000 
croces. That is, there has been about 
almost 50% cut. If that is a fact, then on 
what basi' is tbe Minister so confident tbat 
the actual additional capacity which will 
be added by the end of the Plan will be 
not only 22,000 m w but al be is hopina, 
somethinl considerably more? 

It is not only a question of over all 
shortage but is also a question that different 
regioDs and different States in the country 
are suffering from very sharp differences 
in the availability of Dower In an overall 
Plan like the Seventh Plan which IR a very 
ambitious PlaD, wbelber it is gearing mainly 
the private sector or the public sector. I am 
not concerned jUlt at this moment ... 

SHRI ANANDA OOPAL MUKHO-
PADHYAY: Let it be given to the jOint 
lector. 

SHRI INDRAJIT GUPTA: Yel. 
may· be. You are capable of doing any-
tbing. Why is it to the Jomt sector? 
Well, power can be handed over to the 
private sector a) so ! 

SHR) ANANDA GOPAL MUKHO· 
PADHY A Y: Por the joint Icctor, you 
have sbown the way in West Bengal. 

SHR) INDRAJIT GUPTA: Which 
sector it may be, I hope Mr Mukherjee 
is as concerned as other people are in ' 
Welt Bengal. 

At the end of the Seventb Five Year 
Plan, the ahort-fall betwetn tbe demand 
and the supply will be loins up. The 
dempod ia aoine to ril~. You have in-
creased the lap between tbe dtmand and 

the availability v-hi,h ~iJ) tc tbere at 
tbe cnd of the Plan, from .. hat it il 
DOW. If jt increases. lben tbat is a bit 
of sad commentary on planoinl. The lap 
should be reduced. It may not be reduced 
very drasticalJy but it should be reduced. 
I t should not be increased. 

So, I would like 10 know wbat is the 
latest prol~ctioQ because it is on pOYter 
uJtimalrJy tbe whole dcveJol ment of the 
country depends; ind ustry, aariculture and 
everytbinl now d( pends on the further 
development and availability of power 
without which notblD& can be done. 

I would just like 10 know from him what 
is tbe great difficulty DOW in implcmcntiDI 
the idea of national gr id which we have 
talked about 60 many limes. h it the ob· 
struction by the State Governments? Is it 
abe mutual rivalry and jealousy tbat the, 
do not want 10 part with any of tbeir power 
for national grid? What is this? Wby 
does the Seventh Five Year PlaD not cate-
goricaHy say tbat the national arid will be 
brought into exiltence durinll the next five 
years? 

I would like to know from him. 

SHRI ARUN NEHRU: Sir, the alloca-
tion to the Ministry of Power, in tbe Seventh 
Five Year Plan, .1 the hone Member riabtly 
said, bas been very dra.tically CUI, Bur, a. 
I said, tbe oDloine projectl in the Seventb 
Plan have not been affected. The Jarlelt 
slice which is going to be cut off is on ahe 
projects wbkh we arc goiDS to start for the 
Eighth Plan. Now. roughly with 21.800 
meaa watt I we wouJd start for the 8th Plan, 
beCAuse as you know. the gestation period 
for the thf'rmal plan I is 5 ~·tars to 7 years 
and for hydro-electric projtct. it may be any-
thina bctween 7 years and 10 )cars. 

Now this figure of 21 p800 MW bal been 
scaled down to 4,200 M W. This i. really 
the larlest slice. 

The second area where there has bern a 
substantia1 out is on transmission and distri-
bution. What we have proposed was 22,000 
MW and tbere we are gettinl only 
8,800 MW. 

As • relult of tbe cumulative ~ffcct of 
all the.e thinKs, our alsel.ro.ot today i. that 
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there are two aspect.. One is the aeoeratinl 
aspect and the other i. load di.tribution and 
tran.milliaD aspect. It is our assessment 
that mOlt or the States are in trouble in 
transmission system But a!l far as tho 
existing projects go, as far as the cappacity 
for 22,090 MW g(), tbat will not be affected. 
But as I said earlier. if we do not get this 
money, all our plan projects are going to be 
affected. 

SHRI INDRA JIT GUPTA: The lap IS 

more or lesl as It is now. 

SHRI ARUN NEHRU: I am just com· 
ing to lnal. Currently the gap today 
is about 5,000-7,000 MW. If we go strict-
ly by the figuro of 22,000 MW. tbat gap is 
nol loing to increase. But we feel that in 
the Sl!ventb Plan period, tbe gap will get 
reduced witb tbe increased io tbe plant load 
factor. If we go through the averages 011 
plant load factor. for the period April· 
March we had a total of 50,000 MW and 
tbat we had a record generation in the 
months of December, J 984 and in January 
and FebrUdry and March this yeat. But 
already this year, we are averaging at 53,000-
54,000 MW. So, an additional plant load 
factor spread over a capacity of 4.5,000-50,000 
M W Will give U~ an additional 2,SOO-3,1l00 
MW of pow~r generation. I do not think 
there will be a larger shortage at the end of 
toe Sev~nth Five Year PIa n But there will 
be major complications in the Eightb Five 
Year Nan because, all. these projects had to 
Itart now and if we do not have the fundi, 
we cannot start the projects for (he Ei~hth 

Five Year Plan. 

SHRI INDRA JIT GUPTA: What about 
tbe national grid? 

SHRI ARUN NEHRU : The simple 
problem is we do Dot have the money. 

KUMARI 0 K. THARA OEVI: I 
would like to know from the hon. Mioi.ter 
whether Government has laid greater empha-
Ii, 011 the development of micro, mini, 
bydr,>-electr;c schemol during tbe Seventh 
FIve Ye:.u PI<l() in ord:r to benefit tbe 
rem ')t~ areas If S.), bow many schemes 
WIll be taken up in Karaataka, wbich arc 
there schemel ? 

SHRI ARUN NEHRU: The matter is 
still und~r. consideratIon with th e plannina 

Commission. The over-a)) constraint of 
fuods is there and we have liven cartain 
schemes but they have not beeD approved. 

SHRI DIGVlJAYA SINGH: As far as 
existing thermal power stations are con-
cerned, the common problem is tbtt tbey are 
all betchina io smoke and creatio8 pollution 
problems J believe that somewhere around 
RI. 200 c(orcs was to be allocated for exist· 
ing thermal power stations to instal electro-
station preCipitators I am not sure whether 
tbis amount IS enough. I am also not sure 
wbetber this amount itt sanctioned. Wbat 
does the Government plan to see that these 
exilting tbermal power statioos-there are 
two in front of us in Delhi and they are 
spread all over the country- are given 
adequate funds for inltalling electrostatic 
precipitators to prevent tbis hazard. 

SHRI ARUN NEHRU: They will get 
adequa te funds, in fact. 

[TraM lotion] 

SHRI PRATAP BHANU SHARMA: 
Mr. Speaker, Sir, the hon. Minister has just 
now told us In hiS reply that power plants 
based on aas will be set up during the 
Seventh Five Year Plan. I want to know 
from the boo Minister whether the re.erves 
of natural gas in Bombay High are lufficient 
to feed six gas based fertilizer plants besidel 
help in setting up of gas baled power plants? 
What will be the quantum of gas required 
for it and how much additional power capa .. 
city will be crea ted '1 

[English] 

SHRI ARUN NEHRU: I shall Deed 
notice for tbat. 

[TrCJnS lation ] 

Open ina or New Kendriya Vidyalaya8 
In States 

.45. SHRI K..D. SULTANPURI : Will 
tbe Minhter or EDUCATION be plea.ed to 
state the names of the State Governments 
which have submitted demaad for opening 
Kendriya Vadyalayas in their States '1 

THE MINISTER OF EDUCATION 
(SHRI K.C. PANT) : Accordina to the 
Kendriya Vldyalaya Sanaatban, tbe (OIlOW'DI 
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State Government,/Stato Government func .. 
tionaries have proposed tho openina of new 
Keodriya Vidyalayas in their States : 

(1) Assam 

(2) Bibar 

(3) Himachal Pradesh 

(4) KeraJa 

(5) Meghalaya 

(6) Madhya Pradesh 

(7) Orissa 

(8) Rajasthan 

(9) Uttar Pradesh 

SHRI K. D. SULTANPURI ': I would 
like to know from the bon. MlDiser the time 
by which tbil demand would be met. 

SHRI K. C. PANT: The demand is 
enormous, both from tbe civil lector and 
the defence sector as also from the project 
lector. The demand for Central Schools 
goes on increasing, but we do not have 
funds to meet the entire demand. 

SHRI K D. SULTANPURI There 
hal been very little expanllon of educa .. 
tion in the hill area. and, as such, when-
ever there is aDY interview, our children 
trail behind. I would like to know from 
tbe hon. Minister whether Government 
propose to open Central Schools in Himachal 
Pradesh, and the hill areas of Uttar Pradesh, 
NagaJand and Mizoram. 

SHRI K. C. PANT Naturally, I 
have sympathy with the hill areas, but the 
scheme of Central School I is meant fOI 
the wards of tbe Central Government 
employees IDd tbe queltion of general 
education should not be hnked with it. It 
hal a specific purpose. 

WRITTEN ANSWERS TO QUBSTIONS 

[English} 

Caubati Inland Container Depot 

·46. SHRI ANANDA PATHAK: Will 
tbe Mmister of Railways be pleased to 
etate : 

(a) by what time the Gauhati loland 
Container Depot will start functioning : 

(b) whetber the Railways Department 
and the tea industry have reached an agree-
ment for the successful commissioniDI or 
the .aid Inland Container Depot; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDfA)~ (a) Tbe Inland 
Container Depot at Amiogaon Oaubati i. 
likely to be commissioned this year. 

(b) and (c) No formal aarcement is 
entered into between the Railways and tho 
ulers or the loland Container Depot.How-
ever, the process of consultation between 
the Railways and the representatives or 
various interests like the tea trade, Tea 
Association of India, State Government of 
Assam, CUttoms, Port etc ha. already been 
completed and their points of view taken 
into consideratioD. 

Sinking or Dredger at Paradip Port 

.47. SHRI OIRIDHAR OOMANOO 
SHRI CHINTAMANI JENA : Will 

tbe Minister of SHIPPING & TRANSPORT 
be pleased to state : 

(a) whether due to sinking of the 
dredger at Paradip Port t the future develop .. 
ment of this port became uncertain; 

(b) if 10, tbe measures taken so far 
by his Ministry to avoid the uncertainty 
mainly because of this incident: 

(c) whether any ~nquiry has been con-
ducted to find out the causes in this regard: 

(d) if so, the ,details thereof; and 

(e) tbe Itep\; being taken to clear tbe eo-
trance channel and maintain dredlio, of 
the port ? 

THB MINISTER OF STATB OF THB 
MINISTRY OP SHIPPING AND TRANS. 
PORT (SHRI Z. R. ANSARI) : <a) No. 
Sir. 

(b) Doel not arise. 

(c) Yes, A prelimiDary enquiry has 
been ordered by tbo Director Goneral 
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(ShippiDI) under tbe Merchant Shipping Act, 
19$8. 

(d) The report is awaited. 

(e) Bntrance cbannel to Port was Dot 
blocked by tbe sunken Dredler. Chaunells 
clear for navI.alloD. Dredgina CorporatioD 
of India have deployed another dredger at 
Paradip. 

POltln, of Work Ina Women 

*48. SHRIMA TI_ GESTA MUKHERJEE: 
Will tho MIDJlter of SOCIAL AND 
WOMEN's WELFARE be pleased to 
state : 

(a> whether she is aware that after a 
recommendataon of the National Committee 
on International Women's Year, in 1976 
reaarding tbe necessity of posting lovern-
Ment ~mployee, bUlband and wife team, 
toaether Circular No. 3~26S /75-WW dated 
28 Februftry, 1976 was issued by tbe 
Department of Social Welfare to all 
Ministriea of the Government of India, 
askinl tbem to make .n possible efforts to 
post husband and Wife team together; 

(b) whether she is also aware that th.s 
Circular now has become almost a dead 
letter and sympathetic consideration is of I en 
not liven to the appHcants in tbeir POlt-
ioal; 

(c) whether it i. a (act tbat a large 
Dumber or women employees are put to areaf 
difficUlty and are even forced to resiln 
after marriage aDd cblld-births became their 
busbands are posted at other statioDs; and 

(d) if 10, whether ber Ministry propose 
to issue a (reah Circular in this reaard and 
monitor tbe implementation of the lame with 
the otber dcpdortments ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MBNT (SHRI CHANDU LAL CHAND-
RAKAR) : (a) Yes, Sir. 

(b) No. Sir. 
(c) No specific cascs of resilDation 

have come to the notice of tbis Ministry. 
However, requests for assistance are occa· 
sionally received lrom husbands/wives for 
posting of busband·w,fe team at the lame 
atation. 

(d) The matter is under consideration. 

ForeilD Shipping Companies AffectlDg 
lacllaD Trade by CbaralDg Le.. and 

Carrying More from IndlaD Pons 

·49. SHRI BANWARI LAL PUROHIT: 
SHRI SRI HARI RAO : Will the 

Minister of SHIPPING AND TRANSPORT 
be pleased to state: 

<a) whetber Government's attention bas-
been drawn to the newl item captioned 
"Foreian Shipping units charge Jess, carry 
more" appearing in the Hindultan Time .. 
dated 20 June, 1985; 

(b) if so, whether it is a fact that due 
to foreian shipping companies chlrging less 
and lifting sizeable carlO (rom Indian ports, 
a deep dent has been made in our sea borne 
trade; 

(c) the details of the (oreiao sbippiol 
companies which are chargiDI less and Ilftinr 
sizeable carlO; 

(d) whether Government propose to 
review the position keeping in view the trrnd 
of foreiln shippinl companies; and 

(e) if not, the reasons therefor? 

THE MINISTER f OF ST A TI! OF THB 
MINISTRY OF SHIPPlNG AND TRANS-
PORT (SHRI Z.R. ANSARI): (a) Yes Sfr, 

(b) Tbe !ibare of tbe Indian Lines in 
tbe overall import export trade of tbe 
country during the years 1980·81 to 1983·84 
was as follows : 

Year Total lea 
borne 
Imports 
and 
exports. 

1980·81 74.93 

1981·82 77.36 

1982.83 77.76 

1983.84 7S.79 

Exports and 
import. 
carried by 
Indian 
veuel •. (in 
million 
tonne!) 

24.21 

24.27 

32.24 

3096 

PerceDt-
aae of 

carao 
carried 
by Indian 
vessell to 

total caclO'. 

32.30 

31.37 

41.46 

40.85 

There W81 a meraina) decrease in tbe 
,bare or Indian flal vea.tls durinl 1983·84 
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al campared to 1982-83. This wa. mainly 
-due to a decrease io tbe volu:lDc of imported 
foodarains whicb is Government carlo pur· 
.cha.ed on r. 0, b. basis and thua has a hi.h 
percentaae of Indian (lag participation. 
Howev~r, the overall picture i. that during 
the two years 1982-83 aod 1983·84 the per .. 
,ceotage of cargo carried by Indian vessel. 
bas been much hi,her tban in earlier 
years. 

(c) The details of the foreign shipping 
com panics which are charging less and lifting 
sizeable cargo are not available as the 
practice of rate cuttiftg is kept as a closely 
guarded secret by tbese companiel for obvi-
ous reasons. 

(d) and (e) The following measures bave 
been taken to help Indian Sbippinl Com-
panies : 

J, Witb a view to ensuring greater sbare 
of cargo for Indian vessels Jodia hal 
entered into bilateral shipping agree-
ments with USSR, Poland, GDR, 
Bulgeria, Egypt, Czechoslovakia and 
Pakistan which provide (or parity in 
cargo liflings and freiaht earnings. 

2. There are standin. instructions to 
Public Sector Undertakings/Govern-
ment Departments to negotiate as rar 
as pOlliblc, C & F exports and FOB 
imports. These are desianed to 
maximise carao availability to Indian 
Lines, 

3. Share of Indian Sbippinl lines in the 
carriage of iron·orc exported by 
MMTC hal been brou,ht up from 
25% in 1983·84 to 35% io 1984-85 
throulb succssru1 neaotiation •• 

4. The use of (oreiln (lag vessels in the 
oil trade bas been broulbt down by 
arrangina acquisition of suitable 
tankers for IDdian .bippinl com-
panies. 

5. With a view to encourage u!e of 
Indian velsels it bal been decided that 
(a) the freiabt paid tball not be debi-
ted to tbe face value of import licence 
if the ocean freiabt is paid in nOn 
convertible rupees in Jodia and tbe 
loods are carried OD Indian ves.els 
and (b) the exporters will be liveD 

RepleDi.bment IicenCCl on export. in 
questioD at the rate of 11 % if tbe 
lood. arc exported on Indian vllael • 
as agains' the normal rate of J 0%. 

6, Tbe position reeardinl utilisation of 
Indian sbips is reviewed from time to 
time by a Standing Committee consist-
ing of representativel of the Ministry 
of Shipping and Transport, concerned 
Government Departments and Public: 
Sector enterprises. 

Funds Allocated for Development of 
Minor Ports during St'fenth Plan 

·SO, SHRI C. MADHAV REDOI: Will 
the Minister of SHIPPING AND TRANS-
POR T be pleased to state : 

(a) whether any fundi have been allo-
cated in the Seventh Plan for the develop. 
ment of minor ports in tbe country; and 

(b) if so, details thereof particu1arly 
witb reference to the development of minor 
ports in Andhra Pradesh, Kerala, Karnataka 
and Maharashtra ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPJNG AND TRANS-
PORT (SHRI Z.R. ANSARI) : <a) The 
Seventh Plan is yet to be finalised. 

(b) Doe. not arise. 

Factories Raided to Detect Adulteration 
of Spice. 

·51. SHRI NARSINH MAKWANA: 
Will tbe Minister of HBALTH AND 
FAMILY WBLFARE be pleased to state; 

(a) the number of factories raided in 
Delhi to detect adulteration of spice. durio. 
the montbs of May and June and the out-
como thereof; 

(b) the action taken agatolt tbole who 
were found luilty or adulteration and tbe 
Dumber out of them who were bailed out; 
aDd 

(0) wbat strioleat action hal beeo takea 
aa&;ftlt the .dutterators 'l 
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THB MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA-
NAND) : <a) In tbe month of May aDd 
JUDe 1985 two factoriel eoaalcd in ,rindios 
of spices were inspected and a total of 14 
samples were lifted. ]2 samplel have bcen 
~ouDd to be Dot conrormiol to the stan-
dards. 

(b) and (c) The casel of these 12 lam-
pIes declared not conformina to tbe 
.tandardl laid dowo under the Prevention of 
Food Adulteration Act, 1954 arc under pre-
pro.ecutioD investigation.. After investiga-
tion is complet~d action will be taken as per 
provision. of P.F.A. Act and Rules made 
thereunder. 

[Engll'h] 

Finan cia I Allistance to Shipping 
Companies from ShippiDC Develop-

ment Fund Committee 

·S2. SHRI S. M. GURADDI: Will 
the Minister of SHIPPING AND TRANS-
PORT be pJeased to stato : 

(a) whether it is a fact that the func-
tionana of tbe Shipping Development Fund 
Committee (SDFC) has come to a stand 
Itil); 

(b) whether tbe financial assistance 
provided to the various -hipping companies 
durinl tbe lalt two years has resulted 10 
discrimination and mushroom growth of 
private companies without the necessary 
Ikills and r~.erves; and 

(c) If so; whether Government propose 
\0 ilsue proper aUldchoes to streamhne tbe 
financial assistance to shipping companies 1 

THE MINISTER OF STATE OF THB 
MINISTR Y OF SHIPPING AND TRANS-
PORT (SHRI Z R. ANSARI) : (a) No, sir. 

(b) No, lir. Fananclal assiltaoce to 
private shipping companies is given only 
after a thorou8h exarninatlon of the proposal 
of the company by Executive Director. Ship-
ping Development Fund Committee and 
Director Gencral of Shlppina, whlcb is then 
discussed lD lhe meetlna or Shipp,n, 
Devtlopment Fund Committee. Tbe recom-
mendations of SbipPlO1 Development Fund 
Committee are further examJDed io the 
M!Olstry or SbIPP.OI and TraosptJft and 

Mini.try of Finance, before final .anction is 
ilsued The .I'praisal made by ShippiDI 
Development FUDd Committee and Director 
Oeneral of Shippiog cavett tbe aspects or 
managerial skill and financial resources 
available in tbe shippiol company. There 
bas been no discrimination in 1he matter or 
providing financial assistance to tbe shipping 
companies as finaDcial assistance is provided 
on the balis of needs of tbe company after 
an analysis of the cash-flow position of the 
company by ShlppiDI Development Fund 
Committee. The fact .. hetber a company 
should be allowed to undertake sbippini 
business or not, is allo looked into by Ship-
pinl Development Fund Committee before 
accordiDI permiSSIOn. 

(c) The financial assistance to be given 
to sbipping companies it regulated by pro-
visions of Mercbant Shipping Act, 1958 aDd 
Sbippinl Development Fund Committee 
Rules. A committee undcr the Chairman-
ship of Secretary (Shipping and Transport) 
has receDtly (June 1985) reviewed tho 
arrangements (or assistance (0 sblppiol com-
panies. No decision bal becD taken by 
Government 00 these recommendationl. 

Advance Courses In Electronic Science 
by Universities 

·Sl. SHRI H.N. NANJE GOWDA: 
SHRI G.S. BASAVARAJU: Will 

the Minister of EDUCATION be pleased 
to state: 

(a) whetber Government are aware that 
most of the universities 10 the coun'ry have 
failed to Itart advance courses in electronic 
science inspite of Government's directive to 
the University Grants Comm,s.ion; 

(d) the reaaons for University Grants 
Commission'. failure to implement sucb 
courses in the Universities; aod 

(C) tbe action contemplated by Govern-
ment ID this regard? 

THE MII'\ISTER OF EDUCA1ION 
(SHRI K C. PANT): (a) The University 
Grants Commlslion had. lD May 1984, 
advised 3 universities to start a Master'. 
level course in Electronics SCience and 7 
universities to Itart a one-year post-B.Se. 
diploma coune in the aame subjects. ODO 
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of these univcraiticI ba. .tlrted both ,he 
courses in 1984·85. 

(b) and ~c) The coursel have to be intro-
duced by the univer~i.it's concerned after 

• makin, the necessary preparation. The 
question of any failure cn tbe part of the 
UGC does not arise. 

Energy ConsenatioD 

"'54. SHRI E. AYYAPU REDDY: 
Will the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) in tbe context of shortage of ener8Y, 
whelher Government are considering ways 
and means to conserve energy and to step 
up its availability for the Core Sector ; 

(b) whether Government are carrying 
out a study to identify areas/ Industries! 
Offices for saving energy; 

(c) if so, the details of the scheme; 
and 

(d) bow much enerlY is likely to be 
conserved/made available? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA. 
NAND): (a) Yes, ~ir. Consenation of 
enerlY will increase availability of cocrlY 
to the Core and other Sectors. 

(b) A number of government agenciel 
including Standin. Group on Conservation 
of Electrical Energy under Central Efectri· 
city Authority, P('troleum Conservation 
R "search Association, Inter.Ministerial Work-
ing Group on Utilization and Conservation 
of Energy under the Mioistry of Industry and 
Advisory Board on Energy, have examined 
the potential for cnerlY laving in the various 
sectors. 

(c) The schemes aim at developing/im-
proving operating practices and equipments 
in the various entrsy inttnsive sectors, in- . 
eluding industrial, transport and agricultural 
sectors. 

(d) AccordioB to present jndie-atioDS 
tbe potential for conservinll enerlY in tbe 
industrial sector i. approximately 2S per 
cent, in transport lector about 20 per ceDt 

aDd in I.ricultural sector approximatel, 30 
per cent of tbe cxistinllevell of CODsump-
tion. 

Recruitment of DTC Drivers and Condueton 

.$S. SHRI R.PI DAS: WilJ tb. 
Mini.ter of SHIPPING AND TRANSPORT 
be pleased to state : 

(a) whether Government have any plan 
to change its policy in the matter of recruit-
ment of DTC Drivers and Conductors; 

(b) if so, by what time; and 

(c) if Dot, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS-
POkT (SHRI Z.R. ANSARY): (8) to (c) 
Government has not received any proposal 
in this regard from tbe Delhi Transport 
Corporation. 

Del'elopment of Inlond Water Transport 
in Kerala during Seventh Plan 

·56. SHRI K. KUNJAMBU : Will the 
Minister of SHIPPING AND TRANSPORT 
be pleased to state: 

(a) whether there is any scheme for tb. 
development of Inland Water Transport iD 
Kerala during Sev~ntb Plan; and 

(b) if 10, tbe details thereor? 

THE MINISTER OF STATE OF THE 
MINJSTRY OF SHIPPJNG AND TRANS-
PORT (SHRJ Z. R. ANSARI): (a> and 
(b) A scheme for development of NeeD-
dakara·Cheriyazhc:ci<al Wall'rway was slnc· 
tioned in January, 1972 at an estimated 
cost of R. 48.00 In k bs under Centrally 
Sporv;ored Sl:heme. With l~gard to New 
Scbemes, no decl~lon ball 50 far been taken 
as tbe 7th Five-Year Plan is yet to be 
finalised. 

Financial Assistance, loss Incurred and 
Performance of D. T. C. 

"'~7. SHRI AJIT KUMAR SAHA 
SHRI RAMASHRAY PRASAD 

SINGH: Will the MiDister of SHIPPJNG 
AND TRANSPORT be pleased to atate : 

<a> tbe (inancial assistance provided to 
the Delhi Transport Corporation by Govern-
ment since 1981-82. year·wile; 
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(b) the IOlses incurred by tbe Corpora-
tion aiDce 1981·82, year-wile; 

(c) the reaSODS for sucb losses whicb 
are iocle,lSing every year ; 

(d) the details of measure. taken to 
check the losies and Improve the perfor· 

mance of the Delhi Transport CorporatioD 
during the period; and 

(e) the results achieved lbrouab tbele 
measurelj 1 

THB MINISTER OF STATE OF THE 
MINISTRY uF SHIPPING AN D TRANS-
PORT (SHRI Z R ANSARI): (a) to (t") 
A statement i! given below. 

Statement 

(a) Tna fjnancial a'ISistaace by way of IOJ.n provided (0 the DTC since 1981·82 
(year-wise) is a~ follows:-

(Rs. in lakhs) 
~- - -- _----- -~ ----_._ -----

Particular of of loan 1981-82 1982·83 1983·84 1984·85 
--------- ------- - - ------~~----~ ----

a) Capital Loaas 1285 IS 

b, Way and Means LoaDS 2000 00 

254800 

266000 

152900 

4300.00 

199~ 00 

6241.00 

(b) The working loss and the oet Joss of DTC for the years 198J·8 , 1982-83, 
1983·84 and 1984-85 are given hereunder:-

(Rs. ID lakh$) 

Year Workinl lo'ls 
(excluding 
depreciation 
& mterest 
charges. 

Depreciation 
charles 

Jnterelt 
charges and 
penal interest 
etc. 

Net loss 
workiol loss 
plus depreCia-
tion plus inte. 
rest charles 

1981·8l 1938 62 5S().11 
1981-83 31880' 753 32 

1981.84 4594 85 869.18 
198 :·85 6681.20 1022 38 

(c) & (d) The DTC losses arc maloly 
due to low and static f.ue Slructure despite 
iacreasiog COlt of operation due to Increa-
siog ellsr. or vdrious inpun. In the abs~nce 
of generation of mteroal resources, the 
Corporataon is not In a position to repay 
tbe loao instalments and coo~cquently lax 
liability is addlQI on to Ihe total loss.:s. 

Delhi Transport Corporation bas, how-
ever, laken steps to improve Itl operational 

i) Fleet UtihsatioD (%) 
II) Daaly Earoll (Rs. in lakhs) 
iii) P".senlen Carned (10 lalc:bl) 
iv) Barninl Per Bus d~IIY (RI.) 

2397 S6 4892.:!9 
3407 57 7348.83 

46·41.5; 10111 60 
63/3.50 14079.08 

------~----- - - --- "-_---
efficiency by better fleet utiliiiatioD eco-
nomy In fuel consumption, timely maiote-
nance, better utilisatioa of manpower. proper 
inventory control ilod financial disclplme. 
Steps uave also been Inluated to reassess 
the faro structure and convert tbe loan into 
equity and thus reduc~ tho mterest Ilabi .. 
laly. 

(e) As a result of tbe measures faken, 
'physical PCI formaoce of DTC has improved 
as IS evident from tbe following data: 

June, 8,5 May. 85 June, 84 
85.57 83 34 81.33 
19.38 18.52 J821 
37 90 35,77 36.:8 

418 413 412 
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[Tran,/alion} 

Coosultatlons with the Associations of 
Industrie. Regarding New Education Policy 

58. SHRI SHANTI DHARIWAL : 
SHRI VISHNU MODI: Will the 

Minister of EDUCATION be pleased to 
state : 

(a) whether Government have received 
any representation to the effect that Allo, 
ciatloDs of Industries should also be 
consulted while formulating the Education 
policy; and 

(b) if so, tbe reaction of the Govern-
ment thereto? 

THE MINISTER OF EDUCATION 
(SHRI K. C, PANT) : (a) and (b) The 
Government have not received any represen-
tation from the Associations of Industri~s 
in tbis regard, Many valuable lu~ge\tions 

have, however been received and these are 
being considered very carefully, It has also 
been decided to bold consultations with 
all concerned including the representatives 
of Trade. Industry, CommercIal Houses, 
Foundations, Associations and voluntary 
organisations involved in education, before 
finalising the .New Education Policy. 

(En¥livh) 

Import of Body Scanoers 

·59. SHRI V. S. KRISHNA IYER 
WiIJ the Minister of HEAL 1 HAND 
FAMILY WELFARE be pleased to state: 

ca> how many Body Scannars werc 
imported; 

(b) what is the foreign exchanllc paid 
for the Import of tbese body scanners; 
and 

(c) whether any body scannar bas been 
aiven to Kalnataka ? 

THE MINISTER OF IRRIGATION AND 
POWER (SHRI B SHANKARANAND): 
(a) Tbe Government bat nol imported 
any wbole Body Scannen so far. 

(b) and (c) Do not arise, 

World Baak 1.080 for Power Projects 

*60, SHRI S. M. BHATTAM : Wi)) 
the Mioistrr of IRRIGATION AND 
pOWER be pleased to atate : 

<a> whether the World Bank approved 
recently loan of 3JO million Dollars for 
Power Planll in tbe county; 

(c) if so, the derails thereof and tbe 
amount available for each of ,bem; 

(c) whether Government intend to 
approach Ibe World Bank in re.pect of any 
other irrigation or power projects for tbis 
purpose; and 

(d) if so, the details thereof ? 

THE MINISTER OF JRRIGATION 
AND POWER (SHR I B. SHA:NKARA. 
NAN D) : (8) and (b) A Joan of U. s. 
Dollars 301) Million was arprov~d by the 
Board of Executive DIrectors of the World 
Bank 10 May. 1985 for the Chandrapur 
1hermal Power StatIon Extension Project 
of the Mabarashtra Srate Electricity Board. 

(c) and (d) The follow~ng Irrigation 
and Power Projects have been posed for 
possible Bank assistance: 

I'''galion Project' : 

(I) Narmada Salar Project (Madhya 
Prade5h) 

2. A.P. Composite Jrri.atioD II Projects 
( A' P, ) 

(3) Sone Canal Modernisation Project 
( Bibar , 

(4) Bihar Public Tube\\dls Pnjcct 
( Bihar) 

(5) Cauv~ry Delta Modernisation 
Project ( Tamil Nadu ) 

(6) National Water Management 
Project. 

Po .. er Froj(el. ; 

(1) National Capital Region Thermal 
Project ( Nl PC ) 

(2)' Kahnadi Siage II Hydroelectric 
Proj~t ( Karnataka ) 

(3) Natbpa Jbakri Hydroelect' ic 
Project (NHPC aDd Himachal 
Pradesb) 

(4) O.s TurbiDes at Kawai, Sawai 
Madhopur and Aurai,a ( NTPC ) 
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Lost to Rallwa,s Ia Frellbt Traffic 

41S. SHRI SRIBALLAV PANIGRAHI : 
Will rbe Minister or RAILWAYS be pleascd 
10 stale: 

(a> whether Government's attention hal 
been drawn to the 'Economic Times' dated 
28 JUDe, 1985 tbat poor offering. by the 
.teel and coal sectors In the f,rst two months 
of tbe current fmanclal year has resulted 
in a loss to r.ulways of 1 26 mIllion tonnes 
of freighl tr"rflc; and 

(b) If so, tbe details relarding tbe 
taraets ftxed (or tbe current financial year 
and how rar there IS pJSSlbthty to achieve 
itl objects '1 

THB MINISTER OF RAILWAYS 
(SHRI B\NSl LO\L) : (a) Yea, Sir. 

(b) F~[ the current fananclal year 
1985·86 tbe taraet for revenue earnms frelaht 
trarf,c hal beeD fl"cd at 250 million toooel. 
Despite tbe short rail I n offering of traffic 
from the core sector durrng the fIrst Quarter. 
Railway. are trymg to achIeve tbe target. 

Bankura-DomodHr Rail Line 

416 SHRI PURNA CHANDRA 
MALIK: WIll tbe Mlolster of RAILWAYS 
be pleased to state : 

la> wbetber West Bengal Government 
have sent any proposal f Jr (be development 
of Bapkura-Damodar Railway IlDe; and 

(b) If so. at what stage Ihe propos41 is 
lying at pre)cnt ? 

IHE MINISTER OF RAILWAYS 
(SHRI BANSI LAL): (a) Yes, Sir. West 
Benlal Government In their Memorandum 
liven to Railway ConventlOo Committee 
(l980} SU'Bcsted conversion of Narrow 
aaup 1I0c from Bankura to Rainalar 
(Baokura-Damodar River Ratlway) into 
Broad Gclulc. 

(b) The proposal bas not beeD accepted. 

Co 111.1 loa behreen Truck and Good. 
TralD at Uommanaed Le,el Crossing 

betweea Quasl.pur Khere aDd 
Beraat Ran •• ,. ItatlQQ& 

417. DR. T. KALP"NA DEVI 
Will tbe Mu,ister or RAIL WAYS be plo.sed 
to .tate : 

(a) wbether there was a coUltioD 
between a truck carryiDg a marri.ae party 
and a goods traio on 25·6 1985 evtnio. at 
an uo manned level crosliD, between Quuim-
pur Khc:re and Baraut RaiJ".y StatIons ID 
Uttar Pradesh; 

(b) if so, the number of persons killed 
and Injured a'l a re!tuJt thereof; 

(c) whether earlier also accIdents have 
taken place at thIS very CIOSSlDg; 

(d) If so. details of such accideots dUrin. 
tbe last 3 years and the number of penons 
klJ led and Injured in those accidents; and 

(t) the steps taken by Government to 
PI event accIdents at that level crossio. ? 

THE MINISTER OF RAILWAYS 
SHRI BANSI LAL): (a) Yes, Sir, 

(b) FIve persoDs were killed and 32 
IDjured 

(C) and (d) DUrang the latit three years 
only one accident took place at 'his level 
crosslnl on 9 2-1985 when a bus collided 
with a Goods train In that accident the bus 
conductor sustained simple injuries. 

(c) Tbil IS ao unmanned level cro~smg. 
Proper vlSlbihty for engine Driver BDd the 
road user hal b:en ensured. Wbistle boards 
arc prvlded. A ceosu", of tbe traffiC at tbls 
level croSSI"1 was cooducted in the first 
week of ApCll 1985 AccordIng to tho 
ceosus, thiS level crOS~1D1 did not justIfy 
manDlO1 Comml~!ioner of Railway Safety 
alia inspected tbe level ClosslOg on 3-7-1985. 

Difficulties in Gettina Admls6iolll iD Ddhl 
V.I,enlt, 

418. SHRI JAGANNATH PATTNAIK : 
Will the MIOIster of EDUCATION be 
pleased 10 slate: 

<a> whether Government have made 
any bsses;menl relclrdlOl tbe Dumber of 
students who are aeeklol admission in 
Deihl Umverslty 10 undergraduate courses; 
and 

(b) the faCIlities extended by Govern-
ment fOl the cldmission or tbe stud6nts? 

THE MH'lIISTBR. OF EDUCATION: 
(SHRI K. C. PANT): (a) and (b) Yel. 



41 Writ t.,. AftltNr' SRA VANA 3, 1907 (SAICA) 42 

Per Capita Power CoD • ...,.. ... Sir. Duriog 1985, a total of 41.226 student. 
bave passed hi,her secondary examination 
from Delhi with 40% or more mark. and 
bave qualified for admission to vftrious 
underaraduate courses. AI alainst tbis, the 
University can admit 24,878 Itudent. to 
~arious full-time undergraduate courlcs, 

419. SHRI HANNAN MOLLAH : Will 
the MiDister of IRRIGATION AND 
POWBR be pleased to state : 

(a) what is the national avcrale or per 
capita power consumption; and 

11,500 to Correspondence Courses and (b) State-wise per capita power 
consumption during the last three year., 
year-wise? 

3020 students to the Non·Colleliate 
Women's Education Board. Accordingly 
39,398 students would be able to seek 
admission to various prOlrammes of Delhi 
University and its Colleges. leaving a mar-
linal shortfall of about 1800 seats only. 
The overall facilities tbus available arc 
-considered, by and larlc, adequate to meet 
the bigber education needs of studentlJ 
qualifying from Delhi. 

THE MINISTER OF STATB IN THB 
DEPARTMBNT OF POWER (SHRI 
ARUN NEHRU) : (a) The national avera •• 
or per capita power consumption durin. 
1983·84 was 154.06 units (Kwh). 

(b) State-wise per capita power con-
sumption during the years 1981-82, 1982-M3 
and 1983-84 is indicated in the statement 
below: 

Statement 

Annual per capita consumption of electricity in different Stares durinl the years 
1981-81, /98 '-83 and 1983-84 

(utilities +- Uon-utilities in KWH) 
-------------------------------------------

Region State/U. Ta. 1901-81 1981-83. 19lJ3-84* -_ ....... _-- ----- ------ ----

Norther HarYIDa 237.74 257.88 245.4S 

Regloll Himachal Pradesh 69.08 74.78 8M.93 

Jammu and Kashmir 89.22 IOS.65 J04.71 
Punjab 300.S1 337.33 JS4.44 

Rajasthan 101.28 103.86 126.26 

Uttar Pradesh 88.81 102.30 10.4.07 

Chandisarh 384.35 394.08 386.35 

Delhi 416.51 461.16 467.34 

Suh-Total 130.57 145.54 1.51.24 
- --.............--- ----

Wel,,,n Ouj.rat 249.32 256.13 274.19 
R·Zlolf Madbya Prades .. 106.92 120.10 136.94 

~ahar .. bt(a 247.i8 248.78 267.00 

Goa, Daman cI Diu 223.96 243.12 279.26 
• D cI: N Haveli 70.09 80.55 86.07 

--_- ---- --_ ..... -_ .... -
Sub .. Total 198.67 205.59 223.52 

- -----
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ReaioD Statcs/U. TI. 

East'rn Bihar 
R,gion Orissa 

Welt Benlal 

A. N. Islands 

Sfkkim 

Sub-Total 
-----

Southern Andhra Pradesh 

R,gion Karnataka 

Kerala 

Tamil Nadu 

Pondicherry 

Lakshadweep 

Sub·Total 
... --------~- -~ -----......__ ---

North Assam 

EQr'~'n Manipur 
R~gion Melbalaya 

Tr;pura 

Arunachal Pradesh 

Mizo[sm 

Nag.land 

Sub TOlal 

Total-All India 
-- ~- -----

Provisional 

Ea,tern Railway's Non.particlpation 
In Railway Football Competition 

beld at Colombo 

1981-82 

84.61 
125.78 

122.50 

50.47 

60.57 

105.32 

118.06 

16592 

119.58 

193.70 

253.43 

36.00 

151.66 

39.90 

9.24 
45.84 

18.08 

19.13 

12.29 

31.98 

3S.64 

141 27 

Written A",",'er, 4. 
1982-83* 1983·84· 
--
86.46 90 SI 

117.S6 13 1i .38 

124.36 123.02 

56.90 63.19 

48.47 51.64 

105.35 109.aS 

134.34 142.42 

168.04 16624 

121.16 113.36 
183.56 178.05 

242.09 222.41 

44.~0 57.79 

154,65 153.93 
-- --- --~-

40.63 42.20 
13.33 12.77 
52.06 68.74 

17.44 20·60 

22.94 26.76 

19.36 25.30 

36.42 4887 

37.02 39.80 

147.69 IS4.06 
-----~ 

Statement 

During March, 1984, ao invJtation was 

420. SHRI ANIL BASU: Will the 
Minister of RAILWAYS be pleased to 
stale tbe details and reasons for not allow. 
iog tbe Eastern Railway, which i. the 
Railway Champion of India, to participate 
fout nations Railway Football Competition 
held at Colombo recently? 

received from the Sri Lanka Government 

THE MINISTER OF RAILWAYS 
(SHRJ BAI'oISl LAL): A Itatement is 
liven below. 

Railways iovitinll Indian RaIlways to 
particiate in M. H. Mohamed Gold Cup 
Football Tournament to be organiled by 
them in August, 1984. The Tournament was 
postponed thrice fint to January, 1985, 
then to June, 1985 and was finally fixed 
from 2nd to 15th July, 1985. 

The polition was reviewed in May, 
1985, and, keepina in view our domeatlc 
commitments, our inability to accept tbe 
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fovitatiori on reviled date. was conveyed to 
tbe Sri Lanka Government Railwa,. 

Subsequently, a request was received 
from the Eastern Railway Sports Association 
.an 21st June, I 98S, seekina permission to 
participate in the same tournament 
com-nencing on 2.7.198S. The permission 
was not granted as Bastern Railway. beinl 
a put of the IndIan Railways, was equally 
iDvolved in domestic commitments. 

Free Fint Class Travel for Journalists 

421. SMT. BIBHA GHOSH GOSWAMI: 
Will tbe Minister of RAILWAYS be pleased 
to state: 

(a) whether there is any proposal for 
free fint class travel for journalists; 

(b) if so, the details thereof; and 

(c) tbe progress made so far in this 
regard ? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : (a) No, Sir. 

(b) and (c) Do not arise. 

[Engli.h] 

Theft of Power 

422. SHRI KAMLA PRASAD RA\VAT: 
Will tbe Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) whecher theft of power is commiUed 
from various power stations in the country : 

(b) if so, tbe perccnta,e or power theft 
to tbe total power production ; 

(c) whether steps are b~inl taken by 
the Government to stop tbe tbeft of power ; 
aDd 

(d) if so, the detail. tbereof and if not, 
the reasons therefor '1 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF POWER (SHR) 
A((UN NEHRU) : (I) and (b) The tbert 
of eneray takes place in the distribution 
sYltems either by tampering of the enerlY 
meters or by direct connections from tbe 
distributiOD mains. Duriog tbe y.ar 1983·H4, 

tbe total transmissioD & diltributioD JOII ill 
tbe couatry includinl power tbeft wal 
20.86%. 

(C) aad (d) Tbe followinl measures bave 
beeD sUlgested to the State Electricity Boards I 
Blectricity Departments for reducing power 
tbefts : 

(i) Setting up of vigilancc squads com-
prising State Electricity Board eOliDeen 

aDd police to conduct surprise in· 
spection •• 

(ii) Prov;sion of cut·outs after tbe meters 
to prevent direct tapping of power. 

(iii) Use of zig-zag and numbered scali OD 
the meter terminal cover and cut-out 
and to keep an account of seals to 
detect rake seal •. 

(iv) Provision of potential links inside tbe 
body of the energy meters instead of 
under the terminal covor to prevent 
tampering of meters. 

(v) Use of PVC multi-core cables.1 
service mains instead of liD.le core 
VIR wires to make direct tappinl very 
obvious. 

(vi) Comparing monthly meter readiDls of 
industrial consumer witb Ihose of 
otber Similar consumers witb a vie" 
to detecting Significant variation. ia 
consumption, 

Power Production in Gujarat 

423. SHRI CHHITUBH 41 GAMIT: 
Will tbe Minister of IRRIGATION AND 
POWER be pleased to state : 

(a) the target set for power Icneratioo 
10 Mcgawatts in tbe State or Oujarat durin, 
the Sixth Five Year Phln and tbe extent to 
which tbis target bas been achieved; 

(b) the power requirement iq MelawaUI 
ia Oujarat durinl tbe Seventh Five Year 
Pian; and 

(c) tbe details of tbe concrete stepa to 
be takeD to meet "bi, requirement 1 

THB MINISTER OF STATB IN THB 
DEPARTMBNT OF POWER. (SHRI ARUN 
NEHRU) : (a) A,ainst the tarlet of add i· 
nODal leneratiD. capacity of 117S MW. tbe 
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actual achievemeat durin. tbe Sixth Plan 
period wa. 950 Itt W iD Oujarat. Tbi. in-
cluded ODe unit of llO MWat Sabarmati 
(Abmedabad Blectric Company), wbole 
commi,'ioDiDI wa. advanced from the 
SeYencb Plan to the Sixth Plan. 

(b) A. per the Report of the J 2th 
Power Survey Committee, tbe peak load 
requirements in Gujarat by the ead of tbe 
Seventh Plan would be 4038 M W. 

(c) Projects \\hicb are under execution 
in tbe State are likely to yield benefits of 
108S MW durin8 the Seventh Plan. 

{E"g/i,h] 

Grabbfna of Railway Land In Sal rashtra 

424. PROF. RAMKR1SHNA MORE ~ 
Will the MInister of RA1L WAYS be pl~8scd 
to state: 

(a) whether Government's attention has 
been drawn to. Dews report aVP(armg ID 
tbe Blitz dated ~ 5 May, 1985 lealrdJDg the 
aUeged grabbing of Railway land in Saura-
.btla; 

(b) if so, the details thereof; and 

(c) the action taken by Government in 
the matter? 

THE MINISTER OF RAILWAYS 
(SHR) BANS} LAL) : (8) Yes, Sir. 

(b) The following are the salient POIOt! 
from tbe news report appeaclDl In the weekly 
newlpaper Bhtz dated 25th May, 19 5. 

(i) That vast areas of Railway land 
reJeased In the wake of the conversion 
of tbe lme from metre aauge to broad 
lauae from VlCamaam to Okha and 
Forbaodar have been grabbed in 
Saurashtra particularly In Rajkot, 
Surendranagar, VVankaner, lamnlgar 
areal; 

(ii) Tbat ,be bUilding and adjoinma land 
of tbe Lakbajlnagar Itation, on the 
outskirts of Rajkot. closed down In 
1980 have beea Blabbed by anU-soclal 
elementl. Similar SituatIon exilts in 
places Jlke SurcDdraD8aar IDd 
Wankancr; aDd 

(iii) Tbat apart from tbo land, tbere bal 
beeD pilferaae of tbe Railway materia) 
whicb were dismantled from the Rail· 
way Jines and tbe Railway property 
has remained unguarded Inspite of the-
presence of Railway Protection 
Force. 

(C) The above comp1aint was investi ... 
gated and tbe factual positioD is liven as. 
under ;. 

(i) As a result of tbe conversion of 400 
Kms. of tbe Railway line from metre 
,auge to broad saUle on Viram.am-
Okha-Porbandar section, approxi-
mately 53 hectares of land was relea-
sed; 

(ii) Adequate steps were taken to prevent 
encroachments on tbe land released as 
a result of conversion but in view of 
certain areas being close- to crowded 
places in the city. where law and order 
pOlitlon was difficult, an area of about 
0.227 hectare has been encroached 
upon. However, eviction proceedinas 
have been initiats in all the 68 cases 
involved in this encroachment and the 
~ase. for eviction are in prOlress 
belore the Estate Officers of tbe Rail-
way and the Civil Courts. 

(iii) The old metre gauge Lakhajinaaar .tation 
near Rajkot was closed as a result of 
the above conversion and tbe old sta· 
tion budding is bemg converted into 
J 3 Type.) staff quarters A part of 
the area of the old Italion premises 
(about 00821 hectare) bas been en .. 
croached upon. for which eviction 
proceeding are in progress. 

(iv) At Surendranagar, Wankaner and on 
the abandoned alignment of MOlvi-
Tankara narrow gauee line, no mega} 
godowns have been constructed by 
outsiders. There are, however. 18 
encroachments, against which eviction 
proceediDg have been initiated. 

(v) There waa no theft of permanent way 
materia1s in the year 1982 In 1983, 
7 Heel blocks and 43 DIstance blocks 
costin. Rs 302/- were stolen. In 
1984, 20 Nos. 90a second quality 
rail. cosUnl about Rs, 48.000/- were 
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stolen. However, the police have 
recovered the rails and they aro in 
pohce costody pending further investi-
latioos. The RaHway. are fully con-
scious of the problem of eneroach· 
meots on tbe released land as a result 
of tbe cODversion al well as tbe safety 
oC property and materi.ls. Necessary 
preventive steps have been takeo to 
safesuard Railway's interest. 

National Power Grid 

425. KUMARI PUSHPA DEVI : Will 
tbe Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) whether Government have a pro-
posal to set up a national power arid trans· 
mission centre ; 

(b) jf so, the purpose of settlnK up of 
such transmission centre; and 

(c) when such centre is goiug to be 
set up ? 

THE NINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI ARUN 
NEHRU) : (a) Yes, Sir. The Government 
have under consideration the proposal to set 
up a National Power Grid and a National 
Load Despatch Centre. 

(b) The purpose of letting up a 
National Powor Grid is to integrale the 
power systems to enable optimum utilisation 
of tbe available power resources and to 
arran Ie excbange between surplus and 
deficit States from time to time. 

(c) As several complicated iasues have 
to be examined carefully in consultation 
with other Departments, it is not possible to 
indicate tbe time limit for eltabJiahiDI tbe 
National Power Grid. 

Rail Link from Mak.' to Dew.s 

426. SHRI BAPULAL MALVIYA: 
Will tbe Minister of RAILW A 1'5 be pltascd 
to stllte: 

(a) whether tbere is aDY scheme of 
Government to provide rail link between 
Nakai aDd DaWI. (Madbya Pradesh) ; 

(b) wbether tbe Ministry had cODduc-
ted any IUIvey in this connection hi tb. 
pau; and 

(c) if so, the time by which GovcrnmeDI 
propose to commence work on this rail line? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : (a) No, Sir. 

(b) No, Sir. 

(c) Does not arise. 

[English] 

Scheme Prepred by Indian Medica. 
Council for Holding of All India 

Medical ExaminatioDs 

427. SHRI E. A YY APU REDDY 
SHRIMA11 JAYANTI PAT-

NAIK: WIll the Minaster of HELTH AND 
FAMILY WELFARE be plea.ed to state: 

(a) whether the IndiaD Medical Coun-
cil bas in response to the directive issued by 
tbe Supreme Court prepared a .cheme for 
holding an All India Medical examination. 
(or under. graduate and Post-8raduate medi-
cal courses in the Medical Colleac1; 

(b) whether the State GOVCJnmeDtl bav. 
bCt:D contacted to accept tbe Scheme pre-
pared by the Indian Medical Council; and 

(c) whether the scheme is likely to be 
enforced in tbe next academic yeal ? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA-
NAND) : (8) h; (C) Yes, Sir. 

Suggestion of TraDsport Policy Committee 
for Dr-Congestion of To""n~ In Kerar. 

by CODstructing Bye-Pa8sel 

428. SHRI V.S. VUAYARAGHAVAN: 
WHI the Minister of SHIPPING AND 
TRANSPORT be pleased 10 state: 

. <a) whether tbe major towns in Kerala 
like Trivandrum, ErDakulam, Calicut, PaJgba' 
etc. arc 10lDI to face a CIISII due to beavy 
cODlealion of traffic; 

(b) whetber tbe 1 ransport Policy Com-
mittee bad made any sUlaeltioDs for dccon-
aeltinl thele tOWDS by conslrUctlnl bye-
passel; 
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(c) if 10, whether aD)' plao bal beoo 
formulated in .thi. respect; and 

(d) if 10, the detaill tbereof? 

THB MINISTER OF STATB OF THE 
MINISTR Y OF SHIPPING AND TRANS· 
PORT (SHR} Z.R. ANSARI) : (a) YOI, Sir. 

(b) Tbe NTPC have made a Dumber 
or IUI.est.onl for development, mainteDancl 
aDd fiDanelDl of roads in tbe country al a 
wbole. They have not specifically sUlgested 
tbe constructioo of bye-passel (or de-coo .. 
leltinl but bave advised tbat strict meuures 
.hould be taken by the State Govt. and 
local autboritles llIainle cncroachment by 
.bops, workshop. and e\ten dwellinls over 
the land abutting higbways, which also 
reduce tbo effective road widtb. But tbere 
abe available land widtb is inadequate for 
Improvement of tbe roads, construction of 
bye-paues may consideration. 

(c) and (d) T"vandrum Bye-plJ.\,: Land 
acqUISltioD for a part length of 20 5 kml 
(0/0 to 20~) bas been sanctioned for Ra. 
205.07 lakhs. Tbe acqUIsition IS ID ad .. 
yanced stale. The survey work for fiXIng tbe 
alilnmenl (or tbe remamlOg Icnltb of 22 5 
km of this byepass I' In progress Furtber 
one estimate for road formation between km. 
II 900 to 11 079 has al.o been sanctioned 
for R •. 36.94 lakhs to provide access to the 
Airport and tbe work II ID pro.ress 

EClfaku/om, Cochln BY~·PQ'. : The vari-
ous works on thiS bye·pass or 16 70 km. 
length have been completed e)..;ept con"truc-
tion of tbe Kumb<1fam Aroor bridge and 
its approaches, viaducts on cather s.de of 
the rallw.lY over-bridge n.ar Ponnuruni and 
It. approaches and approaches to panangad 
Kumbalam brtdge These remaining WOI ks 
are targetted to be completed by Decemher, 
1987 

Ca lieu t By~. pas' .. The alignment bas 
been finalised and approved. 

Palgho' hye-pass : ThIS bdS been (ormed 
and is already ID operation. 

CaphatioD Fees Charged by Techalcal 
lost Itutioas 

429. SHRI D. K. NAIKAR: win 
tbe Mmilter of EDUCATION be pleaaed to 
.tat. : 

<a> whether the GOYOl'Dment are aware 
tbat tbe iutroduetioD ot capitation tee ror 
Idml,.ioD to technical institutions iD lome 
of the States, bal created frustration in tbe 
mind. of tbe poor people: 

(b) whetber the GOyerDment propo •• 
to abolish tbe .Ime by brinliDI luitable 
lelislatton baoD,", the capitatioD fee; and 

cc) if 10, the details of tbe propolal ? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT): (8) to (c) The 
Government of India are a ware of the 
seriou. sit uation created by. number of 
private eOllmeerrna colltlCS and technical 
initilution. in certam Statea whicb charle 
capitation or bigh feel or take donations 
(or purposes of admission to tbe engineer-
rin. and techolca) courses offered by them. 
In order 10 deal witb thiS problem, the 
UniversIty GraDts CommISsion Act hal 
already heen .mended. Under the amended 
Act (1984). the Commilslon is empowered 
to prescnbe fecs to be charged by any 
college (or a coune of study (,om a student 
in connectloo with bis Hdmi~~jon. The Act 
also prOVides for prohibiting the m~tltutJonl 
charamg higbt'c fces than pres"nbed. 

Jncreofle in Ilolidays for Open Line 
Staff 

4,0 SHRI RAJ U BAN RIY AN: 
Will the Minisler of RAILWAYS be pleased 
to state: 

(a) whether it was agreed in the Depart. 
mentdl Council meNlOg In the MIDIstry of 
Railways heJd on 6 December, 1984 to 
increase the number of holidays :rom 9 (0 

12 da\ s for Open Lloe Sraff; 

(b) If so, whether any order has been 
issued by the Railway Board in this regard; 
and 

(c) If uot, tbe reasons therefor? 

THE MINISTER OF RAILWAYS 
(SHRI 8A~~1 LAL) : (a) No, Sar. 

(b) and (c, Uot Dot arise 

Primary Health Centres In Andhra 
Pradesh 

431. SHRJ M. KAOHUMA REDDY 
Will the MlDlstlr of HEAL 1 HAND 

FAMILY WELFARE be plea&d to Ita Ie : 

" 



53 Written Answers SRAVANA 3, 1907 (SAKA) Writtell Answers 

<a> the number 01 Primary Health 
Centres that existed in Andhra Pradelb by 
tbe end of the Sixth Five Year Plan and 
the number expected in the Seventh Five 
Year Plan; and 

(b) the tOlal funds allotted for Health 
and Family Welfare programme in Andbra 
Pradesh in the Seventh Plan for this pur .. 
pOle 1 

THE MINISTER OF IRRIGATION 
AND POWER (SHRJ B. SHANKARA-
NAND) : As per available information 4~O 
Primary Health Centres were functloniog in 
Andbra Pradesh as OD 1-4·85 i e. at the end 
of Sixth Plan period. During tbe VII plan 
discussions a target of establishing 1) 50 
Primary Health Centres wa. propoled for 
Andbra Pradesb. 

(b) The State·wise allocations of funds 
in the Central Sector for Healtb and Family 
Welfare Programmes have not yet beeD 
finalised 

C~nstruction of a Hotel at Haldia by 
tbe Calcutta Port Trust Authorities 

432. SHRI SATYAGOPAL MISRA 
Will be Minister of SHIPPING AND 
TRANSPOR T be pJeased to state : 

(a) whetber there is any proposal fo 
CODstruct a botel at Haldia by the Calcutta 
Port Trust Authorities; aDd 

(b) if 110, details thereoF and tbe pro-
Iress made.o rar in tbi. r~lard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS. 
PORT (SHRI Z. R. ANSARI) : (a) No, 
Sir. 

(b) Does not arisc. 

Short-Fall in Freigbt Traffic 

433. SHRI G. BHOOPATHY: Will 
tbe MiDISler of RAILWAYS be pleased to 
stale : 

(a) wbether it is a fact tbat major 
pottion of railways revenues cornel from 
movement of freigbt traffic ; and 

(b) tbe likely sbortfall io freigbt trarric 
al a result of sbortale of walonl? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI lAL) : <a, Yes, Sir. 

(b) Despite some shortfall in orterinl 
of traffic by tbe CC)TC sector during tbe firat 
quarter aDd shortlle of wagon. etc. t lbe 
Railway. are trying to achieve tbe bud.et 
tarlet of 250 million tones of revenue 'rei.bl 
traffic for ) 985-86. 

Unre8e"ed Compartments of OOlll8ti 
Express 

434. SHRI SODE RAMAIAH: WUl 
tbe Minister of RA I L \V A YS be pleased 10 
state 

(a) whether his attention has b~ell drawn 
to the ne\\s item capfioned I·Rufflan Rule" 
appearing in the 'P.llriot' dated 17 June, 
1985 with regard to unreserved compart-
ments of Gomati Expresl at New Delhi 
Railway Station; 

(b) whether any enquiry has been made 

in this regard; 

(c) if so, the details tbereof; and 

(d) the steps taken aaainst such clemen'l 
who occupy berths aDd prevent acnuiD. 
passengers from gettinl it ? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : (a> Yes, Sir. 

(b) and r c) The Report is of a seneral 
nature and does Dot caJl for any speciric 
enquiry. 

(d) A team consisting or ticket cbeckiDa 
&: RP'P staff &: GRP pel~onnel bas been 
deployed for carrying out frequent surprise 
checks with regard to such malpractices &: 
apprehcnding/prolie,utma delmquent person •• 
During the peri.)d J;Jouarj' 10 June. 1985 
.s many as 958 persolls were apprebended 
under Sections 122 & 109 of tbe Indian 
RailwaY8 Act &: f.nes amountlnl to RI. 
J 2,967 were realised from Ibem. In addllion, 
41~ periODS were sentenced 10 varyina 
lerms of Imprisonment due fo default in 
payment or fine. The.e check. have had a 
considerahle impact on the activities of 
antisocial elements 
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IDtroduetioD of New Caterlq Ser.lt'e 
In Traina 

435. SHRI R. M. BHOYE : 
SHRI HARISH RAWAT : 
SHRI ANANTA PRASAD 

S8THI : Will tbe Minister of RAILWAYS 
be pleased to state : 

(a> whether Railways have introduced 
a new catering lervice for the travelliDg 
public; 

(b) wbether it II also a fact tbat eco-
Domy, varirty and reasonahle cost are the 
hallmark of the new caterina programme 
iotrodu~ed 00 a limited basIs ID traiDs; and 

(c) if so the detaIls thereof? , 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : (a) to (c) With a view 
to provIde hot and testy food In bygltDiC 
condition at reasonable tanff to tbe: pallen-
lera OD the Indian Railways, tbe service 
of revised pattern of menu in disposable 
aluminium casseroles has been Introduced in 
consultation with J ndia T wuriam Develop-
ment Corporation on lome selected trains 
w e f 1.6 1985. To start with. tbe aerv ce 
of revised menu was lDtroduced 00 81/82, 
103/10' Deluxe Expresses and 191/1'12 
Magadb Express train on the Howrah·New 
Delhi route A, tbe response of the ellen· 
telc on tbese trains was favourable to the 
new ser"vice, tbe same, with slight modlfica 
tionl in the items in the menu. was extended 
to 25/26 Deluxe Express and 3/1 Frontlcr 
Mall we f 1 7 1985 on tbe Bombay- New 
Delbi roure also In view of tbe favolJrable 
response of the pubhc, tbe aervi e of the 
revised pattern or menu is likely to be ex-
tended rurther to cover lome more Imporlant 
trains in ruture. Varieties of tbe meels and 
their tarirf are as shown below :-

Item in the Menu Tarl/fm Rs. 

1. Economy Meal. RanglDg between 
Rs 2,- and Rs. 3 

2. Standard Mealr 
Break/a&t 

<a} Vegetarian 05.00 

(b) Non,vclctulan 5 50 

3. Lunch! Din",r 
(a) Vegetarian 6 ~O 

(b) Non-veletariao 7.00 

4. Special Meals (only lunch/ 
dinner) 

(a) Vegetarian 700 

(b) Noo·vcgetallaD n 00 

5. SlandarJ Snacks 

<a) VeaetabJe Cutlets 300 

(b) V;,getabJe Saodwisbes 3.00 

Water.Borne Diseases in Rural Areas 

437. SHRI LALA RAM KEN: Will 
the MlDlster of HEALTH AND FAMILY 
WELFARE be pJeased to state: 

(8) whether If is a f&lct tbat water borne 
diseases are the mam cause of III .. health ID 
rural areas ; 

(b) whether the Government are con-
templatmg or arrangement. have been made 
to IOciude Chlorine-water punficallon tab. 
lets 10 the Kit bemg prOVided to every 
Village Health GUIJe to enable them to pUrify 
drmkmg water in tbeir respective vIJl'aes; 

(C) whether 'Cbloroscopc', a cheap and 
best modtro method devifled by NEERI to 
access the potability of drlnkmg water in 
our rural areali, IS belDg prOVIded to every 
village Healttl Guide; and 

(d) If so, details tbereof and how qUlc-
keJy thclC preventive m~asures Will be Im-
plemented at tbls ideas IS bemg cODlidered 
for the la't so many years vyttbout practical 
action? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRJ B SHANKARA. 
NAND) : (a) It is true that water-borne 
dtleases. eSpt'cially diarrhoeal diseases are 
one of the maiD causes of jIJ·hcaJtb in che 
rural areas. 

(b) At the present moment Chlorine 
tableh are nOl prOVided ID the vllla,e Health 
GUide Kits. However t Stato Government. 
bave betn advised to prOVide them separately 
to tbe V lllllie Hedltb OUlCles. 
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(c) 1000 cbloro.copes blve been IUp-

"lied to tbe villale bealtb luides in selected 
areas on an experimental ba.i. to laUle its 
efficacy. 

(d) In order to provide safe water 
'Supply facilities in the identified problem 
vitlages the Central Government initiated tbe 
Accelerated Rural Water Supply Programme 
(ARP) in 1977·78 wbich bad continued dur-
ing the 6tb plan Ind provisioQ has been 
made for the Prolramme if) 1985-86 also. 
AI per report furnished by tbe State 
Government, a' total of 192024 problem 
"m.ges bave been provided with It least ODe 
• ource of sare drinking water supply durina 
the 6th plan In additfon the Centre hal 
also requested tbe various States to provide 
additional funds under tbe Minimum Needs 
Prolnmme to improve upon tbe perfor-
mance in tbis sector. 

Decline In Meningitis and Value 
Imported Vaccines 

438. SHRI MANIK REDDY : Will 
the Minisrher of HEALTH AND FAMILY 
WELFARE be plea.ed to state; 

(8) whether it is a fact that meningitis 
is 00 the decline; 

(b) whether it is a fact tbat our medical 
research has failed to keep ahead of time. 
aDd fulfil the needs of the country as other 
c:ouDtrics are doing; and 

(c) whether it is a fact that meningitis 
vaccine is beini imported from the West 
Germany, UK .... U.S A. and if 10, detail. 
of impor(1 aod value tbereof ? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA· 
NAND) : <a> Yes, Sir. 

(b) No, Sir. 10 fact tbe mojor empba-
lis of all medical research hall been towards 
dcvelopment of simple and field suited 
method.) of diagnosis, treatment and control 
of varioul dlsealel. 

IC) Six la"hs doses of meningococcal 
vaccine hav~ been proc1Jred 1hrougb WHO 
and distributed to tbe State Governments 
InstitutejHoipitals for vaccinaliDI identified 
bilb ·ris" ,roup •. 

New Procesl to Cheek Spread'ag or Malaria 

4.19. SHRIMATI JAYANTI PAT. 
NAIK :. Will tbe Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
Itaft : 

{a) whetber some DC" procelle. h.ve 
been adopted to check tbo spreadiDI of 
malaria; and 

(b) if 10. wbat are tbe new proce.se. 
developed by tbe scientists to check malaria 
in tbe malaria prone area. ? 

THE MINISTER OF IRRIGATION 
AND POWBR (SHRI B. SHANKARA • 
NAND) : (a) and (b) No, Sir. However,.a 
Integrated Disease Vector Control strate" 
WIth emphasis on source reduction, minor 
engineering works, bio)oglcal control Ulinl 
the larvivorous fisbes. chemotherapy healtb 
education and environmental improvement, 
is beinll carried out on an experimental bali. 
in one district of Gujarat by the Malaria 
Research Centre of tbe IndiaD COUDcil of 
Medical Research. 

Development or CocbfD Shipyard darl ... 
Seveatb Plan 

440. SHRI K. MOHANDAS : Will the 
Minister of SHIPPING AND TRANSPORT 
be pJeased to state : 

(a> whetber there is any scheme for tbe 
development of tbe Cocbin Shipyard durin. 
tbe Seventh Plan; aDd 

(b) if so, tbe details thereof? 

THE MINISTBR OF STATE OF THE 
MINISTRY OF HIPPING AND TRANS-
PORT (SHRI Z.R ANSARI): (a) and (b) 
Certain proposals for tbe development or 
Cochin Sbipyard were cOQsidered by ,Ite 
Working Group set up by Government fex 
the formulation o( Vlltb Fivo Year Plan on 
Shipbuilding and Sbiprepair Industry Since 
the content and size of tbe Vlltb Plaa have 
not yet been finalised tbe picture will be 
clear only after finalisanioo of tbe overall 
V Iltb Five Y car Plan and detailed ecoDomic 
aDd financial viability of such scheme •. 

locrealial Power GelleradOD 

441. SHRJ GURUDAS KAMAT: 
Will the Manister of IR.RJGATION AND 
POWBR be plealed to Itatc : 
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(a) whether it i. a fact that tbe Plaon-
ina Commission have exprelled concern 
over tbe poor acbievement io creatiol Dew 
power lencratioD capacity: 

(b) wbethcl GoverDment, with its com-
milmem to IDcrease capacity In power aeae-
ratioa permit private alencies like Bombay 
Suburban Electric Ltd. and otber similar 
.,encies to ,enerate power; and 

(c) if not, the reasool therefor? 

THE MINISTER OF STATE IN THE 
DEPARTME.NT OF POWER (SHRI ARUN 
NEHRU) : (a) lbe aspect of poor acbJe'Ve-
lDent io creatlDg new power generation 
capacity was mentioned 10 tbe mid·tc(m 
appl aisal of the Sixth Plan doct.ment of 
P110nl01 Commislloo. 

(b) aad (C) The prelent policy is regu-
lated by tbe Industrial Pollcy Resolution 
of 1956 Under tbls Resolution, geDera-
tion and dlltrlbutlon of electricity taUs 
under Schedule' A' which includes category 
or indulltries, the future development of 
which Will be tbe C'XclUSIVC responsIbility of 
tbe State. The Resolution, however, does 
Dot preclude the expansion of tbe existing 
privately owned UDlts or tbe pOIsibdJty of 
tbe State securing the cooperation or private 
eDterpnse in the establishment of Dew units 
wben tbe national mtereats 10 require. 
Under. tbis Policy. Govt. have allowed 
leplacement/~xpan'l(ln ot units in tbe eXist· 
iDa privately owned uulitles. 

Mortf.U In Family PlanDing Tar,et. aDd 
Correct IV8 St.ps 

442. SARI CHINTA MOHAN: 
SHRJ R. P. GAEKWAD: WIJl 

tlae Minister of HEALTH AND FAMILY 
WELFARE be plcaled to stale : 

(I) whether there bas been a serious 
IbollfaJi ID Jlmlly piaDDlDa tarlell and If 
10, wbat conectlve .tepa are proposed to 
be aaken; 

(b) wbether tbe plaa for IUD in.ertlons 
" beIDa Itepped up ; 

(c) ~bttber tberc has been SIIOIfu::an\ 
pro,ress fur s=rattllal appiJultlc'I lir.d nfl.l)' 
of anti (er'Ibly imrnu(Je bodlc, developed 
aa lbe AUMS and If 80, detal'. thereof; and 

(d) whether it il a ract tbat tbe county' .. 
entire prOltcn is beiDI jeopardlKd in tbe 
absence of luccessful implementation of 
populatioD control programme aDd jf so~ 
wbetber this programme will be taken up 
on a war footing and fully computerJsed ? 

THE MINISTER OF STATE IN THE 
DEPARMENT OF HEALTH (SHR) 
YOGENDRA MAKWANA): (8) to (d) 
Developmeot aDd populat.on control Inter-
act In a mutualJy benefiCial way. Family 
Welfare Programme bas therefore, been 
accorded a bi,b priority 10 tbe overall socio-
economic development planning. Duran. 
the Sixth FIve Y car Plan achtevement of 
(amily planDlDg targets was around 80%. 
The Plolramme wtll be furtber strengthened 
durina the 7th Plan and It I moni'orma 
wiJl be computerised The J UD Programme 
received a bIg step up from 6.28 lakhs in 
1980-81 to .5.46 lakhs in 1984 8S Immu-
nologlcal approacbes to fertility conuol are 
sti II at ao expellmcntal stage. 

Repair of Roads fa Delhi 

443. SHRI KALI PRASAD PANDEY: 
Will the Mmister of SHIPPING AND 
1 RANSPOR T be pleased to state: 

(a) whether it bas come to tbe notice 
of Government tbat tbe condition of mo.t 
01 tbe Delbi roads is very bad; and 

(b) ir 10, wbat steps have been taken 
for tbe immediate repair of all sucb roads 
in Delhi? 

THE MINISTER OF STATE OF lHB 
MINISTRY Of' SHIPPING AND TRANS-
PORT (SHRI Z. R. ANSARJ) : <a) No~ 
Sir, Road in Deihl are lenerally in lood 
condition. 

(b) Tbe malDtenance and rep_Irs 01 
rOlds il a continuous process and .t II 

carried out from lime to time al necessary 
dependml upon ava.labillty of fund •• 

Supply of ADt i·Rablc Vaccloes to ZooaJ 
Railwa,s 

«4. SHRI SYBD MAS UDAL 
HOSSAIN: W,ll tbe Mloister of RAJL· 
WAYS be pleased to Itate : 

Ca) wbcther Go'Vcramcnt are aware of 
the fact tbat the Serum Institute of India 
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,. supplying Anti-Rabie Vaccines injection, 
of 1 mililitre in.tead of 14 iDjectioD8 of 
Semple', vaccine or S mililitre; 

(b) whether tbe Railway Board bave 
made any arraolement to lupply lucb Anti-
Rabie Vaccine 6 injection. of I mUilitre •• 
supplied by ahe Serum Institute of India 
10 Ihe Zonal Railway.; and 

(c) if Dot. the reason. therefor? 

THE MINISTER Of RAILWAYS 
(SHRI BANS) lAL) : (a) Yet, Sir. 

(b) No, Sir. For lenera) prophylactic 
purpose, Semple', vaccine produced by the 
various Stale Past~ur Institute. is still 
beinl used. In special easel "here tberl i. 
any overwhelming danger, the Chief Medical 
Orficers of the Zonal Railway. are free to 
use the Human Diploid vaccine sold by MIs 
Serum lo~titute of India. 

(c) The continued use of Semple's 
vaccine has still been con.idered a. adequate 
in most cases. Tb'. has been tbe opinion 
of tbe Antl-Rabic Haffkine Research Insti-
tute, Bo~bay whose opinion was obtained 
in tbe matter. 

HydlO Power Potential I. Sikkim 

445. SHRIMATI D.K. BHANDARI: 
Will the Minister of IF RIGATION AND 
POWER be pleased to scate : 

(a) whether Government have conduc-
ted any surveyor Hydro-power potentia) JO 
Sikkim; 

(b) if so, what is the potentia); and 

(c) if Dot, whether Government propose 
to do so in the near future? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF POWER (SHRI ARUN 
NEHRU) : (a) and (b) Yes. Sir. As per 

latest estimates of Central Electricity authority, 
the hydro· electric potentia) of Sikkim is I 28 
million KW. 

(c) Doel not arise. 

Jncidence of Gulnfa Wonn ia RaJgarb 
and Cunl) Districts of Mil dh,.. Pradesh 

446. SHRI DIGVIJ~ VA SINOH : Will 
tbe Mini81er of HEALTH A NO FAMILY 
WELFARE be pleased to stale: 

<a> wbether Government are aware of 
biah f~cideDce or au iDea worm in Raja.rll 

and Guna districts of Madbya Pradelh : ' 

(b) jf 10, whetber the Union Health 
Ministry has taken any .tep. to eradicate 
the incidence or luinoa worm ; 

<e) ir 10, whit are the plans and .ben 
are the,. goinl to be implemented ; and 

(d) if not, doe. tbe Health Ministry ha. 
an), plans to do 10 ? 

THE MINISTBR OF IRRIGATION 
AND POWER (SHRr B. SHANKARA-
NAND) : Ca) to (c) Yes, Sir. Tbe Govcm-
ment of India hal already initiated 
the National Guineaworm Bradieatioa 
Prolramme in tbe 7 endemic Statel iDcludiDI 
Madhya Pradesh. The (ollowing activitiea 
are carried out un del tbe prolremme : 

(a) ProviaioD of safe water lupply to 
the luineaworm endemic viIJlseli! 
hamlet. on a priority basil by tbe 
Rural Water Supply DepartmeDt. 

(b) Health education to promote 
perlonel prophylaxis. 

(c) Chemical treatment of step wells 
to eliminate the intermediate hOlt 
i. o. cyciopl. 

(d) Treatment of patients at tbe PHCs. 

(e) Active case search twice in a year 
to monitor the impact of cODtrol 
measures. 

The luineaworm disease i, expected to 
be eradicated by the end of Seventh Plan 
period. 

(d) Doe. oot arise. 

Piau for Laying of New LI .. aDd 
Extension of EX.IUna Line. 

448. SHRI AMAR ROYPRADHAN: 
Will tbe Minister of RAILWAYS be pleased 
to state: 

Ca> wbether it ia a fact tbat GoverDmeDt 
have formulated a plan to either lay ncw 
lines or extend tbe exiaUna one. 10 the 
country to promote national inleeratioa and 
develop backward reaionl ; and 
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(b) if 10, tbe detail. tbereof and bow 
maD1 pro pOI. II are pending with Govern-
meot to la, aew linel or extend tbe existinl 
oael and witb what reluits ? 

THE MINISTER OF RAILWAYS 
(SHR.I BANS) LAL) : <a) Laying of DCW 
lines and extension of existing onel are 
«.kcn up baled on tbe followina criteria : 

<a) project oriented linea to .erve new 
industries or tap mioeral aod other 
relources .. 

Cb> to serve as misliog links which can 
form alternative routH to relieve 
congestion on existing busy routes; 

(c) OD Itrstelle considerations; and 

(d) as developmental lines to establish 
new growth ccntre. or give access 
to remote area.. 10 such cases, a 
lower rate of return tban s tipula-
ted for normal projects may be 
aBreed to but it will not be 
adviseable to take up new railway 
lines which cannot meet operating 
costs includiog contribution to 
de preci at ion. 

A rew projects have, however, beeD 
taken up in tbe Nortb Eastern Region, as 
• special case, with the idea of fosterin, 
National Integration of tbe people of these 
isolated areas with tbe relt of tbe country. 

(bl Tbere are 46 aD-going new line 
projects in progresl, including 7 projects In 

the North Ealtern RCllon, the details of 
wbich are liven In Railway Budlet 1985·86. 
The PJanoID8 CommiSSion, have, huwcver, 
Dot agreed to tbe taking up of the new lines 
from Sulldnpur to Rewa and Tamluk to 
Digha. Fur ther t tbe PlanDmg CommisslOD 
have also not So far accorded tbeir clearance 
for new lines from Budge Budge co 
Namkbana includlDI Lak~hmikantpur-Kulpi 
line, Satoa to Rewa & Gun. to Etll\v.b. 

Surveys are allo 10 proiresl for a 
Dumber of new hnes a. per details liven in 
Demand. for Grantl of RalJway Budlet 
1985·86. Futtber actlOD on thele Will be 
taken on completion of surveys depending 
on availability of resources and in consuha. 
tion with tbe PlanolDa Commilslon. 

[7i'tlnlltlllon] 

COD'fenIOD of Chandrapur.Gondla Line 
Into Broad Gauge 

449. SHRI VILAS MUTTEMWAR; 
Will the Manister of RAILWAYS be pleased 
to atate : 

(a) wbetber tbere is any proposal under 
consideration of Government to convert 
Cbandrapuc.Gondia (Maharashlra) liDe into 
broad lausc; 

(b) if so, lhe details thereof; and 

(e) by what time tbe work il likely to 
be started ? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : (a> No, Sir. 

(b) and (c) Do not arise. 

[English) 

Stoppage of Bombay Janata Train 
at Abraura Station 

4.50. SHRI RAM PYARE PANIKA: 
Will tbe Minister of RAILWAYS be pleased 
to state: 

(8) wbether there was any demaad from 
tbe people of Mlrzapur District for the 
stoppaae of Bombay Janata train at Abraura 
Railway Station; 

(b) whetber the train used to atop at 
Abraura Railway Station earlier; and 

(c) if so, whether Government propose 
to restore che iloppage of that train at 
Ahraura Railway StanoD 7 

THE MINISTER OF RAILWAYS 
(SHRI BANS I LAL) : (a) Yes, Sir. 

(b) Yes, Sir. 

(c) No, Sir. 

Rail"ay Lines for New Bomba, 

451. SHRI S. G. OHOLAP: 
SHRI D. B. PATJL: Will tbe 

Minister of RAILWAYS be plea6cd '0 
Itate : 

<a) whether Government have sanctioned 
tbe Railway lines (or new Bombay; 
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(b) if 10, tbe estimated cost of the each 
project aDd what is tbe proiresl ; 

, (c) wbetber it is a fact tbat out of RI. 2 
crores sanctioned for tbe project of new 

.. railway lines, Rs 1.5 crores was diverted 
to Madras Railway Project ; 

(d) if so, the reasons therefor; and 

(e) wbetber atleast one Rail Project 
will be completed Immediately for new 
Bombay'? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL); (a) Yes Sir. Exten-
sion of Line (rom Mankhurd to Belarur bas 
been approved. 

(b) Rs. 75.74 crores at 1980 price level. 
Physical progress of work tm June 
1985 is 2%. 

(c) and (d) Yes Sir. However tbe initial 
allotment of ks. 2 crores for 1985.86 has 
since been restored. 

(e) The completion of tbe Project will 
depend upon the availability of fund~ in 
the coroms years. 

Providing Stoppages of Exeeut ive Expre,s 
at Important Stations in Pathanathitta 

and A lIeppy Districts of Kerala 

452. PROP. P.1 K VRIEN : Wi1I the 
Minister of RAILWAYS be pteased to 
state: 

(a) wbetber tbe Executive Express run-
niDI between Ernakulam and Trivandrum 
doe. not .lop at important Itation. in tbe 
PatbaDlthitta and AJleppy Districts of 
Kera)a; and 

(b) wbether Government propose to 
provide stopp.aes of this train It Itations 
in Patbanatbitta and AlIep", Districts 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : (a) Yes, Sir. 

(b) No, Sir. 

[Tranl/ation J 

Issue of 'Maned' Railway Passes 

453. SHRI RAJ KUMAR RAI: Will 
tbe Minister of RAIL WA YS Ite pleased to 
• ,ate : 

(a) tbe number of persons iD V.p. wbo 
have been i!llsued first and second clalS rail· 
way 'Manad' passes lince 1 January, 1985; 

(b) tbe eriter ia for iS8uina these DI.lel; 
and 

(c) wbether it is proposed to issue rail-
W8,Y passes on the rrcommendations of 
M.P.'s ? 

THE MINIS1ER OF RAILWAYS 
(SHR J BANSI LAL): (a) Presumably by 
'Manad' Passes the Hon'ble Member of 
Parliament me ... ns Complimentary Card PalSes 
iSl!)ued to Non-railW8),men/OrlanisatioDs by 
the Ministry of Ra,lways. Details of these 
pass~s are not maintained Statewise but b, 
individual names only; 

(b) Tbese passes are issued witb tbe 
personal approval of the Minister for Rail· 
ways, based on merits of each calc. 

(C) RecommendatioDs made by M.P.s 
for issue of complimentary passes are con-
sidered on merits. 

Complaints Regard ing Acceptance 
of Bribe for RelervatloD of Seats 

454. SHRJ DILEEP SrNGH BHURJA: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether complaints regardingaccep-
tance of bribe for reservation of scats ia 
the IDdian Railway are on the increase; 
and 

(b) if so, the steps beiDI taken b, 
Government to improve the situation? 

THE MINISTER OF RAILWAYS 
(SHRr BANS) LAL) : (a> No, Sir. 

(b) Does not arise. However. for 
dCloctiol and rootins out corrupt practices. 
full-fledgcd Vi.iI.Dee Or,.Di'ltionl exist OQ 
all tbe aiDe ZODal Railways, as al.o iD UIC 
Ministry of Railways. Apart from investi. 
latioD iDto lpecific complaintl. ,be VililaDce 
Ora_Dilationl, on thcir own. uDdertake .. 
hu Ie Dumber or preventive cbecks. Staff 
found luilty of corruption aDd malpracticcs 
are issued deterreDt puailhmcntl • 
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I.dla. Ships Missilll 

4SS. DR G. S. RAJHANS: 
SHRI V. SRBBNIVASA 
PRASAD: Will the MlOister of 

SHIPPING AND TRA!'JSPORT be pleased 
to "Ite : 

(at.) wbetber Goy~rnmeDt's attt"ntion ha. 
been drawn to the new. Item c.lpnoned 
It Myst~ry chrouds two mlS.lnll Indian 
'hips" appearinl in Indian Expre:ss dated 
4tb July, 1985; 

(b) if 10, wblt are the posslbl~ redSOll. 
which contributed to the missing of the 
above two sbip.; and 

(c) what efforts bas been rnal-te by 
Govc:rnment to locate the ships whIch arc 
milsing since June 21. I Y85 and the "utcome 
thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TR -\NS-
PORT (SHRI Z. R. ANS \RI) (8) 
Yes. 

(b) On available Information, it i .. not 
possible to stale any definite reallons (,O'ltri· 
butinl to the sinlcins or dlsaprearance of 
these ships. 

(c) On receipt of Information about the 
two miisiDI ships, IndiaD Navy and Coast 
Guard ves.els carried out inten'live searcb 
operatioDI Services or the air wing of tbe 
Navy were also utilized. The search and 
re.cu: operation~ have, however, not y;elded 
trace of tbe.e vessels. A formal investiga-
tion under C;ection 36!> of tbe Merchant 
Shippin. Act hal been ordered. 

Produetlon Capacity of Chltteranjan 
LocomoU.e Works Under.Utlllled 

'-56. SHRI CHINTAMANI 
PANIORAHI : win tbe Minister or 
.RA t l WAYS be "I~sed to state : 

(a) wbether under-utiliaalion or produc-
tiOn Clpaclty of Cbittarlnjan LocomotiYe 
Works ha. come to ahe notice or Govern-
ment; 

(b) i( 10, the reason! lberefor; and 

(c) the Itepa 'Ikla for III capacity 
utilisation? 

THE MINISTER OF RAILWAYS 
(SHRJ BANSI LAL) : (I) Yel, Sir. 

(b) DuriPI the Vltb PIID the caplcity 
of d.ese) and electric locomotivtl manufac-
ture at Chittaranjao Locomotive Workl 
was 41S locomotives However, tbe manufac. 
turiDg tarlCeU wele set at 459 locomotives 
baled on funds allocation by the Planoinl 
Commls~ion 

The actual productio n was 419 locomo-
tives whicb ICi 91.3% or the taraet. 

(c) Efforts were made to find alternate 
activltil!s for full capacity utilisation like 
re power packioB of diesel locomotives, 
Periodical overhaul of diesel locomotive.~ 
and increa~ed supply of spares for mainte-
nance of locomotive!. With tbls the gap 
between avaIlable capacIty and iti utihsation 
was largely closed 

Ouring fhe VII Plan, it is propoled to 
utilise tbe full capacity ~ubject to availabi-
1ity of fund,. 

Study of Ground "'ater Re.ourcel 
in Kasal and Subarnrekba Ri,er 

Baslos 

457. SHR( ANANTA PRASAD 
SETHI : Vvill tbe Minister of IRRIGA-
TION AND POWER be pleased to state: 

(a) whether tbe Central Ground Water 
Board has taken up a proJ.ct to $' udy tbe 
availabIlity of ground water in the Klui and 
Subarnrekha river basins; 

(b) wbether the study has also covered 
the arca in the tribal and drought·prone 
regioDs of Bibar, WeSt Benlal and Orissa; 
and 

(c) if 10, tbe effort. made by Govern-
ment for providiDI ground water 10 hard 
rock areas to meet the irrilatioD Ind driDk-
iog water needs of tbe tribal population 1 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA-
NAND) : (a) Tbe Central Ground Water 
Board wilh tbe assistance of UNDP has 
taken up • project ror tbe aSlessment of 
around water potential and preparation of 
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J)laDI for furtber developmeDt iD aD are. 
of 29,700 sq. kms. iD Kal.1 aDd SuberDa· 
rekba river bISIO. in tbe States of Bibar. 
West Ben,al and Oris,a. 

(b) Tbe .tudies 10 tbe project would 
cover tribal .reu of Rancbi and Sialh. 
bbum diltrictes in Bihar. Mayurbbaoj 
district in Orilsa and tribal and droutbt 
prone districts of Purulia, Baokura and 
MidDapur ia West Benlal. 

(c) Recommendationl are made on 
Jocations of prospective areas for around 
water development Ind dugweU and tube-
well lite. to the State Governments. 

Replacement of Overaged Railway 
Coaches 

458. SHRI MOHO. MAHFOOJ ALI 
KHAN: Will tbe MiDl.ter of RAILWAYS 
be pleased to state: 

(a) the number of over-aacd railway 
coaches whicb required replacement at the 
cnd of 1983 and 1984: 

(b) how many of the coachel needing 
replacement were removed from the tracks 
during J 983 and 1984; and 

(c) tbe number of the new coacbes 
manufactured during 198 1-J984 and how 
many of these coaches were actually utili-
led for the replacement of over-aled coaches 
Itatinl the reasons for not utilisiol all 
tbe coaches manufuctured durlDl 1983·84 for 
replacement of old coacbes? 

THE MINISTER OF RAILWAYS (SHRI 
BANSI LAL) : (a) 2035 Pauenler carryinl 
vehicle. of all aaUles required re"lacement 
at the end of 1983 .. 84; 

(b) 779 Passenger carryiul vehicles 
of all ,aules were condemned durinl 
1983·14; 

(c) II S9 new coacbes were manufactured 
duriog 1983·84. Out of tbele 943 coacbes 
were utililed ror replecemeDt of over.aged 
coacbel aad balaDce were utilised for 
aUlmeDtation of ahc old seryicel and 
introductioD of DCW traiDI. 

L_ to OTC due to lacrea ... tile 
rate of Hire ClIa,ges of PrI, .. . 

s.sel 

459. SHRI LALI r MAKBN: Will 
the MiDilter of SHIPPING AND TRANS .. 
PORT be pleased to .tate : 

cal tbe leaSODS for iDere.liDI tbe rato 
of bire charlel of private bUI.. plyiD, 
under D. T. C.; and 

(b) the total )OIS D. T. C. "ill iDeur 
because of the laid iacrease ? 

THE MINISTER OF STATE OF THB 
MIN ISTR Y OF SHI PPI NG AND TRANS-
PORT (SHRI Z. R. ANSARI): Tbo biro 
charaes in respect of private operatora' bUl •• 
under DTC whicb were last fixed effeetive 
August, 1981 have been since revised up-
wards effective September, 1984 'akiD, iato 
account tbe increase in tbe operational 
costs. 

(b) The additional expenditure coole· 
quent UPOD increased rate of hire charlcs 
is of the order of Rs. 1.1' crores aDd 
RI. 2.1.5 crores for 1914·85 and 1985·86 
respectively. 

National Power Grid 

460. SHRI CHITTA MAHATA: Will 
the Minister of IRRIGATION AND 
POWER be pleased to .tate : 

(8) whether it is a fact that GOVf!rD-
ment decided to form a national power 
grid corporation to reg\,late a proposed 
regional and national power grid; 

(b) if so, the deta11! tbereof; and 

(b) if not the reasons therefor '1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI 
ARUN Nf:HRU): (a) to (C) A WorkiDI 
Group was set up by the Government to 
.tudy tbe various aspect! of traDsmi.lioo 
of power and to work out the: details aDd 
modalities leadin. to tbe establilbment of 
a Ceotrally.owncd Nltiooal Power Grid. 
ID ita report tbe Workilll Group baa 
recommended the leUiDi up of a National 
Grid CorporatioD to OVClIO. the trans mil· 
lio. aDd diltributioa of po wer. 
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Introduction .f a Tral. between Lucknow 
and Chopan "I. Vannal and Changing 

the Route or Assa.. Mail and 
TIDlukbia Mail 

461. SHRI MADAN P<\NOEY: 
SHRI KALI PRASAD P4NDEV : 

Will tbe Minister of RAILWA YS be pleased 
to Ifate : 

(a) wbether Government propose 
to introduce a train between Lucknow and 
Chopan via VaraDasi; 

(b) .. hetber Government are al.o 
cODsiderinl chanlin. the eX'lit'"~ route of 
Tiolukbia Mail and Assam M ail so as to 
run these trains via GonkhDur aDd 
Lucknow; 

(c) if so, from whIch date; and 

(d) !r not. the rea4ions therefor? 

THe MINIc\TER OF RAILW <\ YS 
(SHRI BANSI LAL) (a) No, Sir. 

(b) No, Sir. 

(c) Doe. not arlbC. 

(d) Railways do nOI have coaches to 
tntroduce a new tralD. Tlosukbla d: Assam 
Mall are well patroDlled on tbe present 
route.and bence d,vel.,on would nOI be 
deSirable. 

[English] 

Howrab Bridge 

462. SHRI NARAYAN CHOUBEY : 
Will the Muu.ter of SHIPPING AND 
TRANSPOR 1 be pleased to stlte : 

(a) whether attentioo of Government 
bas been drawn to tbe news .tem captioned 
"CPT concern about damage to Howrab 
Bridic" appearlDl 10 tbe Calcutta enditioD 
of lbe Stat"Clman, dated 6 June, 1985; 

(b) if so, wbetber )00 feet of tbe rail. 
rna of tho bradle has receolly been .tolen; 

(C) If 10, what acllon has since heeD 
taken to end tbls type of vandalism; 

(d) whether RITES bad conducted a 
survey alODa ",ilb other cODsultant. rllard-
inl tbe present cODdirioD of tbe brid,e; 

(?) If so, detal)s or the recommendations; 

(f) "bel her the recommendationl bave 
been implemented; and 

(I) If not, the reasons therefor '1 

THE MINISTER OP STATE OF THE 
MINISl R Y OF SHIPPING AND TRANS-
PORT (SHRI Z R. ANSARJ): (a) Yes, Sir. 

(b) and (c) A total length of 2j metres 
pipe runners of tbe rallina between the 
carriage way and footpath of Howrab Bridle 
was stolen In tbe naght of J 2/ 13tb May, 
198) Regular p3trolhnl or tbe Bridge at 
Dllb, I' now belO8 done by State police per-
,onnel 

(d) to (I) Yes, Sir, survcy for tbe ht 
phale of tbe study IS ID proaress. Some 
recommendationl are expected to be availa-
ble afler two out ot the lhree phases of the 
study nave been completed. 

Expansion Plan of Cochin Shipyard 
during Sixth Plan 

463. SHRI V S. VJJA Y ARAOHAVAN: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) wbether there was a plan for tb. 
eXJlenSiOD of CochlD Sbipyard durinl the 
Sixth Plan; 

(b) If 10, the details thereof; 

(c) whether the plan has not been Im-
plemtnled; 

(d) if so, the resons tberefor; and 

(e) what step. are beIDa taken to Im-
plement the expansion plan of tbe Shipyard 1 

THE MJNISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND 1 RANS-
PORT (SHRJ Z R. ANSARJ) : (a) Yes. 

(b) The schemes included iD tbe Sixlb 
Five Year Plan mainly related to extcoDsiOD 
of quay/additional quay and expansion 
pr;)aramme. 
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(C) aDd (d) "I tile Ibip repair facilities 
were commissioned 0'01, iD 1981. and tbe 
ofrline] project, in an respects, wa. com-
pleted oaJ)' in 1984. it .at pre-mature to 
make furtber inVCItment 00 any new schemes 
uatil sucb flme a. ProductioD stabilised and 
-system lacuna were identified. 

(c) Certain proposal., for expanlion of 
~hipbuitdin(t/lhip rf:pair facilities of CSL 
were considered by the Workins Group let 
up by Oovt. for tbe formulation of Vlltb 
FiYe Year Plan on Sbipbuildiol and Shipre-
pair Industry. Since tbe conteDt aDd lize 
of tbe V Jltb Plan have Dot yet been finalised, 
tbe picture will be clear oDly after finalisa-
tiOD of overall VlItb PlaD aDd tbe detailed 
economic and fiDancial viability of sucb 
scbemes. 

Hobli·Karwar Rail Link 

464. SHRI D.K. NAIKAR: Will the 
Minilter of RAILWAYS be pleased to 
state: 

(a) whether Government are aware tbat 
official survey has been conducted twice in 
respecf of Hublt-Karwar rail link; 

(b) whelher the reports reveal that tbe 
project is feasible and viable in the preseDt 
circumstances baving regard to development 
of Karwar aDd Indultnes of Karwar; and 

(c) if so. whether Government propose 
to construct Hubli·Karwar rail lioe at least 
in 1986-87 ? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL): (8) to (c) Surveys 
have been conducted in the pa.t iD 1964, 
1973 " 1977 ror construction of a line: 
between HubH and Karwar. but each time 
tbe project was found to be finaDcially not 
viable. The project was therefore, deferred. 
A further Reappraisal Survey bas been 
ordered to take into aCCOUD( tbe latelt 
developments. Aflher 'he:: Report of tbe 
lte.appraisal Survey is received and exami-
ned, a decision reaarding COD~tructioD of tbe 
line will be takeD, subject to clearaDce by 
tbe PlaoDin, Commislion. 

Daily Lunnlng or Deihl-Jodhpur. 
Delhi-Ahmedabad and Ahmedabad-

M IIIIdor Superfast TreiD' 

465. SHRI VIRDHI CHANDBR JAIN: 
~m the Minister of RAILWAYS be pleased 
to state: 

(a) tbe dirficult, beiDI eXIM'ienced iD 
fuoDiq the Delbi -Jodbpur, Delbi·Abmed.ba~ 
and Ahmedabad-MaDdor Superfast traiD' 
daily; and 

(b) the lime by wbicb thele trains are 
proposed co bf) rUD dail, for tbe convenience 
of the pas5eolers ? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : (a) Railways do not 
have: coacbe. aDd diesel eOlincl to rUD tbele 
traiDI daily. 

(b) There i. no propolal to thi. 
effect. 

Norms Followed for [ovitiol TeDders 
for Layin. of New National Highways 

466, SHRI P. KOLANDAIVELU : Will 
the Minister of SHIPPING AND TRANS. 
PORT be pleased to state: 

(a) what are the Dorms being followed 
for inviting Tenders for construction of new 
National Hi.hway.; 

(b) whether Government are tryinl to 
eliminate Indian contractors from construc· 
tion of new National HilbwaYI by iDvitiDI 
alobal tenders; and 

(c) i r so, the reasons tberefor 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z R. ANSARI): (a) to (c) 
Constitutionally. the Govecnmeat of India 
are respoDlible (or roads declared as NatiODal 
Higbways. The execution of works, however, 
rests witb State P. W.Ds and tbe tenders for 
execution of sucb works are invited by State 
P. W Os according to the prevailia. rules. 
Recently. in case of six projects beiDa fiD"-
ced by tbe World Baok to an extent of 200 
million U.S. Dollars, the World Bank bas 
stipulated tbat tbe teDders fdr execution of 
tbese works should be put to international 
competetive biddinl. Tbe Indian contrac-
tora biddlDl for sucb projects will. however. 
'be offered 7.S%prico preference. 

TraasporfaUOD of Sa.ar to Various Stat. 

467. SHRI B.V. DESAI: Will the 
Mini.&er of RAILWAYS be pleal~d to .tale: 

<a) whether tbe Railwa,l have been 
directed to accord top priority to supr 
moveme.t; 
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(b) if 10, wb.'ber a ooapr.bensive plaD 
baa __ work. out to 1110'. 0". .illio. 
loaMI of i_ported lUll' to the variou. partl 
of tbe country; 

(c) wbether it bat beeD de:ided tbat 
lupr .bould be tranlported, eveD ., it baa to 
be at tbe coet of lome otber commoditiel; 

(d) if 10, to wbat extent tbe railways 
accorded top priority for traolportatieD of 
IUlar after directive wal issued; and 

(e) whether any Ipecial wa.ons were 
provided for movement of lupr to various 
State. ? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAl) : <a> and (b) Yel, Sir; 

(c) aDd (d) Movement of levy suear il 
liven priority 'B' 10 tbe preferential Traffic 
Schedule which is the highest priority after 
millilary traffic aDd bence is I,ven prionty 
10 movement over other commodille •. 

(0) No, S.r. 

CODlainer MO'YemeDt bet weeD Gauhatl 
IDlaad Contaiaer Depot ud Calcutta Port 

46X. SHRI AMAL DATTA: Will the 
MIDlltu of RAILWAYS be pleased to 
Itate : 

(a) wbat WI)) be the tranlit time of 
conlainer movement between Gaubati Inland 
Container Depot and the Calcutta Port both 
loaded aDd empties; 

(b) tbe Blcncy responsible for any 
delay or damale in tranlit; 

(c) whether Government bave formu-
Jated any scheme in thi, matter; aDd 

(d) if 10, tbe details thereof? 

THE MINJSTER OF RA1LWAYS 
(SHRI BANSI LAL) : <a> The traDsit time 
wlll be approximately ailt to leven day. for 
both loaded and empty cODtainen. 

(b) to (d) Such calea will be d .. 1t wltb 
by Railways ID accordance witb tbe extant 
rule.. No new luidelines have beea illued. 
Ranw.ys will cnsul e traDlit witbln a reaso-
.able tilPe. 

Cpcell., .. eI trUu ia Gujarat ,I.e. 
Ja_rl1'.S 

469. S8RI A MARSINH ItATHA W A ; 
Will tb, Mini'ter of Rt\IWAYS be pl •• led 
to llate = 

(a) whetber it is a ract Ibat larlC-
number of traios in Oujarat bas cancelled 
lioce January 1985 and particularly in 
Baroda District; 

(b) if 10, the num~r tbereof and the 
reason. therefor; 

(c) whether the people of that area are 
pressiDg (or reltorinl these services ; and 

(d) If 10, what steps are being taken 
by tbe Govunment in thll relard ? 

THE MINJSTER OF RAILWAYS 
(SURI BANSI LAL): (a) to (d) Due to 
various reaSODS lake heavy raIDI; water 
101,inl, derailment, DOD availability of 
eDlines and englDc fallurc, 1684 train. were 
cancelled/partially cancelled an GUJarat 
area durin. tbe penod 1. 1 85 to 15 7. 85 
including IS92 N.G. trains cancelled/ 
partIally caDceUod on Vadodara DivISIOD. 
As • matter of policy; manufacture of 
Iteam locos bas beeo stopped aDd available 
services are required to be maintained 
with the help of eXlstlDg resources. Dlese-
IIsallon of N.G. sections would have to 
be viewed along witb the broader questions 
of availability of resources and priorities. 
Western Railway bas been exhorted to 
mBiDtalD tbese Narrow Gaule serVlcel 
within cbelr exiltlDl resource. to ensure 
tbat cancellation of trainl IS avoided. 

Overall Sbortage of Seats in Delhi 
Ub ifersity Colleges 

470. SHRI S"IFUDDIN CHOW. 
DHARY: Will the MlDister of EDUCA TJON 
be pleased to Itate : 

(a) the overall ahortale of seats ill 
Delhi Univeraity colle,es ; 

(b) wbether DO .tudent scoriDI less thaa 
55 per cent marks could bope to let admia .. 
SiOD 10 aDY courso of Delbl Univenity; 
aDCl 
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(t) 11ept p,opoMd to be tateD b, 
-GoverDment to COlDbat tbit lilUltioD , 

THE MINISTER OP BDUCATJON 
(SHR.l K. C. PANT): (a) to (c) Durio, 

.. 1985, the 'or.l number of ,tud'Drl who 
bave pasled bi.lter .. eondary examililtion 
from Delhi with 40% or more mark. and 
bave tbus qualified for admission to various 
underaraduate coursell of Oelbi University 
aDd Colleles is 41,226. AI a.ainst thil, 
the University CBn admit 39,398 studeats to 
it, various fuJI- time uader.rlduate counes, 
Correspoadence Course. aad tbe pro 
Iramme. offered by the Non-Collegiate 
Women'. EducatioD Board There will. 
thus, be a marginal shortrall of about 1800 
teals only. The overall facilities available 
are conlidered by and )argc t adequate to 
meet the hIgher education needs of 
students qualifying from Ddbi. 

Import of BOIi.s from Abroad 

471. SHRI YASHWANTRAOGADAKH 
PATIL : 

SHRI G. BHOOPA1HY: Will 
tbe MlDister of RAJ L WAYS be pleased to 
state : 

(a) whether it is a (act that Rail ways 
are nol placing fresh orders fo tbe wdgon 
building industry; 

tb) if so the reasons therefor; and 

(c) wbether It IS also a fael that efforts 
are being made to import several thousand 
bolics from abtoad ? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL): (a) No, Sir. 

(b) Doe. Got arise. 

(c) No. Sir. .Railways are curreDtly 
cODsiderinl imporlinl, wltb a view to up-
datina tccbnololY, a few types of modern 
bOlies, for comparative service triala in 
India. 

Electrific.tlon of Gaubatl-SUlcari .Dd 
Baroi-Rlldblkapar Sections 

471.. SHRI PRIY A. RANJAN DAS 
MUNSI : Will the Minister or RAILWAYS 
b. pleated 10 state : 

(a) wlaetber tbe Miailtr1 II collt.mp-
laliDa aD, propotal for mUll.. ran .. , 
elecrrilicatioD prolramme in tbe N. E. 
PrOD tier Railway lpecl.II, rrom Oauhati 
to SUi.uri and Baraoi to Radhikapur zoaea 
d urfn, Seveotb Plae ; 

(b) if 10. tbe details tbereof; aod 

(c) if Dot, tbe reasoo. tberelor? 

THE MINISTER OF RAILWAYS 
(SI1Rl BANSI LAL) : (a) No. Sir. 

(b) Doe. not arise. 

(c) Electrification of railway. is. capital 
intensive work aDd tbe investmtnt il incur-
red by priorit, on sections wbich bave 
tbe bi.!lbest traffic dcnsity. The present 
priorities for electrificatioD are to cover tb, 
trunk routes on Dclbi .. Bombay, Calcutta-
Bombay and Delhi-Madras Sections and 
lome otber important rout. for movement 
of coal. ICOO oce, etc, 10 vi~w of tbe above 
and coastraint of resourcc. and low traflic 
density on sections 00 North·elst frontier 
Railway. there is no propo •• 1 to electrify 
these sections. 

Objecthe5 for CODYenioa of Samaltip.r-
Barabaokl-Lucknow Llae into B. G. 

473. SHRI MANIK SANY AL : Will 
tbe MiDi'ter of RAILWAYS be pleased to 
state: 

<8> what were tbe maio objectives 01 
cooversion of Samastipur-Barabanki.LuckDow 
metre .aule line Into broad .au.e and 
construction of a broad aau,e line in tb. 
Nortb-Eastero Railway, in details; 

(b) whether tbe .aid objectlv.. were 
meterialised 00 completion 01 tbe project.; 
and 

(c) if Dot, tbe reasoos therelor ? 

rHE MINISTBR OF RAILWAYS 
(SHRI BANSI LAL) : <a) CObYeraioD or 
Samastipur.Barabanki MG linc into a Broad 
Gauae liae OD North ButerD Rllhra, was 
takeD up mainly to provide a Ibroulb B.G. 
liae witb a vie. to eUmiaate!reduce tbe 
q_ntum of lraDsbipmeDt wbieb waa b_YJ 
aDd to provide a ',Item. wbicb ;. more 
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.fficicDt. Further it would facihtate speedlog 
up of traffic due to hi&)lcr speeds. 

(b) Yes, Sir, 

(c) Doel not arise. 

Electrocution iD Delhi 

474. SHRI KAMLA PRASAD SINGH: 
Will the Minister of IRRIGATION AND 
PO WER bc plea.ed to Itate : 

• 
(a> whether it is a fact tbat tbree 

Members of 8 f.mily were electrocuted in 
Jabaoairpuri In North Delhi on 106.1985 
because of flnrng down of the conductor 
in LT feeder duc to tbe storm; 

(b) if so, wbat steps have been taken to 
check the recurrence of such events in 
future; and 

(c) wbelher any compensation bas been 
paid to the bereaved family, and If so, IS 
ahe compensation adfquate and Will details 
tht'reof be laJd 00 the Table of the House? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHIH ARUN 
NEHRU) : (a) Yes, Su. 

(b) To check the recurrence of such 
eyeD'S in future, over.bead system of elec-
tric supply IS being provided with adequate 
auards and the weak points are beinl 
attended to by Delhi E1ectrlc Supply Under-
taking, in addition to the routine malDte-
nance work. 

(c) An Interim paym.nl of Rs. 15000/. 
bas been made to tbe bereaved family, 
peDdiDI tbe compJetiOD of statutory enquiry 
beina conducted by tbe Electrical Inspecter 
of Delbi AdmlDiltratlon, 

Gra.t of ForetaD Scholarship to 
Jodian Studeots 

475. SHal MOOL CHAND DAGA : 
Will the Minister or EDUCATION be 
pleased to Itate : 

<a> the number of Indian .tudent. who 
received Icholarships of Commonwealth and 
otber countriel duriol the last two yean 

separately and their break up as the wards. 
of GovClnment employees and privale 
employees judJCAtiD. tbe criteria of liviD, 
tbele scbolarablps; and 

(b) tbc DameS of tbe couutncs whlcb 
have liven scbolarships to tbcac .tudents? 

THE MINISTER OF EDUCATION 
(SHRJ K. C. PANT): (a) Tbe number of 
Indian students who received scbolarships 
offered by Commonwealth and other 
countries was J 72 duriol 1983·84 and 168 
during 1984·85. The break-up accordmg to 
wards of Government employee. and 
private employees 15 not available, SIDCC 

in the prescribed format for inVitIng appll. 
caUons tbere IS no column l'ClatJDg to 
falber's/guardlan '5 name, occupation ere. 

The craterla vary according to the terml 
and condItions of the offers made by 
different foreian countries, but generally 
scholarships are for Ph,D. and PO!t.doctorll 
studIes, for which the mimmum requIrements 
are a Malter's degree with 60 % marks 
or more. two years' teacbing/research/ 
practical eXperience and the age not excee-
ding 35 years. The scholarshIps arc open 
to all and selection is made on rnent 
Applications are IDvitcd through new.paper 
advertisements and circulars and the final 
selection is made throulh mterviews conduc-
ted by a SelectIon CommIttee constituted 
for tbe purpose. 

(b) u. S. S. R. German Democratic 
Republic, Poland, Hungary, YugoslaVia, 
Japan, U. S. A., Indonesia, Mexico, Turkey 
Federal Republic of Germany, Denma.k, 
FraDce, Austria, Netherlandl, Greece, 
Switzerland, SwedaD, Spain, Italy. Norway, 
Cbina, U. K; Caoad., Australia, New 
Zealand. 

[Engli,h] 

Stringent Guidelines for Foreigll 
Srholars' yislt to India 

476. SHRI G. G. SWBLL: Will the 
MiDister of EDUCATION be pleased to 
state : 

Ca) wbether Dew luidelines have beeD 
issued makiDI it more atriDlcnt (or (ore'a" 
Ichollra to VISit India; 
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(b) if S0, the details thereof; aod 

(c) tbe ceasoos therefor ? 

THE ·MINISTER OF EDUCATION 
(SHRI K. C. PANT): (8) to (c) Tbe 

. fnltructions issued by the Government of 
Jodia f,om time to time in regard to tbe 
procedure to be observed in respect ot 
foreiao Icholall visiliog Jndia under various 
programmes have recenl1y been consolida-
ted 10 facilitate eaay reference and t-roulbt 
to the notice of Vice-Chancellors of all 
universiHesjdeemed universities, etc, for 
tbeir luidaoce/compliance. 

Meerut·Jind Rail Line 

477. SHRI DHARAM PAL SINGH 
MALIK: Will the Minister of RAILWAYS 
he pleased to state: 

(a) wbether it is fact thac people of 
borderlDg areal of U. P. and Haryana have 
been facing great difficulty for want of rail 
lioe from Bagbpat to Jiod via Sonepat and 
Gobana; 

(b) whether taking into consideration 
the difficultiel faced by the public of 
bordering areas of both the Slate, Govern-
ment propose to include a new rail line from 
Meerut· Bagbpat·Sonepat.Gohana·Jind which 
will minimile the mileage for going and 
coming to botb the States; and 

(c) if no', the reasons therefor? 

THE M1NISTER OF RAILWAYS 
(SHRI BANS) LAL) : (a> to (c) There is 
DO proposal (or uDdertaking lurvey/cons-
truction of Meerut·Jind rail line at presenc, 
in view of the severe constraint of re.ourees , 
and very heavy commitments alr~ady in 
hand. 

Continuance of Railway halts and Stoppages 
Econom ;cally Dot Viable 

478. SHR} BRAJA MOHAN 
MOHANTY : Will tbe Mini~'er of RAIL· 
WAYS be pleased to State: 

<a) bow many railway bait, aDd .top-
pales ecoDomjcaJly not viable arc beiDg 
contioued; Stlte·wise/VajoD Territory-
wise: 

(b) bow many sucb bllts bave be.n 
abolisbed durin. J 984-85; and 

Cc) tbe step. takeD to make them .co-
nomica1Jy viable ? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : (a) to (c) Tbe i.for-
matioD is being collected from tbe Zonal 
Railways and will be laid on tbe Table of 
the Sabha, 

Computerised ResenalioQ SYltem 
in Bombay, Calcutta and Madr •• 

479. SHRI PRA T AP BHANU 
SHARMA: Will tbe: Minister of RAIL-
WAYS be pleased to state: 

(a) whether it is a fact tbat Railways 
are conSidering to computerise the reserva-
tioo system in Bombay. Calcutta and Madras 
in near future; 

(b) if 10, the details thereof; aDd 

(c) tbe estimated expenditure to be 
incurred? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : Ca) Yes, Sir. 

Cb) and (c) Compulerilation of berth 
and leat reservations in Delbi area has been 
taken up as a Pilot Scbeme at a cost or RI. 
11,S7 crorel. The work is already in pro-
Iress. On luccessful implementation or tbo 
system. similar Ilrranaements will be made 
in Bombay, Calcutta and Madral. It bl. 
been estimated that In expenditure of Ill. 
30 erores will have to be incurred for com .. 
puteriaiDI reservltion in Bombay, Calcutta 
and Madras. 

[TraltslationJ 

Colleges in the Vicinity or Outer Deihl 
Villages 

480. SHRI BHAItAT SINGH: Will 
the Minister of EDUCATION be plealed to 
.tate : 

<a> wbetber tbere is DO colicae ;n tbe 
vicinity of villalca like Najaflafh, Dawana, 
Kutab,lrh or outer Delhi &I. result or 
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wbicb rural student. bl'o to (aco ,reat io .. 
coDvenience and they have &0 80 to tbe city 
wbich tlkel a lot of time; and 

(b) whetber Government propo.c to 
make arranlementl for opeu;nl Dew coJle,c' 
for these areas ? 

THB MINISTBR OF EDUCATION 
(SURI K C. PANT): <a> AccordlD& to the 
informallon (urDished by tbe Delhi Univer· 
sity. thet" IS no Collcge in the VICinity of 
tbese villalel, Students from tbe .. e areas at 
prelcnt join the RajdhaD\ ColltlC, tho 
Sblvajl CoUtle, the S P Mukherjee CoU~ge 
for Women and the SwamI Shradhanand 
College, which ale nearer to these \IHdgel. 

(b) There is at pre~eDt no propo')al to 
open now Colleges t.lpeclficaUy f\)r these 
areas. 

[ Eng 11$11] 

Electrification of \- ijayawad~l ~e" 
Delhi Rail Line 

481. SHRI V. SOBHA~ADREE-
SWARA RAO : Will the MIDI~'er of RAIL· 
WAYS be pleased to state: 

(a) The amount allocated In tbe Sc ventb 
PJ.Q for eleclrlfjc~tlon of V,juyawad,,·New 
Delb. hoe aDd tbe amount earmaked for 
1985.8(i; and 

(b) by what lime thiS line IS expected 
to be electrified 1 

THE MINISTER OF RAILWAYS lSt.tRI 
BANSI LAL) : (a) Amount required 10 7th 

Plan RI. 276.46 cro(cs 

Amount earmc&rked 
ID 1985·86 

As 51.16 crores 

Singda Dam Project in Manipur 

412 SHRI N. TOMBI SINGH: Will 
tbe Minister of IRRIOATION AND POWER 
be pled.sed to state : 

(el) wbether the G .lVer ntPcnt are aware 
tbu tbe SIDlda Dam Pf\)Jcct ill M.nlPur 
could not make any hecldway durina ,be last 
three years because of labour troubles IDllde 

tbe NPCC whicb is inch.rle or the coni-
tructlon; 

(b) wberber the Government of MaDipur 
had taken up the maltrr "'lth the Centre· , I" 

and 

(c) if so tbe details tbereof ? 

THE \1JNISTER OF STATE IN 1 HE 
DEPARTMENT OF POWER (SHRI ARUN 
NEHRU) . (a) The progress of work at tbe 
Siolda dum project had been adversely af. 
fected durlDS the Jast .b,ee years malDJy OD 
account of Inadequacy of funds. tbe time 
taken In negotiations for rtvisioD of rates 
and the delay In fioali.arion of deSigns and 
draWings There wrre only some minor 
labour problems dutlng the Jalt 3 yean 
WhiCh, bowcver. dId not af(cct tbe prollres. 
of work at the ProJect. 

(b) and (c) The Government of Manipur 
had at no staae durIn, the Jast tbree years 
taken up with the Central Government tbe 
que~f 'on of labour troubles IOside tbe NPCC 
Impendmg tbe progresl of tbis Proje l t 

[Trail.' !al/o,,] 

Rural Electrificatron 1ft Bihar 

483 SHRI PRAKASH CHANDRA: 
Will the Mtntstcr of IRRIGATION AND 
POWER be plcased to state: 

(a) tbe number of schemes received for 
apr"roval from B,har by 'he Rural Elcctnfi-
calion Corporal ion during 1984·85; 

(b) lhe number of schemes, qpt of 
them, approved 10 far and of those stili 

• pendlDI; and 

(C) the tlDle by which fhe remamlng 
scheme. would be approved apd the number 
of v.\1ages '4"ely to be ~'tctrified undcr tbese 
scbemes? 

1 HE MINISTER OF STATE IN tHE 
DEPARTMENT OF POWER (SHRI ARUN 
NEH R U ): (a) ) 64 schemes were received 
by the Rural Electrification Corporation 
(REe) from Bibar durin, 1984·8S. 

(h) 91 schemel bave been approvcd so 
far t 1.16 schemes were lejeclcJ/lef:rred bac~ 
(0 tbe State ElectricIty Board and 27 scbemes 
arc pendlDJ With the REC. 
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(c) The pendiol 27 schemes, wbich en-
vislle electrification of lome 1200 villases, 
are expected to be considered for sanction 
durin. tbe current financial y,.ar, lceepinl in 
view tbe availability of (undl. 

[English] 

Irrigation Potentia 1 lying r nutillsed 

484. SHRIMATI KISHORJ SINHA 
Will the Minister of IRRIGATION AND 
POWER be pleased to state = 

(8) whether as such as five millIon bec. 
tares of irrigation potential is lying unuti-
lised, as reported in tbe Economic Times 
issue dated July S, 1985: 

(b) if so, what steps are being taken 
to utilised tbis resource; and 

(c) whether Government will consider 
impaling penalties on potential ulers who 
refuse to utilise irrigation provided at their 
door steps? 

THE MINISfER OF IRRIGATION 
AND POWER (SHR) B. SH 4\NKARA-
NAN D) : (a) and (b) About 5 million ba. 
of irriaatioD potentIal is lying unutilised by 
the end of the Sixth Plan period and the 
'olJowing measures, among others, have 
been takcn to remedy the situati 00; 

i) A CCDually Sponsored Command 
Area Development Programme bas 
bcen takcD up for an intcarated deve-
lopment wbicb includes CODltruction 
of field channels and field drains. 
land levellinl and land Ihapiog. intro-
ductioo of "arabandi, promoting 
conjunctive ulle of surface and arouod 
water, ofaanisiol the supply of inputs 
and credit facilities, etc. 

(ii) CODstruction of water courses from 
40 ba. block outlets to S to 8 ba. 
block outlets in on·aoiDS projects 
and inclusion of limilar provision for 
completed projects in modernisation 
schemel. 

(iii) Modernisation of completed irriaa 
lion Iystems, as neces_ary_ in a pha_ed 
manner. 

(c) Irriaation ~tiD8 a State subject, it 
is ror tbe Slate Governm~nts to consider 
the necessary steps in this regard. 

[Trans/atioll j 

Power Project along Cbambel River 

485. SHRI KAMMODILAL JATAV : 
Will the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) whether Governmcnt have 801 
proposal to construct any power project 
along tbe fast flowmg CbambaJ liver in 
Madhya Pradesh; 

(b) wbe\ber Government propose to 
construct some Power Projects to cnsure 
intensjve developmcnt around Morena; and 

(c) if so, by wbat time aDd wbat will 
be the main features tbereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI AIt.UN 
NEHR U) : (a) to (c) At present 3 hydro-
electric schemes namely Gandhi Salar 
(Sx23 MW); Rana Pcatap Salar (4X43MW) 
and Jawabar Sagar (3 x 33 M W) on the 
Cbambal river are already under operation 
In addition, a project proposal for Cbambal 
Riabl Bank Main Canal (3+0.31 MW) 
in Merena District of Madbya Pradesh has 
recently bcen sanctioned by tbe Planninl 
CommissioD. Tbe construction period or 
the project is 1 years and on completioD it 
will afford an annual energy leneration or 
S Gwh. 

[English) 

Cootu inrrisat ion 

48 _ DR. G. VIJAYA RAMA RAO 
Will the Minister of SHIPPING AND 
TRANSPOR T be pleased to slate: 

(a) whether Government bave riDaliled 
. and implemt'ntcd containeri •• tioD for ships 

after examining its full impact 'is-a-vis 
work habits, work attitudes of our em-
ployees; 

(b) whether this would improve our 
productivity iD relation to the hilla CO.tl 
Illvolved; 
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(c) wbetber aDY Itudie. ha ve bee D COD-
ducted 10 far; and 

(d) If so, tbe details the-reof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z. R ANiARf): (8) Impact 
or contaioerisatioD on work hahits and 
work attitudes of employees 15 being contl-
Duou,ly evaluated by concerned aaencies 
,ucb al palts, sbippiog lincs CIC ao.1 require" 
cbaoge./mod,rications brouahl about gradu-
ally. SbippiDI Corporation of India bas 
finalised its containeti.ation programme 
after taking into account these fae-tors. 

(b) Yes, Sir. 

'c) and (d) Tbe rei event studies reg.lcdina 
iDvestment vis-a-vis productivity allJ returos 
are carried out by concerned org.:lnisd.[lons 
r.lp.."n~ible ror their respectIve activity 
like stupowners for o::can trar'Jsportation, 
Railways for land transportation, Port ror 
t.rmlnal bandllng faCIlities etc Shipping 
Corporation of India bad carried out studies 
tbrough I. M O. consultant. as well al 
·'iD bou.e" stlJdies before I.:hlnging over 
from conventional aDd co-nbl services to 
full container lervices. 

Blacklisting of Drul Companies Manufac. 
turing Sub-Standard Drugl 

487. SHRI RAM BHAGAT PASWAN : 
Will .he Mlollter of HBAL TH AND 
FAMILY WELFARE be pJeased to state: 

(a) whether Government propose to 
black list all those drul COmpJD,eS "bo 
bave becn fl.lund maoufaclurlOg sub-stan-
dard drugs for more than three times: and 

(b) if 10, tbe detail. tbereof? 

THE MINISTBR OF STATE IN THE 
OBPARTMBNT OF HBALTH (SHItI 
YOOBNDRA ~AKWANA) : (a) No Sir, 

(b) Doe. DOl .rile. 

Selfina Up of Polyt.dlll.le for De,elo'_eat 
of BUDd Ellterpreneul'l 

488. 8HR( HAR1HAR SOREN 
Will tbe Miouter of SOCIAL AND 
WOMBN'S WELFARE he pleased 10 .rate : 

(a) wbetber tbe country" fillt •• cr 
polytecbnic for tlse development of bliDd 
cnterpreneur. hal been let up by the Indus-
trial Development Bank of India and 
National Association for Blind: 

(b) if so, the Dame of tbe place where 
luch polytecbnic bas been set up; 

(c) whether Gove(nment propose to set 
up more number of such polytechnic in the 
countr}; and 

(d) if so, tbe steps taken in tbe matter? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDUL4L CHANDRA· 
KAR): (a) and (b) The National A~socia· 
tion for the Blind, Bombay bas set up a 
polytechnic for tbe bliDd at Ambera8th 
(Maharashtra) In collaboration with tbe 
Industrial Development Bank of IndJa. 

(c) No sucb propo.a) JS under consl-
deralloo. 

(d) Docs not arise. 

Proaramme for Reron.truction of 
Rallwll)'s dUfJDI S.Yenlb P.8D 

489 SHRI K. PRADHANI: Will lbe 
Minister of RAJLWA YS he ptea~cd to state: 

(a) whether Government bave a pro-
posal to undertake the pro!rammc for the 
reconstruction of Railway-;; 

(b) if so. the schemel included in 'be 
recoDstr uct iOIl proaramme; 

(c) wbetber tbole prolramme. are 10-
iDa to be implemented durin. tbe ~eventb 

Plea; and 

(d' tbe details of the amouDt ealmarked 
(or implemenliDI cbose nCOO~lrUClion pro-
Irammes? 

THE MINISTER OF RAILWAYS 
lSHRf BANSI LAL) : <a) and (b) Rebabi-
htation/modecDisation or RalJways II a con· 
tinuing plocess. RebabilitatioD/moderni-
.ation involvel Imp. ovemeotl to roiling stock 
aDd locomotives. traction, ',Bck, maintenance 
infrastructure, sianalling and communica· 
cion. 



89 SRAVANA 3, 1907 (SAKA) 9C 

(g) and (d> JnveatmeDt io tbe Seveatb 
Plan will be directed iD tbe areas mcntioned 
above. and tbc amouDt will depend upon 
the allocation for the Railways in tbe 
Seventh Plan. 

Pollution Threat to VilJagei around 
8adarpur Thermal Power Project 

490. SHRI D,B. PATIL : Will tbe 
Miniiter of IRRIGATION AND POWER 
be pleased 10 state : 

(a) whether it is a fact that because of 
~al handling in open at Badarpur Power 
House run by the National Thermal Power 
Corporation the nearby village Molad Band 
is covered with a meotle of Coal-dust tbat 
ill affecling tbe health and economy of tbe 
village; and 

(b) if so, what measures have been 
taken by National Thermal Power Corpora-
tion to stop tbe huisance 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI ARUN 
NEHRU) : (a) Whenever the quantum of 
fine du')t in the coal supplies is more and 
tbe direction or wind is towards the 
Molarband village, the dust tends to move 
toward. the villale. 

(b) The Station autboritie. ann National 
Thermal Power Corporation are seized of 
tbe problem and bave tal:en the following 
steps: 

(i) Periodical dis-cussioDS with coal 
autborlties 10 limit tbe fines in coal 
supply. 

(iI) Water sprayinl at the time o( unload-
iDa of coal and at tbe tranlfer paints 
on the coaveyor .y.Ctm. 

(iii) Erection of an cDclosure at tbe unload-
in. point to minimise spreadiol o( tbe 
coal dust. 

(iv) Exten.ion of uoloadinl cbute. to COD-
'rol the emiuion of dUlt from tbe 
stockyard. 

(v) Plaotation of trees alon, tbe boundar, 
of tbe Power Station to provide a 
natural screeD between tbe Power 
Station and tbe viJfaae and periodical 

interactioD with tbe vill •• e retideot 5 
to monitor tbe siluatioo . 

Delhl-Alwar Ran Line ,fa So_ ud 
RalDlarb 

491, SHRI BANWARI LAL BAIRWA: 
Will lbe Minister of RAILWAYS be plealed 
to state: 

(a> whetber there is any plan for pro-
vidinl rail line from Delhi to Alwar via 
Sohol. Nub, Firozpur Zirka, Noga"., 
Ramaarb; 

(b) whether 80y survey bas beeD carried 
for tbis purpose; and --(c) the steps taken to implemenr the 
programme? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : (a> No, Sir. 

(b) NOt Sir. 

(C) Does not arise. 

[Tranl/ation] 

Construction of Bye.Pasles In Uttar Pradelh 

492. SHRI NIRMAL KH~ TRI J Will 
the Minister of SHIPPING AND TRANS-
POR T be pleased to Slate : 

(a) the nlme of tbe places in Uttar 
Pradesh in respect or wbicb Icbemes to CODS· 
truct bye·pa •• es have been sanctioDed iD 
Seventh Five Year Plan; 

(b) the basis on which schemes (or tlJe 
cODstruction of bye.pa.se~ are saDctioned out 
of tbe propoled scbemes for the Durpoae; 

(C) when was the Faizabad bye-pall 
scbeme il1 Uttar Pradesb sanctioaed .nd tho 
time by which tne construction work il likel, 
to be started on it; and 

(d) tbe name of the other places'D 
Uttar Pradelb wbere Bye-pus scbemel bave 
alread, been sanctioned indicatiDI the datil 
of sanctioninl tbtm 1 

THS MINISTBR OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS. 
PORT (SHRI Z.R. ANS ~RI) : (a' The Seventb 
Five Year Plao biS Dot yet been fiDalised. 
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Tbe schemel for COD.tructioD of byepallcs 
wm be decided .fter tbe Plall Is fiDalised. 

(b) Construction of bye-palSes become 
necessary when tbe urban link. throuab 
wbich the bilbw8Y passes art considered 
ua.uitablc for furtber improvement OD 
account of narrow widlb of tbe roadway and 
beavy conlclted traffic. Scbemes are sclec-
ted based OD their relative priority keepiog 
ill vi~w tbe volume of traffic and the fundi 
available for 'be purpole. 

(C) The aulDment of Faizabad bye-pass 
on National Hiabway No. 28 in Uttar 
Pradesh was approved in 1971. Since then 
the land bas been acquired. Due to insuf-
ficient allocation of fund. as against overall 

(i) 

(ii) 

(iii) 

(iv) 

(v) 

(vi) 

Name of tbe Placc. 

SbabjlbaDpur byepass on 
National Hi&bway 24. 
Construc:tion of Kalpi Byepass 
on National Hiab"ay-25 
(Sbivpuri-Bbollupur Section) 

Kbaaa Byepass on National 
Higbway.2. 

Land acquisiidon or Varanasi 
Byepass on National Highway·2. 
Fatebpur byepass 00 National 
Hiahway·2. 

Sitapur 8yepass on National 
Hilbway-24. --_._-. __ .. - - -----

Dlelelisation of Amara,athi.Guatur Express 

493. SRRI D.N. REDDY: Will tbe 
Minilter of RAJ L WAYS be plealed to state 
wbether there is any proposal to diesclise 
tbe Amaravatbi·Gunlur Express this year? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : No. Sir. 

{Tra",/atiorr ] 

Railway Freltht Concesllon for 
Bookina Rakes 

~94. SHRI VISHNU MODI: Will tbe 
Minister of RAILWAYS be plealed to 
• tato I 

requirements for removal of existiD, deficieD-
cies on National Hilh"aya in the Country,. 
construction of byepasle. includiDI Faizabad 
byepasl wal liven lower priority in tbe Stb. 
and 6tb Five Y car Plans. 

Howevtr. tbe work for tbe construction 
of Pbase-I workl (eartbwork aDd culverts) of 
tbis bye pass now Itands included in the 
Annual Plan 1985-M6. The construction 
work will Itart after the e,timate for tbe-
same is -anctioned. 

(d) The other placos in Uttar Pradesh 
where bye-passes have been sanctioned and 
tbe dates of 'heir .Inction areas under :-

Date of Sanction. 

4.8.1980. 

5.2.1981. 

4.5.1984. 

29.8.1984. 

21.11.1984 

23.11.1984. 

(a) wbother Government lives lome 
concession in tbe Railways freight (or book-
ina a full rake; and 

(b) if 10, the ext~nt to whicb the COD-
coslion is liveD'1 

lHB MINISTER FOR RAILWAYS 
(SHRI BANSI LAL): (a> and (b) A lower 
trainload claslification baa been provided in 
tbe Railway Freiabt Structure for certain 
commodities movin. in bulk, such ai, food-
IraiDs, salt. coal, ore., cemen t, lime etone, 
petroleum products, iron or steel etc. subject 
to 'be fulfilment or conditions prescribed 
for applicability of trainload classificatioa. 
The extent of concession for trainload move· 
menta varies from 2.6y' to 13.3% depeodin. 
00 the cOlDmodity offered tor bookioa . 
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FinaDce for Power Projects 

49S. SHRI B V. DeSAI: Will tbe 
Minister of IRRIGATION AND POWBR 
be pleated to state : 

<a> whether efforts to prune the Seventh 
Plan 'for the powc'r .ector by nearly SO per 
.cent the Government are considering to aive 
top priority (or the power sector from 
bilateral aDd mullilatcral aSlistance; aDd 

<b) if so, by wbat time foreigo aid will 
be soulbt to as silt the power projects dur-
ina 1985 ? 

THE MINJSTER OF STAlE IN THE 
DEPARTMENT OF POWER (SHRI ARUN 
NEHRU) : (a) and (b) The Seventh Plan is in 
tbe process of finalisaioD and is yet to be 
approved by the National Development 
Council. Tbe question of seeking bilaterall 
multilateral assistance for power p,rojectl 
would depend on the merits of each pro-
posal. 

Scholarship to Monk Studen .. 

496. 
Minister 

Itale , 

SHRI P. N,~ MOY AL ; Will tbe 
of EDUCATION be pleased to 

(a) whether bundered of monk student. 
coming flom Ladakh in J&K, Lahaulspiti 
aDd kinaur of Himachal Pradesh, TawIng 
areas of Ar~nachal and Sikkim ~'ate wbo 
have been specializing in Buddhist Culture 
aod literature parJlcularly Tibetan literature 
in Various monasteries in Karoataka in 
South India and Varana!i erc. il) U. P. 
have been requesting the Ministry fQr grant 
of scholarships; and 

(b) if 80. wbether the 5cholarships bave 
been sanctioned and if not. whether the 
Government propose to provide Icholarsbip 
to them immediately? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT) : (a) and (b) Yes 
Sir, In response to the request received from 
Itudents b~loDlinl to Arunacbal Pradesb. 
Lad akb , J{ioaur, Labaullpiti aDd eo rolled 
in Serajeb Mooa9ti'c Collcle, Nyitilmapa 
MODastery, Abet'Loselinl COUelC, alllaeacoCl 

in KarDataka for tbe award of scbolarship. 
(or study of "Buddhist culture, literature 
as well al Tibetan literature. an ad·boc 
,rlot of RI. 2,34,900 was lanctioDeci for 
tbe year 1983·84 al a Ipecial cale ror liviD, 
IchoJarlbip. t8 783 ItudeDts af tbe r.,e of 
Rs. 25/- per student p.r montb, InroUed 
in tbese monasteries and monastic colloSe •• 
Tbese Irants were rele.,ed between October 
1981 and JUDe 1984 . 

Stud, into tbe Harmful effects of certain 
Drugs baaned 10 European Couotriea 

497. SHRI K KUNJAMBU: Will tb, 
Ministtr of HEALTH AND fAMILY 
WELFARB be pleased to atate : 

<a) whether Gov~rnment have daDe any 
study into the harmful effect! of certain 
drugl marketed io Jodia which are banned 
in European countries: 

(b) if so, the details tbereof? 

(c) whether India bal banned tbe 
marketing of aoy of sucb drulI ; and 

(do) if so, tbe details thereof ? 

THE .MINISTFR OF STATB IN THE 
DEPARTMENT OF HEALIH (SHRI 
YOOENDRA MAKWANA) (I) No, 
Sir. 

(b) Does not arise. 

(c) and (d) Qut of 31 drUBS, rcported 
by tbe WHO to bave beeD withdrawn in 
some countricl, 14 drus. were not approved 
for marketiDI in India at all, 10 druas have 
been withdrawn from the market aDd tbe 
remaioina 7 d1ruIli namely: (I> Nitro(uraa 
compouods (2) Phenformin (3) ~yclroxy. 

quinoline derivatives (4) higber dOle Lyoes-
trenon products (5) PiperaziDt; (6) Pbe4JfJ-
butazone/OzypbenbutazoDe aDd (7) AnalliD 
have beeD permitted for markotiPI in tbe 
county iD coDsultatioo witb tbe Medical 
Experts subject to a cautionary stat~~ent 
and cootra iodieatioos beiol liveD 00 tbe 
label/packa.e inlert. 

Constructlou of Reapn De. In 
Orll" 

498. SaRI RADKAKANTA DIGAL : 
Will tbe Minister or IRRIGATION AND 
POWBR be pleased to atate : 
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(a) tbe tarlet date ICI for tbe c:omple-
lien of Renaali Dim iD Ori.,a; 

(b) the prOlreSI made in tbe completion 
of tbe dam; 

(c) tbe funds provided by tbe Centre 
for the conitructlon of tbe above dam project 
'0 far; aDd 

(d) the steps taken to expedite tbe 
consuuction works? 

THE MINISTER OF IRRIGAtION 
AND POWER (SHRI B. SHANKARA· 
"'AND) : (a, and (b) The Ren.ali Dam 
i. prolrammed to be completed by the end 
of )98~.86. Work on tbe main dam bas 
been a]most completed and the remaining 
minor works arc in proarC~I. 

(c) and (d) An amount of RI. 34.2! 
crore. wa. provldrd by the Centre as 
Ipecial loao assistance under tbe flood 
control sector till the end of March 1985. 
The conllructioD work of the project is 
beina monitorc4 by the Central Water 
Commission. 

EducatioDal Assistance to ~blldren of 
Employees 

499. SHRI ANIL BASU: Will tbe 
Minister of RAILWAYS be pleased 10 
atate : 

(8) whetber educatlooal assistance In 
respect of a cblld for the lecond year in 
tbe lame clasl i. permiSlible; 

(b) whether payment of educational 
.asiltance in respect of a child i. cealed 
.'ler altaioins tbe 81e of 18 years; 

(c) wbetber tbe educational a.sistance 
il admilliblc upto tbe Hilher Seeondary 
School standard; aDd 

(d) whether Government have any 
propolal to raile the limit of eli.ibility of 
educational alsistancc in respect of a child 
from 18 yean to 21 ),eara since tbe assistance 
is· aranled for the lecond year io tbe lame 
class and conliderina the fact that a 
chald may be detained in tbe lame class 
for tbe lecood year and allo con.ideri08 
tbo flcl lbat the cmployees~ Ions under 
21 yean of ale arc Iranted passes and PTO. 
al per rules? 

THE MINISTER OF RAILWAY 
(SHRI BANSI LAL): (a> Yea, Sir, 

(b) Yel, Sir, a. fir as the Railways alC' 
concerned. 

(c) Yes, Sir. 

(d) Yel, S,r. A propola) 10 raise the-
ale limit from 18 to 20 yean il under 
conlideration of the MiDistry of RailwaYI 
at present, 

DTC Bus Fleet 

SOO. SHRI RAMASHRAY PRASAD 
SINOH : W,II tbe Minister of SHIPPING 
AND TRANSPORT be pleased to state: 

(a) the Dumber of Dre buses aod 
private buses UDder DTC, operatiD. in 
Delbi; 

(b) whether lome of them are beIDa rUG 
as deluxe buses; and 

(c) if so, oumber of such buses of DYC 
and private buses seperately ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z.R. ANSAR I) : (a) The 
position of bulOs al 00 AO. 7. 85 i. as 
under:· 

(i) DTC'I own 

(ii) Private operated 
buses under DTC 

operation 

(b) Yes, Sir. 

4023 

1404 (Slandard 
Size bus) 
SS (MIDi buses) 

tC) The number o~ buses funDing as 
deluxe buses with a flat fare of RI. 1/· i. 
as under :-

DTC 49 
Private busel undt:r 
DTC operalioD. 303 

Earning from D. T.C. BUle, 08 eacb 
Saturday of May and JUDe, 1985 

501. SHRJ RAMASHRAV PRASAD 
SINGH: Will tbo Minister of SHIPPING 
AND TRANSPORT be pleased to Slalc : 

<a) the earoin, from D.T.C. bUies in-
cludin. private buses under D. T,C., 00 each 
Saturday of JUDe, 1985; and 
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(b) tbe comparative fiautel (or each 
Saturday in May, 1985 ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHJPPJNG AND TRANS-
PORT (SHRt Z.R. ANSARI): (8) and (b) 
Tbe traffic earninl from DTC buses iDclud-
in. private buses under it. control 00 each 
Saturday of June; 1985 and May, 1985 is 
lummarized below :-

Day - 'SATURDAY' 

JUNE, 1985 

) ,6.85 

~.6.85 

15.6.85 

22 6.85 

29.6.85 

May, 1985 

4.5.95 

11.5.85 

18.5.85 

25.5.85 
'---------

Tolal ,raffic ~Qr"i"g 
( Rllpeel) 

--------
17,21,668 

18,12,981 

18,27,625 

18,26,894 

18,88.536 

17,72,756 

17,21,797 

15,16,394 

18 20,191 

Special GraDt for Teest. Bam,e 

502. SHR) ANANDA PATHAK: Will 
lbe Minister of IRRIGATION AND POWER 
be plealed to state : 

<a) whether the GoverDment of West 
Brolal bas alked for special Irant for the 
current year (or tbe Teesta Barrale Pro-
jecl~ 

(b) if 10, tbe dctaiJs thcreof; and 

(c> the response made by the Centra) 
Government thereon 1 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA· 
NAND) : (a> to (C) Tbe Government of 
West Ben pi have requested for a special 
Central ASlistance of RI. 18 crores for tbe 
curreat year for Tee.t. Barrage Project. 
Irriallion projects are rrquired to be funded 
by tbe States (rom tbeir plao reIO\1rCOI. 

Central assistance is provided (or tbe State 
Plan ••• wbole aDd is not lied to any .ec-
tor of activity or project. 

ComputerisaUon System In Railway. 

S03. SHRI SRI HARI RAO: Willtb. 
Minister of RAILWAYS be pleased to 
state : 

(8) wbether the Railways are loin, in 
for computtrization in a big way; 

(b) if so in wbat particular field. of 
Railway working it is proposed to use com-
puters; and 

(c) tbe delails of tbe scheme for com-
puterilation on the Railways? 

THE MINISTER OF STATE IN THB 
MINISTRY OF RAILWAYS (SHRJ 
MADHA V RAO SCINDJA): (a> Yel. Sir. 

(b) It il proposed to use tbe compute,. 
in tbe (ollowing fields of Railway workins :. 

(i) Transport maoalement which will in-
clude Freight Operations Infotmationcl 
Control System; as a two-tier architec-
ture - a central system a nd a zooal 
Iystem. 

(ii) Commercial Manaa.ment includiD, 
computerisat;on of PalleDler Seatl, 
Berth Reservation System at major 
reservation point •. 

(iii) Intell'ated Financial Manaaemene 
System including ptrformancc bud.et-
ioa and responsibility accounting; 

(iv) Materials MaDasement; 

(v) Personnel MaDaaernent; 

(vi) Fuel Manalemenf; . 

(vii) Asseh Management; 

(viii) Production Planoinl de Control: 

(il) Researcb and Desian; 

(x) Milcellaneoul applicatioDs, like 0.,.· 
ratina Statistics, Puel LinkiDI. Claim. 
Statistic.; etc. 

(c) The software for tbe various appli-
catioD. mentioDed in (b) above (or the Dew 
computera are in vuioul I'ales of planoiDl1 
dovelopment/implemeDtatioo. Tbe h.rdwate 
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portioll or tbe Icbeme envilages a larle loale 
computer .,.tem for tbe Freiabt OperatioD 
l.formatioD and CoDtrol System aad P81-
leDler Seat/Bortb Re,ervation SYItem. For 
Freiabt OperatioDs Information System, a 
detailed project plan i. under preparation 
aad computerisatioo of passeoler reserva-
tion' .,stem i. beiDa implemented in Delhi 
a. a pilot project. 

Por otber field. of Railway watkinl, 
computers have already been replaced at 
ICF, Central Railway and South Central 
Railwa,. and orders have been pLiced ror 
the rem.inial 7 Zonal Railways and 2 Pro-
duction Unit.. Order hal already been 
placed for a computet lor Wheel & Axle 
Plant, Ban.alore. In addition, It is proposed 
to inltal advance ,eoeratloll computtr5 in 
25 major Divisionl, 7 Repair Worksbops,4 
Stores bepot., 0 C. W. Patiala; R D.S.O./ 
Lucknow, duriDI the 7th Plao period. Dur-
in. the same period, it II allo ploposed Co 
iD.tal Micro-processor, Office Automatioo 
Equipment. io 100 Office locatioo •. 

SettlDR Up More Power Plants in 
Ita'tern and North·E~11crn Regionl 

'04. SHRI BAJU B.A.N RIY ~N : 
Will tbe MiDister of RAILWAYS be plt.lled 
to state: 

(a) whether tbere is any propo'al for 
lettinl up more power plants in tbe Eutern 
al1d Nortb-Bastero relion.; 

(b) if so, details tbereof; aDd 
(c) .t~ps so faf taken by the Govern-

ment since January, 198~, till I'IOW ? 

THE MINISTER OF STATB IN THB 
DEPARTMENT OF POWER (SHRI 
ARUN NEHRU) : Ca> Yea, Sir. 

(b) In addition to various on·aOiDI 
schemes, power projectl algreptiol to • 
capacity of 3470 M W in the Ealt"fn RelioD 
and 439 MW in the Nortb·Bastero Relion 
bave been techno-economically cleared by 
the CrOlra' Electricity Authority (CEA) and 
await in\,estment decision. 

(c) Projects totallinl to a capacity of 
840 M W in the Ealtern Region and "80 M W 
in tbe Nortb aastern Region bave been slac-
tioned since January, 1985. During this 
period, projects of 2190 MW capacity bave 
also been techoo·economically cleared by tbe 
CEA in the Eastern Relion. 

Admllsion to Medical Colleges 

50S. SHRI G. BHOOPATHY: Will 
tbe Minisfer of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) total Dumber of students who 
applied for admi •• ion in medical coliele 
under the Unioo OoVtrnmeDt in 1984 and 
1985, and the number tbat could aet admis-
sion in Medical Colleges. colleac·wise; JlDd 

(b) the Dumber of .tudents, if any, who 
could not ,et admission in medical colle,el 
aDd rtalllon. for the same ? 

THB MINISTER OF IRRIGATION AND 
POWER (SHRI B. SHANKARANAND) 
Ca) and (b) A statement il liven below. 

Statement 
The information concerning tbe Institutions with whicb the Union Government are 

directl,. concerned ia al under :. 

Name or tbe Institution No. of 
Post. 

1. Jawabar LaI Institut~ 6S 
or Po.t graduate in 
Medical Edu~atioD & 
Res .. rch, Poodichel ry . 

2. Lady HlrdiDle Medical 130 
ColiclO, New Delhi 

3. Armed Porcet Medical 
COIIep, Pun 

130 

No. of studeots wbo applied for admislioD 
'0 First M BBS Course of atudiel. 

11)84 
8086 

198~ 

7586 

Delhi University conducts combiatd entrance 
examinatioQ ror tbree medical colleaet in Delhi 
inclu4inl Lady Hatdinae Medical Colle... II 
ii, therefore, not pouible co i"dtcate th. 
fi,urel in respect of studeot. who applied (or 
admilsioll to Lady Hardinle Medical Collele. 

13900 15324 
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IostltutioDs FunctioDIDR under Adult 
Education Scbeme 

506. SHRI CHINTAMANI JENA : 
Will tbe MiDister of EDUCATION be 
pleased to state: 

<a) tbe numb!r of institutions which are 
functioning in the country under the adult 
education scbeme ; 

(b) the number of persons wbo availed 
tbe facilities in tbo!e institutions during tbe 
year 198 J. 84 and 1984-85 ; and 

(c) the number of sucb institutions in 
which women are availing tbis facility? 

THE MINISTER OF EDUCATION 
(SHRI K.C. PANT) : <a) A. per the iDfor-
mation received from tbe State Governments/ 
Union TerritOries Adminiltrations, 2,29,476 
adult Education ceDtres were fUDctioniDI in 
the country during tbe quarter ending Marcb, 
1985 under various Schemes of tbe adult 
education programme. 

(b) Enrolment in the adult education 
centres during 1983·84 and 1984·gS was 
SI.48 Jakhs and 6S.91 lakhs respectively. 

(c) The number or centres baving women 
learners was 93,504 in 1983·84 and 1,03,069 
centres in 1984·85 (upto September, J984). 

Prol'ld ing stopPRae of Shrl Jagannatb 
Espress at Bal880re 

507. SHRJ CHINTAMANI JENA : Will 
tbo Ministel of RAILWAYS be pJeased to 
state : 

(a) whetber Government have received 
any rcpresentation to provide s,oppaae of 
Up and Do Shri Jaaannath Express at 
Balasore; aod 

(b) if so, the action taken thereon? 

THB MINISTER OF STATE IN 
THB MINISTRY OF RAILWAYS 

(SHRI MADHA VRAO SCINDIA) : 
(8) aod (b) As tbere is already 
• stoppase of 9 Up/lO On Sbri JlsanDath 
Express at Ballsoro, tbe que.tioD of 
receivinl any representatioD Ind action taken 
thereon doe. Dot Irisc. 

FuDd Needed for CaDals 10 Or .... 

508. SHR) JAGANNATH PATNAIK I 
Will the Minister of IRRIGATION AND 
POWER be pleased to atate: 

(a) whetber it is a flct that two major 
irrigation projccts in Oril.a would bo ready 
next year and funds were needed for 
cODstructinl canals for irrigation which 
would ulber in 'a rice revolution' in the 
castel n sector; and 

(b) if 10, tbe reaction of Govcrnment in 
this regard ? 

THE MINISTER OF IRRIGATION AND 
POWER (SHRI B. SHANKARANAND): 
(a) and (b) Tbe dam portion or tbe ReDaali 
Multi-purpose project is )ike.y to be com-
pleted during 1985·86. However, the 
irrigat ion component of the project 
estimated to cost RI. 792 04 crores will 
spill-over into the Eiabtb Plan due to 
constraiDt of fund •. 

Battery Driven Mini Buses In Deihl 

509. SHRI LAKSHMAN MALLICK: 
SHRI O. O. SWELL: 
SHRI SRIBLLA V P ANIORAHI : 

Will the Mini.ter or SHIPPING AND 
TRANSPOR T be pleased to state : 

(a) wbetber tbere is any proposal under 
the conlideration of GovernmeDt to 
introduce noiseless, pollution-fICO batter, 
driven mini buses in Delbi ; and 

(b) if 10, the details thelcof ? 

THE MINISTER OF STATE OF THB 
MINISTR Y OF SHIPP] NO AND TRANS-
PORT (SHRI Z. R. ANSARI) : <a> and (b) 
Delhi Administration bas already Itarted 
pJying battery bu.es in the walled city. One 
battery operated bus manur.cutured by 
Bbarat Heavy Eloctricals Limited wa. siveD 
by Oepatmenr of Non· Convencional Eocrl' 
Sources to Delbi EnerlY Development 
Agency in Feb. '85 for monitorinl its per-
formance. After watcbiDI tbe performanco 
for tbree month" Delhi Administration 
felt tbat lucb bUies may be plied in tbe 
con.elted area of tbe waned city where 
many cbeap modes of traDsport do not 
exilt. Six such buses bave heeD obtaiDed 
from BHEL and they are plyinl 00 Cwo 
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routes i. e. route DO. 1 from New Delhi 
!lailway Station to Ajmeri Gate, Chaodni 
Cbowk. and back to New Delhi Railway 
Station and route no 2 from Red Fort to 
Fatbepuri. Tbe cost of one such bus is Rs 2 
lalebs approximately and each bus consumes 
30 uniet of electricity per day for reobaraina. 
II rUDI between SO '0 70 kms on a ~ inale 
cbarliDI. 

Additional Line on Howrah-KhRragpur 
Section 

510. SHRI BASUDEV ACHARIA: 
Will the Minilter or RAILWAYS be pleased 
to atate : 

(a> whether it is a faot that the Howrab· 
KbaralPur aeetion of tbe railway route is 
oversaturated and there is DO capacity to 
accept any additional rrain ; 

(b) if so, whether Government have 
any plan (or additional line on tl'is route 
to ea.e tbe oversal uraled condition as well 
.. to introduce much needed additional 
traiDI OD tbis line ; 

(c) if so, tbe detalilli thereor ; and 

(d) if not, tbe reasons therefor '1 

THE MINISTER OF STATE IN THE 
MINIST <.Y OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Yel, Sir. 

(b) and (c) Survey ror provision of 
fourth line between Santragacbi and 
Panskura stations and third tloe between 
Panskura .nd KbaralPur is currently in 
prOlre... Provision of auttlmalic lignalling 
on Haur-KharalPur section has been 
approved as Out.of .. Turn work in 1984·65 
with a view to increa •• DC It I capacity. 

(d) Does not arise. 

[Tfar,,'ation] 

Scbeme to Check Floods in Gllnga 

511. OR. CHANDRA SHEKHAR. 
TRIPATHI : Will tbe Ministrr or 

IRR IGATION AND POWER be pleased 
to state: 

(a) whether it is a ract lb.t Govern-
ment il formulatiog a scbeme to check 
Gaol. floods ; 

tb) if so, rhe~ main features tbereor and 
by what lime tbe work is likely to be 
started; and 

(c) tbe expenditure likely to be iDcurred 
on this scheme and tbe lources from which 
it will be met? 

THE MINISTER OF IRRIGATION 
AND POWfR \SHRI B. SHANKARA-
NAND) : (a) and (b) The Ganga Flood 
Control Commission hal prepared a draft 
Comprehensive Plan of Flood Control in 
the Gaogl Basin. It enviaages the coos-
truction of various floo~ protection works 
hke reservoirs, embankment., drainage 
channels, bank protection works and loil 
conservation measures. Tbe draft Plan bal 
been circulated to tbe States (or their 
commenls. Meanwhile, aome of the work. 
included in tbe draft Plan have already been 
started by tbe Statel according to tbe 
availability of funds. 

(e) Th.: est'matrd cost of the works 
envi~ag("d under Comprehensive Plan wal 
aueued al RI. 1977.50 crorel in 1982. 
The expenditure on these works is to be 
fioanced by the States from their Plan 
funds. 

[En¥lish) 

Rehtructuring of National Thermal Power 
Corporation 

S12. SHRI SATYENDRA NARAYAN 
SINHA: Will tbe Minister of IRRIGATION 
AND POWER ~ pleased to state : 

<a) whether tbere is any proposal to 
restructure the National Thermal Power 
Corporation as reported in the Economic 
Times of June 14, 1985; 

(b) it so, whether there are plans allo 
to Stparate enllDceriDI and construction 
lerv;cel: and 

(c) in what way is tbe proposed change 
expected to Improve tbe fUDctionina of tbe 
National Tbermal Power Corporation? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI 
ARUN NEHRU): (a) There is DO proposal 
under consideratioD to reltructure the Natio .. 
oal Tbermal Power CorporatioD. 
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(b) and (c) Do not arilc. 

Esca lation of Cost iD Railway Projeets 

513, SHRI ANANDA PATHAK 
WiJ) tbe Minister of RAILWAYS be pleased 
to Itate : 

<a) the rcaSODI for cost escalation by 
about Rs. liS crores over tbe onainal 
estimates in two railways projects namely 
Samastipur-Barabaoki-Lucknow line. broad 
pUle conversion and New BODgaigaon-
Gallbati Broad Gauge (BO) line construc-
tion: 

(b) whetber 
escalation ratio 
jtots; 

It is tbe average cost 
in all lucb railway pro-

(c) if not, the average cost escalation 
ratio; and 

(d) the measures taken by Government 
to check cost cscala tion in various pro· 
jects ? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF RAILWAYS (SHRI 
MADHA VRAO SCINDJA) : (8) Tbe increase 
in the cost of tbese gause conversion pro-
jects is expected to be mucb more tban 
RI. 115 crores and bas been mainly on 
account of tbe escalation in prices of labour 
and materials, during tbe proloDled period 
of execution of these projects, and partly 
due to provision of a few additional worksl 
facilities subsequantly considered necessary 
in the chanled circumstances, for wbich no 
provision had beeD made in tbe orilinal 
eltimates. 

(b) aDd (c) Cost escalation varies can-
.iderably from project to project, dependin. 
on period or completion which is affected 
by tbe availability of rClOurces. and tbe 
extent or iofiatioD during tbe period of 
construction It allo depends to some exteDt 
on tb" cbangiDI Deed. of the situatioD 
wareaDtinl variation in scope of work. 
R.esource constraint is malt severe for 
aaUle convcraion and Dew linel project. 
duc to indadequate allocation of resources 
aDd heavy commitments on band resultinl 
in comparatively hi,her cost escalatioD for 
these type of projectl. 

(d) Efforts are continuously made to 
cet more resource. for early compJetioD of 

OD-loiDI projecb IDd new project. are 
kept to the minimum, so as not to Ipread 
the resources tbiDly. 

Central Schools fa Tribal Sub·Plan 
Areal of Statel 

514. SHRI OIRIDHAR OOMANOO: 
Will the Minister of EDUCATION be 
pleased to state : 

(a) whether Government bave caken 
decision to opeD the Central Schools iD 
Tribal Sub-Plan areas of tbe States; 

(b) if so, wbether the Ministry of Home 
Affain suUested tbe place. to open tb. 
Central Schools; 

(c) if 10, the places .elected for opcDiDI 
the Ceotral Schools durinlt be yoar 1985 ·86, 
State· wise; 

(d) whether there is any proposal to 
open at lea,t one Central Scbool J D each 
ITDA/ITDP project area durin. SevoDth 
PlaD; and 

(e) if oot, 'be rea SODS tbereof ? 

THE MINISTER OF EDUCA110N 
(SHRI K. C. PANT): Ca) to (e) Central 
Schooll are primarily meant to cater to 
the educational needs of cbildren of tran,-
fererable Central Governmeot employees 
and arc financed from the Non·Plaa budlct 
of tbe Central Government. No dechion 
bas beeD takcn to open Central Schools 
in Tribal Sub· Plan areas of the States. 

Traffic Survey of Naupada GUDupur 
N. G. Line 

SIS. SHRt OIRIDHAR GOMANGO : 
Will the Minister of RAILWAYS be plealed 
to state: 

(a) wbether tbe South·Eastefn Railway 
bas coa:lucted traffiC survey of Naupada· 
GUbupur narrow l!luge line; 

(b) if 10, the detaUI tbereof; aDd 

(c) tbe reasons (or Ion in t hi. Darro" 
lauae IiDe and tbe steps takoD by tbe autbo-
rity to reduce tbe loss ? 

TfiB MIN(STBR OF STATB IN THE 
MINISTRY OF R~ILWAYS (SHRI 
MADHt\VR.faO SCINDIA) : (a) No .urvey 
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b .. heeD carried out in the recent palt for 
pup convenion 01 Naupada..ououpur N.G. 
lia., to B. G. 

(b) Doci Dot arise. 

(c) The maiD realODI for 1011 beiDg 
incurred in operatiDa tbi. line are on 
account 01 extremely poor traffic and 
leverecompetition f.om Road transport. 
Efforts cODtinue 10 be made to reduce 
working expeDlel aDd improve tbe carniDls 
by atrieter checka aaaiDI' ticketless travel. 

RestoratloD of the GUDupar.Naupada 
Train 

SUi. SHRI GIRIDHAR GOMANGO : 
Will the Minister of RAIL WAYS be pleased 
to Itate : 

(a) whether it is a fact tbat tbe South 
Eastern Railway bas cancelled one train, 
which ori,iaatel froD Gunupur to Nauplda; 

(b) if 10, tbe reasonl tberefor; and 

(CI tbe Ilepl takeD to restore tbat train 
by Soutb EasteJn Railway? 

THE MINISTER OF STATE IN THB 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) No, Sir, 
only tbe run of one pair bal been partialJy 
curtailcd. 

(b) and (c) Thil bas bcen done to avoid 
night rUDning between Parlakimidi and 
Ounupur. Steps to restore tbe train will be 
taken after tbe monsoon. 

Colleetion of Data and Compulsory 
Breakdown of Sex and Age 

517. SHRIMATI OEETA MUKHERJEE: 
Will tbe Minister of SOCIAL AND 
WOMEN'S WELFARE be pleased to 

I.ate : 

(a> whcther Government are aware that 
tbe Indian delegation to the ESCAP 
(Economic and Social Council for tbe Asia 
and Pacific) Reliona) Preparatory Confe-
rence for UN Mid·Decade (Intcrnational 
Womcn's decade). ConfereDce orlaniled 
by tbe ESCAP in New Delhi moved a 
recommendation that all national data 
coJlectioQ _leDcies sbould provide lOX and 

a,e breakdown for any information .hey 
latber; 

(b> if 10, whether Government gavt 
any tbouaht to this recommendation and 
witb what result; and 

(c) if not, whether the Miniltry is now 
contemplatinl to introduce compulsory 
breakdown of sex and ale in aU relevant 
data collected in its own Miniltry and 
pursue the lame witb otber Ministries in 
view of serious .apI in data rcgardiDI 
women's cmployment and other soclo· 
economic situations? 

THE MINISTER OF STATE IN THE 
DEPARTME~T OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHAN-
RAKAR : (a> No, Sir. However the ESCAP 
Reaiona] Preparatory Conference held in 
New Delhi in November 1979 made a 
recommendation for collection of data sex· 
wise. 

(b) and (c) Tbe Mini.try of Social &: 
Womeo's Welfare has broulht out a 
Itatiatical compilation on "Women in India. 
A Statistical ProCile." The information 
furnished in this compilation is sex· wise. The 
Registrar Grneral, Censul OperatIon also 
collects and publishes data, sex and Ise 
Iroup-wise. 

Involvement of Private Sector for 
Construction of MotorwaYI 

518. SHRI BANWARI LAL PUROHIT: 
SHRI HANNAN MOLLAH: 

Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) wbether hi, Mini'try has recently 
addressed the State Governments to involve 
private sector in construction of highways 
and bye-panes; 

. (b) if so, the details tbereof and the 
private sector companies which have shown 
interest in tbis relard; 

(c) whether there is allo a propolal to 
involve private sector in conltructinl motor-
ways from one pOint to another 00 tbe 
bali. of a toll system; 

(d) if 10, tbo detaill of tbe scheme; and 
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(0) bow tbe collectioD of tbe toU I. 
loiDa to be monitored by tbe OoverD-
ment 1 

THE MINISTER OF STATS OF THE 
MINISTRY OF SHIPPJNG AND TRANS. 
PORT (SURI Z. R. ANSARI) : <a) Yel, 
Sir. 

(b) Proposals from Private Sector Comp.-
Dies "ill be dealt witb by respective Stale 
GoverDmentl. 

(C) Yes, Sir. 

(d) and (0) Recently, offer" have been 
invited for private sector finaaciDI of 
.eJected .chemel of National Hilbwa, •. 
Last date of receipt of such offen i. 
30·9·85 and therefore details like monito-
rinl of toll etc. of the scbemes baye not 
been worked out. 

Evaluation of Text Boot. 

'19. SHRI BANWARI LAL PUROHIT: 
Will tbe Minister or BDUCA TION be 
pleased to state: 

(a) whether he bad recently requested 
tbe State Governmentl to undertake a 
systematic prolremme or evaluation of text 
books from the point of vi.w of national 
inte,ration; 

(b) whether there is a proposal under 
tbe contideration of the Union Government 
to hold a conference in consultation with 
the beads of education departmelit. in 
States Miniltert of Bducation; ana 

(C) if 10. by wben aud wbat furtber 
Iteps Government propose to tat. in thi' 
retard? 

THE MINISTER OF EDUCATION 
(SHRI K. C PANT): (a) Since 1981 
Government have taken up a programme 
ror evaluation of school text book. iD 
biltory and languaJel from the Itand point 
of National Ibte,ratloo. The programme 
i. heiDi fmplen1lbt~ bf .11 States/Uoion 
Terrltoriea. Tbls .~rk il Deari~. com pie-
tfoD aDd DOW tbe State OovemlileDts bave 
been asked to undertake evaluation of 
textbook. In oth~r subjects e.",. Clvi~, 
Cholraph, aDd SoeioJo.,. The IBid ....... 
to evaluate .extboota on these .ubJecu are 

UDder lioalizatiOb by NCBRT aDd would 
be circulated _mODI tbe Stata(UTI to deve-
lop a PI aD (or evaluation or text book •• 

In January 1985, tbe Union Bducation 
Secretary bat advi.ed tbe Stale Govern-
ment. tbat tbere wu need to bave a built-
in .y.tem for oontinuou. evaluation of 
textbook.. Evaluation .bould be made a 
part of tbe .ystem or textbc)ou ~reparatio .. 
and development. It was desired tbat Ipacific 
luideUoet be prepared aDd ilsued to .U 
author. when they were elltru.ted 
witb Ibe taak of textbooks writiDI. It ••• 
emphasised that in addition the textl should 
be Icrutiojsed for Ibis purpose before 
publication sO tbat DO material prejudicial 
to National Inte,ralion lets included ill tbe 
textbooks. 

(b) aDd (c) No, Sir. However NeER.T 
orpnises aonual Cooferencel on school 
textbook. in wbich tbe Director. .ad 
Chairmen of tbe State Textbook A,enci., 
tbe CbairmeD/lecretariea or tbo Board, of 
Selloo) Education. NCBRT Officials and 
Officials of tbis MiDiltry take pari. 

Pri,.te Sector for Power Geaeratloa 

ll~ SHRI BANWARI LAL 
PUROHIT: Will tbe Minister of IRRI· 
GATION AND POWER. be pl •• ed to 
Itate : 

(a) wbether tbe AssociatiOD of JDdiaD 
EnlioeerjD, Indultry bas ur,ed tho Union 
Government 10 Illlend tbo outdated Blec-
tricity Act and also to allow tbe pt"ivate 
sector to enter into the field of power 
leneration; 

(b) whetber lDy dociaipn 00 tho tepr. 
seDtatioD of the AssociatioD of Indi.D 
Enline.riD, Industry has SiDce beeD takeo; 

(c) if 10, tbe details of tb. reproseota· 
tiOD and actioD taken so 'ar: aad 

(d) to what exeot it would help power 
leberatioD if private lector fa aUo .. d _try 
in the field of power ler~atioD 1 

THB MINISTeR OF STAT! IN THB 
DSPARTMENT OP PO~R (SHItI 
AlUM NEHRU) I (a) 10 Cd) Tbe ~1U)C1 •• 
tin or IDClio BdliHeriDI IDduitrr baa, 
i~te~-'Ir .. IUI ... ted a •• eaaetlDiDt Wblcla 
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would enable catabUshment of companies in 
tbe private lector to pnerate power for 
lale to con.omen, captive leoeration, tax 
exemptions, and financial assistance etc. 

There bas b~en no chanle in tbe policy 
repldilll private sector participation in 
power leDeration. Tbe Electricity (Supply) 
Act, 1948 does Dot preclude power lenera-
tion in the private sector. The prescnt 
policy i. felulated by tbe Industrial Policy 
Reloluation of 1956. Uuder tbi. Resolution 
tbe leneratioD and distribution or electri-
city falls under Scbedule • A' , which 
jncludes tbe catelory of indu.tries, tbe 
future devclopment of which will be tbe 
Gclusive feapoDsibility of the Stlte The 
Resolution, bowever, doe. not preclude the 
cxpanlioD of tbe existing privately owned 
unltl or tbe pol.ibility of tbe State securing 
tbe cooperation or private enterprise in the 
cstabJilhment of ncw units when the national 
interest. so require. 

Permillion for captive power units is 
liven ",bere tbe requirement of power is 
larle and continuou. and reliable power is 
neceslary. 

Eleru Releneir Project 

521. SHRI C. MADHA V REDDY 
Will the Minister of IRRIGATION AND 
POWER be pleased to Itate : 

<a) -whether he il aware lhat tbe fint 
phase of tbe Eleru Reservoir projecc started 
as (or back as 1979 bas not Jet been comp-
leted; and 

(b) if so, the r~alon. (or tbe deJay 
and action envisaaed by Government to 
release adequate fUDds ror tbe early comple-
,ion of tbe project ? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA-
NAND) : (a) and (b) Government of Andbra 
Prldesh took up tbe construction of Y.eleru 
Reservoir Project in 1979 and bas incurred 
an expenditure of Rs 46 crores UP[O end 
of Sixth Plan alainst the estimated cost of 
Rs. 149 crores. Due to inadequate fund. 
provided by tbe State Government the 
project works have not been CoD'tpJeted. Tb~ 
State Goveromcnl hiS proposed to provide 
t be full spill·over cost of this pro.ject in 

the VII Five Year Plan which hal also 
been recommended by the Working Group 
of tbe PlanniDI Commiuion. 

Examinations Conducted by Railway 
RecruitmeDt Boards 

S21. SHRI C. MADHA V REDDY : 
Will tbe Minister or RAILWAYS be pleased 
to Itate : 

(a) the number of examinations conduc-
ted by tbe Railway Recruitment Boards 
durinl the last three years ; 

(b) wbether tbe Railway Recruitment 
Boards take more tban a year to declaret 
resuhs for the examinations conducted by 
tbem ; aDd 

(C) if la, tbe reasonl for delay in 
declarinl relults ? 

THE MJNJSTEk OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRJ 
MADHAV RAO SCINDIA): (a) to (c) The 
Railway Recruitment Boards conduct 
examinations for more than 50 technical 
and non-technical categories aDd OD an 
averale, an examtnation is conducted eacb 
year for eacb category, dependlDl upon tbe-
indents placed OD tbem by the Railway 
adminlstrationl. The recruitment proces. 
involves invitinl of applications, preliminary 
scrutiny thereof, conductlDg written 
examinatioDs and interviews. Normally, the 
time taken for completion of tbe recruitmenl 
procea. il less tban a year, specially 10 
where computerisation has been done. In 
• few exceptional cales "bere a very larlo 
Dumber of apphcations have been received 
for popular categories lake Office Clerks, 
Ticket CoHecton etc. or where some 
irregularitiel had come to notice and the 
matter bad to be enquired into, the time 
taken for rinalisation of tbe panels had 
been more than a year. 

Deaths due to BraiD Fever In Karaataka 

523. SHRI H.N. NANJB GOWDA: 
SHRJ O.S. BASAVARAJU: Will 

the Minister of HEALTH AND FAMILY 
WELFARE be plea.ed to stlte : 

(.> whetber Vaion Goyernment are 
aware tbat due to brain rover several deaths 
are occurriDI in KarOltaka State; 
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(b) whether Union Government have 
provided any kind of help to the State 
Government for .h is purpose ; 

(c) if so, the details tbereof and the 
number of deatbs occuned so far due to 
brain fever ; 

(d) whelher it is a fact that the medi-
cines etc. to cure brain fever are not available 
in Government hospitals and dispensaries 
in Karnatalea State; and 

(e) further steps contemplated by the 
Central Government in this regard ~ 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA. 
NAND) : (a) Yes, Sir. 

(b) Yes, Sir. 

(c) to (e) In 1985, upto 29th June, J 985, 
112 cases and 45 deaths due to Japanele 
Encephalitis have been reported. in 
Karnataka Tbe Union Government provides 
tecbnical and expert luidance throulh 
National Institute of Virology, Pune, 
National Institute of Communicable Dis-
easel, Delhi in tbe manalement of cases aDd 
diagnosil. States/UTs have been advised to 
spray DDT / SHC OD an area 2/3 Km. 
around a case wherever reported. DDT /BHC 
il lupplied from National Malaria Eradica-
.ion Prolramme for control of Japanese 
Encephalitis. Foagin. operations with 
Malathion have Iiso been proposed. 
Vaccines are supplied to the Stat~1 on 
demand by tbe Director, National Malaria 
Eradication Programme, Delhi. Detailed 
Iuidelinel regarding caulalion, transmislioD, 
epidemiology, entomology, lilns, symptoms, 
treatment, vaccine and other preventive 
mealures has been il.fled to all States/U. T •. 
Symptomatic treatment is liveD to patients 
of Japanese Encephalitis and adequate 
quantities of required drug. are reported to 
be stocked in all the problem areal. 

Stoppage of K. K. Express from Adoni 
"Itbelra". and providinl a Stoppage 

of Udyan Express .t KOIlgi 

S24. SHRI "E. A YY APU REDDY 
Will tbe Miniller of RAIL WA YS be pleased 
to Itate: 

(a) whetber the K. K. Express runninl 
between Bangalore and New Delhi used to 
stop al Adoni in Andbra Pradesh bu. is 
Dot stopping at Adoni from Ist May, 
1985; 

(b) if SOt the reasons tberefor; 

(c) whether the Udyan Express runnin. 
between Banaalore and Bombay stops at 
Kosigi in Kurooo) district of Andbra 
Pradesh; 

(d) if not, whether a number of repre-
sentations were sent to tbe Railway autbori. 
ties to Itop the Udyan Express train at 
Kosigi; and 

(e) if so. action taken thereon and 
whetber there are proposal to relchedule 
tbe timings of tbe Udyan Expr~ss ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SYRI 
MADHA VRAQ SCINDIA) : (a) Yel, Sir. 

(b) For want of )onl di4.itaDce traffic 
offerin,. 

(c) No. Sir. 

(d) Yes, Sir. 

(e) Matter bal been examined but stop-
pa.e has Dot been found justified on account 
of meagre traffic ofrering. There is no 
proposal at present to revile the timin •• 
of Udyao Express. 

UtllizatioD of Godavari Water for 
Power and lrrigat Ion 

525. SHRI E. A YY APU REDDY 
Will the Mmister of IRRIGATION AND 
POWER be pleased to stale: 

(a) wbether aoy surveyor invesdlatioa 
bal been conducted for tbe maximum utili· 
sation of the fiver Godavari botb (or pow"r 
and irrilation; 

(b) whether the Bachavat Award provi-
ded for deviation of water from Godavari 
to tbe Krishna basin to aUlment irriaatioD 
iD KrimDa basin; 

(c) "betber tbe Union Government bas 
taken any I.CpS to persuade tbe CODcerne. 
Slate. to exploit tbe Godavari river ror 
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maximum utilization of power and irr1la-
tiob; 

(d) wbether the Government have cOD~ucted 
any survey to ascertain tbe h) dro electric 
power potentia)lty of t1 e Hlmalayltn fivers 
i e. ALAKNANDA, tbe BHAGJRATHI, 
aDd tbe rivre GANGA at Ill!! origin Deva-
praya.a; and 

(e) if so, the details tbu(o( 7 

THE MINISTER OF IRRrGATION 
AND POWER (SHRI B. SHANKARA· 
NAND) : <a) aTld (:) Centre has been urging 
upon tbe State Governmenn to pI epare 
Mastrr Plans for the optimum u'lllzation 
or tbe water resources in Ihe River B l~ins. 
Tbe concerned States from the Godavari 
Buin bave invesrigated and forlT"lulated a 
number or projects for irrilation and hydro-
power developments. But comC'''ehensive 
mister plans for u'e or all the Godavari 
wa.ers available to them are yet fo be pre-
pared by tbem. 

(b) The decIsion of the Godavari Water 
Disputes Tribunal headed by Justice R. S. 
Bachawat provides that 80 TMC of 
Godavari waters can be dlvate J to KClshna 
River above V,).tyawad.l Anicut disnlacml 
tbe d._charges from NaaarJunasagar rroject 
for Krishna Delta, thus enabllDa the use 
of the laid 80 TMC ror projectl upstream 
or Nagarjullasa,ar. 

(d) ·and (el Accordinl to the Hydro-
Blectric Power Potentia1ity Survey conduc-
ted by the C~ntra) B1ectricity Authority, 
tbe hydro·elecrric potential or the Himalayan 
Rivers mentioned in the Questinn is a'~t"s~ed 
as 5147 MW at 60°10 load factor with a 
break·up a .. under:-

Alaknanda 
Bhaliratbi 
Gan,a (Main below 

DevpraYI,) 

2242 MW 
1~97 MW 

IS08 MW 

5141 MW 

Cueer Sttecialillitl In AIIM8 

526. SHRI E AYYAPU REDDY 
Will the Mh,ister of HEALTH AND 
PAMILY WELFARB be pleased to Itat. : 

(a) tbe mea~ures proposed by GOvero-
ment to provide cancer specialists iD tbe 
All India In ... titute of Medical SCiences, 
New Deihl to give better treatment to tbe 
patients afflicted Wllh this dl~ease ? 

THE MJN1S]ER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA-
NAND) : Tbe AUMS have reported 
tbat in the tinr.t pha~e of development of 
the Jn~[I(ule Rotary Cancer Hospital, 14 
posrs of SPCC"dI5(S have been created, out 
of whlcn 7 PO"lS have already bectn filled. 
5 post~ of specialIsts have beeD advel used 
and selection will be made sboetly. All 
efforts are belDl made to provide the best 
medical care to cancer patients With the 
available r".ource,. 

Railway Projects Sanctioned but 
~helved due to Fianelal Constraints 
,il-a-vi~ Projects bot sanctioned 

but taken up 

527. SHRI AJIT KUMAR SAHA: 
Will lhe Mlniller of RAILWAYS be pleased 
to Slate: 

(8) how many raiJway projects earlier 
sanctioned for Improvement of railway ser-
Vice, have becD shelvcd on arounds of 
levore financial constraints, tbe details 
thereof ~ and 

(b) how many railway project not 
sanctioned earlier bave been takeo up or 
will be t.lIten up for tne improvement of 
tbe rlulway serVice, the details ,hereof? 

THE MINISTER OF STATE IN 
THB MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) (a) Tbe 
followlOl projects tbough earlier approved 
for bemg taken up have been removed from 
the list or approved works fen reason. 
of severe financial constraio's, apart (rom 
otber reasons : 

I. New SO hno from Kalka to 
l>,rwanoo (Tipra) (4.3 kms) At 
1he rc:qu •• , of OoVI. of Himachal 
Pradesh, ihi. work haa been 
d"lctc:d. 

2. Restoration of Miraj.SaDlh IiR' 
(1.1 knlS.) 
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3. BringiDI Old Madbavn81sr on the 
main hoe by providing a chord 
between Nandaro and New SaDl1i 
OD Pune-Miraj 5t"ction. 

4. Parallel B.G. Ime bet" .. et:n Bareilly 
aDd Bhojipura and conversion of 
M.G. line into B G. from Shoji-
pura to Katbgodam (109 kms.) 

5. Conversion of M.O. line into B G. 
from Katihar to Siliguri-New 
Jalpaiguri (209 kms.). This work 
bas been deleted to avoid cutting 
of the MG. link to Nortb Eatlt 
States. In lieu tbereof, line 
capacity of tbe existing B.G. 
route is being augmented. 

Plaooing Commission bave nol agreed 
to take up the following works due to 
constralOt of resources: 

1. 

.., -. 
3. 

New B.G. line from Sultanpur to 
Rewa (266 kms.) 

New B.O. line from Tamluk .. Digba 
(80 kms'. 

Conversion of M.G. line into B.G. 
from Delbi to Sabarmati (925 kms). 

Planning Commission's clearanct" is also 
.walted (or tbe following projects : 

1. New B.G. lioe from Budae Budge-
Namkbaoa iDcludiDI Lakshmikant-
pur·Kulpi line (l00 kms). 

2. New B.O. line from Satna to Rewa 
(SO kml). 

3. New B.O. line from Guna to 
Etawah (348 kms). 

(b) Details of New works approved 
during tbe current financial year are given 
in the Railway Budeet 1985-86. So far 
.1 further new work.. are concerned 
tbe question or takina tbem up will depend 
on tbeir jUltification and availability of 
resource •. 

WorkfDg Women Hostels Chain and 
Involvement of Voluntary Alenel" 

S28. SHRI CHINT A MOHAN : Will 
the Minister of SOCIAL AI'D WOMEN'S 
WELFARE be pleased to .tate : 

(a> wbethfr Governm~nt propose to 
create a \\tolk ng \\Omfn ho~'eI8 chain and 
movement based on the Inltloatwnal Youtb 
Ho-tels to cover every wom~n of dirfereDt 
strata throughout the country ; 

(b) whether any estimate has been made: 
of tbe total ho~tel needs of single workin. 
women in the couotry aod the accommoda-
tion both private and Government actually 
available at fair pIIces ; and 

(c) whether Government also propose 
to involve reputed voluntary aaencies/ 
Individuals ill this work specially the retired 
public servants? 

THE MINISTER OF Sf ATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDl'LAL CHANDRA .. 
KAR) : (a) No, SIl. 

(b) No, Sir. 

(c) Tbe Scbeme of Assistance for the 
Construction of Hostel Buildin,s tor 
WorkiDI Women with a Day Care Centre 
is being implemented through voluntary 
aaencies. 

Railway Accidents during tbe Pall 
Two Moath. 

529. SHRI SHANTI DHARIWAL : 
PROF. P J. KURIEN : 
SHRI MOHO. MAHFOOJ ALI 
KHAN: 
SHR] VISHNU MODI: 
SHRI B V. DESAI : 
SHRI R M. BHOYE : 
SHRI PURNA CHANDRA 
MALIK: 
SHR) SRIBALLAV PANIGRAHI: 
SHRI K. RAMACHANDRA 
REDDY; 
SHRI G M. BANATWALLA : 
SHRl SRIHARI RAO : 
SHRf PRAKASH CHANDRA: 

Will tbo MiDister of RAILWAYS be plealed 
to state I 

<a) the number of raHway aCCident. 
wbich took place durinl tbe past two 
mooths; 

(b) tbe nwnber of perSODI killed aad 
injured aDd dam.le to railw.y properly a. 
a result 01 tbose accidentl ; 
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(c) tbe caUles of the accidents wbich 
came to light after conductioa c:nquiry. if 
any; 

(d) wbether it h~s come 10 the notice 
of Government [bal tbe main cause of tbese 
accidents was tbe negliaence on the part or 
railway employees; 

(e) if so, the concrete measmcs being 
taken to prevent such accidtntl in future 
and particularJy tbe measures for combating 
with the buman factor ; 

<f> whetber any compan~a'ion ba~ been 
paid or ex-aratia payment made to the 
families or those killed ~Ind injured therein; 

(g) if so, the details thereof; and 

(h) whetber Railways are IOcurrml 
losies to tbe tune of R~. 200 crores every 
year elwin. to accident 5 1 

THE MINISTER OF STATE I N THE 
MINISfRY OF RAILWAYS (SHRI 
MADHAVR40 SCINDIA) : (a) to (h) The 
information is being collecled and \Vdl be 
laid on the Table of the Sa hha. 

Speed inK Up of B.lOgalore Triv8ncrum 
Express 

530. SH"RI V. S. KRISHNA IYER: 
Will tbe Ministc:rof RAIL~AYS b~ pleased 
to state 

<a) whether the Banlalore-Trivandrum 
Expresa is tbe Ilowest express In the country; 
aDd 

(b) if so, whether Government pro pose 
10 speed up the BJnaalore-Tclvaodrurn 
Express? 

THE MINISTER OF STATE IN THE 
MINI TRY OF RAILWAYS (SHRI 
MADHAVR~O SC1ND1A) : (a) No,. Sir. 

(b) Tbere IS no such proposal. 

SettiDl UP of a Sbippiol Development 
Bank of India 

Sll. SHRI V. S. KRISHNA IVER: 
Will the MID;ster or SHIPPING AND 
TRANSPORT be pleased Co state: 

(a) whether a biah level official Commit-
tee headed by the Secretary of the Ministry 
has recommended settiDI up of a Shipping 
Development Bank of India (SOBI) ; 

(b) if so, the detclils of tbe recommen-
dations of It e Committee; and 

(c) wbtther Government have accepted 
the recommendations of tbe Committee? 

THE I'vIINISTER OF STATE IN THE 
MINISTRY OF' SHIPPING AND TRANS-
PORT (SHRI Z R. ANSARI) : (a> and (b) 
Tbe CommIttee to review tbe arrangements 
for assistance to sbipping companics bas, 
i",er alia in It I report •• ubmitted in June,'85, 
suggested tbe letting up of Sblpping Develop-
ment Bank of India with the objective of 
gradual reduction of d"pendence of Indian 
~hippmg indu~try OD Government budgetary 
outlays and to permit grearer application 
of banking pClOclples to ship floancing. The 
recommended bank is fO be provided witb 
a J1UClfOUS or equity by Government and 
would he expected to raise re~ources from 
tbe m.uket by way of loan~, debentures, 
bonds erc. 

(c) Government helS Dot taken 
decision in tbe matter. 

Financial Assistance from State Govern-
ments to RUD Uneconomic Sections 

of Rftllways 

532. SHRI S. M. BHATTAM : 
PROF. RAMKRISHNA MORE: 

Will tbe Mmister of RAILWAYS be pleu(d 
to state: 

(a> whether the Railway Board intends 
to seek financial help from State Govern-
ments ,n runDing certain uneconomic sections 
of tbe (ndlaa Railways; 

(b) whether it is a fact about 4J sucb 
sections includinl Broad Gaule and Metre 
Gauge are there in tbe country; 

(c) wbat is tbe lOIS incurred therefrom; 
aDd 

(d) what was actually sought from the 
Slate Government. or what were proposals 
in tbis behalf ? 
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THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
M" DHA VRAO SCINDIA): (a) to (d) The 
Railway Reforms Committee bave recom-
,mended closure of 40 uneconomic brancb 
Jinel on all tbree aaugcs. where adequate 
,,"oad transport facility exists to meet tbe 
transport needs of tbe area satisfactorily 
and the railways are lufferinl losses in 
.operating them. the amoun t of losses luffered 
duriDR 1983-84 on these 40 lines beio, about 
Rs. 815 Lakhs. As recommended by tbe 
Committee, tbe State Governments concerned 
bave been addressed requestinl tbem eitber 
to agree for closure of tbese Iinel or ~bare 
SO per cent of the lones suffered by the 
railways on sucb of tbe lines as tbey may 
desire to be contenued. 

Vacant Post of Chairman Central 
Social Welfare Board 

533. SHRIMATI D.K. BHANDARI: 
Will tbe Minister of SOCIAL AND 
WOMEN'S WELFARE be pJeased to 
atate : 

(a) whether it is a fact thaI the pOSI of 
Cbairman of Central Social Welfare Board 
bas not been filled up for quite sometime; 

(b) If 50, wh~ther because of thi. 
situation many States including Sikkim have 
not received their fund timely from the 
Board for their welfare activities; and 

(c) if so, the st~ps Government are 
taking to rectify tbe situatioD ? 

THE MINISTER OF STATE IN THE 
DBPARTMENT OF RURAL DEVBLOP-
MENT (SHR.I CHANDUL.\L CHANDRA-
KAR) : (a) The post of Chairman, Central 
Social Welfare Board bas fallen vacant witb 
effect from 19.1.8.). 

(b) and (c) No, Sir. The Executive 
Director of tbe Board hal been empowered 
by tbe Executive Committee or the Board to 
exercise financial and administrative powen 
of tbe Chairman. Fuods allocated to Cen-
fral Social Welfare Board duzing the year 
i984-8~ and the additional amount liven to 
tbe Board at tbe eod of tbe ytar, bave been 
fully utililed. Sikkim and otber States are 
receiviDI fundi from tbe Board for their 
welfare activities. Government hal already 

initiated efforts to appoint Cbaitm:a !'f the 
Central Social Welfare Board. 

[T, ar" 'alionJ 

Transport.UOD of Coal aDd Pulses 

534. SHRI SARFARAZ AHMAD: 
Will the Minister or RA IL WAYS be pleased 
to state: 

<a) whether, keeping in veiew tbe acute 
shorlaMe of coal in industrial establilbments 
and power bouses in the country, tbe Rail-
ways propose to accord priority to tbe trans-
port, of coal; 

(b) if 10, when priority would be liveD 
to tbe transport of coal; and 

(c) whether, keeping in view the 
shortale of pulses in different parts of tbe 
country, transport of pulse. would allo be 
accorded priority? 

THE MINJS1ER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADH" VRAO SCINDIA) : (a) and (b) 
Tbe tranlJporation of coal for power houses 
and industrial egtablilbmenf. is arraolod 
under priority 'C t of the Preferential 
Traffic Schedule whicb is a sufficiently bigh 
priority. 

(c) Movement of pulse, when .ponsered 
by State Government and Food Corporation 
of India, bal already been accorded suffi-
ciently higb priority i.e. prioritiel 'C' and 
• 0' re4lpectively of the Preferential Traffic 
Schedule. Movement of Doo-sponsored 
pulses il dOlle under priority 'E'. 

[EIIII/,II] 

Indo USSR Agreement for The rmal 
Power Plaats 

S35. SHRI V. TULSIRAM: Will tho 
Minister of IRRIGATION AND POWER 
be pleased to state : 

(a> whether aD agreement between India 
and the USSR for providing equipment and 
technical documentation for tbermal power 
stations in the country. was recently siloed; 

(b) if 80, tbe dataill of tbe a.reemeot 
aDd tbe namel of tbe thermal power Itations 
for wbich Decessary a'liltance will be 
provided by tbe USSR ; 
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(c) whether spare parts will be provided 
by the USSR or \\IiJI be produced ID the 
country to meet the requirements; 

(d) who are the ,ianatories '0 the 
Iinement, their stalul and Dames; aDd 

(e) 'he details of the thermal and 
hyde I power statlon6 for wbicb USSR has 
liven beJp a. OD 30.6.)985 ? 

THE MINISTER OF STATE IN 1HE 
DEPARTMENT OF POWER (SHRJ ARUN 
NEHRU) : (a) and <b) A Credit Aarument 

OD Economic and TechDical Cooperatl( n 
wat ataned on 22nd May. 1985 between 
India aDd the USSR. The KahaJlaoD 
Thermal Power Projcct with a capacity of 
~40 MW is covered under tbis Aaceement. 

(c) Tbe a,reement provides for supply 
of apare parts for initial Inventory mobilisa-
tion as may be mutually aareed upon. 

(d) The siloatories to the Agreement 
are SbJi Rajiv Gandbi. Prime Minisrer of 
India, and Mr. Mikhail Gorbachev, General 
Secretary of tbe CPSU Central Committee, 
USSR. 

(e) The power projects which have 
been lare heinl, fmlDce (rom Soviet Credits 
ioc:lude: 

(1) Neyveli Thermal Power StatioD. 

(ii) Ob,. Thermal Power StatioD. 

(iii) Koroa Thermal Power StatioD. 

(iv) Bhakra Ri,bt Bank Power House. 

(v) Lower Slieru Hydro Power 
Station. 

(vi) VIDdbyacbal Thermal Power 
Project. 

LitJbthousel on tbe Cost of Andbra Pradesh 

'36. SHRJ TULSIRAM: Will tbe 
Minister of SHIPPING AND TRANSPORT 
be pltased to state : 

<a> tbe Dumber of lilbtbou.el on tbe 
coaat of Aodbra Pradeab ; 

(b) whether tbere is aDl proposal 
under cooslderatlon of Government to 

increa'c the number or such lighthouses on 
tbe coastal area of Andhra Pradesh; and 

(c) if so. tbe details tbereo f and tbe 
time by wblch tbese lIabtbouscs are expected 
to be set up particularly duranl the Seventh 
Plan period? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z. R. ANSARI) : (8' 
There are 12 Li.htboules on tbe coast of 
Aodhra Pradesh. 

(b) No. 

(c) OC'es Dot arise. 

Setting Up of Training Centres for 
L fgbtkeepers 

S37. SHRJ V. TULSIRA ¥: Will the-
Minister or SHIPPING AND TRANS-
POR T be pleas.d to Itate : 

<a) whether there is a Training Centre 
at Calcutta to impart trainin. to the liabt-
keepers ; 

(b) if so, whether there is any proposal 
under consideration of Government to set up 
morc such centres in tbe country ; 

(c) if 10, the details tbereof aod wbetber 
such a centre will be set up In Aodbra 
Pradelb; 

(d) if 10, detail. thereof; and 

(e) ir not, the reasons therefor '1 

THE MINISTER OF STATE OF THE 
MIN1STRY OF SHIPPING AND TRANS· 
PORT (SHRI Z.R. ANSARI) : (a) Yes Sir. 

(b) and (c) There i. no proposal for 
.ettiD, up anotber Trainiol Centre io 
Andhra Pradesh or elsewhere. 

(d) Doe~ Dot arise. 

(e) The Training Ccntre at Calcutta 
is intended (or traiDiD, or Liahtkeepen 
OD aD AU India basis. As tbi. trainiua 
centre copel with the trainiDI needs for 
lilbtkeepers. DO new additioDal centres arc 
propo.ed. 
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Re'Yjsed Estimated Proposal& for 
tbe Development of Hladultsa 

Sh 'pyal'd Limited 

538. SHRJ V. TlilSJRAM: Will tbe 
Minister of SHIPPING AND TRANSPORT 
be pleased to st ate: 

(a) ",bether Government approved tbe 
moderni5ation aDd devetopment programme 
of the HlDdustan Shipyard Limited, Visakba. 
patnam in 1983 ; 

(b) if so, tbe estimated COlt approved 
by tbe Government for tbe purpose ; 

(c) whether some proposal bave now 
aaain been received by the Government for 
further revision of the estimates for tbe 
development o( the Ibipyard ; 

(d) if so, tbe details tbereof and actioD 
taken by Government OD tbe proposall ; 

(e) the time by which the developmental 
work is expected to be completed; and 

(f) the extent to which the capacity of 
tbe shipyard will be increased? 

THE MINISTER OF STATE OF THE 
MINISTR Y OF SHIPPING AND TRANS-
PORT (SHRI Z. R. ANSARI) J (8) Yes 
Sir 

(b) Tbe present revised estimat.:d cost 
af tbe project is Rs. 66 crore,;. 

(C) No Sir. 

(d) Question cioes Dot arise. 

(c) The project is expected to be compo 
leted partially by Decrmber, 1985 and by 
March. 1986 in all relpeets. 

(f) On comp1etion of tbe project, tbe 
rated capacity of tbe shipyard will increase 
from the present 3 DO' pioneer vessell of 
21,500 D WT each to 61 to 7 per annum 
with aD equivalent steel througbout of 
30,000 toanes. 

[Tram/atlDn] 

Recommendation. of CODfereDce or 
Vice Cbaacellors 

539. SHRI VILAS MUTTEMWAR : 
SHRI G.O. SWELL : Will the 

Minister of EDUCATION be pleased to 
state : 

<a> whether a Conrerence or Vice-
Chancellors was held in June, 1985 and if so, 
the main recommendationl thereof; 

(b) whether it was also recommended at 
tbe conference that five percent of tbe plan 
amount be spent on education ; aod 

(c) if 50, the reaction of Government 
thereto? 

THE MINISTER OP EDUCATION 
(SHRI K.C. PANT} : (a) and (b) Tbe UGC 
had set up " Committee of Vice-Chancellors 
to prepare a Status Paper on Hilber 
EducatioD in the context of the oDJoinl 
review of tbe Education Policy. The Report 
of tbis Committee was forwarded by tbe 
UGC in June 1985. It suglcsted tbat pJao 
allocations for major developmental seeton 
should include S% of sucb allocation for 
manpQwer development. 

(c) The suglestioDs made by the Commit-
tee are being takeD into account wbile 
preparing the Statu. Paper OD Education 
whicb .1 proposed to be dilCUI.ed widely 
for developing a consensus on educational 
issues and formulatiog tbe National Policy 
fot Education The que!.tion of resource 
requirements for education will also be 
projected and later taken ioto con.ideration 
for Policy formulation. 

(E"gli,h] 

F.makulam Alleppey Rail Liae 

540. PROF. P. J. KURIEN : Will 
the Minister of RAILWAYS lte pleued to 
Itate : 

(a) at what Italc tbe cODstruction of 
the rail line betweea ErDakulam aad 
Alleppy Itand. at "resent ; 

(b) wbat was tbe orilinal estimated COl t 
and tbe time fixed for ils completion ; and 

(c) by wbat time it il likely to be 
co~pleted ? 

THB MINISTER OF STATE IN THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): <a) Tb. 
overall prolrel. II 44%. 

(b) The ortainal estimated cost ".1 RI. 
1506.S8 Jakbs. No tar.et date was fixed 
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for this project in view of sovere coostraint 
of resources. 

(c) Its 
availability 
years. 

completion will depend on 
of resources in the comiDI 

Ra IIw8Y Projects Pending Completion 
In Andbra Pradesh 

541. SHRI G. BHOOPATHY : Will 
tbe Minister of RAILWAYS be plealed to 
Itate : 

<a) the details of the major Railway 
proje~ts pend1D1 completion in And bra 
Pradesh with tbeir scheduled date of 
completioD aDd expect~d date of com-
pletion ; aod 

(b) wbether in respect of projects the 
completion of v.hich bal been dl!Jayed, any 

escalatioD io cost hal taken pllce and thc 
proviSIon made to meet the escalated cost ? 

THE MINISTER OF 81 ATE IN THE 
M INlSTR Y OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Details-
or major projects pending completion in 
ADdbra Prade5h are liven in the statement 
below. Schedule date of completion for 
most of these projects could Dot be fixed 
due to unc~rtaiDifY aad ooo·availability of 
adequate resources. Their likely date of 
completion is for the lame reasoo not 
known, IS it will also depend on availability 
or resources in the comiog years. 

(b) FUDda r or these projects includlnl 
element of escalation of cost are beinl 
provided thruuah Railway Bud,et dependina 
OD overall availability of resources for tbo 
Railway Plan. 

Statement 

Major Railway Proiects pendin~ completion in Andhra Pradesh 

New Lines 

1. Bibiaalar-Nadikudi 

2. Telapur-Patancberu. 

3. Motumari-Jaasayyapeta 

4. Adiiabad.Pimpalkutti 

5. Cbitradurl-Rayadur. 

Gllu.e Conv_rsions 

6. GUDtur-Macberla 

Doublings 

7. Manik.arh-Wirur-8irpu( 
Town-Racbini Road 

8. Pemberti .. Pindiyal 

9. Hydarabad-Telapur 

Electrification Projects 

10. Vijayewada-Makudi.5 
part of Vijayawada-
Balbarsbeb electrification 
projects. 

149 Kml. 

8 Kms. 

32 Kml. 

21 Kms. 

100 Kms. 

130 Kms. 

6S Kms. 

4S Kms. 

28 Km •. 

414 Kml. 

The line betwecn Bibinagar and 
Mirayalaude (110 Kms.) opened 
to traffic. 

Partly in Andbra Pradolb 

Partly in ADdhra Pradesh. 

40 Kms. opened to traffic. 
18 Kms. tarletted for December t 
1985. 

S.32 Kml. opened to traffic jt) 
March, 1985. 

TellcUed for 1988-89. 
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It. Kazipet·Sanatnapr 
Electritfcation Project. 

12. Malanur- Gudupulli 
al part or electrification 
of Jolar·pettai Baolalore 
Section. 

Brid,es 

13. Construction 0' Dew 
bridle in replacement of 
old Krishna Bridle 

14. CODstruction of new 
bridge in replacement of 
old Godavari Bridge. 

IS. Road over bridges at 
Gudivada, Nidamaour, 
Sanathnagar, Bibina,ar. 
Vikarabad. Bhimavaram. 
Gudur, Nidubralu. Begum-
pet, aDd Naodyal 

Worf.. • Shops and Sheds 

16. Guntapalli-New Broad 
Gauge 'NagoD repair 
sbop. 

17. New carriage repair 
shop for Broad Gauge 
coaches for Soutb Zone 
at Tripuli. 

18. Secunderabad (Maula" 
Ali) letlin, up of com-
bined DO & MG diesel 
loco sbed for hominc 
20 B.G. and 20 M. O. 
Ibuntin. locos. 

19. Vijayawada-ProviliOD 
of a diesel loco-shed to 
home "0 WDM 1 ciasl 
diesel loco sbuDter •. 

20. Gooty·Devetopmeot of 
maintenance (acilities 
for BOX 'N' waloDs. 

21. Waltair-Modification 
to DEC lick line (or 
provision of pit wbeel 
lath' includidl .bed 
for tbe pit wheel latbe. 

167 Km •• 

30 Kms. 

(ADticipated 
COlt RI. 26.S 
crore) 

(Co.t RI. 18.33 
crore!) 

(Cost RI. 1.27 
crore) 

(Cost Rs. 1.72 
crore) 

(COlt Rs. l.IS 
crore) 

(Cost Rs. 1.2S 
crore) 

(Cost RI. 9.05 crores) 

(Cost RI. 31.43 crore) 

(COlt RI. 6.33 crores) 

Expected date or 
completion March,. 
1'86. 

Expected date or 
completion March, 
1986. 

Expected date of 
completion Marc". 
1986. 

Bxpected date or 
completiOD Marcb, 
1986. 

l~O 
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[Tr."IIatlO" 1 
1.lrodaetloe of • Tral. BetweeD Deihl 

and JallDpur 

542. SHRI RAJ KUMAR RAJ: Will 
lbe Mini.tlr of RAIL WA YS be pleased to 
Itate : 

<a) whether Government propose to 
introduce a new train between Delhi and 
Jaunpur keepiog In view tbe mcreasing 
number of passcnlers traveHinl between 
Delbi and Jaunpur ; 

(b) if 10, when ; and 

(C) if not, tbe reason. therdor ? 

THE MINISTER OF ST .ATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
&tADHAVRAO SCINDIA) : (Ill) N ), Sir. 

(b) Docs not arale. 

(c) For lack of resourcel In the sbape 
of coacbes, locomotive. and terminal 
fKi li ties. 

[r!Jfglish] 

Coal SUPP" 10 Bihar's Tber .. 1 
Power P laau 

543. DR. O.S. IlAJHANS WIH tbe 
Minister of IRRIGATION A~ 0 PUWER 
be ple.led to state : 

(a) whetber tbe CeDtral Electricity 
Autboril)' bal recently allured the Bibar 
Government of adequate coal re.enel for 
tbe State's tttumal power plants ; 

(b) if 10, full details of quantity of coal 
reaerve. wbicb the Central Electricity 
Authority proposes to allot to Bihar Mate 
durin. 1985 86 ; and 

(c) to wbat extent tbe coal re.erves will 
be adequate for tbermal power plants in 
Bibar State '? 

THB MINISTER Of STATE IN THE 
DEPARTMENT OF POWER (SHRJ ARUN 
NEHRU) : <a) to (c) The Standinl Link.le 
Committee act up in \be Department or 
Coal determines lb. quant'ty of coal to ~e 
lupplied in every quarter to tbermal power 
Ilationi depcndina on tbeir aeneration 
prolrammcs. For lbe quarter July·Septem. 
ber, 1985, Bar.uni. Patr •• u, Muzaffarpur 

aDd Karbi.abia (PatDa) thermal .. atioM i. 
Bibar bave beeD liveD linka,e. or 30.8.1,0.9 
aDd 0.15 lath tODnel of ooal respectively, 
wbich will fuUy meet tboir r~quirementl. 

Revlt w or the Sdleme 'Adu It Education' 

544. DR. G.S, RAJHANS : 
SHRIM.RAOHUMA REDDY: 

WIU tbe M mister of EDUeA TION be 
pleased to state : 

(a) whether Government are aware 
tbal lbe Ichrme of adult education hal 
failed and tbe amount spent OD this ,cherne 
IS 10IDg waste: 

(b) estimated Dumber 
adults at present in country, 
women separately ; 

of ilIirera te 
men aDd 

(c) whether Government propose to 
further review tbe adult education scheme ; 

(d) If tiO, by when aDd wbether CtDtraJ 
Government proposc to issue any luldclinel 
in tbis relptct to tbe State Governments; 
aDd 

(e) if so, details tbereof ? 

THE MINISTER OF EDUCATION 
(SHRI K,C PANT) : Ca) It is Dot a ract tbat 
the adult education proaramm. hal fa.led 
and the amOUDt spent OD it il beina wa.ted. 

(b) AccordiDI to ahe 1981 Censut. tbe 
number 0: adult iIIiteratel of the ale.aroup 
l' and above wa. 23.82 crore·9.39 crore 
men and 14.43 Clore women (txcludin. 
Assam) It wa. enviaB.ed in the Sixth Five 
Year PJan 'bat nerly 11 Clore iIIilerates- 4 2 
crore men and 6.8 crore womcn in 1be ale 
Iroup 15 3S cOOltitutlDI tbe bulK of the 
work.force would be enrolled under the 
adult educalion prolramme by 1990. Nearly 
2.3 crore tWterate. ba\te been covered iu 
the Sixth Plan period and the remainiog 8 7 
crole are proposed to be covered durin. 
the Sc:venth Plan. 

(C) to (e) The Adult Education Prolramme 
has been reVIewed by the Nalional Board of 
Adult Education-an apex body at tbe 
centrb) level to advise the GovernmeDt OD 
the formulation of policie. and prOlramme. 
relatiD, to adult education and 'UIPlt 
meuurea reaardiD, tbe quality Ind coverale 
of tbe Prolramme, OD 25th MAY. 198.5, aDd 
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tbe Board ba v. recommended certain 
meaurea &0 arep up the level of performaoc. 
to achieve tbe loal of eradicatioD of 
illiteracy in tbe a,co.roup IS·3' hy 1990. 
Tbe modalitiea and luideliDe. rel'liDS to 
lauachin. a mals movement for functional 
literac, are UDder coaaider.tioD. • 

Dlffi .. ulties due to new Timings in 
e.G ".S DlspeDsarlel 

545. DR. O.S. RAJHANS : 
SHRI ANANTA PRAS~D SETHI: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to .tate: 

<a) whether Government are aware that 
tbe aenera) pubJic at Jarae bas been faciDI 
difficulties iD Bettini medicines and treat-
ment due to DC'" timinll in C G.H.S 
Dilpenlarles; 

(b) whother it i. a fact that due to 5 
day. week in Government offices which 
start from 9 A.M. the Government empJoyees 
caDDot attend eveD CGHS dlspensariel In 

tbe mOl nina ; 

(c) whetber Government would alaiD 
cbanle the COHS dispensaries timiDgl 
keeping in view the hardships faced by the 
Government employees; and 

(d) If DOt, tbe realODS therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HBALTH (SHRI 
YOOENDRA MA:KWANA): (a) to (d) 
The new tlmin.1 for tbe COHS dilpcnaaries 
bave bceD iotroduced from IOtb JUDe, 1985 
on an experimental balil. CertaiD rcpracn .. 
tationl bave beeD received for reatoratioD of 
old timin,I. The po,itioD will be reviewed 
after experimeatal .ta,e is over. 

N.". Item CaptlODed I·SlImmml 
Centres Bulge la DeJbl" 

546. DR. G.S. RAIHANS: Will the 
Mimlter 0' HEALTH AND FAMILY 
WELFARE be ple.sed to state: 

(a) whether Ooverameat'. alleation ba. 
beea drawn to a preaa newl item cap'ioud 
"SlimmiDI ccntres bulle in Delbi" appeared 
in ladiaa Expret. dated 16 June, 1985 ; 

(b) if 10, whether Gov.rlUDeDt are 
• war. tbat lbe .JImmie. OIDt,. iD Delbi 

are u.ia, dru,1 by mixiDI tbe •• me ia ,. 
diet; 

(c) whetber his Miniltry propoaes to 
make a thorouah inve,ti,atioa about tb. 
device of the slimming ccntres ; and 

(d) if Dot, tbe reaaODI therelor and 
furtber steps Government have takea/pro-
pOled to take to safeguard the interest of 
tbe innocent public? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA· 
NAND) : <a) Yes, SIr. 

(b) Government are not aware of aD, 
such mixture of dru,s witb diets. 

(c) and (d) Government do Dot cOD.ider 
tbat tbere are any overwbelmin. reaSOD. 10 
order a tborough investigation about tbe 
llimminl centr ••. 

Collision betweea Shahjabaapur -T_kpur 
Express aDd Tractor Trolley between 

Sbabjah.npur and Ntgobi St.tioa. 

547. SHRI M. RAOHUMA REDDY, 
SHRI DHARAM PAL SINGH 

MALIK: Will th. MiDiater of RAILWAYS 
be plealed to .tate : 

(a) whether Government'. aUentioD baa 
been drawa to tbe newl item "3 killed II 
train rami into trone," appcariol iD tbe 
HindultaD Timea dated 16 June 19~5 wber.i. 
it hal been reported tbat Sb.bjabanpur-
TaDakpur Express plouabed iDtO lb. tractor 
troney straDded at a crolsiDI bet,,_ 
Shabjabanpul and Nilobi Stations of NER 
on 15 June, 1985 ; 

(b) if 10, eatima~d loss of live. aDcI 
property; 

te) whether any inquiry bas .iDee bceo 
cODducted ; and 

Cd) if '0, the details tbereof , 

THB MINISTER OF STATB IN TH2 
tdlNISTRY OP RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) aM (bt 
Yea, Sir. 147 DD. metre pup SbabjabaapW'-
Tawpur Fal' 'UleDI. rammed iato. 
tr.ctor trolley No. 4427 USW al a. 
uomaDDOCllnel GrOUtDi No. 57-<: at KID • 
65n·B bet"'D Sbabbezaepr aad NilOlai 
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.&ationl or Nortb Sa'Cem R.ailway on 13.6 
1985 aDd Dot 00 15.6.1985. As • result of 
the accident ODe bab, Ii months old died 
aDd 6 periODt 'UM.IDCd injunes IDcludlDI 
4 .ri,vou •. All were occupants of tbe 
traclor trolley. 

TIle COlt of damale to public property 
baa bien •• tlmaled at Rs. lOlO/- There W&I 
DO damale to Railway property. 

(0) aad (d) A Departmental Committee 
eDquirecl into this accident aDd accordinl to 
their fiodin.I, tbe accideat occurred due to 
Iro .. Da.lilence on tbe pan of tractor 
driver. 

Funds for COD,ersiOll of GUDturM 

N.dlkade Rail Llnel 

548. SHRI M. RAGHUMA REDDY: 
Win tbe Minjster or RAILWAYS be pleased 
to .tate : 

(a) tbe fund. allotted for tbe conversion 
of OUDlur·Nadikude IiDe into broad aaulc 
durioJ 1985-86 ; aad 

(b) "beD tbe work IS likely to be 
completed? 

THE MINISTER OF STATB IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) t (a' RI. 1,000,-. 

(b) Tbe oompletioa of tbe hDe will 
depend 00 tbe availabilit, of rClourCCI iD 
tbe cominl yean. 

Soutb Korean Propo •• ' to Deepca 
Par.dlp PO" to Accnmmodate Larger 

Vellelt 

S49. SHRI JAOANNATH PATNA1K : 
SHRI SRIBALLAV PAN10kAHl : 

Will tbe Minister of SHIPPING &: TRANS-
POR T be pleased &0 state : 

<a> wbotber GCiHerl1I'DODt'l attention bas 
hoD dra-a to tbe news Item tc Poradlp Port 
deep,oiol plan under .rudy" .ppeariDI in 
Patriot da,ed 25 June, 1985 wberetll It hat 
bleD rep.ltted tbat Goy.romeot are OODli .. 
d,riol a South KorelD Propoial to deepen 
Paradlp Port ia Oralsal to accommodate 
..... 1. upto 200,000 OWT capacUy alaiDI' 
60,000 DW r a. ae prfstot ; 

(b) if 10, wbetber the proposal waa 
mooted with the idea of increasiDI ore 
exports to tbe Pohang Iron and Steel Co., 
of Soutb Korea wbich .1 Icheduled to be 
operated b) 1987 ; 

• 
(c) if 10, the details thereof; aDd 

(d) whethtr any proposal In tbls regard 
hiS ~en tel.cived from Government of 
Ori •• a also 1 

THE MINISTER OF STATE OF 
THE MINISTRY OF SHIPPING AND 
1 RANSPORT (SHRI Z.R. ANSARI): (a> 
aud (b) Yel, Sir. 

(c) A. proposal ba. been leceived from 
Mil. HyuDdai CorporatloD throUlb 
Minerals aDd Metals TradiDI Corporation 
or India (or development of Par.dlp Port to 
receive Iron Ore carriers uplo 2,00,000 
DWT. MIl. Hyundai Corporation has 
expressed It. williDlutS' 10 M MTC to 
aSlociate tbemselves with tbe construction 
and expansion of tbe Port raciUlle. and ID 

extendlDl credits. The proposal, envisages 
deepening of the approach chanDel. entrance 
cbaooel IUlolDi balin from 12.25 to 20 
Metres, and settinl up a Dew berth with 
mecbanlSed handlinl facilities for export of 
iron ore. 

(C) 1\0, Sir. 

Flight of Engineen from Sardar Sarovar 
Project 

s~o. SHRI MOHO. MAHFOOJ ALI 
KHAN: Will tbe MiDi.fer or IltRIGATJON 
AND POWER be pleated to state: 

<a) wbetber atteotion of tbe Govern-
ment baa been drawD to tbe Presl report 
appeariDI in the ladlan Expreaa dated 24 
JUDe, 1985 re,ardlDI fligbt of nearly 400 
familiel includlDI enaineers and a.sillant 
eOlineerJ from tbe Kevadia colooy of 
Sardar Sarovar Projeci of tbo Narmada 
Dam Sclleme wbo were forcod to leave 
tbelr houle. in tbe ".t. of reilo or lerror 
ualeasbe4 by certain pereoDs; 

(b) If so, tbe reagliOD of tba Oovern. 
ment thereto; and 

(c) wbat romedial measure. b •• e bea. 
taken in tbis reprd ? 
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THE MINISTeR OP IltRIGA tlON 
ANI) PJWBR (SHItI B. SHANltAltA· 
NAND) : (a) to (e) Tbe aew. item in tbe 
IDdlaa Expr~ •• of 24th June 1915 bal beeD 
referred to tbe Govctnmcnt or Gujarat for 
their commeDtl. 

LaJ"1 Do.o of NCk1D& for Public 
School. 

551. SHill LALIT MAKEN ; 
SHRI C. SAMBU : W,1l tbe 

Minister of EDUCATION be pleased to 
.late: 

(a) wbether it ia a laot tbat "Iny 
Public Schools, wbleb have taken the land 
from Government on conceSJional rates are 
(unctioDiDg like Commercial Companie.; 
and 

(b) whetber Governmenl are contem-
plaliDI to intervene and fix up tbe lees in 
.such Icbool. aDd allo lay down Dorm. for 
adm,allon of cbildren by amendiDI tbe 
Delbi Schools Education Act aDd Rule. ? 

THE MINISTER OF EDUCATJON 
(SHRI K. C. PANT) : (a) Public Scbooll 
are lener ally taken to be tbole school. 
whicb are members of tbe Indiao Public 
Schools Conference, wbir.b is a voluotlr1 
~llociation registered al a Society under 
the Societies RelistratioD Act, 1860. Sucb 
achools are eligIble for allotment of land on 
conccssiona) ratel. Delbi Administration 
have informed thaa they have not (eceived 
.any complaint tbat unaided rocolniled 
schooll are IUDctioD1D& like Commercial 
Companiel. 

(b) Delbi Administration hal reported 
a proposal to amend Section 17 ot tbe 
Delhi Schoola Bducation Act, 1973 il UDder 
tbeir cODsideratioD to hi'll a cbeck on tbe 
enhancement or fees by Public Schools. So 
rar al admission in Public School. ia 
concerned, there is no proposal UDder 
-conlideratioD of Delhi Adminiltra&ioD at 
prelent. 

ID ..... tloD of Metre ltaUn, Trtct 

5S3. SHR.I NARAYAN CHOUBBY: 
Will the Mini.ter of IlAILWAYS be pleased 
(0 .tate : 

(a) wbother OQVCralDe01 are awuo Chat 
the Metro aaUway autbority at Calcutta 

failed to rUG metro eral. ia fb. fir.' boDl' 
OD .. ' Julte, 1985 ; 

(b) it 10, the rel'oal tberefor : 

(c) wbetber iauadatioD 01 trick. arter 
raiDI is still a probJem for the Metro 
authority; 

(d) il 80, the .tepi cateD to lackle this 
problem; aDd 

(I) bow mlD1 tilD.s tbe Metro railwI, 
baw been inundated by raiDa io lalt tbr.e 
,earl? 

THE MINISTSR OF STATB IN THE 
MINISTRY OF RAILWAYS (SHRI 
MA DHAVRAO SCINDIA): (a) aad (b) 
Train rUDnin, was deliberately IUlpeDded 
for firlt two hOUri Oft 4tb JuDe, 1985 at a 
matter or abundaDt caution beeaule of flrlt 
beavy sbower fn Calcutta arter OpeD'., or 
Metro Railway ror commercial service. 

(c) No, Sir. 

\d) Does Dot arise. 

(e) Metro Railway operatioo atarted on 
24th O.:tober, 1984 No inundation has 
takcD place since cben. 

Work at Palgbat Regloa or NaUooa. 
Highwa), No, 47 

554. SHRI V.S. VIJAYARAGHAVAN : 
Will tbe Mioi.eer of SHIPPING AND 
TRANSPOR T be pleased to I'lte : 

(a) wbetber certain items of work like 
providinl 75 B M courle iD reacbel betweeo 
t.m. 182./2 to 186/900 aDd 186/tOO to 
190/200 at the Pallbat relion ot tbe 
N .ltiooal Hi.hwJY N 1. 47 are pendia. 
consideratioo of bit Ministry; 

(b) it 10, wbea i. it likely to be 
sanctioned; and 

(C) 'be realon (or tbe delay ? 

THB MINISTBR. Of SfATS OF 
THB MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI Z.R. ANSARI) : 
(a) to (c) No, Sir. Tbe alUmatel in 
que.tioa a .. ounliol to RI. 29.471 latta. aad 
RI. 19.94' Iakh. for Itren.tbea;DI witb D ..... 
iD relches belneo tID. 182/2 to 185/900 



119 JULY 25, 1915 140 

... t. 1'6/900 10 190/200 of NH 47 bav. 
atready been IaDCtiODed vide tbit MiDiltry's 
lette,. No. RW/N.47/KR/6S6/8S dated 
11-6·85 alld No. RW/NH 47/KL/6S7/85 
dated 6-6·8S relpectivel,. 

Free Hillier Education 

SS5. SHRJ D.K. NAIKAR: Will tbe 
Mlnilter of EDUCATION be pl •• led to 
.tat. : 

(a) whetber the Government are aware 
tblt tbe blgber education bal become cOitly 
_flair for poor people; and 

(b) if 10. wbether the Government is 
dainkiDI to provide education at all levels 
lree of COlt ? 

THB MINISTER OF EDUCATION 
(SHRI K.C. PANT): (a) The tuition fee 
.tr~ture iD bip_r educatioD bas remained 
.t.tic durin, tbe past few decades, and tbe 
co.t of education for tbe studeDts has not 
iocreatcd lipificaDtJy durin. tbis pericd. 

(b) Tbe Government bave decided to 
provide educatioD free of COlt for women 
upto the hilber lecond81Y staae. There is 
DO propolIl to extend the ame facility to 
boYI or to provide biaher education free 
of COtt. 

Coa.er.ioa of Hoapet_HabU Ran 
Llae IDto Broad GaUlle 

556. SHR) D.K. NAIKAR: Will tbe 
Mi.Dilt.r of RAILWAYS be plealed to 
ltat. : 

<a) whetber uy lurvey ba. bee. 
coaducted for conv.reion of metre pu,e 
rail line from Hospet to Hubli into broad 
pUle; 

(b) jf 10, tbe uture of recommoodatioD 
aDd .xteDt of finaDcial iavolvement ; aDd 

(e) wbeD tbe work of cODvcraioD i. 
likel, to be takeo by GoverDmeDt ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF R.AILWAYS (SHRI 
MADHAVaAO SCINDIA): (a) y .. , Sir. 
A Prelimiaar, B •• iD .. rina-c:um-Tr.ffic 
Surve, bad been carried out '" the Southern 
Railway IDd Soutb Central aailwl, for 

GaUl' ConvcrlioD of M.O. Ii.... IrOlll 
Miraj to BaDlal.r. aad coooeotacl Branch. 
IiDa iDto B.G. iDcludiDI Hubli.H .. pet 
ICCUOD of Soutb CeDtral Railway. 

(b) aad (c) The COl' of tbe iDtearatect 
project was estimated to be B.s. 367.54 
crores based on 1981-82 price level and wa. 
Dot found to be fioancially viable. Due to 
non-remuntrativeDeu of the project, 
constraint of re.ources and hoavy commit-
mentl already in band, it was not conaidered 
fealible to take up tbis project for the 
prelent. 

Joint Conlult.tl,e Macbloery in Klndriya 
Vidyalay. S_atban 

557. SHRIMATI BIBHA GHOSH 
GOSWAMI : Will tbe Minister of 
EDUCATION be pleased to state: 

(a) wbether it il • (act tbat a Icbeme of 
Joint Consultative Macbinery hal been 
approved by Kendriya VidyaJay. SaDI_than 
Board of OOVel'Dors in ita 4Stb Meetin& 
beld on 22 S. 1985 ; 

(b) if 10. wbat are i,s •• lieDt features; 
aad 

(c) bow tb. r'pre,cDtativel 
different employeel aSlociatioDI 
r.pres.nted therein ? 

of tbe 
will be 

THE MINISTER OF EDUCATION 
(SHRI K.C. PANT) : <a> Yes, Sir. 

(b) The Scheme of Joint Coolultative 
MacbiDery i. aimed-at promOtiDI harmoaj· 
ous rolatioD' and Meurin. tbe .reatnt 
meuure of CO -operation between tbe 
Keodriya Vidyalaya San.athan aDd it. 
emploJecl. Join Con.ullalive Macbiner, 
of KeDdri),a Vidyalaya Sanlathan CODtilt. 
of an official lide aod a Itarf lido. No. 
periOD wbo is not an employee of the 
Sanpthan ia includod al a member of tbe. 
ltaff lide of the Council. The ICOpe of tbo 
CouDcil include. an lI'att.rs relatinl to th. 
conditionl of .ervice aad work, welfare of tbe 
.mploJeel, and Improvement of .,ficieuc, 
aDd .taDdard of work etc. Subject to tb. 
fiDal authority of tbe Board 01 OovcrDoll 
of Kendri,. Vid,lla)'. San.atun, a._m.ota 
reacbld betweeD tbe two .ide. of c. 
CouDcll, become operativo. 10 tbe ca •• 01 
finll di ... rlemeat OD matter. for .hie" 
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'COmpullory arbitratioD ia provided io the 
Scbeme, provision exi ... for ref ..... ia. tbe 
matter to a Board or a Arbitration to be 
appointed by tbe MiDil'ry of Education. ID 
otber cases. tbe Board of Governon is to 
take aClioD accordinl to itl own jud.emcnt. 

(c) AccordiDI to tbe Constitution of tbe 
Council, Dot more tban 7 members OD tbe 
staff side are to be nominated by tbe 
Recognised As.ociations as per tbe following 
diltribution : 

i) Teachers Association ••• 4 

ii) Non-teachiDg Staff 
ASlociatioD ... 2 

iii) Headquarters Staff 
AssociatioD ... ) 

Priority to Roads in Sel'eotb PI •• 

558. SHRI p. KOLANDAIVELU 
Will tbo Minister of SHIPPING AND 
TRANSPOR T be pleased to .tare : 

<a> wbether GoverDment are aware that 
roads are very importaDt for a nation for 
development in all it •• pberea ; 

(b) if so, whether top priority i. giveD 
to roads in tbe Sevents Plan ; and 

(c) if 10, tbe total allocation for roadl 
durio. tbe Sevcnth Plan; 

(d) if not, tbe reason, for not living 
tbe top priority to roads ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z.R. ANSARI) : (a) aDd (b) 
The importaDce of roads al a part of tbe 
total transportation system in the country 
i. well recolnised. 

(c) and (d) Tbc lector-wile allocation. 
will be finalised after tbe draft 7tb Plan bas 
been approved by tbe NatioDaI Development 
COUGciJ. 

Irric_tion Project, to ba.e Drlnklaa 
Water Supply Com.,...t 

559. SHRI YASHWANTRAO GADAKH 
PATIL : Will tbe MiDilrer of JRRJOA TlON 
AND POWER be plealed to ttate : 

Ca> whetber GovernmcDt have .decidetl 
tbat aU irri.atioD project, Ibould bave • 
driakiDI water ,upply componeDt ror tbe 
benefi t of rural populatioD ; and 

(b) if so, tbe detail. tbereof ? 

THE MINISTER OF IRRIGATION 
AND POWeR (sqRI B. SHANKARA· 
NAND) : (a) No luch decisioD hal beeD 
rakeo by the GovernmeDt. 

Cb) Doe. not arise. 

Koraput-Rayallda Ran LiDe 

560. SHRI Y ASHWANTRAO OADAKH 
PA1IL: 
SHRI K. PRADHANI : 
PROF. RAMltRISHNA MORE: 

Will the Mioi.ter or RAILWAYS be pleased 
to state: 

ca) whetber it is " fact that coDstructiou 
or 165 kilometre 10Dg rail line betweclI 
Kora put and Rayaaada hal beeD delayed 

(b) if 10, tbe realon. therefor; and 

(c) when it i. likely to b&" completed 

THE MINISTER OF STATB IN THB 
MINISTRY OF RAILWAYS (SHRf 
M ~DHAVRAO SCINDIA) : (a) aDd (b) 
Yes, Sir. Tbe work i, beinl pro,reased 
accordinl to availability or funds. wbicb are 
inadequate. 

Cc) Th. completion of the liDe will 
depend upon availability of resources in tbe 
cornia, years. 

Crlpplet PopulatioD 

561. SHRI YASHWANTRAO GADAKH 
PATIL z 
PROF. RAMKRISHNA MORE : 

WiD tbe Minister of HEALTH AND 
FAMILY WELFARE be pleased to staCe : 

Ca) whether it il a fact rbat Iodia top. 
ia cripples' population in the World; 

(b) if 10, detail. tbereof; and 

(C) "bat .opl! an betlll .akea to-pre-
.. at people becomiDi cripple ., 
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THB MINISTBR OF IRIUOATION AND 
POWER (SHRI B. SHANKARANAND): 
<a> aDd (b) No statistics are available 
to iDdicate tbat population of tbe crippled 
iD India il tbe biabest in the world, Acecrd-
iD, to the World Health OrawnilatioD 
(WHO), lOy' of tbc population in aoy 
country iD Soutb East Alia suffers rrom ooe 
t,pc of di .. blJity or otber. 

(c) Government is rUDDin. leveral 
•• tional pro,ramme. whicb, intrr alia, aim 
at preventiDa di,ablhties caused by polio .. 
myelitis, birth·problems. blindness, leprolY 
eac. Rebabllllalion lervices are allo provided 
tbroulb severa) in.titutions. 

Teeata B ...... ge Canal Project 

S62. SHRI PRIY A llANJ AN DAS 
MUNSI: Will tbe MiDister of IRRIGATION 
AND POWER be pleated to .tate : 

(a) the total pJan outlay for Teest. 
Barra,1 CaDal Project in West BeDlal durinl 
Sixth Plan period and bow tbat bal been 
.pent; 

(b) the tarlOt date for the completion 
or tbe work and the latest prolresl; 

(c) wbether any luch proposal for In-
clulioo in tbe Seventh Plan came from West 
Bcapl Government to bis Ministry; and 

(d) . if 10, tbe detail. thereof? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA· 
NAND) : <a) Against the Plan outlay of Rs. 
104.10 crore. for tbe Tecata Barrale Project. 
tbe expenditure incurred during tbe VI Plao 
period i. RI, 124.96 crore., 

(b) The State Government has indicated 
a tarlet of 1990 for the completion of the 
first sub'ltale of S,... J of the Teesta 
Barrage Project. An expenditure of Ra. 
J ?8.44 crora bas been incurred upto end of 
VI Plao aaliDlt tbe lateat ostimated COlt of 
RI. 400 cloren for thll lub·stsle of tbe 
Project. 

(c) and (d) Tbe Workiaa Group of the 
planom. Commis.ion haa recommended that 
tbe entire .pill·over amoUDt of RI. 221.~6 
crore. be provided for in the VII Plao 
period. The detaUI of tb. State'. VII Plall 
are Ylt to be finaltsed b, abe Stlte. 

Procurem_t of WagoDI 

563. SURr SATYAGOPAL MISRA: 
Will the Mini.ter of RAILWAYS be plealed 
to state t 

(a) tbe total number of waloOS oecel-
lary for tbe Railways at present; 

!b) the propo.al of bis Ministry to 
procure tbe walons durin, the Seventh Plan; 

(c) whether it is a fact tbat tbe trans-
portation of arti~les/carlo has beeD affected 
due to shortage of wagons in tbe railwa,s ; 

(d) the detail. thereof; and 

(e) tbe proposals of his Ministry to 
meet this problem ? 

THE MINISTER OF STATE IN THS 
MINISTRY OF RAILWAYS (SHRf 
MADHAVRAO SCINDIA): (a), (c) to (C, 
The taraet (or revenue carninl freiaht traffic 
to be carried by tbe Raalways during 198'·86 
bas been fixed at 250 million tooDe.. Despite 
the sbortale of walons, etc., Due to fiDan-
cial cooltraiots, the Railways are tryiDI to 
achie.e tbe tar.et. 

(b) The Seventh PlaD proposal. have 
yet not been finali.ed. 

Freight COilcessioD to Public Sector 
(Jndert_klngl 

S64. SHRf INDARJIT GUPTA : Will 
the Minister of RA IL WAYS be pleased to 
state : 

<a> whether be had made a lu.aestiOD 
in Calcutta lometime ia tbe mODth of JUDe 
this yelr thar the Public Sector Uoder-
takiDal usin. railway. for the movement 
of loods and raw matlrj.ls can buy their 
owo walons aud the railways will live 
'relit concusionl; and 

(b) if 10, the details of lbe propolect 
ICheme aDd relPonse of tbe Public Seolor 
UDdertakiDl1 thereto ? 

THE MINISTER. OF STATE IN THE 
MINISTRY Of RAILWAYS (SHRI 
MADHAVllAO SCINDIA) : (a) and (b) 
Miai_ter of State (or aail"ay8 had lodica-
led lblt if tbe Public Sector unitl could 
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procure their own waIODS, the RailwaYI 
could consider a scheme of liviDg a suitable 
rebate in froight chales to tbem for move-
ment in sucb wagons. Tbe scheme is still 
in tbe formative 8tage and rosponse of Public 
Sector Uodertakinls will be k.nown after 
tbe details are (Inalised. 

Production of R..kel and Pow" to 
Introduce New Trains 

565. SHRI MANIK SANYAL: Will 
tbc Minister of RAIL W ~ YS be pleased to 
Itate : 

<a) whether introduction of new trains for 
want of additional rakes and power have 
been .belved disre,ardinll paSlienlers needs 
and urlency of carlO movement; 

(b) if so, the reasons for Dot IIYIOa 
priority to boolt production of rake. and 
power generation so thlt new trains can 
be introduced; 

(c)-whether tbere is any plan in tbis 
regard and the details thereof; and 

Cd) if not, the reasonl therefor? 

THE M1NISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Railways 
bave decided to 10 slow in the introduction 
of new trains on account of ,bart age of 
coacbes and locomotive. as also othrr con-
straints. 

(b) to (d) Extreme shortage of resources 
have compelled tbe railways to levereiy 
restrict their programme for production of 
locomotives and coaches for the prescnt 

~ 

World Bank Loan for Transport Sector 

SHRI MOOL CHAND DAGA: WiIJ 
tbe Minister of SHIPPING AND TRANS-
POR T be pleased to Slate : 

(a) whether tbe World Baok bal liven 
our country a loan of doHar 200 million for 
traDsport .ector (or massive repairs aDd 
rebabilitation work; 

(b) if '0, tbe work. "bicb are ~ina 
cODsidered in respect of Rajasthan State 
undor cbis Project; 

(c) if not, the reasons therefor; 

(d} tbe States in respect of whicb 
work. are beiDI considered under tbis pro-
ject; ~nd 

(e) whether tbese States are equally 
developed or backward a. Rajaatban i. ia 
this respect ? 

THE MINISTER OF STATE OF THB 
MINISTRY UP SHIPPING AND TRANS-
PORT lSHRI Z. R. ANSARJ) : (8) to (e) 
Tbe development aDd mainteDance of 
National Hiahways is a continuous procclI 
and improvemt'nt works are lanctioDed 
keepinl an v,cw. the exist ina conditioD of the 
National Highway, traffic intcnsity, availa-
bility of resources and inter-Ie priority on 
an ali-India balis. The World Bank ba. 
aareed to provide a loao of US $ 200 million 
for development of six National HlghwIY 
projects in tbe States of Gujarat, Haryau., 
Punjab, Tamil Nadu t Uttar Pradesh aud Weat 
Bengal. These projects bave beeD .elected 
keepin. in view tbe traffic requirement, 
priority on an all·lnd.a basi. and economic 
justification and not 00 consideration of 
economic backwardness of a relioa. No 
projects on a National Hilbway in Rajasthaa 
has been covered UDder this loan. 

New Curriculam for MedieiDe Edue.tioD 

567. SHRI MOOL CHAND DAGA 
Will tbe Minister of HEALTH AND 
FAMILY WEI.FARE be pleued to state 
whether it ia a fact tbat Indian MediciDe 
Council hal propo3ied new curriculam fOl 
medicine education in the country so al to 
curtail tbe period of education which i. 
unduly lonl and involvrs Line to ten yearl 
to acbieve POI' Gradua'ion, where.. the 
period involved in technical education at tho· 
.ame level is much less 7 

THE MINISTER OF JRRIGATION 
~ND POWeR (SHRI B. SHANKARA. 
NAND) : The total duration or prorelsioDal 
courses in Ayurveda. Unaoj aDd Siddba 
sy.tems afler 12tb paIS i. ~i· yean iDCludiD, 
three ,ears Post-Graduation. Tbe qUeltjOD 
or fixiaa miDimum eDtry qualificacioal in ~G 
lilht or tbe recommendationa of tbe Cea Iral 
CouDcil of Jodiaa Meclici ... for tbe pro-
fellionll dCltee ooun •• iQ Ayu"eda. UOIDi 
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aDd Siddba 'yatlma of medicine j. recelVIDI 
the attention of tbe Government. 

Fake.Raliway Tickets 

568. SHRI MOOL CHAND DAGA : 
Will the MiDister of RAIL WAYS be pleued 
10 Itate : 

Ca) tbe Dumber of cases of fake railway 
tickets detected during tbe last tbree years 
alonl"itb the Dumber of .ucb tickets and 
Ihe DalDe of the Itation.; and 

(b) tbe number of case. in which tbe 
Railway employees were involved and actioD 
takeD aaaiolt them ? 

THE MINISTBR OF STATB IN THB 
MINISTRY OF RAILWAYS (S8RI 
MADHA VRAO SCINDIA) : (I) 94 cal •• 
of fake Railway tickets illvolviDI 301 tickets 
were d~tected during the last three years 
viz .• 1982 to 1984. A Ilatemeat jodicatin, 
Ihe names of the stations il liveD beJow. 

(b) 13 Railway staff suspected to hive 
been involved in sale of fake ticket. bave 
been transferred to differeDt placea aDd 
Court cales against 4 arc peDdiol. 

Statemeat 

Nalik, Kalyan, 

Stwait, Mau Aima. 

Koiripur, Bbopia Mau, 

Kaopur, Badsbabpur, 

Go •• ilaoj, Phulpur, 

Tata Nalar. Howlah l 

[Tron, lation] 

Dam a.d Fa',o Rher 

569. SHRI RAMASHRAY PRASAD 
SINOH :- Will tbe Minister of IRRIGA-
TION AND POWER be pleased to stale: 

<a> whether it is a fact that Bihar Govern· 
meot hive lent to the Central Government 
• sobcme for approval in rel&ard 10 tbe con-
'tructioD of Dam 00 Fallo river at a place 
UDder Baracb_tti police station in Gaya dis .. 

"I trict of Bibar; 

(b) if so, tbe date on which tbe 
Government have received the papers reaard-
ina tbis scheme; 

(c) . wbether Government bave liven 
tbeir approval; and 

(d) ir Dot, tbe reaSODS therefor '7 

THB MINISTER. OF IRRIGATION 
AND POWER (SHRI B SHANKARA-
NAND) : Ca) to Cd) Tho M oblne Reservoir 

Pune, Allababad, 

Jaunpur, Sbri KrisbDaDa.ar. 

UI", HarpallaDj, 

Bapatpur, Ras BareiIJ1. 

Safipur, Malbi Tikkur, 

Ajmer and Bijainagar 

Project lubmilted by Bibar Government 
in 1982 includes, a dam near Bhalulcbatti 
00 Mobane River which is a tributary of the 
Phalau river. After examination of the 
project tbe Central Water Commilsion leDI 
their comments to tbe State Governmeol. 
Tao replies of the State Government to most 
of tbe comments have been received on 
18tb July. 1985 and are under examination. 
The techno-economic feasibility of tbis Pro-
ject is yet to be established. 

[English} 

Movement or Coal (rom Coilieriu 

570. SHRI RAMASHRAY PRASAD 
SINGH: Wi1I tbe Minister of RAILWAYS 
be pleased to &tate : 

<a> wbether it i. a fact tbat railways 
do not lift coal from tbe collieries owina to 
Don-availability of wasons; and 

(b) if so, tbe steps Government propose 
to make availability of walODS in tbe colli-
eries for the movement of coal 1 
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THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) No, Sir. 

(b) Does not arise. 

Seventh Plan outlay for Railways 

571 SHRI SODE RAMAIAH 
Will the Minister of RAILWAYS be pleaaed 
to state: 

(a) whether the Seventh Plan outlay for 
railways has been fixed at RI. 12,OllO crore~; 
and 

(b) if '0, tbe details of allocation. 
made therefrom State-wise/Un;on Territory. 
wise? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI MADHAVRAO SCINDIA) : 
(a) and (b) The Seventh Plan has not yet 
been finalised. The railway network, it may, 
however, be pointed out, is an integrated 
system and. tbel erore, the allocation JS Dot 
decided statewise or union territory.wise. 

Availability of Basic Drugs in Dr. 
R. M. L. Hospital 

572. SHRIMATI KISHORI SINHA: 
Will tbe Minisacr of HEALTH AND 
FA MIL Y WELF ARE bc pleased to state 
whether basic drugs and surgical r""quire· 
ment! arc now avaiJatJr at the Ram 
Manobar Lohia Hospital ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA): All the 
essential Drugs and Suraica1 requirements 
in sufficient quantity arc available in tbe 
hospital. 

Criteria for Grant of V.G.C. Assistance 
to Univenities 

573. SHRI SRIBALLAV PANIGRAHI : 
Will the Minister of EDUCATION be 
pleased to state: 

(a) the basis and proc~dure of dccidiDI 
quantum of fmancial assisrance to the 
Universities by the Univcnily OraDt. 
Commission ; 

(b) the total amount of grantl given by 
tbe Univeuity Orants Commission to 
different Universities, University.wise durio. 
the Sixth Plan; and 

(c) the Seventh JJlan proposals of the 

Univcrsity Grants Commission in respect 
of Irants to (be Unh'crsitie! ? 

THE MINISTER OF EDUCATION 
(SHRI K.C. PANT) : (a) On fioaliaation of 
each five year Plall, the UOC indicates to 
each university a tentative allocation of the 
general developmcnt grants that would be 
available durina the Plan: This allocation is 
dctermined on tbe basis of the stage of 
development of each university, tbe nature 
and type of programmes offered by it, its 
student enrolment and tbe proaress of 
implementation of plan schemes approved 
earlier. Universities are then asked to submit 
their proposals within the allocation so 
indicated. These proposals are fxamiDed by 
the Visiting Committee. consitituted for 
each university and on tbeir recommenatioD 
graot. arc approved by tbe Commission. ID 
addition to the aeoeral development arants 
so sanctfoDed, the Commission provide. 
Irants for various quality ;roprovement 
programmes. Proposals received rrom 
universities under this category of proacammel 
are a.sessed by Committees set up for sucb 
programmes and ~ra n ts are saoct ioned aD 
the ba~is of the norms Jaid down by tbe 
Commission. 

(b) A statement sbowing tbe total 
graDts paid to tbe varioul universities 
(iuring the Sixth Pia., is given below. 

(c) Tbe tentative allocation for various 
universities in the Seventh Plan bal not yet 
been decided as the Seventh Plan outlay for 
bigher education hal not yet been fiDalised. 
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Name 01 the Universit, 

JU~y 25, 1915 

8t., __ t 

Total Irant 'aDcliooed 
durin. Sixth Five Year Plan 

(Rupees in laths) 
-------- ----~---------

CENTRAL UNIVERSITJ ES 

1. 
2. 
3, 
4 

5. 
6. 
7. 

Aliaarb 
BaDaras 
DeJbi 
Hyderabad 
Jaw.bar La) Nehru 
North Eastern Hill UOIver sity 

Vi.va Bbarati 

INSTITUTIONS DEEMBD TO BE UNIVERSITIES 

J, B.l.T.S .• PalaDj 

2. C.I.E.F.L .• Hyderabad 

3. Gandhilram Rurallnstt., Madurai. 

4. Gujlrat Vidyapith, Ahmedabad 

S. I.I.Sc., BaD& .. lore 

6. I,S.M .• Dhanbad 

7. J.MJ., New Delhi 
8. T.I. Social Scienceel, Bombay. 

9. Ourukul KID,ri Vish"avidyalaya J Hardwlr. 

10. . Ban.stbali Vidyapitb. P.O. B.1QlItbali Vidyapith (Raj.) 

11. Dayalba,h Educational Instl. Asra 

1002.45 
1222.44 
1183.69 
555.37 
728.72 
970.58 
150.03 

67.10 

] 31.63 

51.22 

IOS.60 

946.33 

135.44 

287.57 
56.15 

24.49 

7.22 

65.14 

12. Sb. Satbya Sai Inltltuto of Hilber Learnina; Praianthi. S3.22 
NiI.yam .. S IS 134. 

STATE UNIVERSITIES 

A"I/Ilra P,IlIk.1I 

Andhra 469.10 

Jawaharlal Ncbru Tech. 93.48 

Kakati),. 10.92 
Na.arjuDa 67,29 
Olmani. 373.78 
Sri Kriaboe Devarl)'. 59.89 
Sri VeDkatelwara 288.11 

A.,tmI 

Dibruprb 89.97 
Gaubali 173.66 

152 
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Name of tbe Uaiv.reity 

Bihar 
Bba.alpur 
Bibar 
K.S. Dharbbanga 
Ma.adb 
L.N. Mithill 
Patol 
Rancbi 

Guja,at 
Bbavna.at 
Oujarat 
M.S. Uaivenity of Baroda 

Sardar Patel 
Saurashtra 
South Guj.ral 

Haryana 
Kuruk.hetra 
Mabari.bi Day.nand 

Himachal Pradt!.h 
Himacbal Pradesh 

Jammu & K",hmir 
Jammu 

Kalbmir 

Karnatakll 
BaDlalore 
Kamataka 
My.ore 

K~,ala 

Calicu. 
Cochill 
Kcrala 

Madhya P,tu/t!sh 
A".d .. h Pt.tap Sial" 
Bhopal 
Iodir. "ata SaDlee. 
Devi Ahil,. Visb".vidyala,1 
Raai DuraaVlli Vi.b"avidYllaya 

Total,faet .. nctioned 
durin. Si'ltb Five Year Pia. 

(Rupee' io latb.) 

114.53 
83.09 
16.38 
71.55 

9.22 

168.33 
93.68 

0.80 
185.27 
381.78 

172.42 
135.36 
106.32 

144.47 
102.99 

103.89 

123 53 

133.65 

205.62 

167.44 
181.03 

102.99 
159.23 
190.73 

6) .19 

74.18 

lK.8' 
76.73 

8'." 



ISS Written Answers 

Name of tbe University 

Madhya Pr.de~h 

Jiwaji 
Ravi ShaDkar 

JULY 2S, 198' 

Dr. H.S. Gour Vishwayjdyalaya 
Vikram 

Mahara,ht,a 
Bombay 
Maratbwada 
Na,pur 
POODa 
S.N.D. T. Womeo·, 
Sbivaji 

Mtln;pur 

Manipur 

Orilla 

Berhampur 
Samba)pur 
Utkal 

Punjab 
Guru Nanakdcv 
Paojab 
Puojabi 

Rajasthan 
Jodbpur 
Rajastban . 
Udaipur 

Tamil Nadu 
Anoamalai 
Bharatbidasao 
Madral 
Madurai Kamraj 
Tamil University 

U lIar Pradesh 
A,ra 
Allahabad 
Avadb 
BUDdclkbaDd 
Garbw.l 

Writttn Answtrs 

Total BraDt saDctioned 
duriol Sixth Five Year Plaa 

(Rupees in lakhs) 

58.53 
47.62 

132.26 
108.49 

495.46 
137.12 
179.72 
360.33 
155.79 
98.12 

87.41 

94.48 
104.67 
139.39 

109.81 
479.77 
1 J 2.02 

182.44 
298.63 

81,49 

178.16 
0.10 

368,05 

225.05 

2.18 

61.2b 
236.28 

'.57 
0.17 

43.93 
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Name or the UnIversity 

Utt,r Pradesh 
Gorakbpur 
Kaapur 
Kasbi Vidyapitb 
KumaOD 
LuckDOW 
Meerut 
Roorkee 
SampurDaoand Saulkrit 

,*,'.11 B."6IJI 

Burd"an 
Calcutta 
Jadavpur 
Kalyani 
North Benlal 
Rabiadra Bharati 

Manufacture of ABU-C.ncer Drugs by 
Central Council for Research in 

Ayurnda and Siddba 

574. DR. G. VJJAYA RAMA RAO: 
Will the Minister of HEALTH AND 
FAMILV WELFARE be pleased to state: 

<a) whIther paticnts have been taken for 
maDufacturc of anti·cancer drugs by Central 
Council for Re.earcb in Ayurvc:da and 
Siddba as appeared in News. time dated 
27 May, 1985 and if so, details tbereof; 
aDd 

(b) whetber efficacy of these drugs bas 
bee~ fuJly and iDdependently ellablished 
including their toxicological effects after 
clinical trials and if I:), the detail. 
tbereof? 

THB MINISTER OF IRRIGATION 
AND POWER (SURI. B. SHANKARA .. 
NAND) : (a) Yel, S.r. The Central Council 
for Research in Ayurveda and Siddba h .. 
patented the process of isolation of Sola-
mariae from tho plant So/anum "ilobafum 
wbicb is beiDI cried as an anti-caocer drus. 

(b) The drul i. boial tried ., aD anti. 
cancer drua and preliminary obaervatio81 

Tctal'll'lDt laDctloned 
durinl Slxtb Pi.,c Year Plan 

(Rupees io lakh.) 

lS4.lO 
3S.51 
39.50 
67.65 

139.97 
92.54 

643.91 
28.06 

145.28 
412.70 
345.38 
107.48 

96.75 
68.35 

are prom.I1DI. The drul was telted for 
toxicity OD mice in one 1m per kl. body 
weilht orally. and in tbe dOle of ~ mimi 
kg body weight inter-peritoneally and it did 

• not produce any toxicity. 

later-State TelulU·Ganea Project 

575. SHRI G. VIJA Y A RAMA RAO : 
Will the Minilter of IRRIGATION AND 
POWER be pleased to state: 

(a) whether fundi have become a major 
constraint in tbe inter-State Telulu·Gaola 
Project; 

(b) jf so, whether the Union Government 
would take ateps to help in the matter by 
suitably finding resource. and amicable 
solution of any problems arjsin, in impJe-
mentation as tbe project will benefit a Ilrle 
poppl.lion; and 

(c) if so, the details tbereof 1 

THB MINISTBR OF IRRIGATION 
AND POWER (SHRI B. SHANKARA. 
NAND): (a) to (c) The Governments 01 
Andhra Pradosh aDd TimU Nadu hive 001 

reported any conltraint of financial relource. 
tor tbe execution of tho Telulu GaD,. 
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Project. n. Te)elu GIDp project i. y.t 
to be cleared hy tbe Central Watf[ 
Commiuion and thereafter accepted by tbe 
PlaDDiDI CommiliioD for implemeDtation io 
tile State,' Plans. Tbe Project •• so 
involve. certain inter-State iasues on which 
.be Centre i. in touch with the coacerned 
State Government •. 

Accident, In,o''llII DTC Buses duriDg 
1984-85 

S76. SHRI RAM BHAGAT PASWAN: 
Will tbe Mini.ter of SHIPPING AND 
TRANSPOR T be pleased to state : 

(.) tbe number of persons killed aod 
iDjured in accidents involvina D.T.C. bUlel 
or due to ncglilence of tbe bu. staff durinl 
1984·85. 

(b) whether Gover.ment propose to take 
more Itricf Itep' to reduce accidents ; and 

IC) if 10, the details there or ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z.R. ANSARI): (a) Duriol 
,ear J984·85, 14~O persons were injured aDd 
tbe 258 penonl were killed in accident. 
iavolvinl DTe bu •••• 

(b) and (c) The Corporation have taken 
tbe follo'WiDI steps to minimise tbe 
accident. :-

(i) The driven are iDltructed to 
observe a Ipeed limit and to observe 
traff ic rulea. The commuters 
tbroulb abort .loPlans painted in 
tbe bUle. are advi.~d not to travel 
on footboard or to board or aHaht 
wbile tbe bUI i. in motion. 
Besides, suitable instructions 
relardinl oblervaace of traffic 
rules and otber conditions for 
avoidance of acc;;idcnts are also 
iuued tbrouah rna •• media. 

(ii) To ensure deployment of properly 
traiDed driven, only penora. with 
• minimum or three years 
experience or drivinl of beavy 
vehicle. are recruited. 

(iii) Before the driven are liven liDe 
duty tbey are imparted .pecial 

(iv) 

traioin. in Dre Tr.iniol School' 
in relation to safc driviDI aDd 
route acquaintancc. 

Special squads bave been deputed 
to check botb tbe driviol habit. of 
drivers on line and control over-
Ipecdinl. Driven with faulty 
driving habits arc withdrawn or 
lent to tbe Traininl Scbool for 
tefre.ber courses. 

(v) Every drort i. made to improve-
the maintenance of vehicle.-

(vi) Tbe driven are regularly 
acquainted witb the traffic rules and 
otber road .afety measure. tbroUlh 
films, slide. and otber audio-vilual 
methods with tbe help of Traffic 
Police authorities. 

(vii) An incentive Ichems bal beeD 
introduced wbereby tbe driven 
with accident rree records during 
the quarter are aiven a cash reward 
which prolrelsively increases with 
evel y quarter. 

Doubling of Kbunla Road·Puri 
Ran Li •• 

577. SHRI CHINTAMANI PANJ-
GRAHl: Will the MinisterLor RAILWAYS 
be plealed to Itate : 

<a> whether proposal to conltruct a 
double line between Kbu[da ROld Ind Puri 
in Orissa i. under consideration of 
Goveroment ; 

(b) whether the said proposal is pend in, 
before Government linee 10Da ; 

(c) if 10, tbe reasons for tbe d. lay io, 
clearaDce of tbis propola) ; aod 

(d) the Ire". taken to expedite the 
implementation of the laid proposal? 

THE MINISTER. OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) No, Sir. 

(b> to (d) Altboulb lome IUlle.tionl (or 
doubliol of railway line betweeD Khurda 
Road aDd Puri have been received, tbe 
qu •• tum of traffic 00 Kburda Road- Puri 
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Icclion dots not jUltify takina up or 
doubling at present. The question would 
be reviewed as and wh'!o traffic develops. 

'n~tllilatlon of Automatic Warning 
Systems ou High Densi.y Routts 

518. SHRI CHINTAMANI PANJ-
GRAHl: Will the Minister of RAILWAYS 
be pleased to state: 

(a) whether it is a fact that the perfor-
mance of the railways in installing Auto 
maric Warning Systems on high densily 
routes has been painfully ~Iow; 

(b) whether it is a fact that not even a 
siolle work undertaken during the period 
J 968-69 to 1978-79 bas be~n completed and 
made operational so far; 

(c) whether the delay in installation of 
Automdtic Warn ina Systems has affected 
the safety in operation; and 

(d) the stei>~ Government propose to 
take for the speedy comf1letion of Auto-
matic Warning Systems? 

THE MINISTER OF STAlE IN THE 
MlNISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): <a) The 
progress of installing I, Automatic Warning 
System" now calJed "AUXiliary Warning 
System" on hiah density routes bas been 
Ilow. 

(b) The work was progressed Oil Gaya-
Muahalsarai and Howrah·Burdwan sections 
of Eastern Railway duriDI 1974-J979 in 
stages by importing equIpment, and was 
completed in 1980 In all, 21 locomotives 
and 12 EMUs were litted with the cab 
equipment and 189 track magnets were 
provided at different location, in these 
sections. Due to heavy thefts of alumin1um-
bodied magnets from the track, the system 
did not prove !\atlsfactory. It was, there-
fore. decided to modify the delian and try 
Irack magnets With fibre alalS body to 
obviele thefts. 

The modified desilo of track malDet 
with fibre alass body bas since been 
developed and is being tried 00 Howrltb-
Burdwan chord aDd main line suburban 
sections of Ea sterD Rail way; 

In the mean time ind ilt'lll'US developD1ent 
of thi. system alio "as entrusted 
to Mes!tI!l.EIC'ctronic!I Corporation of Jndia 
Limittd (Eell) In a:,SOClalIOD with 
Research, Deslg'ls & Sfandards Organisation 
(R DSO) of the Jr.dian Ra;lways. 

The Auxiliary WarDiog Sy~tem i& also 
being provld~d on Cburchsatc- Virar 
suburban section of Western Riulway which 
was sanctloned III 1976·~7 Trials are 
underway and the results &0 far are 
sati~factory. 

(c) It IS expected that the iostallatioD of 
AuxilIary Wdrning Syr.tem will help in 
ellrDlnatmg chances of accidents due to 
human error such as drivers passing the 
signah at danger. When the system is 
commi!;sioned on a whole section, and 
expel ience is gained for a f~w years under 
conditions obtained on Indian Railways, a 
realistic assessment would be feasible. 

(d) The Railways have been asked to 
speed up the execution of works connected 
witb the provision of Auxiliary Warning 
System. A high level committee bas been 
set up in the Railway Board to monitor tbe 
progress. 

[Jnfoadlng of Fertilizers at New Mangalore 
Cocbin and Otber Ports 

579. SHRI CHINTAMAr'J PANJ. 
GRAHl: Will tbe Minister of SHIPPING 
AND TRANSPORT be pleased to Ilate : 

<I> whelher there is an inordinate delay 
in uoleading fertilizers from vessel at New 
Manielore. CochlO and certain other ports 
causing unnecessary trouble to tbe ship 
owners; 

(b) ir 10, whether the delay in uoloadinl 
fertil'zcrs wd' affect the aaricullural 
activities in the en~ujlJK apflcuhural season ; 
and 

(c) if 10, the steps taken by Government 
to speed up the unll'ladina work. at these 
ports? 

THE MINISTER OF STATE OF THB 
MJNISTRY OF SHIPPING AND TRANS .. 
PORT (SHRI Z R. ANSARI) : (.> There 
ha. been lome increase in turna Quod time 
of veSlels brineiDI fertilizers to ports or 
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New Manl.lore aod eochin, due to a 
number of facton such as nature of carlO, 
poor offtake from Port'. transit sbeds fa 
binter-Iand destinationa, uosatiaraclory 
industrial relatious. breakdown in equip-
ments board the ship etc, 

(b) No, Sir. Adequate fertilizers have 
beeD supplied for Kbarif 1985. 

(c) Government is continuoualy monitor-
inl tbe rate of dischargo and Issuing 
necessary instructions to ports from time to 
time to achieve quick turnround of fertilizer 
vessell. 

Computerisatlon Programme for Freigbt 
Operations 

580. SHRI HAR IHAR SOREN : 

SHRI Y ASHWANTRAO GADAKH 
PATIL: Will tbe Minister of RAILWAYS 
be pleased to state : 

(a) whether his Ministry has taken 
decision to implement tbe freiabt operation 
computerisation proaramme ; 

(b) whether Government have SQUlht 
the anistance of some foreign firm for this 
purpose; 

(c) jf so, tbe name of such firm; 

(d) tbe amount earmarked for imple-
menting aucb programme ; and 

(e) tbe step. taken in the matter? 

THB MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCIND1A) : (a) Yel, Sir. 

(h) Yel, Sir. 

(c) Indian Railway. have appointed 
CAN ~C Consultantl the Consultancy Wing 
of Canadian National Rd it way.-foc su ppJy 
of software and provision of cODsultancy 
."istance in the implementation programme 
for compuferilation of freigh t operations. 

(d) Total amount earmarked for 
implementatioD of computerisation pro ... 
afamlDe ror rrciabt operatioas is RI. 520 
crores, or which Rs. 350 crores will be sp:nt 
on development of computer c?mmuoi· 
cation •. 

(e) A Project Authority b". been .et up 
by the Ministry of Railways to uDder take 
the job or plaoning, developina and 
implementation of the proaramme. 

Hostela for Workloa Women In Oris. 

58J. SHRIMATI JAYANTI PATNAIK: 
Will tbe Minister of SOCIAL AND 
WOMEN'S WELFARE be pleased to 
.tate : 

(a) tbe amount earmarked in J 985 .. 86 
for tbe construction of boslc's for working 
women; 

(a) tbe number of hostels for workins 
women which have been set up at different 
place. ID Orissa so rar ; and 

(c) wbether GoverDmeDt have a proposal 
to sel up some more Dumber of such 
bostels in Ori6sa durlDS the above financial 
year? 

THE MINISTER OF STATE IN THE 
DEPARTME~T OF RURAL DEVELOP· 
MENT (SHRI CHANDULAL CHAND-
RAKAR) : (a) A provision or Rs. 170 lakbs 
bas been made for tbe Scbeme of Assistance 
for the cODstruction of Hostel BuHdiol1 lor 
Workinl WomeD With a Day Care Centre 
in tbe Budaet Estimates for tbe year 1985·86. 

(b) SiDce inception of the Scbeme in 
1972-73, a~sjstance hive beeD provided to 
tbe voluntary oraanlsalions for setting up 7 
Workins Women'. Hostels in Oris.a 80 far. 

(c) Under this Scheme, no Slate/Union 
Territory.wise allocationa are made. Projects 
are lanctioned on the receipt ot the propoal. 
from tbe voluntary oraanilations and 
availability of fundi. No new proposal from 
Orissa is pendina Wilh the Ministry. 
However, in 1984·85 two bostels wero 
sanctioned at Dbenkana) and OJatapur. 

Outlay for Orlsla'i IrrlgatioD 
Pro jeds in Seventh Plan 

582. SHRIMATI JAYANTI PATNAIK.: 
Will tbe Minister of IRRIGATION AND 
POWER be pleased to lIate : 

<a) the lotal outlay fixed for execution 
or major and medium irrigation project. 
in Orissa in Seventb Plan ; 
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(b) tbe strategy proposed to be adopted 
for completion of onloinl medium and 
major Irri.ation projects in Orissa in the 
above plan period; and 

(c) tbe details lhcleof ? 

THE MINIS1ER OF IRRIGATION 
AND POWER (SHRI B. SHANKRANAND) 
Ca) The approved outlay for major and 
medium irrigalion projects in Orissa during 
the Seventh Five Ycar Plan is Ri. 550 
crorcs. 

(b) and ( c) The stratelY for the Seventh 
Plan is to allocate ad~quate funds for 
completion of ongoing major and medium 
irriaatioD projects which would yield results 
during (he plan period and also to provide 
committed outlays for externally aided 
projects. 

Introduction of Passenger Service 
between Rohs· Diva and Bomh:lY 

583. SHRI D B. PATIL : Will Ihe 
Minlste. of RA JLV\I A YS be pleased to 
state : 

(a) whether it j" a fact that construcfion 
of Konksn rail\\ay lIne upto Roh.l bas 
been compJeted ; 

(b) whether there is a demand to Itart 
a passeD8er service between Roba-Dlva and 
Bombay; and 

cc) if so, when tbis passenger service 
is likely to be started ? 

THE MIN)STER OF STATE IN THE 
MINI"'TRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) No, Sir. 

(b) and (c) The question of passenger 
service will arise only after tbe Apta·Roba 
line bas bern completed. depending on 
availability of coaches. 

[TralM lot;o,,] 

Centra I A ppro,. I for 132 K. V. 
Transmission Line or Madhya 

Pradesb and ~8b.ra.btr. 

584. SHRI DILEEP SINGH BHURJA : 
Will tbe Minister or JRRIGATJON AND 
POWBR be pleased to atate : 

(a) whether Central Government have 
received any proposal for layinl tbe Seoni. 
Pencb 132 K. V. transmission line throUlb 
reserved forest areas of Madbya Prade.h 
and Mahara!lbtra for approval undcr Forest 
Conservation Act, 1980 ; 

(b) whrtber June, 1985 was 'be target 
fixed to complete the said line; and 

(C) if so, the reasons for deJa)' in 
aranling approval to the said proposal ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI 
ARVN NEHRU) : (a) Yes Sir. 

(b) The Madhya Pradtsh Electricity 
Board had fixed June, I Q85 -as the target 
date for completion of the Seoni·Pench 
132 KV transmission line. 

(c) The Seoni -Pench transmission line 
passes through forest are-as in Mabarasbtra 
as weill as Madhya Pradesh Proposals for 
forest clearance under t he Forest Conser· 
varion Act, J980 were framed and forwarded 
to the Ministry of Environment and 
Forests (Department of Fore.ts & Wild 
Life) by Madhya Pradesh aDd Maharasbtra 
in October and Dc:cember, 1984 respectively. 
After obtaining certain clarifications tbe 
necessary forest clearance approval was 
conveyed in May. 1985. The commissioning 
of the traDlmission line is expected to 
match tbe commissioning of the first unit of 
tbe Pencb Hydro Electric Project. 

[English] 

Amount Spent on Ramagundam Plant 

585. SHRI G. BHOOPATHY : Will 
the Minister of JRRIGA TION AND 
POWBR be pleased fO state I 

(a) the estimated cost of Ramaaundam 
Tbermal Power Plant and bow much haa 
~en apent on it 10 far; 

(b) how mucb more amount i. likely to 
be spent to complete abe proj"t; aDd 

(c) wbotbcr it il a fact tbat Saudi 
Arabia I.reed to lend 5 crore American 
Dollars for tbe Stcood Staae of 
Rama.undam Plant? 
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THB MINISTBR OF STATE IN THE 
DEPARTMENT OF POWER (SHRI 
ARUN NEHRU) : (a) aDd (b) The esttmated 
cost of tbe 2100 MW Ramagundam super 
tbermal power project, including the 
associated uan1mission system, ba.ed OD 
co.t data of the .econd quarter of 1984, is 
R.I. 1940.9l crores. An expendIture of 
about RI. 748 crores has b~en incurred 
upto the end of JUDe, 1985. Subjcct '0 
price cscalation, tbe further amount likcly to 
be spent 00 completion of tbe project is 
about RI. 1193 crores 

(C) The Saudi Fund for Development bas 
8.reed to lend an amount of Saudi Riyal. 
172 million (US $ 48 crorel appro" ) for tbe 
3xSOO MW units of tbe project, 

CODltructioD of Vessel. for on and 
Natural Gas CommissioD by Hindust<io 

Shipyard Ltd, 

586 SHRI S.M. BHATTAM : Will 
the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

<a) whether the Off-shore fabrication 
Yard of tbe HlOdustan ShIpyard, Visakha· 
patnam will construct offshore structures 
and specialised vessels to meet tbe needs of 
ONGC for the exploration work; 

(b) whether tbe ONGC placed orders 00 
the above. Shipyard and whether It beaan 
fabrication of orfsbore Platforms for 
ONGC ; and 

(c) if so. the details thereor including 
tbe financial arnplicatlons ? 

THE MINISTER OF STATE OF THE 
MINISfRY OF SHlPPING AND TR.ANS-
PORT (SHRI Z R. ANSARI): (a) 
HlDdu,tan Stupyarj Limited ii constructing 
offsbore structures sucb as well- bead plat-

Offlcera 

Staff 

Workmen 

1982-83 

607 

1946 

5186 

form. for ONOC'. needs at it. offshore 
fabrication yard. 

Other specialised vessels such as ·Drill 
ship, OPSSVs are under construction in tbe 
existing Sbipyard. 

(b) Yes. Orders have been placed and 
fabrication has commenced. 

(c) ONGC have placed orders for two 
weJl platforms at an estimated cost or Rs. 36 
crores, on (urn·key basis for construction, 
delivery and commissioninl at B~mbay Hilb 
by 31.3.86. Tbis is in additioo to tbe 
orders (or 000 Drill-ship and four OPSSVs, 
estimated to cost approximately Rs. 100 
crores. 

Number or Officers Employed in Hindu8tan 
Shipyard Ltd and Emoluments 

Paid to Them 

587 SHRI S M. BHATTAM: Will the 
Minister of SHIPPJNG AND TRANSPORT 
be pleased to state : 

(a) tbe tOld1 number of Orflcers (Class I 
and Jl), Class HI aod workmen employed 
in Hindultan Shipyard Ltd., Visakbapalnam 
durmg 1982·83, 1983·84 and 1984.85; and 

(b) the total emolument8 paid to tbem, 
year·wlse ? 

THE MINISTEl<. OF STAlE OF THE 
MINISTRV OF SHIPPING AND 
TRANSPORT (SHRI Z R. ANSARI): (a) 
The fttaff in the HlOdustan Shipyard Limited 
is not cafegorised as Class I, Clas. II and 
CLlss Ilf. The complement of the emp-
loyes i ~ cate~orised as officers, staff and 
work meo. whose strength during tbe years 
1982·83, 1983-84 and 19@4·85 i! liven 
below: 

594 

1937 

5160 

1984·85 

613 

1969 

S068 
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(b) Tbe total amount paid yearwi.e i. as follows: 

(Rupees in lakbs) 
----~-------.----

1982·83 1983·84 1984·85 

Officers 
Staff 
Workml!ft 

Wireless System on Jndian Railways 

185.37 
356.05 
785.53 

58~. SHRI S.M. BHATTAM : Will the 
Minister of RAILWAYS be plca8cd to 
Itate : 

<a) whether Government have aoy 
proposal to clole down the wireless system 
on Indian Railways due to its beiDa 
unecoDomical ; 

(b) if so, t be present expenditure incur. 
red 00 wireless ,ystem both for maintenance 
ADd operating staff; 

(e) whether there is any propo~al to 
traDsfer the staff of wireless to Telegraph 
and Teleprinter offices; and 

(d) if so, wben ? 

THE MINISTER OF STA 1 E IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINOJA): (8) No, SIr. 

(b) Does not ari~e. However. lhe 
prelent expenditure incurred on slaff for 
wireless system is R •• 1.2 crores per annum 
approximately; 

(c) and (d) With the introduction of 
modern communication systems {or messages 
and data transmission, the Wireless systems 
are being gradually replaced by microwave 
teleprinter circuit. on programmed hasis 
The staff of Wireless system thereby 
rendered surplus is being ut Ilised for 
working the teleprinter Imks as and when 
they are introduced in replacrment of 
wireless system. 

(Translalion) 

Pro1'lsion of Life Savina Drugs to 
Patient. Free of Cost 

1:89. SHRI KALI I'RASAD PANDBY : 
Will the Mini.ler of HEALTH AND 
FAMILY WELFARB be pleased to state: 

- -----------
204 14 
376.14 

858.95 

21S.77 
47962 

1265.62 

(a) whether it is a fact tbat an eminent 
neuroloRist has· requested tbe Government 
to provide lire saviOI drug! to patienta free 
of cost; 

(b) whether he has also requested that 
these drugs should be exempted from levy; 

(c) if so, whether Government are 
considerin, these sUlgestions and whetber 
any order in this connectIOn bas been Issued 
by the Government and if so, lhe details 
thereof; and 

(d) If not, the difficulties beiDa exrerien-
ced therein? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA: (8) The 
MlDistry of Health and Family Welfare is 
not aware of any request made by an 
eminent neurologist for supply of life savini 
drugs free of cost to patients. 

(b) to (d, Do not arise. 

[E"gli~h] 

Power Finance Corporation 

590. KUMARl PUSHPA DEVI: Will 
the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) wh :ther the propolal to let up the 
Power Finance and Development Corpora .. 
tion IS under tbe consideration of the 
Governmeut ; 

(b, If so, wbat would be tbo main function 
of such CorporatioD ; and 

(c) the steps takeD to Implement the 
above proposal ? 
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THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI 
ARUN NEHRU) : (a) to (c) A proposal to 
let up a Power Finance and Development 
Corporation is under examination. 

'mport of Self-Propelled UltralOole 
Rai I TestiDg S,stem 

591. SURI K. PRADHANJ: Wil1 the 
Mioistrr of Railways be pleased to atate: 

(a) Whether Government have a proposal 
to import a Self· Propelled Ultrasooic Rail 
Telting System ; 

(b) If SOt the cost of such sophisticated 
rail testiog system ; 

(c) \\ bether it is going to be imported 
durins the current financial year; 

(d) If 10, tbe steps taken by Government 
in this regard? 

THE MINISTER OF STATE IN 
THE MINIS1RY OF RAILWAYS (SHRJ 
MADHAVRAO SCINDJA): (a) Yes Sir. 

(b) Rs. 3.5 Crores 

(c) and (d) No Sir. It IhaJJ bf! 
delivered in the next financial year as per 
stipulated delivery scbedule. 

New Project of Roads & Bridges in 
Orilla Under Central Road Fund 

592. SHRI RADHAKANTA DIGAL : 
WiJl tbe Minister of SHIPPING AND 
TRANSPOR T be pleascd to state : 

(a) whether Government have approved 
lome new projects of roads and bndges in 
Orissa under Central Road Fund durina the 
Seventh Plan; and 

(b) if so, the details thereof including 
tbe estimated COlt of each of thOle 
project. 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF SH1PPJNG AND TRANS· 
PORT (SHRI Z.R. ANSARI) : (a) The 
pro,famme of Road and Bridle works in 
Orissa to be financed from Central Road 
Fund during 'be Seventh Five Year Plan is 
.till under coosideration iD consultation with 
the State Government. 

(b) Doe. not arise. 

Location of Proposed Coach factory 
In Puajab 

593. PROF. NARAIN CHAN!> 
PARASHAR : Will the Minister or RAIL· 
WAYS be pleased to state: 

(a) "hetber an), decision bas been 
taken by Government rCI_rdlnl the locat ion 
of tbe proposed Railway Coacb Factory in 
Puojab; 

(b) if so, the exact site and tbe time 
by which the ractory would be elt_bUsbed; 

(c) the total estimated cost aDd other 
details of the project includina the area of 
land souabt to be acquired tor tbe purpo,e; 
and 

(d) if Dot, the likely date by which a 
decision would be taken in thIS regard and 
the reasons for delay? 

THE MINlSlER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) Yes Sir. 
The Government of India has deCIded to 
locate the proposed RaJ] Coach Factory in 
Punjab. 

(h) The Factory is proposed to be 
located 5 Km.. from KapurthaJa on the 
Kapurtbala·Sultanpur Road. 1 be Factory 
is expected to go into initral stream of pro-
duction in about 2 years. 

(c) The estimated cost of tbe Project 
would be around Rs. 200 crOles. The area 
required would be approximately 300 hec-
tares. 

(d) As advised in anSWCi to Part (a) 
tbe decision regardinl location of tbe Coach 
Factory iD Punjab bas already been taken. 

[Tra"lIation] 

Conversion of Dhaulpur .. Sirml ttra 
Rail Line into B.G. 

594. SHRI LALA RAM KEN. WiU 
the Minister of RAILWAYS be pleased to 
refer to tbe reply liven to tbe Unslarred 
Qucltion No. 1865 on 4 April, 1985 relard-
ina cODversion of Dbaulpul·Sirmuura IiDe 
into B.G. and state wbether a provision b.l. 
been included io tbe Seventb Five Year PlaD 
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for cODversioD of tbe narrow laule IiDe from 
Dbaulpur to Sirmuttra into Broad laUle and 
tbe overall allocation made ill tbis Plan for 
tbe developmcat of railways in Rajasthan? 

THB MINISTER OF STATE IN THE 
MINIS r.{ Y OF RAILW A YS (SHRI 
MADHAVRAO SCINDIA): No such pro-
posal is UDder cODsideration. Allocation 
-or funda is Dot made State-wile. 

Halt Station. from Aim to Bandlkui 

59S. SHRI LALA RAM KEN: Will 
the Minister or RAILWAYS be pleased to 
ttate I 

(a) the number of bait station 00 Ajmer 
railwa, line from Aara to Baodikui and tbe 
facilities provided by the Railway Depart-
ment at these bait stations; 

(b) whether booking provided and other 
pas.enlers facilities provided by the Railway 
Department are in adtquate at tbese halt 
_tations; and 

(c) if 80, the time by whicb the Railway 
administration will provide all the necessary 
facilities at these halt stations '1 

THE MfNISTER OF STATB IN THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDJA): (a) and (b) 
Six halt Itation' have been provided between 
Agra Fort and Bandikui station.. Facilities 
as per existing yardsticks bave been pro-
vided at all tbese bait station.. These 
facilities are consider~d adequate to 
cater to the requirements of tbe passenger 
traffic offered tbereat. 

(c) Does not arise. 

[Engll.'h] 

Upgraded Sub· Centres and ConsfructioD 
.f Mini Healtb Centre 

596. SHRIMATI JAYANTI PATNAIK: 
Will tbe Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

<a) whetber lome lub·centres bave 
been uPlraded and mini health centres have 
~n constructed under Centrally sponsored 
schemel iD diffcot States durina the Sixth 
plln; 

(b) ir 10, tbe Dumber of such mini 
health centres coastructcd and tbe Dumber 
of sub-centres upgraded in Orissa in Sixth 
Plan period; and 

(c) tbe Central assistance Ipent on 
implementing tbose prOlrammes ? 

THE MINISTER OP IRRIGATION 
AND POWER (SHR( B. SHANKARA· 
NAND) : (a) to (c) Tbere wal no scbeme of 
upgrading of sub-centres or construction of 
Mini Healtb Centre. duringo tbe 6tb Five 
Year Plan. 

Introductloo of • Superfast Trala 
between Bomba, and Varaaa.i 

597. SHRI GURUDAS KAMAT: 
Will the Minister of RAILW.~ YS be pleased 
to state: 

(a) whether there is DO superfast train 
between Bqmbay and Varanasi ; aDd 

(b) if sa. whether Government propose 
to introduce a superfast train between 
Bombay and Varana,i at least twice a 
week? 

THE MINISTER OF STATE IN THB 
MINISTRY OF RAILWAYS (SHRI 
MADHA. VARAO SCINDIA) : (a) Yes, Sir. 

(b) No, Sir. 

LOlseR In Indian Shipping Industry 

598. SHIH CHINTA MOHAN I Will 
the Minister or SHIPPING AND TRANS-
POR T be pleased to Itate : 

(a) whetber it i. a face tbat losses in 
Indian IbippiDI industry arc mauDliol up; 

(b) jf so, wbether labour dilcoDteDt 
and unrelt is one of the maio causes; 

(c) if 10, the stepi proposed for ensu-
rina workerl whole hearted participatioa; 

(d) whetber insufficient port racUitie. 
are also a cootributory factor; and 

(e) if so, the remedial stepi proposed ? 

THB MINISTER OP STATB OF THB 
MINISTRY OF SHIPPINQ AND TRANS-
PORT (SHRI Z. R. ANSARI) : (a) to 
(c) Due to uDprf:cedented alobll rece.sioD, 
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Illest of the sbippiol companies are iocur .. 
rinlt JOSles durirg the last S years. Labour 
discontant and unrest in shippinl compa .. 
nics is not a main cause for the los,cs of 
the shipping companies which arc mainly 
due to vcry low freight market prevailina 
al a result of excess tonna,c cbaling limited 
carlo. 

(d) and (e) Various schemes or develop-
ina Port facilities leadilll to substantial 
addition to Port capacities are constantly 
beiDa implemented for adequately meeting 
the existing/projected traffic and shipping 
trend •. 

Demand for Review of PF A 

~99. SHRI CHI NT A MOHAN 
Will the MiDlsttf of HEALTH AND 
FAMILY WELFARE be pleased to state ~ 

(a) whether it is a fact that foodarain 
dealC'rs and indust Jy agents have sought 
revicw of prevention of Food Adulteration 
Act; and 

(b) if so, Government's reaction there-
to ? 

THE MINISTER OF IRRIGATION 
AN)) POWER (SHR) B. SHANKARA-
NAND) : (a) Yes, Sir. 

(b) Suggestions have been noted. 

. Insurance Scbeme for Cancer 

600. SHRI CHINTA MOHAN: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whctber Government have iDtrodu-
ced through L. I. C. etc. and Insurance 
Scheme for cancer and if so, details 
tbereof; 

(b) whether Government also propose 
to consider a full and inexpensive minimal 
healtb cover for all citizens which may 
Itart first as a cover (or prevcDtive medi-
ciDe; 

(c) wbe'ber Government propose to 
improve and cnlarae working of HO'pilall 
and eXlending CG HS to all State c:apitals ? 

THE MINISTER OF IRRIGATION AND 
POWE.R (SHRJ B. SHANKARANAND) : 
(I) The Government of India in tbe M iniltr), 

of Hcal th and Family Welfare bas not 
introduced any scheme for Insurance for 
Cancer. The News item that recently 
appeared in the newspapers rertains to tbe 
proposal introduced by the Indian Cancer 
Society in collaboration with the New 
India Insurance Company. 

(b) Government hal been providing 
free medical care to tbe poor and tetdy in 
rural and UI ban Ireas through its network 
of bospitals, dispensarics and bealth infras-
tructural SCI vices. 

(c) The Government of India in the 
Ministry of Health and Fal(lily Welfare are 
continuously striving to improve aDd en).J.rge 
working of hospitals in the country. As 
regalds extension of the Central Govern-
ment Health Scheme to all State capitals. 
tbere is no such proposal. 

Restoration of Airt'onditioned Berths 
Quota for Siwan (Bihar) 

601. SHRI KALI PRASAD PANDEY: 
\Vill the Minister of RAILWAYS be pleased 
to state: 

<a) wbether it is a fact tbat there was 
a quota of two Air conditioned two.tier 
berths for Siwan which hal now been redu-
ced to one causing areat difficulty to 
pallenaefl who have to wait (or montbs-
tOlether to get tbe berth; 

(b) if so, the rea,ons therefor~ and 

(C) whetber it is proposed to restore 
tbe quota of two Aircondltioned two-tier 
bertha for Siwan ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and {b) 
Due to poor utilisation the quota of 2 berths 
in 2·tier AC Class for Siwan by 1S3 Up 
Jayanti Jana'a Express bas been reduced 
to one berth from 1-7-1985. 

(c) No, Sir. 

Extension (If Stoppage period 01 Trains 
at Slwan Station 

602. SHRI KALI PRASAD PANDEY: 
Will the Minister of RAIL WA YS be pleased 
to Itate : 
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(a) wbetber it is a fact tbat a large 
number of passengers board the railway 
traiDS at Siwan Railway Station in Bihar; 

(b) whether it is also a fact that the 
sale of tickets at Siwan is about Rs 2.5 
lakh daily; 

(c) wbether it is also a fact tbat tbe 
trans stop there only for two mi!)utes as 
a result of which it becomes difflcul t for 
all tbe palsensers to board the train and 
many pusengers are left behind; and 

(d) if so, whether there is aDY proposal 
.. 0 extend the stoppage period of trains 
from two minutes to at least five minutes 
at Siwan Station for the facility of pas-
sengers ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Yes, Sir. 

(b) No, Sir. 

(c) No. Sir. Tbe trains are already 
!cheduled to stop rangloa from 5 to 25 
minutes. 

(d) Does not arise. 

Invltiltion received by Bhopal Doctors 
from Medical Association in U. S. 
to Discuss Bhopal Gas Disaster 

603. SHRI INDRAJIT GUPTA ! Will 
the Minister of HEALTH AND FAMILY 
WELFARE be plea.ed to state: 

(a) whether it ia a fact that a number 
of Senior Doctors of Bhopal both private 
and Government have received invitations 
from various medicil associations in the 
United States to participate in Seminars· 
or meetings to discuss the Bhopal aas 
disaster; and 

(b) if 10, the details thereof and Govern-
ment'. reaction thereto? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA-
NAND) : (a) Government do not have 
any specific information about private 
doctors recoivioa luch invitation., However. 
DO lovernmcnt doctor has received any 
8uch iDvitatioD. 

(b) Docs not arise. 

12, 00 hr •• 

PAPERS LAID ON THE TABLE 

[English] 

AnDual Report and Review on the 
working of Vuiverslty of Hyderabad 
for tbe period from Ist April, 1983 
of 31 March, 1984 and Statement 
for delay in layin, these papers, 
A nnual Report and Revit''' on the 
working of Visva Bharati, Santi. 
niketan for 1983·84 Hod Statement 
for delay in lying these papers aDd 
Annual Accounts of Regional Engi. 

neering College Silchar for 
1983·84. 

THE MJNISTER OF EDUCATION 
(SHRI K. C. PANT): I beg to Jay on 
the Table· 

(I) (i) A copy of the Annual Report 
(Hindi and English versions) of 
the University of Hyder.bad, 
Hyderabad, for the period (rom 
1st April, 1983 to 31st March, 
1984. 

(ii) A copy of the Review (Hindi 
and English versions) by the 
Government on the working of 
the University of Hyderabad, 
Hyderabad, (or the period from 
1st April, 1983 to 31st March, 
J984. 

(2) A statement (Hindi and Englisb 
versiona) sbowing reasons for 
delay in laying the papers men-
tioned at (I) above. 

[Plac~J in Library. See No LT.llSS/8S] 

(3) (i) A copy of tbe Anoual Report 
(Hindi and Bngllsb versions) of 
the Viava·Bbarati t Santiniketan, 
ror tbe year 1983·84. 

(ii) A copy of the Review (Hindi 
and EDaJisb versiool) by the 
Government on tbe workina or 
the Visva-Bharati, SaDtiniketaD, 
for the year 1983-84. 

(4) A Statomeat (Hindi aad BDIUlb 
venioas) sbowiDI rea80DJ ror 
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delay ia .a,iD, tbe paper, men-
tioned at (3) above. 

[Placed I" Library. See No, LT 11~"/8S] 

(5) A COPJ of the Annual Accounts 
(Hindi and Boalil!tb versions) of 
the Rc,ional EDlinrering CoJleae, 
Sitchar, for the year 1983·84 
to.ether witb Audit Report 
thereon. 

(Placed in LIbrary. See No. LT 1157/85] 

SEVERAL HON. MEMBERS ROSE 

PROF. MADHU DANDAVATE 
(Rajapur): Before you prm:eed furcher. I 
want to draw yOUl attention to the fact 
that we hive given a notice on a very 
important issue. It is the question of the 
slum improvement scheme finunced by the 
Centre at Dharavi where there is said to 
be a lot of corruption ... 

MR. SPEAKER: As I bad told you 
that day, I have asked for information 
regarding tbat. When tbat comes we can 
discuss it. 

PROF. MADHU DANDAVATE : You 
are getting information about Dharavi 1 

MR. SPEAKER : If tbere is any 
further Q~elCion I will see. 

(Interruptions) 

MR. SPEAKER: Mr. Datta Samant, 
your ajjouroment motion I have not 
allowed. TOll concecni a j udgcnent of the 
Supreme Court w:licb we cannot diSCUSS 

here. 

(Interruptions) 

MR. SPEAKER: You cannot inter-
vene. You can move lome Bill to amend 
tbe law. I am helpless. I cannot do any-
tbiDI. 

SHRI DATTA SAM ANT 

MR.. SPBAKBR : Not allowed. You 
caa move a private Member's Bill or 
amendment or whatever you like. You can 
do like that, bu. not liko tbis. . •• 

• NOI recorded. 

(lntt""pt tonI) 

MR. SPEAKER: I am bound by tbe 
Rules of tbe Houst. You may feel IODle-
tbiD' but I caDnot 10 by what you sa),. I 
am Dot allowinl anybody OD tbi. matter .... 

( t1l,erruptlom) 

MR. SPfAKER : I must explain to 
you. Mr. Samant, you please listen to 
me .... 

( /ntt'rruptiom) 

MR. SPEAKER : Look here. You wi)) 
be hauled up for privilege .... 

(Interruptions) . 

MR. SPEAKER : Mr. Samant, I 
cannot allow you. I am telling somelhing 
which you must listen first. You must 
realise what you are doing. You have other 
means. You can move a Private Member's 
Amendment or anything like that which 
can come on the floor of the House. Here 
it is cleaely Itated: 

"The wisdllID of the judgment of tbe 
Supreme Court cannot be Questioned on 
the floor of the Houle. It is not proper. 
Courts only interpret tbe law passed by 
the P.uliament and where Members feel 
that the law is otherwise than what has 
been interpreted by tbe courts, they can 
have the law amended" 

That is open to you. 

( lnterrurtlons) 

MR. SPEAKER : I am not barrin. 
you. I have not barred you from briDling 
an amendment. You can bring it. 

( 1 "terruptlons) 

MR. SPEAKER : We are rakin. up 
everything one by one. We cannot take up 
aU of tbem at tbo aame time You caD 
come to me, I will let you know. 

(lnterruPJ ion,.). 

-Not recorded. 
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MR. SPEAKER : Mr. Dattl Samlnt. 
you are becomiDI irrelpOIible You are 
makinl lome irresponsible It.tementl. 1 
bave Dot allowed him It will not form part 
of tbe record because he is makinl ver y 
irrespoD"ible stattmcnts .••• 

(rn/~rI uption3) 

MR. SPEAKER: Anything Cln happen. 
Wbat can I do! Not allowed. 

( r"terruplionl)'" 

MR. SPBAKER : You can bring ID ••• 
Sbri Datta Samant. J will name you if 
you do not lit down now. ) have bid 
enou.b of it. 

DR. DATTA SAMANT (Bombay 
South Central) : J differ with your deci-
sion and' walk out. 
1205 hre. 

(At this staf!e, Dr, Datta Samant 
left the House) 

SHRI P. KOLANDAIVELU (Gobicbetti-
palclyam) : Sir, Gov~rnment of India has 
taken a decision to close all the modern 
rice mills in the country. 

MR. SPE·\ KER : Have you given any 
notice 7 

SHRI P. KOLANDAIVELU : Sir, I 
have already liven a notice under Rule 197. 

MR. SPEAKER : We will look into 
it. Whatever you have giveo me, I will look 
ioto it. I have already allowed a statement 
under Rule ~77 on tbis. 

J2.06 hrs. 

PAPERS LAID ON THE TABLE·cootd. 

[Eng 11'''1 
Annual Report and Re.ie" on tbe 
working or Central Research Institute 
for Voga, Ne" Delhi for 1981·82 
and StatemeDt for delay In lay Ing 

tbese papers 

1HE MINISTBR OF IRR10AT10N 
AND POWBR (SHRI B. SHANKARA-
NAND) : Sir, on bebalf of Sbrimati 

• Not recorded. 

Mob.ina Kid_ai. I bel to lay on tb. 
Table: 

(J) (B A eopy of the Annual Report 
(Hindi aoj EDIlisb versioDs) of 
the Central R eaeareb IDstitute 
for Yoaa, New Delhi, for the 
year 1981 .. 82 alona with .~udited 
Accounts. 

(ii) A copy of .he Review (Hindi 
and English vfniool) by the 
Government on the workiDI of 
the Central Rtsearcb Institute 
(or Yoga, New Delhi, for tbe 
year 1981-82. 

(2) A statement (Hindi and Enllish 
versions) showing reasons ror 
delay in laying the papers meo-
tiontd at (I) above. 

[Placed in Lihra,y. See No. LT-llSti/85] 

12.07 brs. 

MATTERS UNDER RULE 377 

(Engli.'ih) 

(i) Need to amend the law In view of 
Judgement of Supreme Court uphol-
ding tbe Governmfnt's rigbt to dis. 
misl an employee in public interest 

wltho't boldina any enquiry 

SHRI LALIT MAKEN (South Delhi): 
Sir, tbe Supreme Court judgement appear-
ing in newspapers today jusfifying dismis-
sal of a Government employee in public 
interest bas put the 12 mlllioD Govern-
ment (mpJoyee5 in jeopardy. Who will 
determine as to "hether lhe dismiss.) is 
in public interest? Surely the bureaerats 
on whose mercy will depend tbe security 
of service of a Government employee. 

.The loveroment should consider the 
judlemont and the serious repercussions 
it will have on tbe Government employee •• 
The ,overDment should como forward with 
necessary amendments so that tbe 12 
million lovernmeDt employees are Dot 
denied the rilbt to be heard and are Dot 
taken a way from tbe purview of natural 
justice. 
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( rro", la t ion] 

(II) Need for Archaeologleal Surveyor 
I Ddl. to take o'er temples of aestbe. 
tic ,alue aDd de,elop Places of 
tourist Interest In Devarayanadurga 

and Kaldala Dear Tumkur 
(Karnataka) 

• SHRI O. S. BASAVARAJU 
(Tumkur) : Sir, Devereyanadul aa and 
Kaidala Dear Tumkur in Karnataka State 
are two beautiful place. of tourist attraction. 
Kaidala is the birtb place of Amara Shilpi 
Jakanachary. tbe architeot of world (amous 
temples of Belur and Halrbeedu The 
templer in tbe above mentioned places are 
monuments of arcbitectural aesthetics. Tbe 
architecture of these temple. is attractinl 
tbe attention of Internationally renowned 
art lovers. 

Devaranadurga is at a height of more 
tban 5000 feet (rom sea level and has a 
salubrious climate-. Even in mid summer 
tbe temperature here does not go beyond 
25 degree centigrade. Many rare medicinal 
pllnts grow in abundance in tbis bill aua 
and. health centre can be eas ify established 
bere. 

Neiahbourina Nandi bills has been 
developed into a famous tourist centre. 
But botb Devarayanadurga and Kaidala 
have been neglected and many of the 
temples arc closed. There is no one to look 
after these. These temples need the pro-
tection of tbe Department of Archaeology 
or the: Central Governmen t. 

Tberefore, I urse the Oc>vernment of 
India to direct the Department of Archaeo-
logy to take over these temples under its 
protective WiDg, immediately and preserve 
them for posterity. I also urge the Govern-
ment to develop botb the places into tourist 
centres. 

• Tho Spcecb "as originally delivered in 
KIDnada. 

12.09 hu. 

[Mr. Deputy Speaker IN THE CHAIR] 
(HI) Ilemand for modernlslnl the Fertilizer. 

and Chemicals Traftncore IJtd. 
unit at Udyog Mandai In Kerala 

• SHRI V. S. VIJAYARAGHAVAN 
(PaJabat) . Sir. the FACT unit at Udyog-
mandai in Kerala is the oldest one and 
is almost obsolete. Therefore, Its develop-
ment and modernisation bas become very 
ellentlal. 

A study of tbe demand pattern of 
chemical fertilisers in tbe southern parts of 
the country bas shown tha t tbe demand i. 
likely to grow very much in the years to 
come. Tbis necessitates the expansion or 
tbe capacity to manufacture nitrogenous 
as well as phosphatic fertiliseu. The oil 
refinery at Cocbin can supply adequate 
naptba whicb is the raw material for nitro-
aenous fertilisers. 

Therefore, a unit to manufacture 1350 
tonnes of ammonia and an equal quantity 
of urea at Udyogmandal and a D. A. P. 
Project at Ambalamadu should be set uP. 
These units will be able to meet fulJy the 
growing demand for fertilisers. When em-
phasis IS being given to achieving selr 
sufficiency in fertilisers. I would like to 
say that these units will playa very vital 
role in acbieving tbat ioa1. 

Hence, I would request the Government 
to take immediate steps in this regard. 

[ English) 

(iv) Need to review India's defence 
preparedness in view of the appreheo 
sion of Paki'tan becoming a Nurlear 

Power 

SHRI SOMNATH RATH (Aska) : It 
is a matter of great concern tbat Pakistan 
is willing to lign a bilateral agreement with 
India renouDciol nuclear weapoDs. 00 
tbe olller band very recently Pakistani 
scientists successfully tested tbe firiol 
mecbanism known as KrytroDs switcbol. 
Pcoducin~ a noo-Duclear explosioD. The 
U. S. A bad already expressed concern to 

·Tbe Speech was orilinaUy delivored in 
Malayalam. 
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PakistaD over its Duclea, activitiel. It is 
beJd that the f int uranium bomb dropped 
over Hiroshima in Japan was never tested. 
Only component sub· systems were statis-
tically tested to give tbe confidence that 

.. the wbole system would be effective. II 
may be recalled that io lalt November, tbe 
USA authorities in Texas had quietly 
deported a Pc1kiltani businessman baving 
links witb tbe Pak Atomic Energy Com-

o mis.ion on charges of illegally tryioa to 
ship SO Krytrons switches to Pakistan. 
These switches are device. capable of 
twitchiog 1'00" and "off" in less than one-
millionth of a second. 

If Pakistan acquires nuclear weapons 
-capability, in tbat case it will cbange the 
cntire situation in the sub·continent. 10 
view of these drvelopments, I urge tbe 
Government to review our defence pre pa-
redness and initiate necessary steps. 

(v) Demand for a TV Centre at Keonjher, 
Orissa 

SHRI HARIHAR SOREN (Keonjhar) : 
Keonjbar is abundant with mineral resour-
ces, Thousands of people from all parts 
of Orissa, Bibar, West Bengal, Utlar 
Pradesh, Haryana, Punjab and Delhi have 
been working in the Iron Ore mines in 
this district. There are many coll~ges of 
Arts, Science, Commerce, Law and 
Education located in this district. 

Tbe Government of India have set up 
many Televilion Centres in tbe country 
during tbe Sixth Plan. But tbere are many 
backward districts in Orissa where TV 
Stations have not been set up so far. 
Keonjhcr in Orilsa is one such district. 

The history ot this district is very old. 
The bistory and culture of Orissa will 
remain incomplete without contributioD 
of Keonjher. Tberefore, it is one of tbe 
important district in Orissa. If all tbese 
aspects are taken into cosideration the 
ettabUshment of TV Station at Keonj'1er 
will required top priority. Jf a TelevisioD 
Centre is established in Keonjber district 
it will cater to tbe need of tbe people of 
Us neiahbouriol districts Mayurbbanj, 
Sundar.arh and DhenteDal districts as well. 
Tbe ancieDt literature, sonp, daDces aDd 
culture of tbe local tribea caD be properly 
telecast through tbat DeW TV Station. 

10 view of tbi., I demand that a Televi-
SiOD Station is set up at Keonjber. without 
aDY furtber delay. 

(vi, Need to stop the proposed auctloD-
fD' of Modern Rice Mills by Food 

Corporation of India 

DR. A. KALANIDHI ( Madra. 
Central) It is understood that tbe Food 
Corporation of India Ltd. proposes to 
aution tbeir Modern Rice Mills all over tbe 
country on the plea tbat tbey are runnin. 
in heavy loss, thereby adding anotber 10,000 
people directly and Indirectly involved, io 
tbe ocean of unemployment, Recently, tbe 
Modero Rice Mills in tbe South and 
North have changed to use Hush Furnaco 
instead of costly imported FurDace Oil and 
saved about 60 Jakhs of rupeeS every 
year. Tbe loss is due to various faetora 
such al power cut, break· down of mecbaDi-
cdl or electrical appliances, non-availability 
of spares, non-availability of paddy, labour 
and space. There is no proper plaooinl 
in the running of these mills, leading 10 
beavy Joss, When Governmet il tbinkiog 
of taking over under irs told the vital sec .. 
tors, it is ironical to lease these Modern 
Rice Mills by coducting auction. If thil is 
resorted to, t he procurement of paddy, etc. 
for distribution tbrough public distribution 
system will be afrected. Private periODS 
wiJI exploit tbe situation and deprive tbe 
public of their daily bread, The F~od Cor-
poratioo oC I ndia not only proposes to lease 
the Modern Rice Mill. but alia the solvent 
extraction plant and godown operatioDs, 
An indepth study of the (uction of tbese 
plaots will amply reveal tbat their uneco-
nomical functionini has been ooly due to 
ineffective mana,ement and ineffective suppl, 
of infrastructure. There is a case for more 
ModerD Rico Mills and GodowDs. In tbe 
best interest of our country; public emp-
loyees, I would reque.t Government of 
India to immediatelY act in continuiog thele 
Modern Rice MilJs, etc by the F. C. I. 
and stop tbe proposed auctioniol. 

(vii) COilltruction of two Lane Brielle OD 
Natloual Highway No.9 on Maniyeru 

rlYer at Kee .. ra Village In Krishaa 
Dlstrlet 

SHRI V. SOBHANADRBESWARA. 
RAO (Vijayawara) : The bridle at Keelafa 
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villap in Krishna dbtrict OD MUDiyc(u River 
00 Datiooal bilbway No. 9 wal damqed 
OD 14tb May. 1985 due to collapse or a 
span resu\tiDI in serious obstruction to tbe 
traffic Tbe uaffic was diverted tbrough 
Kaochikacberla· Madbira· NaDdiaama route 
which II 60 kml eXlra. Damaled .tructure 
was removed and tbe Ipan is connected 
temporArily witb daily bridge arrangement. 
It is lucb an important bridle that no 
aD averale daily four thousand vehicles 
used to pass over it out of whicb three 
tbousaod arc commercial vt!hicles. Now 
only buses and cars are allowed wbile tbe 
trucks, tractoll, truck-trailors etc. have to 
10 over tll: ahernative route mentioned 
above involvinl huae exp..:nditure and waste 
of time. So, I request tbe Union Govern ~ 
ment to take imm:diate steps for construc-
tion of two lane bridle estimated to cost 
Rs. 4 crores to repla~e the old single lane 
bridle wbich is of national Importance 
and an important link between North and 
Soutb. 

[TranJlation] 

(,lti) Drougbt and famine conditions In 
UP and need for Central help 

SHRI HARISH RAW \T (Almora) : 
Mr Deputy Speaker, Sir, famine situation 
conditions have developed due to severe 
drought in many part' uf the country. 
Famine stricken Adivasis in some parts of 
Madhya- Pradesh have resorted to 109t and 
violent activities Sucb a situation can aflse 
io many parts of UP al.o. Toe Study 
Team sent by U P Gov(rnment to study 
the droulht conduion bl.S given compre· 
beosive proposals to the Central Govern. 
ment to face drougbt and famine conditions. 
Some of tbese are sbort term proposals to 
deal with tbe sltu.ltion Immediately and 
m! d.re I.) 14 ·term pr.>;).)uh Ttl~ State 
Governm~Dt bave asked for consldera "Ie 
lund! for this purpose. It is generally seen 
rtbat due to Oln availability or Central 
assistance in time. the p:ople are unable 
to aet timely relief. 

I therefore, request tbe Union Agri. 
culture Minister tbat financial assistance 
aSKed for by tbe U. P. Government to 
meet tbe drought and famine .ituation may 
b" provided immediately. 

12.18 brs. 

DEMAND FOR GRANTS (Punjab). 
1985·86 cODtd. 

[E",/i.h) 

MR. DBPUTY SPEAKBR : The House-
will now take up furtber discussion and 
'VotiDg on tbe Demands for Oraots in respect 
of the Budlet for the State of Punjab for 
1 S8S-86. 

[Tr ans/at ion] 

SHRJ HARISH RAW~T (Almola): 
Mr. Ueputy Speaker Sir, it is a matter of 
happiness for all of us tbat this House 
WIH not have aoy need to discuss budget 
proposals of punjab in future and for tbis 
we all wlJuld like to tbank the Hon. Prime 
MlOister and Akali leadersbip. Pujab bad 
been peU \iog tbrough a very critic~l period 
for the last few yean, which has affected 
the economic condition of not only Punjab 
but the entire country. Not only tbe 
economic condition of the country but tbe 
unity and integrity of the country also were 
geopardised. Today tbat sad period bas 
ended. We aJl are baving a sigh of reHef. 
Like an able political leader, tbe HOD. Primo 
MlOlster hal not careld about his ego and 
polHical animosity and has croned all the pos-
sible burJles and hlS proved tbat in (uture 
Rajiv jl will be rC:ffi!mbered as one of the 
gre .!test Prime Ministers of this country. 
Tms .lcnlcvcment is the result of the effort!l 
of our Prime Minist.:r. We Dever imagined 
that it will happen so loon. It is also a 
mltter of happiness that tbe Opposition has 
also 5uppJrted tbe step taken by the HOD. 
Prim~ Minister and tbe attitude shown by 
Ak iii OJ!. The entire country baa supported 
it. We all hope tbat tbe aareement reached 
ye5terday, about wbich an announcemeot 
h~§ been made in this Houle, will have a 
favourable effect in Punjab also. It is not 
knoHn how tbe persons, about whom doubt 
still prevails, will react to it. We pray to 
God that aood sense may prevail upon 
tbem 50 that tbe, may welcome tbis lue-
ment We also hope tbat tbe Presideat or 
the other Alcala Dal. Shri JOlioder Sninah 
will support Shri LoOIOWII. AkaJi Dal and 
~o:ne people of Punjab, who were camp:a .. 
IDI tbat tbey wire isolated. will no" come 
into tbe mainstream 01 tbe dation. Punjab 
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will alain march ahead with firm determi· 
aation in country's economic development 
as well as country', lenoral aro.tb. Sikbs 
and Hindus of Punjab will live in complete 
barman),. 

Mr. Deputy Speaker, Sir, our Prime 
Minister bad made aonouncrment at 
Huuainiwala above many development 
programmes for Punjab and tbis would 
have very lood impact OD tbe economic 
development of the State. He made an 
announcement about settiol up at a coacb 
factory in Punjab, whicb was prevlou-;Iy 
pro pOled to be set up in Gorakhpur, a very 
backward area of U.p. He made tbis 
announcement dispite the fact tbat he cornel 
from U.P. aDd be is very well aware of the 
poverty of Ealtern U.P. I do feci sorry 
that U P.lost tbe coach factory, but keeping 
In view the question of tbe entire nation and 
feelinl8 of the people of Punjab, we welcome 
the announcement made by tbe HOD. Prime 
Minister t Not only we, but tbe people of 
entire U,P, welcome it. 

The budget proposal, however, contain 
general proposals and only formall ties are 
to be c\)mplcted. I would like to submIt to 
tho HOD. Fjnance Minister that in case the 
peasents and entrepreneurs of Punjab need 
liome more relief, tbe Central Government 
should provide it. The Central Government 
sbould also provide assistance to tbe popular 
Government as and when it is instdlJ~d io 
Punjab becuase we know tbat the farmers 
and people of Punjab are very hard work. 
iDa. The entire country Will welcome any 
step whicb will be taken by Government to 
help them. 

Mr. Deputy Speaker, Sir, wbill discuss-
ing the political and social condition in 
Punjab, we want that the agreement just 
reacbed should not adversely affect tbe people 
of HarYIDa and other neilhbl)urinl Statet 
of Punjab which are directly concerned with 
tbis agreement. 

We feel that these budlet prnposals 
will definitely yield desired results io 
Punjab. Besides, Punjab will playa Valua-
ble role in COUDtr,'. ecoDomic development, 
with tbele words I support tbese bud,et 
proposal., 

SHkl C. MADHAV RBDDI (Adila-
bad) : Mr. Deputy Speaker, Sir, I am 

• 
very bappy lhat ultimately Puojab probJem 
hal beea .olved. I, 00 beb_I' of my party, 
would like to cODlratulate the Prime 
Minister particularly becaUle a solutioD to 
this problem hal been found 10 loon as a 
result of his uDliriDa cffort. and broad-
miDdedDesl and an agreement bad beea 
reached yesterday SimultaneouI'Y. I ~con· 
gratulate the Akali Oal leader Shri Lonlowal 
(or hi. wisdom to signiol the a,lcement 
Yesterday. Prior to Ibis be was inVited 
many limes and every time he turned 
down the proposed agreement. Ultimatel, 
such codi tlons developed tbere 00 account 
of which he bad to sigo the agreement. 

We should ensure that tbis allreement 
is implemented ploperly. It i~ posible tbat 
it may help in endlDg bloodshed. It is also 
possible that certain mischievous elements 
continue to indulge in creatinl trouble and 
obstrucl implementatIon of tbls agreement 
in some way or the other. It is also 
apprebende;:d tbat shiromaoi Akall Dal may 
not backoul of IhlS agreement du~ to fear. 
I therefore, lIke to submit tbat it may Dot , 
be taken that the problem bas been solved 
by merely signing the aareemenr. I feel 
tbat unlen leadership of moderate Akali 
Oal is strengthened, dIffIculties can be 
experieDced in the implementation of this 
agreement and the matter can become work. 
The term of Puojai:> As,embly is about to 
expire. However, holding of elec[ions is 
not possible tbere. Elcction4J may be held 
there after 5 to 6 months During this 
period an atmospbere should be created to 
hold elections peacefully. 

I IUllest that Akali Dal should be 
associated in forming tbe government there. 
If possible, tbey may be allowed to form 
government there. An interim government 
should be installed tbere as it can eDsure 
implementation of the agreement. I feel 
tbat we: should DOl act narrowmindedly. 
We should act in such a way tbat Akali 
Dat IS Itrenltbened so tbat it can let 
people's support for tbe agreement. 

I would like to appeal to tbe terrorists 
al.o to abandon tb. patb of terlorism .. 
a lot of bloodsbed bal already takeD place: 
in PUDjab. Now tbe time bal come to puc 
aD eDd to terrorism. I am coDlideDt , .... 
put will be fori otten and everybod, will 
work uDitedly. The Chairman of tb. 
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SbiroDlani Gurudwara Prabandbek Ccm-
mittce and Sbl i Badal are also with us. 
Akall Dal .hvuld be ItrcDlthcncd in order 
to establIsh peace. 

While congratuJatillg the hOD. Prime 
Minister once aaain, I would like to requcsr 
bim to think-over \\hcthrr an interim 
government can be in stalled in Punjab Jt 
is necessary to hold elections immed iatly, 
but It is not possible. So, President's rute 
will have to be extended Instead of eXlen-
diJ"lg the President's rule. we sbould amend 
,iJ~ ~onstitution in such I way as to restore 
popular government tbere. 

[ EngUlh] 

MR. DEPUTY SPEAKER Now, 
Chaudhry Ram Prakash is not tbere. 

So. Mr. Das Mun!li. 

SHRI PRIY A RANJAN DAS M UNSI 
(Howrah) : Sir, to-day is a ileat day DOl 

only for tbe Coneress members, but also 
for the en lire House and the nation I 
refer to the declaration made by our Prime 
Minister yesterday, on the Punjab issue. In 
fbe Centenary. Year of the Indian National 
Con greis, our party and the Governmcnt 
have once alain sbowo to tbe people of tbis 
Ireat country that we mean business, tbat 
we stand for tbe unity of tbe nation; and 
lbat to.achieve it, we can afford to make 
any amount of sacnflce. 

AI you know, Sir, tbe late Prime 
Minister Indira Gandhi and the lafe Father 
of the Nation, Mahatma Gandhi had Jaid 
down their Jives. Their marlyrdom for the 
cause of unity of the country has not gone 
in vain ; and people have responded to it. 

On this occasion, while dealing with the 
Demand. for Grantl, I would not like to 
refer to mattcrs of the past, breaule I new 
bistory is beginninl, and ~e fet) tbat it i& 
the responlibility of all the lections of the 
House to see ablt tbe drclaratioD letl 
support for its beiDI put into action without 
aoy difficulty or trouble. To-day, I wiIJ 
appeal mainly '0 those YOU"I people of 
Puojab wbo, for rca,ool best known to 
tht'm, indu •• , in violent actics and encour.ae 
the terrorist movem.nt there. 

Even tbe terrorists, duriog tbe time of 
our national struggle, liberation struga)e. 0Il~ 
Bflcr another, joined the call of Mabatma 
Gafldhl. to leave the path of violence. I 
may quote one glt~alleadn ... ho latu tutred 
to be It saint, a philo50rher and a real 
Ipiril of India-Swami Aurobindo. In tbe 
streets of Ca1culta. editing the DC'tlSparcr 
Vu, df( Matram, it is Aurobindo. in the euly 
sra~e, "ho tricd to teach the youths (If 
Calcutta and BengaJ also in tbe voice Vthich 
was at one tIme heard in China acquued 
by their leader that a rebel is justifIed and 
armed retel1ion is the only solution. Later. 
be came to realise that tblt was not tbe 
.olution aDd tried to find a path of peace. 
It inspired the entire people and they went 
lD search of tbe devine soul of the nation 
and later he tUlned to be a great phiJospber 
aDd saint, wbom we all worship today. 
Similar was the case in the history of Indian 
CIvilization of Great Alhoka whose symbol 
in the emblem of the nation today il Dharma 
Ashoka In tbe Kalinga war, be was known 
as Char.da Ashoka, but after the blood bath, 
be realised thatpeace did not he here and 
tbe civilization what we meaD in tbe rcal 
form did not stand for it. He also changed. 
SOt I feel that tbis is the real spirit of India 
and the spirit that has been inherited from 
the past. 

After the great sacrifice of Sbrimati 
Indira Gandhi, our new leader, Prime 
MInister, Sbri Rajiv Gandhi took tbe entlr~ 
burden (10 him and the great people of 
our country reposed their faith in him. 
Within SIX month~, so nicely, accurately and 
eff.,clively, be dealt with tbe issue in 
cooperation with aJJ tbe politlca) parties and 
other sections of tbe HOUle It aaain 
reminds us that ouce asain India is on the 
light Poth. Tberefore, I appeal to those 
youna people of Punjab today. who indu1sed 
in violence for many da,., may be out of 
exuber aDce or other reelin.s or faith, once 
Bgain to response Dot to Congress Party but 
to the spir it of Jodian philosophy for tbe 
uni1y in diversity 10 tbat our task would be 
easier to reveal tbe country I. we)) 8S 
Punja b While I say of ,outh., I appeal to 
the lonrnment today esprciaJly Cbose who 
are dealinl in tbe Home Department in 
Punjab tbat in tbe rell appJication or tbe 
document wbich ~a8 lilned ,cstcrday. mucb 
more DOW depends aD tbe administration. 
The officers in tbe Home Department in 
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PUDjab, tbe police personccl, at least by 
their behaviour, excbaDle of view., sbould 
create a lood atmosphere and make them 
feel, those who indulged in violence, tbat 
we do not treat them as permaneot eoemiet 
and hostile forces. By their exchanle of 
talks inside the jail and outside the jail, 
they can really create a Icod climate by 
wbich they may realise tbat we are not 
treatina tbem as our permanent enemIes. 

fo Benlal, al you know, in the days 
of violence, when the so· called aationalist 
movement was on, a lood number of young 
people left their Itudy and joined the battle 
and took lives of the innocent people; and 
many of them now in Bengal are livinl 
peacefully joininl in tbe constructive work 
in the rural reconstruction. They ba~e 

changcd tbe course and aot this fcc ling and 
support from the political force. Wben 
tbey feel isolated completely, they also expect 
that the administration would re.ponsed 
properly and try to brina them to the riaha 
path. Therefore, it is Dot the tlsk of the 
Prime Minister ; it is the task of the Irall-
root officials in the administration, both in 
tbe Finance Ministry in PUDjab and the 
Depal tment of Home Affairs, Department 
of Education, to create that atmosphere, 
even talking to tbem inside jail, even 
communicating to them in tbe court. I feel 
that we should not from today take any 
approach by which they feel tbat tbey are 
our permanent rnemies and permanent 
hostile forces; that will not help us to 
reveal Punjab. 

Secondly, sport. activities of Punjab 
during the Jast few years during violence 
have beeD complete]y stopped 

In the Grants I bave seen tbat poslibly 
in Punjab they have no specific Ministry 
for sports. I do Dot know the reason, 
because the arant is mentioned only under 
the Education category. Nothing is mentioned 
for .ports. 

In punjab the only training institute for 
sports is the Netaji Subhas Chandra Bose 
Institute for SPOl is financed by the 
Government of India located in Paliala. 
DuriDg tbe last few years .n sports activity 
iD PUDjab is completely paralysed, whether 
it is hockey or roct ball or swimmiDI. ADd 
Ibe oaly champioDlbip wbich was alloUed 

to Punjab they tau Jd not bost it because or 
tbe prevailinl conditions tbere. 

1 

Sports loodl which form one of the 
important items for the lear and equipment 
for spor ts are m )stly manufactured in 
Punjab at places like Ludhiana, Patiala aDd 
JulJuodhur. I request tbe Finance Minister 
wbo i. now looking after tbe Budlet of 
Punjab to kindly see that the small scale 
industry in Punjab is helped properly, 
whether a joint collaboration can be made 
so that we can let the latest techDololY for 
sports aean and equipment iD tbe country. 
Otherwise, during tbe Asian Games we 
found tbat a large number of sports lood. 
and equipment had to be imported from 
West Germany aDd England. To meet our 
national and international requirements of 
the sports aoods it is imperative that Punjab 
leta the latest technoiolY in sports aears aDd 
equipment. We should encourage the small 
scale industries there by baving .ome foreiaD 
collaboratioD tbat is now availabJe in tbe 
world. We should bave a single point for 
the manufacture of sports goods and alIa 
create the basic infrastructure, so tbat 
whatever is already available in Punjab will 
be sufficiently explored. Otherwise we will 
only lose our money. 

Secondly. I refer to two important matters. 
In Punjab, as you know a large number 
of Jawans are there, who after completinl 
• term in the Army 10 back to (he; r villalles 
in Punjab. They have hardly 8nythinl to 
fiJI back on. Generally it is presumed that 
in Punjab everybody bas agricultural land. 
But it is not tbe fact. These Jawans should 
be helped to start some smallscale industries 
in place! like Ludbiana Jullundhuf and 
Patia'a for these sports goods and equip. 
ment. I know tbat the Finance Ministry bave 
a talk force in every State. They can take 
some steps to help those Jaws.,. who do not 
have any land. They can perhaps be allot· 
ted lome land and Icme po~ilive prolramme 
coordinatiDg the small Icale industries or 
some self· employment programme caD be 
.tarted. I know that the specific proposals 
anBcunced by the Prime Ministe, yesterday 
will give a boost to tbil. If we 10 round 
we will find tbat tbere is land available. But 
there is also some limit to the capacity of 
tbe people. Where will tbey 10? It we do 
Dot do 80metbina DOW, alaiD there will b 
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lome di.truptive forces and tbere will be 
trouble. 

Thirdly, I will conclude by referring to 
ollly one aspect. Thi. is about the Guru-
dwaras and other thinSI. I am sorry to 
lay - do not accuse me as parochud, I am 
for the country and all tbose tbinl!. But 
tbe fact remain. tbat the arcatest amount of 
lacrifice durin. tbe national struI&le and 
afcer tbe struille was done by every part of 
India; I do not quostion. But in terms of 
I_vinl the homeland and changinl the 
courle of events it wal mostly dODt' by 
Punjab and Bengal. In Pakistan it was done 
by otbers, but bere in India It was done 
mostly by the Sikhs and Handul - amona 
tbom mostly BengalIS. Even afler indepen-
dence the .ame tbiol is happening. But 
now somethina has yet to be done (or them. 
I feel in tbe Gurudwaras wbereever tbey are 
locial welfare activitiea and programmes are 
to be started. The Piime Minister announ-
ced yesterday to have an All India Guru· 
dwara Act after consulting the Shiromani 
Akali Oal and other concerned. Witblo the 
ambit of the agreement tbat can be worked 
out. So also, people (rom the Scbeduled 
Caste communities and otber backward com-
munitie. in Punjab can be ufaed to do 
something so tbat lome social welrare pro-
Irammes can be started in consullation with 
tbo concerned people in the Ourudwaral. 

I t will further create harmGoy and good 
relatioDI between Hindua and Sikbs io 
PUDjab. Thou.b tboy do and I know it, 
unfortunately. for the last few years tbe 
picture of Gurudwaras bas been painted .0 • 
different manner. I know in Calcutta Guru-
dwaral tbe kind of social work tbey do 
durin. Cloods aDd droulht is unimaginable. 
They 10 lO Muslim areal, Harfjan arcas and 
every other area,. Tbere I reel tbat Guru 
Nanak is alive. Tberefore, I feel tbat when 
the oew Gurudwara Act i. to come, it should 
include somo or abe social proarammes tbat 
involve Dot ooly the Sikh, but allo the noo. 
Sikhs, wbicb will create barmony not only 
in Punjab but ID olber parts or tbe country 
also. 

In cooclulion, once apin, 1 request tb. 
HOD. MiDi.tor to inspire tbe Punjab youth. 
Tbey may be h ivio. aaricultur.l laod. BUI 

sports is ooe item in Punjab which is not 
being encouraged by tbe Government or 
India or tbe Government of Punjab to cbat 
extent wbich it sbould have been. I bave 
compared the figures. Still now tbere is DO 
stadium io Punjlb thouah the best hockey 
players do come (rom there. There is 00 
major track and field in Puojab exceptin, 
NJS Palial.!. But the Punjab Government 
promised many a time to spend for tbat. 
Sports schools and sports nurseries under 
tbe initiative of Punjab Government should 
be tbere to groom tbe teeDasen and school 
loinl boy. at tbe national Jevel by collectinl 
boya from var-ious parts of tbe country. 
Why I say tbis i. tbat FIFA, the international 
body of football, has recommended visitiol 
India. And only at three places in Jodia 
tbe climate IS suitable to play football for 
training purposes One i. Punjab, second 
is Kerall and third is Bengal. Punjab has 
the advantage of sports equipment. There. 
fore, I request once agaiD to spend more 
for sports in Punjab to build up the infra-
structure specially for tbe sports loods. 

SHRI K.D. SUL T ANPURI (Sbim1a) : 
Mr. Deputy Speaker, Sir, J rise to support 
the Punjlb Budget which is before UI. SO 
far as Punjab is concerned, it is tbe belt 
Sf ate in tbe country and it supplies food-
grains to tbe whole country. As far al 
Punjab problem was concerned tbat bas been 
solved now. By sigoing an accord with the 
Akatis, our Hon PI ime Minister bas created 
ao atmosphere of peace and amity oot only 
in tbat State but also in the rest of the 
couutry. 

But today, floods caused by heavy rains 
have damaged the crops in Punjab. There 
is soil·er\)sion in Hosbiarpur and Jalandbar 
distticts The major factor causiog floods 
and loil·erosioll in tbe pIa iDS, are the billy 
Clver.. Tbey cause the maximum soil-erosion 
in Punjab. J have been alway. empbasisina 
io tbe Hou,e tbat tbe maio reaSOD for tbi. 
is lack of tree plantation in billy areas. Tbis 
il a national talk and should be taken up on 
nation,,1 scale. It sbould Dot happen that 
for want or afforestation tbe flood. 10 OD 
occurring every year and tbe loil-eroiioD 
loe. on unabated. There is need for more 
plantation in the Kandhi area of Hoabiarpur 
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district in Punjab where small farmers own 
small holdings. 

So far as terrori'm is concerned I cannot 
say for sure about other places but now the 
people vilit Gurudwaras in a relaxed way. 
Earlier wben they used to visit Gurudwaras, 
there was always fear 01 beiDI murdered. 
The Punjab police will have to pay attention 
to this. Besidel, those wbo are runnjol tbe 
Punjab administlatioD Ihould enquire into 
these incidents of violence in which inDocfDt 
people continued to be brutally murdered 
and the administration wal a silent spec-
tator. 

Our Hon. Prime Minister has tried to 
solve tbis issue with liberal approach but in 
a firm way which is a welcome step. 
Whether it i. with reaardl to Railway Coach 
factory or settinl up of any factory our 
Hon. Prime TV ioister pays special att(ntion 
to Punjab He has announced a time-bound 
proaramme for all the jobs to be executed. 
I feel tbat it is not only the lood luck of 
the people of Punjab but all the countrymen 
that an accord like this hal l1ecn reached. 
Fuods from the national exchequer have 
been invested in Punjab. Himachal Pradesh 
co-operated a lot in the construct ion of 
Bbakra Dam. The people of Himachal 
parted with their lands for the country's 
prosperity but the extremists breacht.d the 
canal near Ropar ruining the crops. 

I would appeal to the AkaJis and tbe 
opposition parties that Ihouah an accord 
bas been ligned yet J am afraid tbat terror-
ism may take root 2nd, therefore, all of us 
will hav~ to co-operate to crush it The 
border of Himachal Pradesh is all along 
Punjab and industrial development is 10iDg 
on there. But at limes, luch people of 
Punjab, who are enemies or the lociety 
violate tbe taw. Of course, the law· abiding 
people cooperate with us. The Akali nal 
bas been a nationalist party ever since the 
time of Master Tara Siolb but I fail to 
understand what had lone wrong with them. 
All tbe same, it is never foo late So far 
as the students are concerned. as my friend 
also pointed out, tbey were incited and that 
is why every thiDI went wroDI Our Govern-
ment wish to ensure peace in the State and 
maintain Jaw and order. I would like to 
point out to tbe adminisfration of Punjab 
tbat tbe Railway had mlde s provision in 

the Budlet for a train (or the children 0' 
Abohar • our HOD Speaker beJoo.. to 
Abohar - and rupees three lakhs were sent 
on laying the track also. That train had to 
be launched but the Administration or 
Punjab did not spend tbat much amount 
even. I would, therdore, request the 
Punjab Administration and the Governor 
to let this lask accomplished so that the 
children could benefit therefrom. 

Besides, I would like to point out lhat 
there is· Hindu-Sikh amity in Himachal 
Pradesh. The daily worship in templel and 
Gurudwaras bas Itarted since yesterday. 
Prayers (or peace were orfered tbrou,bout 
the country with Ihis hope tbat we shall 
live together as brothers. I hope tbat we 
sball Jive in peace and mak e progress. The 
agricultural Production in Punjab would in-
crease manifold. The industrialist had 
totally failed as DO one in the country was 
(cady to supply them aoods OD credit. The 
traders of Punja b were not able to act aD 
credit even goods wortb two rupee. in 
Calcutta. But now we hope and wish that 
atmosphere will improve and Punjab would 
make fast progress. 

I would like to point out one more 
tbiDg. My cODltituency il adjacent to 
Anandpur Sahib. Tbere is a long·standinl 
demand for a bridge in 'Dabota- vilJ81c 
which faJls in Ropar district. There is a 
deep 10rae tbere. I hope tbe district autho-
ritits and administration will pay attention 
to this demand. 

J conclude aDd suppprt tbis Budget. 

{ English] 

SHRI INDRAJIT GUPTA (Basirhat) I 
I am sorry that I bappened to i'e absent 
from tbe House yesterday at tbe time when 
the very important and indeed historic anno-
UDcement was made hy tbe Prime Minister 
here. 00 behalf of my party I wish to 
eltpress our dcep lense of relief. We 
welcome very much this agreement which 
came as a very ba ppy surprise. It was a 
bappy surprise more so because tbe actual 
ttrms on which we find the Agreement has 
been reacbed are not very new. The.e were 
the thinls which were heinl ,u,gested even 
ODe year alo, but sometime or olbt"r either 
tbe Government was not willioa to conlider 
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thosc lugicstions or at other times tbe Akali 
Icapersbip was not loinl to consider those 
8u"cstion" But ultimately it is a very 
aood sian that an agreement has been 
reached. 

or couue, the Prime Minister ha~ played 
a very statesmanlike part in this whole affair 
but we abould also not foraet the role which 
must have been played, tbough quietly aDd 
bebind the scene, by tbe Governor, Sbri 
Arjun Sinlh, who obviously has been doinl 
a lot of spade work, Otherewise such an 
alreement would not have come about within 
24 hours. J must also say that Sant 
Longowal bas taken courage in botb bands. 
It is a sian perhaps that tbe balance of force 
inside the Akah camp bas sl'lifted deCisively 
in favour of lbat section of opinion, whicb 
i. led by Sant LODlowal. Tbat is a very 
important thing for the future, because what 
we feel is tbat this agreement should receive 
leDeral acceptance by all lections in the 
Punjab. 

But, Sir. it ia too early just DOW to say 
any tbio, 00 it, because by tbis evenina or 
tomorrow morninl I hope. We will not be 
readiol some discordant voices a.ainst ,to 
There are extremists OD both sides and I 
canDot bring myself to believe that all thOle 
extremist sections will so easily reconcile 
themselves to tbi. A,reement. Such elements 
are not only here in India, but apparently 
they are abroad also. Are we to believe 
tbat those wbo bave been so aCllve for the 
last tbree or four years, spending so much 
money rr~m abroad and using forci.n re .. 
lource. and other resources in order to insti· 
gate terrorism and disaffection among our 
Sikb brothers, will ju~t sit down quietly aDd 
a:ccpt cverytbing? It would be very naive 
011 our part not to b: vigilant and Dot to be 
prepared witb all tbe measures tbat are at 
our disposal to counter any efforts which 
may still be made either by those who were 
lupportinl tbe terrorists or by tbe people 
like tbe Hindu Surakaba Samiti and allo 
such type of people who bave been trom tbe 
otber lide tryinl to keep up tension and to 
• pread lome kiDd of communal feeliDII. 

I was very mucb aratified to find tbat 
Shri Bhajan Lal alia hal apparently aareed 
to tbose torul quite easily eVOD to tbe exteDt 

of aharing 'he Rcsolullas whicb wore COD-
sumed yelterday. Tberefore. I am sure 
Shri Bbajan Lal will exerthimself to sec tbat 
the public opinion in HarYIDa tbis reconsiled 
properly co tbe acceptance of thili Agrce-
ment. 

Of course, there are some loose enda 
that have been Jeft. I am lure tbat will be 
taken up by (he parties concerned and they 
will see that those are not left banling in 
the air For example, tberc is no mention 
here at all of Fazilka and Abobar. ThaI 
was ratber a tborny que.'ion in tbe past as 
far as the Haryana people were concerned 
aDd they had always been saying that any 
political award of Cbadigarh to Punjab must 
be accompanied by simultaneous cession of 
Fazilka and Abobar to Haryaoa. Appa-
rently, for the time being, they have compro· 
mised aD tbat issue. J hope i l doe. not 
become now a matter for agitation by some 
sections of people in Haryana but some 
solution has to be found as quickly as pos .. 
sible to these other areas wbich were UDder 
dispute. It is after all a package deal. This 
is a pJint of view .. certainly my party aDd 
somc otbers on this side bave always been 
pressinl for morc tban a year now - That 
concessions however welcome sh_ould not be 
aiven out io doses and driblet.. The wbole 
attampt was tbat the solutioo should be 
made on the ba.sis of an overall packalc deal 
without which it is not possible to get this 
situation norm9lied. 

I am very glad now that a packaae deal 
has c~me about; and the components of 
that packalc deal are to be found ooly .. 
you will excuse my saying so .. in the pro-
posals wbich most of tbe oPPolition parties 
made last year to tbe Government. Perbaps 
Government will say now tbat the otber side 
was not willin, to accept, But, at that timl, 
I remember, the Government itlclf was Dot 
prepered to accept those proposall; but all 
tbose proposals arc bere in the plckag. 
deal. And tbe broadcast which was made 
by the last Prime Minister by and large did 
concede all tbe.e points. But of course it 
wat too late at that time to avoid tbe 
military action which was already deci-
ded on • 

So, I tbink, we sboulc4 allow lbinas to 
lettle down a bit; tho situation sbould be 
allowed to Ict etabUised. ACter tbi •• maDY 
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,othe.r tbinas are required to be done. It is 
Dot n.ceslary for me now to elaborate on 
them but many things will have to be done. 
Becaule. what hal taken place during tbe 
last 3 years or 4 years, I am sure, has left 
very, very dcep Ican aDd wounds on tbe 
-communities in the Punjab. 1& will take 
time to beal tbolc thlnls, It caonot be 
healed so easily. ADd for that everybody 
concerned - particularly everybody who 
is here in this House· will have to 
~xert aJl their ef(ortl togetber and cooperate 
in seeing that those Ican and wound. are 
healed as soon as possible. 

Especially I agree witb Mr. Das Muosi 
tbat a special effort must be made to sec 
tbat tbe younger section and younger gene-
ration is brought back to the correct patb 
and that their sentimenh which had been 
burt very much or wbich bad beCD aroused 
on tbe reliaious issues, are assuaaed. Tbo.e 
feelings must be assuaged as .oon as pos-
sible. It will require a lot of bard work, a 
lot of patience, a lot of persuasion and a 
lot of tact in the bandling by the Govern· 
ment mainly and by aU otber parties 
concerned who also work in the punjab. 

The billest achievement bas been tbat 
this agreement has come in time to prevent 
aoy further deterioration of the situation 
which was leadin@ ultimately towards what 
we were most afraid of, and tbat was, a 
communal clash between the Sikhs and 
the Hindus. If that bad lak~n place, that 
would have been the end of tbe Punja b 
for a long time to come. Some people 
were very actively tying to bring about such 
communal riot and clasb between Sikhs 
and Hindus in tbe Punjab. That was 
avoided, tbanks to tbe good commonsense 
and the common Punjabi brotherhood (eel-
iDaa among Sikb. and Hindus, which hal 
got a 10Dg tradition. a long history, and bas 
got deep social roots. ADd all erfort, failed; 
all their efforts failed to brina about any 
clash between these communities in tbe 
PUDjab. ADd DOW tbat this agreement bas 
come, I am lure that it will further help 
to consolidate tbe positioD. 

Mr. Deputy Speaker, Sir. do you want 
now to rin. the bell ? I am. ready to sit 
down. 

1.4 00 hu. 

MR. DEPUTY-SPEAKER: You please 
finish it because four minute. are allotted 
to you, but I have liven 10 minute •. 
Therefore, with whatever you want to say 
you try to conclude. 

SHRI INDRAJIT GUPTA J Broadly 
speaking, I think the terms of this Agree-
ment are very just in so far as tbey go. 
What is being decided ultimately about 
tbe Anand pur Sahib Resolution is allO 
very gratifying If this position bad been 
accepted much earlier, whicb we hid also 
been sUlleating that that part of the 
Resolution which refers to Centre·State a 
relations should be referred to tbe Sarkaria 
Comrninion-Dow, at least, you sec, tbe 
position has been made clear by the Akal i 
Party leadership fhat tbis Resolution does Dot, 
in any sense, countenance any kind of idea 
of secenion or separatism or leparate State 
or aOYlhing and tbat within the four corners 
of the Indian Constitution tbis Resolution 
should be implemented, because even a 
week or 10 days ago tbere was an unfor-
tunate press Statement whether it is correct 
or not I do not know .• by Mr. Thora in 
whicb be said that QO solution can be found 
within tbe Conltitution. it will have to be 
outside the Conltitution. I do not know 
what be meant, but any way tbe leadership 
whicb bas negotiated aod sigDed this agree-
ment bas taken tbil forth.right step that 
it has notbing to do with secessionism or 
a separate State or anything of that kind 
and that they are all pledged to staDd by 
the Constitution Then, of course, this 
question of Centre- State relations which is 
implicit i~ the Anandpur Sahib Resolution 
is not something which we need to be 
afraid of, is Dot something wbich concerns 
Punjab alonc. Tbe question of inter·State 
relations i. sometbing which is beinl agita-
ted by many State Governments aDd man, 
State forces in the country including the 
State. which are ruled by the Conlrell (I) 
Party. That is a differcnt question tbat 
tbe Sarkaria Commission is already appoin-
ted to 10 into it. Any way, let tbe position 
stabiliae, we are very glad that aome relief 
bas come and we should be vigilant to lee 
that nobody tries to throw a spanner in 
the wheel. 
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One final tbinl is, I mUlt Itrike a little 
bit of a dilcordant note because lometbing 
il happening at tbis moment in Punjab 
wbich we arc losing sigbt of because our 
press allo, I am afraid. bas blacked it out 
completely. whether OD some orden or Dot 
I do not know. Just at tbis mODlCnt when 
we have dccidcd in the alIcement tbat Army 
descrters, for example, should be given all 
possible help to be rehabilitated. Ihose ~bo 
are not convicted sbould be rehabilitated-
I fully agree witb lhat, but wOlkers in the 
Punjab who are buildinl tbe construction 
projects in the Punjab instead of being reba-
bilitatC'd Ire being retrencbtd. 6( CO Ytorkers 
have been retrenched in the last ODe montb 
.rter comp)ctina tbe WOI k on tbC' Anand pur 
Sahib Hydel Project at NaDgaJ, one of tbe 
billest h)'del projects in Punjah, and this 
was happening for some time. We referred 
to it. we represented, J personally went to 
the Prime MlDister just afrer he had announ-
ced at Huslainiwalla that the work on Ihe 
Ihu~n Dam would be speeded up, I bad 
personally represented to him tbat in the 
present lituation in the Purljab, tbese thou-
lands of workmen, wbe ale skilled workmen, 
semi-skilled workmen, mechanics, artisaDS, 
crate drivelS, aU sort& of pump drivers and 
people like that sbould not be retrenched 
and rendered unemployed, tbey can be re-
employed. ablotbed in so many otber pro-
jects which arc tbere in the PUDjab The 
Thien Dam is thrre, the Sutlej.Jarnuna link 
canal work is tbere, tbe Rupar ther mal 
power project is tbere and tbe Mukerian 
HydeJ Project is there - all these are under 
construction and these wor ken who are ex· 
perienced people, who have worked for so 
lonl on the Nanaal project-now 60CO of 
tbem •• are being retrenched. They have 
been retrenched, they have been Biven re· 
trenchment ordus, because they tonk out a 
silent procession on the 31 d of tbis month at 
Nanlal and aaa;n they held a meeting at 
Glnauwal .Iking cnly for absorption in other 
projects, they hllve ixco lathi charged by 
tbe pollee and many of their people have 
been arrested. J just lot this letfer from 
Patiala Central Jail )cstc,day from one of 
the leaders of these workmen-. unions who 
was SittlDS in Patiala Central Jail describing 
bow they have been latbi cba led and "ere 
un(ortunutely I have aot .ith me copiea of 
letters liven by the Punjab Government, Mr. 

Tajendra KhaDna, Secretary to tbe Govern-
ment of the PUDjab wlitinl a leteer in which 
be says ... 

MR. DEPUTY SPEAKER: You caD 
refer it to the Minister. You can lend a 
copy to tbe Minister. 

SHRI INDRAJJT GUPTA: Is anytbiol 
80;01 to happen? You cannot 80 on rehabi-
litating people who have deserted from the 
Army while you retrench people who have 
been bUlldjnl projectl in tbe Punjab. What 
kind of double standard. are these? These 
people should also bo rehabilitated. They 
are not people wbo are just idJe people. 
1 bey are people who have wOlked with 
their skill and band.. The Prime Minilter 
as&ured me tbat this matter would be liven 
consideration and tbere are many projects in 
the Punjab where they could be absorbed. 
But suddenly, at one go, 6.000 people bave 
bern chucked out their families are going. 
to starve. What kind of atmosphere will 
it create? Is it helpful to crcate a new 
atmosphere tbat would follow after tbe 
agreement. It will create a discordant note 
IA.at so many pc=opJe have been chucked 
out from tbeir jobs and things like tbat. 

So J am appealing tbat in this bour , " . 
when the whole country JS cxpreSIJDg Its 

happiness and relief at this agreement, they 
should see to it thut workmen who have \ 
been workinB on tbese projects and bave 
completed such projects are not chucked 
out in the .ummary fashion but absorbed 
in the other pendinl projects like Thein 
Dam. Sutlej Yamuna Link Canal and 
proj('cts like that. 

MR. DEPUTY·SPEAKER 
wind uP. 

Please 

SHRI INDRAJIT GUPTA: Please 
considt'c tbis matter and don't leave it 
hanging in tbe air. The news is blacked 
out 'completely from the media also. I do 
not know "hy. People are beiDI lathi 
cbaracd, jailed and all these things. Even 
tbe Correspondent of tbe TR1BUNE on tbat 
day was latbi cbaraed and beaten by the 
police when be was coverinl the silent 
march at Nanaal, These matters are DOC 
made known to the country at all. I have to 
.peak on tbese matters bere. 
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J have to rcqucsl tho GovernlDcnt 
tbrouah tbe Mjnister to sce tbat lome early 
steps are taken for tbe rebabilitation of 
tbele workers. 

MR. DEPUTY ·SPEAKER. : Now, we 
adjourn for LUDCh aDd re-assemble at 
2.00 P. m. 

13.07 bra. 

The Lok Sabha then adjourned for Lunch 
till rOllrtl'en of the Clock 

(·Enzlish] 

The Lok Sabha re-assembled after Lunch 
at Six minutes past Fourteen of 'he Clock 

[MR. DEPUTY SPEAKER In the Chal,] 

DEMANDS FOR GRANfS (PUNJAB). 
1985-86-contd. 

[Tranl/ation] 

SHRI LAL VIJAY PRATAP SINGH 
(Sarluja) : Mr. Deputy Speaker, Sir, I 
Support tbe Punjab Budlet Presented bere 
tbouab tbis Budget is a State Assembly 
~ubject. it bas been presented bere UDder 
,pccial circum.tances arising due to Pcesj· 
dent'. Rule in tbe State. It is a good tbinl 
that every aspect of this Bud,et bas been 
:li,culled in detail and it bas been prepared 
witb practical approach. So far as tbis 
Budget is concerDed, al it bas been presen-
ted ~in tho premier institution of tbe 
:ountry, it should be carefully lone through 
to lee wbether sufficient provision bal 
lleeo made aad tbere are DO shortcomiols. 
rbe way tbe formalities were completed 
Nas bighly latisfactory aDd so far as the 
people of Punjab are concerned you koow 
tbey are bardworkiDI and eDterprisiDg. 
GoverDm~Dt at ways had special interelt 
in tb1 future of PuDjab. The State baa 
alway. been far abead of otber States iD 
matters of irril.Uon, aariculture. conat-
ructiOD of dams, .mall scale indultries aDd 
recruitment in army etc. There are many 
tbiDIS wbicla are available in abuudaace iD 

Puojab while in otber States they are Dot 
available. when Punjab was at tbe piDnacle 
of progress aDe development, a handful of 
vested interests, wbicb are today called 
extremists. vitiated tbe atmospbere. You 
must bave observed that tbey tried to 
disintelrate tbe country for tbeir selfish 
ends. 

Mr. Deputy Speaker, Sir, GoverDment 
have taken maoy effective steps to solve 
tbis problem. The President', Rule was 
imposed and even our popular leader Shri· 
mati Indira Gandhi bad to sacrifice her 
life Sllri Rajiv Gaodhi took over the reiD' 
after bor martyrdom and tried to bring 
about a solution with team work. AI you 
are aware an able and dyaamic leadel like 
Sbri ArjuD Sinlb was appoioted as Goveraor 
and be tried with all hil milbt to brio. 
the situation under control. It was tbe rOlult 
of his efforts tbat an agreement was 
signed yesterday and tbe whole of country 
is Overwhelmed witb joy. Tbe unique 
agreement between Sant Lon,owel aDd 
Shri Rajiv Gandhi will brinl peace and 
tranquility in tbe country aod Punjab 
would make progres. as before. 

AI is known to all Punjab is in tbe grip 
of floods at preseDt as a result of which -
about 3 lakb bectares of land bavo been 
innundated aod 10 lakh persons have been 
affected in one way or tbe otber. 

It is a matter of concern for all of us. 
I want 10 brinl to your notice tbat there 
is need to put in more serioul efforts to 
tackle tbis situation and it would be proper 
to make necessary provision in tbe Budle'_ 
You are also well aware tbat duriog tbe 
Jast couple of years tbe climate of terrorism 
bas gripped tbo wbole country in lenera' 
and Punjab in particular and many innocent 
people bave been killed aDd their property 
looted. Tbis House expel'tl from Govern-
ment to give adequate compensation to 
all those who are affected and dislocated 
and give tbem an opportuDity to be reba-
bilitated. It i~, therefore, necceslary to 
make adequat~' provilion in Punjab Bud,et 
for tbcae things. 

Mr. Deputy Speaker, Sir, wbeD we 
look at the Iloriout part of Punjab ". 
know it bal been a·prOl •• sive State all &10Dl. 
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Now Cbandilarb would be its Capital. 
Keepin. tbis in view tbere is need to make 
provision for more fundi. so thaa tbe new 
IYltem may fucotion effectively. It is my 
firm belief thai if normalcy returns fo 
Punjab and law and order situation improves 
and if the people work witb as much 
of dedication and sincerity as here 10 before 
undoubtedly Punjab would recover faster 
and once alam relain its alory. 

Mr. Deputy Speakfr, Sir, with these wo( ds 
I thank you and hope that Government 
witb all its might will see to it that tbe new 
system worts effectively. 

SHR) MOHD. AYUB KHAN 
(JhuDjhunu) : Mr. Deputy Speakef, Slf, 
when God was about to create this world, 
He expressed his wish to create human 
bein~ and told the angels tbat He was· 
going to create Hi. representative in the 
world. Tbe anads replied that tbey were 
sufficient in numbtr to sing praises of His 
Holiness and of his benevolence. They 
cautioned Him saying that He was loinl 
to create sucb a being w~o would spread 
violence, hatred and bloodshed in the world. 
The God said, "J know better than you." 
Therefore. the first human being came 
into existence who was named Adam. He 
is called by different names in every reli-
gion. Two of bis SODS were Kabecl and 
Habeel. Kabeel murdered Habeel. That 
wanton murder is still writ large OD the 
face of the world even today and the 
people from one part of this earlh planet 
have launched invasions on the o(ber parts 
aDd have indulged in bloodshed witbout 
any rlyme or reason Kaiser indulged in 
bloodshed. Ghengis Kban indulged to.) and 
Halaku ma.lacred may people. But what 
did they achieve ? In tbe name of religion 
hair-raisin. cruelties have been perpetrated. 
It wal expected 0 r a religion fO teach 
bumanilm to tbe buman belDal but ala. 
religion itlelf wal $oaked in. blood! The 
believers fjabt in the name of religion. 
They do not understand religion in its 
real aeole. Reliaioc docs 00« teacb us tbat 
cruelties should be perpetrated alaiost 
mankind which is tbe c:reaUC'D of revered 
God. 

A perSOD caD be woo over bodily by the 
s.reDlth of a sword but bit bearl canDot be 
won over by it. It is love which can win 
over this heart of a person. II is the only 
tbing wbich establishe. nexus between man 
and God and remove the difference of biab 
and low among the human beina •. When this 
bond of love wa. eltablished between our 
Prime Minister and tbe lead~rl of the 
Punjab, a historic accord come into beina 
which wiH become an example for the poste-
rity. Tbe future generations will always 
remember it. For this our Prime Minister 
Sbri Rajiv Gandhi deserves tbe best of 
praise and conlratulations. 

PunjJb symbolises the heart of our 
country. It is the responsibility ot everyone 
of our mother land to take care of this 
heart. ) bad been to Punjab during the 
course of man contact. We used to hold as 
many a. ten meetinls in a day attended by 
300 (0 10,000 people. This showed that the 
people wanted tbe .olution of the problem 
soon. There the people wer~ ignorant 
about the Anandpur Sabib Resolution as well 
as the Akali demand.. But some mischie-
vous elements for this Sake of their interest 
raised a bogey aad we bad 10 suffer blood-
shed on such a large Icale and had to suffer 
luch a 10SI whose example is nowhere to be 
found in tbe world. Our Jate Prime Minister 
Shrimati Indira Gandhi served the mother-
land witb her last drop of blood. But no 
sacrifice goes waste. That sacrifice has given j 

us a promising and able Prime Minister 
and leader to our country. It is due to this 
that we have been able to reacb .rbi. 
accord. We have to remember tbat we 
bAve to establish cordial relations with 
Punjab whicb it needs badly. There is acute 
problem of unemployment in Punjab. We 
have to look into it. Punjab is part aud 
parcel of our country. The people are full 
of patriotism and love for their country. 
The loyalty is in the blood ot every Puojabi 
to whichever Community he may belon. We 
have seen tbat in time of wars tbe people of 
Punjab put tbeir .bould.r Co the 
wheel and encouraged our army in the battle 
field. Thil i. Dot tbe only example. IC you 
10 to Punjab and se-: HU'laniwala, you 
will find that the memorials of tbole, who 
lot their mot berland freed. are iDstaJled on 
tbe bridge of HUSlanitvala. Tbe memoria.s 
of persoDs like Sardar Dba"t SiOlb,Sukbdev 
and Arjun Sinab are JOltalled tbere. 
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I will recommend that tbose sacred 
memorials should be installed in froot of 
Parliament of our country so tbat the com-
inl generations may draw inspiration from 
tbem 

There are many problem before Punjab. 
Tbe problem of unemployment is tbere. 
At present tbe flood wafer ba, assumed 
alarming proportion al if it were a buge sea. 
We should give as much love and assistance 
to the people of Punjab as possible. 

I would like to draw the attention of 
Government to the welfare of the unempJoy-
ed people particularl,. the ex·servicemen. 
The member of persons in the Army is maxi. 
mum from Punjab. Tbe E~-servicemen 

sbould ,et suitable lervice and be looked 
after well. 

Witb these words I .upport the Punjab 
Budlet whole heartedly and recommend that 
full provision should be made in the Budget 
for Punjab. 

[Englilh] 

SHRI H. M. PATEL (Sabarkantba) : Mr. 
Deputy-Speaker, Sir I yesterday the Prime 
Minister announced tbe accord that bad been 
reached in regard to the Punj3b. Common 
lense had at lalt prevailed. Various items 
in the Memorandum which was read out by 
the Prime Minister showed very clearly that 
on understanding each of these items could 
have been quite easily reached long alO. But 
there were variuus reasons. something or 
other intervened and agreemen£ could not 
be reacbed. However. what we bave to 
lee is to tbo future. It is to be hoped tbat 
tbe accord will now be received and wel-
comed by all sections of the people in the 
Punjab. Otherwise the alony can easily be 
prolon.ed. 

We have several States today in our 
country in whie'l not unlimilar unfortunate 
situatioD exists. 10 Allam, we have rela-
tively a Simple problem. It hal gODe driftiDI 
unsolved OD for .everal years. I t appears 
also to be now near lome a,leement and I 
hope tbat tbe Prime Minilter will with the 
determiDation with which he approached tbe 
Puajab problem. approach tbat problem also 

and arrive at some kind of an asretment so 
that tbe alony of the people of Assam caD 
al,o be terminated. We have also some 
otber Stales includinl my own State. 
Gujarat, which continue to have difficulti~. 

I do not know what precisely should be 
done. I do kDOW in a broad way 
wbat probably ouabt to be dOD~. 

But, I trust, tbe Prime Minister will now 
ha,e lome time to d;rect hi. attention to-
wards the ploblem. and tbe difficultiel 0' 
Gujarat. Solutions cannot be achieved 
really from a distance. A great deal of 
close attention has to be devoted. I think 
the solution in the cale of the PUDJab was 
acbieved because of a Ireat many people 
interested them.elves in solving tbe Punjab 
problems. Mr Indrajit Gupta referred in 
Particular to efforts that must have beeD 
made presumably by (be Governor or 
Punjab. 

H! alao referred to the efforts made by 
various people in the opposition parties to-
wards tbe achievement of tbat alreemeot. 
In such matters there bas to be a coopera-
tive effort so that the problems are solved. 
Tbese problems are simple and the difficul-
ties are Dot very complex. We make them 
complex by not takina a reasonable decision 
In time. It is not necessary to go deeper 
into tbe question wby tbe Punjab solution 
took so mucb time, and wby the alreement 
was not acbieved earlier. What we sbould 
rejoice now is tbat an a.reement bad been 
arrived. I personally think tbat while 
efforts of so many contributed towards this 
agreement, tbe Prime Minister', determina-
tion undoubtedly helped and I would now 
like that be does turn hi' attention to tbe 
States of Assam and Gujarat, more to Allam 
thaD Oujarat, because the Assam problem 
bas dralled on (or so many years and Ihe 
people of Assam have really sufrered quite 
considera bJy . 

So rar a. tbe Punjab i. concerned, wbile 
bopinl tbat everyone will accept tbi. agree-
ment as warmly as everyone in this HOUle 
bas welcomed it, wbat remains to be dODe 
is that all of us .bould proceed to brill, 
about ODce alaiD tho harmony and (riendl, 
aUuatioD that oace ".Iilted in Punjab. It "as 
tbe mOlt prosperOUI State in tbis country.o 
allo Oujarat was a prosperous State. I •• , 
'w •• prosperous' becaun the lut few month. 
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disturban.;es have certainly b:eD a mljor 
setbac" to tbose State.. The sufferings of 
tbe largl Dumoer of p:ople increased because 
tbey were tbrown out of employment, tbe 
daily wale earnen ia puticular sa" their 
livelihood vanishioJ witb the vani3bing of 
their employm~nt. Tbey mu'it have hdd the 
Ireatest diffi.:ulty in solving their daily food 
problem. Tllese arc the tina of dlfficuhie. 
and problems which we seem rarely to 
Visualise or think about. Wllo suffers very 
much at a result of theic dlffi.:ulties? It is 
tbe largl number of sucb poor people wbo 
BUrrer very greatly, while we co lC~Qtrate 
our attention all all kinds of other thingi. 
but not to tbe sufferlD.t of the ordInary 
man. tho .maller man. And tbat IS one 
reason wby, while (eellDl happy about the 
Punjab. I am unhappy becagse the s!tuation 
in so maay otber State. continues to be uo-
satisfactory. 

Whenever these questions are railed, we 
.ay it i. a State matter. Our. is a peculiar 
arrangement. Ours is a federal State, but 
it is a unitary State also and tbe kind or 
arranlemeot that we bave arrived at streol-
thens our country as a wbole. But if tbe 
conditions of tbe people at larle, condnioDIi 
of the poor people ID every State have to 
improve, tben tbe Centre has to continue to 
devote a gt'cat deal of attention to tbe sur-
ferinl' of these ordinary people. 

Tbe Centre-Stale relation. was one of 
tbe major problems and difficulty tbat faced 
us in' he cue or tbe Punjab. It is very 
satisfactory tbat the obvious th ina bas been 
done and tbe Anaodpur Sahib Resolution, 
so rar as it relates to the Centre-State pro-
blem bas beea referred to tbe Sarkari. 
Commission The problem that mUlt now 
have the hiahelt priority in the Punjab in 
Punjab is to .ee tbat an early election is beld 
and the President', rule comes to an end. 
Tbe President'. rule it desirable in certain 
circumttanco.. But w. bave not alway' 
ob.ecved blnltby c()oventiorn in regard to it. 
Woen la" and order ce •• es to exist, then 
tbe Pc~sidotlt'. rule becomes inevitable aad 
OUlht to be 10 regarded. But we do not 
alway. follow that convetion We tblnk in 
terms or political advaDtlles. la Gujarat, 
for iastaace, undoubtedly tbe sufferiDls or 

the people would have been areatly .bortened 
if President's rule bad been broulht in at 
an early 'Iale, for law and order had com-
pletely broke at a very early Itage dowD. 
Tben wa~ tbe tim' to consider thiS seriously. 
The fact that the Government of the day 
enjoyed a very big majority wa. not rele-
VelDt. But it was not mertly a que.lion of 
wbeth:r the Government has an enormous 
m.ljority or not, but it was a question of 
wnether the Government was capable or 
maintaming law and order in tbe State. If 
law and order collapses, in spite of the fact 
that tbe Oovernm~nt of tbe day/has a majo-
rity SUPP()ct, the Centre must seriously con-
sider the question of brinlinl in tbe 
President's rule. It is Dot a que.tion of 
majority fule or majority support beina en· 
joyed by tbe Government. The tragedy i. 
tbat tbe Government enjoyiol such an enor-
mous majority sUPport9 was unable to main-
tain law and order. I think in sucb matters; 
tbe considt=ratioD tbat must always weiab 
very Ireatly with lhose in authority is tbe 
sufferings of the poor. 

I am very happy at least that so far as 
tbe Punjab is concerned, we may DOW aenu-
inely hope tbat the sufferings o( the people 
will come to ao end. Tbere is a slight un .. 
certainty that stil remaiDs. But tbat uncer-
tainty. no doubt, will disappear wbeD tho 
p:ople generally see bow much everybody 
desiro, that tbe5e uncertain and troubled 
days come to an end. I hope the Govern-
ment will see to it that the promises that 
have been m Ide and wbatever it has under· 
taken to do, is done literally and in 
spirit. 

MR. DEPUTY·SPEAKER : You have 
taken much time. Shri A.K. Patel wants to 
soeak. 

SHRI H.M. PATEL: I will certainty 
stop ir that i. tbe reason. I want to 
lenerate no feeling, of bitterness of any 
kind. I will certainly Itop, J have nothing 
much to say except tbat I welcome tbi. 
acoord and I am very happy that this accord 
is reacbed I would like to offer my con-
gratulations to all tbole wbose etrortl led to 
this Roord i. reacbed. 

DR. A.K. PATEL (Mobsana): Mr. 
Deputy Speaker. Sir, yesterday, unrortual1ely 
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I was Dot prescnt io the House whtn the his-
torical announcement of tbe Memorandum 
of Understandiol was made. I personally 
and on beh Ilf of my puty B J P. welcome 
it aad it is a areat credit for the nation. It 
was a great bit of problem whicb the nation 
wal facinl for tho last 80 many yearS'. This 
should have been done years back. In tbat 
case, so maoy costly lives could have been 
saved. I know tbe opposition parties were 
blamed for favourinl ,be Anandpur Sabib 
Resolution. Now from the talks it is seen 
tbis is wbat has been done; if not totally. at 
least partially it is accepted. 

I request tbe Central Government to 
make all efforts to solve tbe problems of 
Punjab. As you know, Punjab was one of 
rbe foremolt States like GUjarat, but for the 
last so many yean all industries are at a 
staadlltill, farming is also not well-developed, 
10 many people arc jobless So many co~tly 
lives were lost during tbe last four years. To 
bring about normalcy, to re·establisb tbe 
normal position aDd to bring peace io the 
country, the State Government should be 
helped in all possible ways. AI you koow, 
tbe Central Government was taking more 
IOterest in the people of Punjab those 
days because the election was coming. Now 
the election is over and acceptance of tbe 
Anaodpur Sahib Resolution was at the 
back of tbe mind of the people. 

I will not lay much about tbe Budget 
because actually it was the rilbe of the 
people of Punjab to paiS the Budget. But 
al tbe positioD was oot normal for years and 
it was Dot solved, we bave to do it. Tbe 
terrorism which took place io Punjab for the 
last so many years bas affected tbe nation 
allo. As my predece.,or said. Gujarat wal 
tbe mOlt peaceful State of tbe natioo. 
Becauee of wbat bal bappened there durio. 
lbe last so many montbs. it bas lost that re-
putation and so much of perlooal proporty 
i. beina lost everyday. I wou Id request: tbe 
Prime Minister through you, Mr. Deputy 
Speakrr, to intervene in Gujarat so tbat 
peace can be estalilhed io that State. 

,I 

(Tron.da 10") 

SHRI RAMESHWAR NEEKHRA 
(Moab.Dpbad) : ¥r~. Deputy $poa"or, Sir. 
I ri.. to lupport tho Punjab Bu~.t 

which bas been presented in tbil supreme 
institution of our democracy. My prede-
ceSlon bave stated that tbe autbority (or 
passip. Punjab Bud.et velted with tbe Punjab 
Legislative Auembly but due to lome 
unfortunate circumstances tbe President', 
rule is imposed tbere and unwillinlly we 
bave to pass this budlet. Agreeiol witb 
the vIews of my previous Speakers I coo-
gratulate rbe bon. Prime Mjnjster for sol,jDI 
such a compJicated problem in lucb 
adverse circumstances Tbis problem did 
not pertain to Punjab only but tbe country 
as a wbole was affected by it and it wal 
becomiol an internatlona) problem. Olber 
countries were allo lakina interest iD tb. 
problem. This was witnesled lome day. 
aKO. The people of the country bave allo 
seen how (be enemies of lodia were 
playiDg tbeir refarious game under tbe cover 
of this problem. 

Mr. Speaker, Sir. the people or India 
accepted tbe leaderst.ip of Rajivji Gandhi 
on t be same day when he became tbe Prime 
Mioister for the fint time, There is no 
example in the history of the world where 
we find tbat a person wbose mother bad 
been killed with bullets and wbo had IceD 
the blood of hiS mother gushing out, wbo 
had been seen tbe bullet riddled body or 
his mother with bis own eyes and inlpite 
of tbis who without losing nerve aDd 
after takinl oatb of tbe of rice of tbe Prime 
Minirler left the mortal remains of hia 
motber at borne and went to mollify tbe 
agitated people On that veryday. tbe 
people of the country bad accepted tbe 
Jeadership of Rajivji. Now t no doubt wbat 
soever has been left after tbe historic 
accord concluded yesterday I will convey 
my thanks to all the leaders of tbe opposi. 
tion Parties wbo welcomed tbe accord 
boldly. 

Some days alo ) lot an opportunit) to 
visit Puojab and .1 met many people tbere. 
THe Punjab properous whicb waa the Ilory 
Qf this countrl' fell on tbe evil day.. Tho 
people of that State narrated their lad 
aliabt that earlier tbey were IcadiDI a 
bappy liCe. every villale was baviol electri-
city and water and was linked with (oed,. 
Tb~re WCfC load crosp. in tver)' vill.,e and 
the milk was in abUDdance. But tbe lame 
P'¥o.jab was att'ccted by an evil eyer ., • 
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rClult of which tbe terrosist indulged in 
bloodsbed. There I bad an opportunity to 
meet a motber. She told me tbat when 
Ihe was admitted in the hospital and her 
Ion wal brinlina medicine for ber. some 
terrorists fired at him and killed bim. There 
are sucb families tbere wbo wece waitinl 
for tbeir busbands, sons but Tbeir busbands 
and Ions never returned bome becaule they 
were kiliid by tbe terrorists. This course 
of event I in Punjab claimed maoy livel. 

Bat_Ia villa,1 of Punjab, which used 
to Iupply macbines to tbe whole couotr, 
aDd where dirferent kinds of macbine. 
used to be manufactured, was uoder curfew 
at that time. All the factories in Batala 
were Iyia. closed The businlssmen or 
Batala were l_yiDI that DO ODe vl,ited 
their and no oae believed them 10 tbis 
way Punjab looked sbock_. But after the 
accord was cODcluded, it brou.ht bope &0 
tbe couotry that Punjab will retuo to the 
days of its prosperity and bappiaels. Batala 
will resume aupply of machine. to tbe wbole 
CouDtry. Same will be tbe Colle witb the 
wheat produced in PUOJab. Alaim tbe milk 
will be supplied in abuodance and ooca 
a .. io Punjab will witnesat prosperity. 
For thil out Hoo. Prime MiDiatcr deserve. 
coolra tull", lonl. 

On this occulioD I would like 10 dra" 
tbe atteDtion 01 tbe bOD. Mioi.tor or State 
for PioaDce Co a few poiats. Keepinl in 
miad tho accord c;)Qcluded yescerday will 
the bOil. MIDitler bring about cblnae. in 
tbe Budlet becaulc It i. said io tbe accord 
tbat comptDsatioD will be paid to Ihose 
porsoos who hlv~ lurrered 1011 or lire aoJ 
pr.1p"rt, in (be,,, incident.? Wall aD, 
prov;.ion b" molde in tbe Blld,et 10 that 
the accord coocluJeJ yeltlrday by tbe Prime 
Mial.t:r is im,te:u,ote.1 properly? 

Similarly tbe Ii )0. Ptime Minister bad 
atla311'1Cod yesterday that tllose armymeo 
wbo lJodor t4e strell of em3lio!ls bad co:n· 
mined acts or indiscipline will be provided 
witll b ,ttor emploYIDSIU after tbeir dilmisaal. 
Yay I know wlletber ift punuaDce of tbe 
aOlloullcelDeat. tbe bOG. MiDister bll made 
aDY proviliOD in bis Budlet 10 tbat fUDcI 
il mad. ayaUabl, to provide tbom with 

better employment ? In the rccent part 
tbe industry in Punjab became sick aDd 
it was sab'Jtaged on a larae leale. Will tbe 
bOD. Mintster make provisioD i. bis budaet 
so that fund is made available separately 
to ruo tbe sick industry ? Allo a number 
of schools and bospital. were burDt dowD. 
incideots of .abotaled took place at many 
places, trao5port system wal disturbed and 
bridlcs and canals were damaled. So lakiDa 
all tbese thiDI~ into coosideration will the 
hoof Minister make Ipecial provision in the 
Budget so as to ce.;lify all tbese tbiogs ? 

With these words I support tbe PUDjab 
Budlet aDd make 8ubmil.ioD to tbe bon. 
MIDister Ihat kcepinl in view tbe announce-
mellt made yesterday and the dama,e. 
baviol been caused earlier, provilion may 
be made in tbi. Budlet (or tbe special fund 
so tbat the accord il implemented pro-
perl,. 

SHIUMATI PREMALABAI CHARAN 
(Karad) : Mr. Deputy Speaker, Sir, I 
consider myself to be fortunate for 
havinl lot an opportunity to lpeat on the 
Punjab Budlct. Tbc accord all PUDjab wbicb 
was concluded yesterda, will be written in 
lolden Ictters in the hiltory of the eouDtry. 
Our country wal pallinl throulh ,reat 
turmoil since 1980 and it wa. faciDI tbi. 
boldly Tile exacuple or tbe sacrifice made 
by our Ireat leader late Sbrimati Indira 
Gaodbi in ficin. thete problema will Dot 
be fouod in tbe bistory of 'be lalt fjve 
tbousaad years aad tbere i. also no po •• i. 
btlity of sucb tbiDI to take place in future. 
Hveo today tbe situatioD ia beiDI faced 
boldly. Our you III leader sbrl Rajiv 
Gand,i bal repeated tbat biltory. The 
phrase ia Boalisb-Hiltory repeat. itaelf il 
proving to be true. Bver linee Rajiv Gandbi 
took charle of tbe of rice, be ia facinl cbal. 
lanles of all type •. Tbe world is altoDisbed 
at tbil. The .ituatioo in tbe counetr, laad 
deteriorated 10 much tbat ODe failed to 
uoderstand wbat to do. Pearl of mlDY type 
baunted u.. Wbat would bappen to the 
couatry 1 Have tbe r.dian culture, IndJan 
Ire'tncsi and tbe looeS deedl of tbe IDdian 
people become moaDiDllell ., Sbri Rljiv 
G1Dclhi it one of tbe Ireat. brave aDd 
ilIultriou. meD tb. country bas produced 
and this ba. ampl, beon proved in ca •• or 
Punjab. 
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He uHd to .ay in his speeches tbat a 
.olution would be found of tbis problem 
and tbat lolution would be fOUDd keepinl 
in view the intere.t of all parties. He has 
done what be had been layinl. Such 
.examples are rare. 

[English] 

Great persons are born, 1Iot made. 

[Translation] 

By concludiDI this aareoment be bas 
proved tbe aforesaid sayial. Now, Punjab 
will prove to be a proud State of Jndia . ' PUDJab i. a very prosperous aDd brave State 
of our country. I desire tbat elections may 
be held there very loon aDd tbe State may 
be lolved from evil forcel. I request the 
bOD. Prime MiDi.ter tbat special facilities 
may be provided to them in order to meet 
tbe losl .uflered by tbem. 

The Goveraor of Punjab, Sbri Arjuo 
SiDlb hal also played a vital role in this 
reprd. Punjab bal laiDod a lot 00 accouot 
of bil frateroal attitude and he has proved 
to be a IUeC.llrU) Goveroor. I, thererore, 
CODlratulate him also aloDlwitb Shri Rajiv 
Womanfolk of tbe country are very bappy 
OD tbi. a,reemeDt. Whenever we went to 
PUDjab aad met the womaofolk there, they 
uled to I.Y tbat tbeir one 10D i. Sikh wbile 
the other il Hindu. Both tbe sons are 
dear to the motber. Tbey used to pray 
to God tbat differences developed betweeD 
brothors may ead. The Punjab bas DOW 

been saved from tbe daapr. The main 
'''DO ror 101let, aDd hallin. of p,o,relS 
i. Punjab was tbat tbe youth tbere bad 
.ODe a.tra,. But tbe State will alain match 
ahoad rapidly make prOlr .... II produces 
tbe larael' qualltit,. of food ,raiDs in the 
CouDtry. People tbere are very bard workinl. 
I bope tbal tbil .tate will alaia marcb to-
ward. prOlre... I exteDd all my lood 
wilbe. (or tbi, State Belide., I atlo '''pre" 
my lood wllbea for Rajlvji 10 tbat he 
Iboulderl tbe couatryt, reaponlibility 
btavely. May be live 10DI. 

[E",llsh) 

SaRI S. JAIPAL IlBDDY (Mahbub-
.... r) : Mr. Deput, S,..t., a. tb. GOIact. 

I tbank you (or living me an opportunity to 
speak on tbo Punjab budget. I thought 
tbere would be another oecalioo for us to 
discuu the whole question of Puojab But 
!jjnce everybody i. speakinl on it, I thoulbt 
I mu.t also take part io it. 

Sir, at the very outlet I wholebeartedly 
and witb open arm. welcome tbe accord tbat 
was reached yesterday eveninl. This wal 
the day we have b.:en devl)utly lookiol (or, 
for 8 1001 time. On tbis happy occasioo it 
will Dot be relevant for us lO dil ioto tbo 
past But I do Dot knoW' wbetber we cao 
completely forget the palt because if we for-
let tbe pall aDd ienore it, we are likely to 
repeat the mistakes we made in tbe past. 

Ooe is surprised - and pleasantly - at 
the case witb which tbe accord could be 
reached. This only rai.es a fundameatal 
questioa as (0 whetber fbil kind of agree-
ment was pOSlible earlier, prior to tbe Blue 
Scar operation. My own view i. tbat this 
aareernent wal pouible witbout the Blue Star 
operation aod before tbe Blue Star operation. 
We must, therefore. examine a. to why it 
,ns not made pn,ible before that period. 

Ir we look at the .,reement tbat was 
reacbed ye,terday. you will BDd that it is aD 
eleven·point memorandum, out of which the 
fint lix points barrin. point No.5 relate to 
iuuel and iucidentl that took place aft~r tbe 
Blue Star operatioD. In otber word., out of 
the eleveD poiota only six point. rellte to 4fte 
roal issues over wbicb tbe entire crisis 
brewed. 

I would like DOW to .ay a. to why tbi. 
•• reement could not be reached before tbe 
Blue Star operation. If I am to lay in eoc 
senteoce it may be shookinlJ. It will certainl, 
jar 00 tbe Clarl of tbe Minilter of State for 
Fioance I do oot know whether be would 
be competent to anJwer. It was Dot po •• lblc 
bccau.e at tbat time the Con,rClI (I) bad 
tbe Eiabtb Lok Sabba poll It ill to wale 
aod' "iD. 

SHRI ZAINUL BASHBR (Ghazipur) : 
You alt tbem wby it wal not pOilible. 

( I",nrllpl;"",) 

SHill S. JAIPAL REDDY: It ... made 
ilD .... ible becaUIO at tllat tillle tbe GoverD • 
moD' of ludia used to .. , that Mar,... •• d 
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Rajasthan bid many objectiolls to raise. 1 
do Dot know what really happcDed to Bbajan 
Lal yesterday. J wanl the fulilll party to 
realise tbe colossal cost tb,s e( unlJ y bad to 
bear for ,be victory ,hey bad won at tbe 
last Lok Sabba pons on tbis Punjab iisue. 
) kDOW tbat this iS5ue in tbe CUntD' pbasc, 
had In fact commenced way back in 1982. 

In tbe fint place tbe Akali i)ll ttgaD 
witb a cbarter of 45 demands. Later on 
tbey "ere .hort·Jj51cd to ten demands. Out 
of tbele ten demands (our were relilious and 
lix were about Punjab, May I point out 
that all the fOUl rcli.ious iSlUe.1 wue conce-
ded uDilaterally by tbe Government of India 
but in the wrODa manner and at tbe wrong 
place? The Jate Prime Ministcr announced 
theae concellJons at Delbi which only wot-
scned tbe situation. In rC.lrd to tbe re-
mliDin, lix PUDjab demands a consensus 
was wortc:d out. 

]n ract, tbere were at least three occa-
.ions _ben the a,rerment WIS teach~d and 
whcn drafts were also prepartd. On 
l'rovembtr J 7. 1983. in fact, on aircraft WBR 

ktpt rcady to take the VIPs 10 Amritsar. I 
want to knew as to who went back on tbat. 
Wha t \\ erc tbe feasor S ",hich comrelJtd tbe 
thtn Government 10 go back on that. 

Here, let me say .omelbing about the 
Ar;andpuf Sahib Resolution. Our Prime 
Minister mad~ much of it not only at the 
Lok Sabb. polls but also at tbe Assembly 
poJls. When tbe leaders of Janaea Party 
including tbe President of the Party, Mr 
Chandra Sbckhar, laid tbat everything was 
not wrong with tbe AnandpuI Sahib ke~olu­
tion, tbis ruling party bad the moral temerify 
and audacity to paint tbe veteran opposition 
leader in aotinational colours. 

I hope, this accord Will pave the way for 
lastiDa harDlony between Sikbs anu Hindus 
in Punjab. I am sure, this accord would 
10 a IODi way in sUengthening the rounda-
lionl of India', unify and intcsrity. 

) would like to appeal 10 'be Prime 
Minister to expren rtarets to the nation in 
lood arace for tbe UDlraceful aDd unpa-
triotic attacks be mOUDted on tbe bona fides 
of the opposition Itaders. I Wlnl the Prime 
Minister to be graceful; 1 waDt tbe r,"ill, 

party to be acacefu) because tbey kDOW wbo· 
paid tbe price, who bene6ted out of tbis 
colossal turmoil tbat Ibis country bad 10· 
pass tbroulb. Tbil counlry paid the price 
m terms of blood, mODey aDd relatioDS 
between two major communities. Thererore. 
it is very neces.ary for us to remember what· 
bas really been lono tbroulh. 

Though tbe accord bas been nacbed and 
thouah our own reports are that the accord 
bas been widely welcomed in Punjab in 
almost all tbe sober responsibfe quarttrs, we 
must not forlet tbat there will be a f(iDle to 
keep causina rrouble. There is, therefore, 
need ror the Government to be OD tbe alert. 
This is not tbe time to relax. This i., in, 
fact, tbe time for us to be on luard. 

I con,ratuJate Sant Lonaowalji on tbe 
tremendous moral cour_ae be displayed in 
rcacbing (bis settlement. J must really com-
pliment on tbe areal patriotic fervour tbat 
be showed in reacbioa tbis a,teement. At 
no point of rime did leaders like Sant 
LODgowalji. Prakash Sinlb Bada). S.S. 
Barnala loss tbeir cool. At no point of 
time were tbey, consciously or at least priv)' 
to anythinl that wouJd undermine tbe 
integrity, of tbis country. J am of the view, 
while a ppreciatiD8 the Government aDd the 
opposition parties for pJlyinl their cornet 
part in evolving a 101ution to the problem, 
Ibe whole House should congratulate SaDl 
Longowalji on the constructive role he played 
in this crisis. 

We will haye to learn one thing from 
this crisis. Tbere are issues which confront 
tbis nation as a whole. On sucb critical 
issues, we mUlt evolve conventions traditions 
and processes by which a multi·partisan COD-
sensus can be developed. It is unfortunate 
that tbe ruling party in this country tends 
to develop a pards8n approacb to every 
national issue. 

15.00 hrs. 

It tenQs to live partisan dime.J)sion to 
every national problom. J hope 'lbac tb~ 
rulinl pal If, wbic;h 101 • massivo J;Da~dat~, 
will no Jo~ael' jndu~e in .uch si)'y poJiJick· 
ing. If this lcssop aJone is. learol by tb~ 
ruliul party. I wUl Dot really reeJ 10UY lor 
Ibe massive victory tbey had at our cost, at 
abe cost of tbe country. 00 the qu~.tion of 
Punjab, 
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15.01 bra. 

·DISCUSSION RE:NATURAL CALAMI· 
TIES IN VARIOUS PARTS OF THE 

COUNTRY 

MR. DEPUTY SPEAKER: Now we 
shall take up item No.8 - discu.sion under 
Rule 193. Ircquelt Prof R.V. Thomas to 
initiate tbe discussioD. 

PROF. K.V. THOMAS (ErDakulam): 
Sir. first of all, I tbank the HOD. Deputy 
Speaker for allowiDa me to bave a discussion 
OD tbe recent natural calamitlel. Our nation 
has not leen such unprecedonted floods 
landslides and sea crosion in the last ten or 
fifteen years as we have .eeD during tbe last 
two month,. No state or relioD was sparcd 
from tbe assault ofEhe South .. Wol' monSOOD 
StllrtiDI from ASlam, PUDjab and cominl to 
Kerala, an the States bave suffered a lot. III 
Punjab alone, tbe death toll bas ris~n to 55. 
In Jalandbar city alone, 2000 families were 
marooned and 100 houses collapsed III 
Bibar, Kosi river, wbich known as tbe 
torrow of Bibar, is rIowinl 100 to 130 ems. 
above tbe daDler level. In Uttar P. adesh. 
major rivers are rising up, and similar is th~ 
situation in West Benlal. 

15,03 hr •• 

~H~VAKKOMPURUSHOTHAMAN 

in 'he Chair] 

Comins to Statc, Kerala. It i s for the 
first time durinl the last sixty years tbat our 
State il facinl sucb unprecedented floods. 
landslide_ and sea erosion. Last year f 
Kerala bad faced a vcr, serious drought 
wbich W.lS tbe first a period or hundred 
yeafs, and DOW tbis year we are facinl tbe 
uQpre~edeDt~d flood.. GeOlrapbically, aD 
tho western side of Kerala we bave tbe 
Arabian Sea aDd on the eastern lide, we bave 
tbe We,terD Ghats. Usually, ArabiaQ S:a 
it caIrn but this year when tbe mJDJO')O _tar-
ted, say by ~!" 'Did :Ue ot M 'y, ev,rythiOI 
was sm,otb and moderate. but at the f!Qd of 
June, monsoon turned violent and the 
Arabian Sea took a mODltrous shape aDd 
hu,. waves to tbe hellbt of a two·storeyed 

buildinl were {lash in. OD tbe lea sbore eat-
iOI away tbe Jand, walbia. away tbe boutte. 
and uprootinl thousands and tbou.andl of 
coconut trees. The dam!l. il irreparable. 

On tbe other side 00 tbe Bastern seclor, 
the bills were coming down and rocka w~r. 

roll ina down, causiol heavy dam_ae to plan-
tations, agriculture. cauling breach.1 to tbe 
roads and killiol people. And on the maio~ 
land, tbe entire place was flooded. In 
Alleppey. whicb is tbe constituency of tbe 
Chairman and "b icb is c~lIed the Iranary 0' 
Kerala, tbe full IClion was submorled and 
instead of areen paddy fields only an ocean 
could be seen. 

I am not loing into the details of tbe 
losses caused. but I am trying to brinl out 
ooly lome i rnportant points. The total 
number of deatbs till today is 102 the total 
number of injured is 7,400; total popuiatioD 
affected is 146 lakbs, which il ahout 52 per 
cent of tbe total p:Jpulat;on of Kerala. 

In the case of agriculture; tbe loss cal· 
culated is Rs. 93,36 crore. When we think 
about tho loss in agriculture. it has to be 
viewed Crom tWI,) asp.:::ou.. OliO ii tbe sbort-
term lou and another is tbe lool-term loss. 
(11 Kerala, we hlV': g.Jt eeasona.) crops Ii ke 
that of plJdy and bJoana. Damaae to 
t h !se cr~p, is a sbort· term loSl. But chere 
are casb crop pltlntations like tbose of 
coconut, rubber, cardamom, where the loss 
is a loo,atimo process Once a COCODut tree 
is lost, it takos five to teo years ror tbe new 
tree to grow and to have an fruit. So, wben 
tbe Government of India think' of belpinl 
our farmers, fbese rwo aspects have to be 
co Hidered. M()reover, our farmers are 
tho.e people who bave got Imlll land-bold-
ings • oae acre, two acres or tbree acre!. 
So. this np,ct hal to be co[uidcred also. 

There is a heavy 1051 to tbe house~. Tbe 
total Dumber of houses dJmaled is 4.78 
hkhs. or tbis, 1.2 lakbs of houses hive to 
be glvco rolocstioa; 0.5 lakbj of houses are 
com~letoly dafUllod and 2.08 lakh. of houset 
are pJL'tiatly dalluged. Bven the scbool 
childreo bave been affected. About 20 lakhl 
or school childretl have 109t tbeir books, clo-
tbinl, uniforms etc. 

Another sector wbere thero is boav, 
damaae is the roadl. Tbe dama" calculated 
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for tbe roads is about 178 lakbs. Similarly. 
tbe 10SI caused to filber y products is Rs. 
16.13 crores. 

Anotber major area to wbich tbe CentraJ 
GovernmeL t bas to aive attention is tbe 
coastal line of Kerala. Kerala bas lot a 
total coaltline of 560 KMs. It is estimated 
tbat tbere are 320 KMs. of vulnerable coas .. 
tal line. Out of 320 KMs. of vulnerable 
coastal line we have put lea walll for 290 
KMs. After ahe prescnt flood and heavy 
raic, 110 KMs. of coastal line was affected. 
A total of 140 KMs. of the coastal line has 
to be aiven protection. 

Now, bere, I would like to bring an im-
pouant point to your notice. We bave got 
a total population of 254 lakbl out of 
which 3~ lakbs of people arc rcsldlD& in 
tbe coa.tal )inc. In tbe ",bole world our 
coastal area in tbe most thickly populaled 
place. Now dUriag tbis calamity itself, 50 
to 100 metres of land was eroded. 'I he 
construction cost of a lea wall per kIlo-
melce IS 5 to 6 lakbs of rupees. So, at this 
rate, for 140 KMs. tbe amount to be found 
is Rs. 840 lakb.. Here I want to specify 
one point. The Central aid for the cons-
truction of lea wall is 2: 1 For repair, it 
is 1: 1. My submission is thIS. We are 
Ipendin& crores and crores of 1 upets ror 
tbe defence of tbe nation. Here is Sea. 
which bal to be considered as an external 
aigressor. My request i. tbis: The CCDtral 
Government sbould bear the entire expen-
diture in tbis respect. A State like Kerala 
wbich is facing acute financial problems. 
cannot spare a single naya paisa for const· 
ruction of sel walli. 

In this connection I would like to con-
Ir.tulate the Government of India and our 
beloved Prime Minister Sbri Rajlv GaDdhi 
for tbe timely and efrective belp lIven to 
our State. The Stal. beJd 10 race very 
heavy monloon and heavy flood in tbe 
be,iniol of July tbis year. Our Cbief Minister 
Sbri KarUDakar an came to Delhi OD the 
Sib of July and mt:t tbe Prime Minister, 
the FiDancc Minister and the Agriculture 
M'Dister, aDd lold tbem about our problems 
Ind tbey were sallsficd. On tbe 8tb we got 
the f.ut instalment of RS t 10 crores. That 

is why J am telllDI you tbat it Is 'timely' 
and 'effective' belp. OD the I1tb our own 
Member and represcntative in tbe CabiDet 
Mr. Nara,aDaD, came to Korala aDd vi.ited 
our State. On 13tb aDd 14tb, our owo 
friend close relative. Mr. But. SiDlb ji, 
came to Cocbin and vi.ited Kuttanadu, 
Idukki aod otber districts. ADd he wa. there-
for t"'o day •• 

Sir. both Buta Sinlh ji aDd the Central 
officers headed b, Sbri Sikdar have come-
to understand tb, Memorandum submitted 
by tbe Government of Kerala wbich says 
tbat the total damage is to tbe tUDe of 
Rs. 743.36 crores. It is an actual fact tbat 
has been livln. ODe POiD t that I bave te-
specify is uaual1y wben the Central aid is 
liven for tbe relief work, 7S per cent il 
Biven as grant and tbe rest of the 25 per 
cent is tbe amount which the State. have 
to find out. I am alain rcpeatiDI tbat a 
State Uk e Kelala which is undlr bcavy 
financial constraint canDot find out this 25 
per cent. So, my repeated requelt is that 
tbe Centre bas to give 100 per cent aid 
and the Centre can do it wben tber e are 
extreme and acute conditions. 

Sir, tbe •• natural calamities, even thouah 
tbey are not in such ao acute stage as 
this year, are ~currin8 every year. We 
have to lake Rome lool-term mealures. I 
will POIDt out only a few factors. One is 
roads. In Kerala every year we arc faclnl 
beavy raID in mODIOOD, we hav~. to repair 
the roads. Now, tbe tecbnology tbat is 
being uaed DOW hal to be changed. What 
is used is cbippinl carpet procels. In.lead 
of the cbipping carpet process, anotber 
process called spray grouting procels, 
whicb is 5 times costlier tban tbe chippiDI 
carpet procesl but 20 times more Ifficient 
can b~ used. So, tbat bal to be used and 
the Government of India sbould live ample 
belp. 

Another point Js re.ardinl land-slide •. 
Tbe land-slide is due to defot ItatioD and 
cultivation near tbe catchment area. Tbe 
Government or India should cnact a law 
so tbat we can prevent deforeltation Flood 
is an usual occurrence. To prevent floods 
the present canals and water"ays blv. 
to be deepened. More dam. bav. to be. 
constructed. In a lpecial way I request. 
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that wbeD help i. liven to the State of 
Kerala, t.hree ciliel should be belped 
Icparalely J viz, TrivlDdrum, Cocbin aDd 
CaUcut. Cocbin is a city which i8 below 
the lea leyel. Every ye40r wben tbere is a 
,inlle rain, the entire city is flooded. So, 
we have liven a .eparlte Momoraodum to 
tb. Prime Minilcer and to tbe A,ricultUle 
Minister tbat tbey sbould liven financial 
belp or Rs. 5.21 crores to tbe Cochin city 
alODe for findioIJ out a permaDent solution 
by way of CODltructana roads and CODltruc-
tioa bridael. 

Before) conclude, I would like to SlY 

a w"rd of conaratulltion to tbe Government 
or Kerall UDder the able and efficient 
leadership of Mr. Karunakaran, 

Sir, in tbe first week of July wheD this 
unprec.dented flood occurred, our Assembly 
bad adjourned. M L.A.. weDt to their 
constituencies. Mini.ters wele asked to 
take charge of each district and relief 
measures started. 

It was Dot a simple tbinl. Look at the 
relief measures taken. 120 lakbs of people 
were to be liven free ration. PrelDant 
women aDd children were 10 be liven milk 
aDd tbe tQlal amouDt that bas been spent on 
tbis accouot alooe ;5 RI. 23 45 crOlel. 1,922 
relief centres and aruel ceotres bave to be 
Itarted and tbe expenditure required was Rs. 
7 crOfes. The cost of medical help and 
relief was Rs. 8 crore.. Then, clotbiol and 
ves.els that were to be liveD to the campi 
co.t RI. 6 crores. Repair to water sl'pply 
installations and proviSion cf water to epi-
demic prone are.. alone cost Rs. 6.1 
crores. 

The GoverDmeot of Kerala has taken 
luch an effective Itep that there was not a 
linlle complaint. Our UnioD Ministers Shri 
Buta Sinabji aDd Shri K.R. Narlyanan visited 
tbe place. The Central team also vilhed all 
the places. There was no complaint because 
tbe Slate Government bad taken effective 
steps, Before J conclude. J once aaain 
think tbe Government of India, Sbri Rajivji 
and our own friend., Shei Buta Sinabji 
aDd Sbri NarayaDan for lbe c;ffective steps 
taken. 

I request once. alaiD that we bave to take 
10DI·term measures 10 preveDt tbe natural 
calamitiel. 

SHRl E. AYY APU RBDDY (Kufnool) : 
Mr. Cbairman, Sir, natural calamities can be 
broadly divided into three catc.ories. Tbe 
first and fore molt is droulht. Second i. 
flood and laird i. cyclone. Of courae Iber. 
are otber calamities like landslide whioh 
occur in tbe mountainous reaiOD of India. 

SHRI BALKA VI BAJRAGJ: Gas di,· 
_It.r. 

SHRI E. AYYAPU REDDY: II il. 
man· made disaater. Tbere are a Dumber of 
man-made djsa~!ters. 

These arc tbc tbr(e major calamitia 
which Jndia faces, The Government of 
India hal already identified the drouaht 
prono areas. It bas been from time to time 
introducina proarammes aod schemes for 
drouaht prone areas. But unfortunately, 
none of Ibese scbemes has beeD effective. 
They have been only of a temporary nature 
and have given only temporary relief. No 
permanent measures probably bave been 
thou~bt about to fllbt drouabt. 

Indian economy depends maioly UpOD 
the vagaries of monsoon. We have yet to 
master tbe tecbnololY of correctly predicdn. 
tbe monsoon rar in advaDce and instruct and 
educate our farmiDg community to adopt 
themselves to tbe vapries of monsoon. II 
has not yet been done I uDderstand that 
tbe Russian scientists bave offered tbeir 
tecbDoJolical knowledge to predict tbe mOD-
soon in India. So, drou.bl is a Datural 
calamity. I come from an area, namely, 
Rayallseema in Andbra Pradesh wbich bal 
been described al chronic droulhl prOD. 
area. We have been sUlgestiDg from the 
very beginning tbat there must be a perma-
nent revolving fund of not lesl than RI. 
1,000 crores. To meet tbese natural calami· 
tie. wherever tbey occlr and a Scheme must 
be evolved so that this fuad is always availa· 
ble wbetber it is Union's contribution of or 
tbe State's contribution or lome otber 
method or types must be found 10 tbat this 
revolvin& permanent fUDd is available for 
the purpose. 

Yet anotber ,ullOItioD wbich I waDt to 
make is we must try fa convert tbese aatural 
calamities into Datural advaotalel. Dry 
climate is coolidered to be very essential for 
the manufacture of certalD IOod, aDd cerlaiD 
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item •• Tberefore, ia drouabt.prone areat 
wbere dry climate prevails, \lie must identify 
tbe industries wbich can easiJy be lacatocl 
or tbe small scale industries wbich can be 
located aod which cao be effectively imple-
mented. For instance, ,0 a drought-prone 
area, it is not dirricult to maintain poultry. 
Arter all, poultry does not require any water-
ing or anytbiog like tbat. Dry climate will 
belp poultry also. So, wo must id.:ntify tbe 
drougbt prone areas and also have are-
searcb done to find out tbe occupations, 
trade and industrics which can usefully be 
taltea up in tD~se dro Jgtu-prooe areas. 

Drinkinl water is a m'ljor problem in 
all tbe drourht·prol1e areas. We have been 
try;og to solve this problem of drinkinl 
water (or m,n aod (or cattle also. We have 
not been able to solve the problem of drink-
ing wilter. U:tdergrO'j1d water i'l being ex-
plored anj e)(ploited BLlt U If.Htuoately 
even tile table of u'liergrollnd w \ter is goinl 
down done. So, we have to explore certaiD 
otber methods or supplementin~ and comple-
m~ntina tbis underground water. 

ICRISA T IS trying to find out which are 
tb~ dry crops which C.Ln usefully be culti-
vated (or thete dcougllt-proDc areas. Tbi. 
research in dry crops WblCh can be taken up 
in droug~lt·prooe areas must be intenSified. 
Some new crops bave been found which can 
grow up v~ry eaSily even witn little or scanty 
rains. In ract. afforest,tioQ can be taken 
up. Tbero a"e certain species of forests 
with very scanty rainf.lli. Tb.ey can with-
Itand lila drought aod still give fruit Sucb 
sClcntific aspocts of forestry must aJso be 
investigafed so that we are able to fight this 
droulbt. 

With regard to floods, they will, accord-
ina to me. create a number of problems. 
One of these problems is again driok!OI 
water. "Water, water everywbere but no 
driokinl water." Tbat Will be tbe condition 
where (loodl hit a particular area. Flood •• 
accordioa to me, are not a natural calamity 
but tbey can be converted into a boon pro-
vided we bave lot the tecbnological capacity 
to put heavy rains to use. We have to idea. 
tify tbote area' whicb arc usually aff.cted 
by floods and we must fiod way. and meaDt 
of divertinl these floods to drought- prOD. 
areas or to otber areas. A Dumber of 
balancinl rOlervoin are ellential to impound 

tbis fJood water to bc taken to dr0utbt-
pr!)D~ .areas or lo areu where urllatioD 
facilities are Jactiol. I lubmn SIr thlt 
cnoUlb rerearcb bas DOl becc CODduCI~d 00 
tbi. aspect. For lostance, we bear every 
~e~r tbat Brahmaputra is 10 floods. GaDla 
II 10 flood. aad ovcrflowin.. 1 bave been 
w~nder;ng whetQer Brabmapuua caDDot be 
diverted to oeber dcea. alia and tbat fJoodl 
cannot be COQverted Iota a ilfe IIVIDI water 
resour~c fur otber area. of India. 

THE MINISfSR OF AGRICULTURB 
AND KURAL DBVELOPMENT (SHRI 
DUTA SINGH.): Mr. Keddy, bave you at 
aD, Urn: seeo the Brahmaputra? 

SHRI E. A YY APU RHODY: No Sir. 
That is why I ba ve been wondcrina why can-
not it be diverted to other areas. 

S. BUTA SINGH. If we can divert 
Brahmaputra. we can stop the rains. 

PROF. MADHU DANDAVATE (Raja-
pur) : If we ICY to do tbat, we will be 
diverted 

SHRI E. A YY APU RHODY: Lailly 
Sir. cyclones. Sir. Andbra hal got 6000 
Kms. or area uadercyclones and we have 
been faclDg devastating cycloDes. In fact, 
I would ur.,e tbe MlDistcr to locate a number 
of wrnd mills along tbe coast to draw power 
and energy. Tbis IS an area which is found 
to b: most suitable for cooverting wind iDtO 
energy. All tbe cO.utal areas caD be con-
vened Iota wind mill converting enerlY re-
source pr .)vided we have lot tb~ tecbnolo .. 
gical resources as well as tbe equipment for 
doing tbat. Sir, as I have already submitted, 
I urge tbe Government to set up a perma-
nent relief fund of not leas tban RI. 1000 
crorel for meetiol tbi' natural calamity. 
Thank you. 

MR. CHAIRMAN: Prof. p.J. KUrieD. 
A number of persons are to apeak. You are 
allotted only five minutes. 

PROP. P J. KURIBN (Idukki): 
Tbank )OU Sir for call ina me. Once .,aiD 
tbis country bas been plunged into devas-
tatiDI floods and torrential raint. A Dumber 
of persons havo died. In Punjab and 
Himacbal PradClb it bas beeD reportod tbat 
more tbaD 55 lives bave beeD I_t. Ja 
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Kerall aloae 102 persons died. That is tbe 
. .( lateat report we bave reveived aDd "ven 

DOW we bave Dot recovered from tbis 
sbockin. bavoc. 

Sir, it i. a pity tbat even after six 
five year plans, we ar e not able to auccalS-
fu1l, control the floodl. In e~ery plan we 
are alioUin. I huge amount for tbe control 
of floods. But it is seen that year after. 
year the damage and havoc due to floods 
and natural calamities are OD the increase 
Sir, national policy on floods formulated 
in 19S4 bas laid down a time bound 
prOlramme for eliminatiDI the flooda. They 
bave said that wilhin a period of 12 years 
we should be able to contain this bavoc. 
But unfortuoately durinl the lalt 12 years 
its devastatiDI effeclS only increa&ed. Sir, 
according to tbe available figurel the loIS 
due to floods in 1956 was only to the tune 
of Rs. 523 crore~; whereas it has increaaed 
to Rs. 2459 crores in tbe last year. Tbis 
sbows that every year the lOIS due to floods 
is on increase. Now whenever there ere 
floods or nalural calamities, we think of 
.ome rei ief measures, lome ad.hoc or 
iDterim measures. We are not actually 
baviol per manen' measures by which 
flood can be controlled. So, I would 
suggest tbat Ibe Government of India 
Iboulo think of baving lome permaDent 
major scbeme by which lIoods can be con-
trolled. 

SHRI PRIY A RANJAN DAS MUNSI : 
(Howrob) : There II the Flood ConUol 
Commission. 

PROF. P. J. KURJEN 
Commission, but no action. 

There is tbe 

Some time back tbere was a proposal 
to connect all the major rivera in India 
(rom nortb onwarde. to fbe South. I know 
it is a very ambi tion scheme and requires 
crores of rupees, say, about Rs. 10,000 
crores. But assistance may be availtd from 
World Bank which we cao be available or. 
We Ibould have to think of such .tcps 8S 
to coatrol tbe bavoc of floods once and 
for all. I am very happy tbat thil time al 
1000 as tbe calamities occurred aDd as soon 
as the Dews Ipread, the GoverDmeDt of 
IDClia acted very quickly. CorniDI to my 
State of Kerala, I am very happy tbat al 
loon as tbe ~aUer was reported to the 

Prime Minister he relcued funds from tbe 
Prime Minilter's Relier Fuod and allo the 
Government of India sanctioned Ra. 10 
crores immediately and within a couple of 
days anotber RI. 15 Clores was .anctioned 
to my State. Not only tbat, aa It i •• ai~ 
by Prof. Thomas, bon. Minister Sardar 
Buta Sin&h visited, Mr. K R. Narayanan 
visited our State and the Government of 
India bas shown all sympatby to the State 
of Kerala. Bu. fOl .his aSl;"anco from 
tbe Government of India and but for the 
timely action taken by the Government of 
Kerala, I submit the lo.s would bave been 
much more, elpecial'y the loa. to humaD 
Jives would have been much more. 

Coming to the problem or the State of 
Kerala, tbe State has three different types 
of relions. One il 'he hilly rcgion, tben 
there ace the Jowlands and tbe lea-coas'. It 
is u!Jfortunate that all these areas Ire vul· 
nerable to one or tbe other .ype calamity. 
The hill Areal are vulnerable to landslides. 
I am com ina from tbe con.,ituency of Idukki 
which is full of bill area. and a number of 
landslides occur and due to landslides 28 
persons died and four families weI. comple. 
tely wiped out. Then there are the low-
lands. Tben the sea-coast is completel, 
prone to sea·erosion which IS a phenomcnoD 
not seeD in many otber States. (/nle" uplio",) 
It is in Bengal. I know. It i. in Andbra 
Pradesh. But it it not in Utter Pradelb 
or Madhya Pradesb becaule they do Dot 
have sea. Due to the.e floods and land· 
slides 102 penons died, 78 000 persons were 
injured and 900 viIJales were affected. 4 
lakhs hou~es have been totaJly damaged in 
tbe AlJeppey district aod 80,000 families were 
rendered homeless. Such is the devast.tiDI 
damale which and J cannot 10 into more 
details for want of time. 

Only on the agricultural front I want to 
lay somethine. There is heavy damage to 
tbe annual crop~ Bod also 10 tbe perennial 
crops like pepper, banana, eing~r and other 
crops .... 

MR. CHAIRMAN: Pleale come to 
Idukki and finisb your speech. 

PROF. P J. KURIEN ~ I am comin, to 
Idukki because Alleppey, I know, i. your 
constituency. I will stick to Jduk ki. t 
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So comio. to casb crop' which are 
raostly ,rowo in my constituency, 5000 
beolarea o( pepper bave been totally 
clam.led aad anotber jOOO hectare' 
hectar. have been partially damale. Tben 
comin, to card.mom, 4500 bactares of 
cardamom were totally damaled and anotber 
4000 to SOOO hectares partially dam_led. 
Lite-wia. tbere is dlmale to rubber, ,inler 
and other c.sh crop.. Ginler IS an export· 
earner. 4800 bectares or linger crops bave 
been damaged. In Jdukki diltrlct alone, 
wbkb produc"!1 ,be casb crops the total losl 
i. e'timlted to be more tban fl,. 50 crores, 
But ono tbinl is to b, specially noted. The 
effect of tbis 10.. wilt be spread over rQ lny 
,ears If there is losl in paddy or in lome 
otber yoarly crops, cbe effect is for one year 
ooly aDd witbin a period or one y~a( you 
caB recover the ton, But in til: \!4S0 of 
rubber, if a ruhber plant is darn lied. it hkes 
lev~1'l ycur.t for a replanted rubJ!c tree to 
live yield. 

• If a CJ:01Ut tre: is lait it ag lil1 re4 li rc§ 
levell to eight yeus, Tn:rerore. tbe "J'~ is 
loin, to b, spread over a P'flO:l of s,vell 
year.. Tbis will result in h,avy drll') OJ 
our fllreila ox~blnl= earaia,'!. I r.::-t:.J:st 
tblt t!lis •• p,ct sb;,uld b, tlk~f1 n )tC' or 
w'Je1 ttl' 0 )v~rnlD,at of India h providing 
as~iltance. 

CI)[Jlioi '0 soa erosion, it i. 1 sp=:ial 
pb'tloJUIlOQ in c~rt~ill St ... t~!I Lil" t 1~ 
d,rOl:e e~,!rditure, tb, e"p:a:iitur" 0 1 !e, 
eroliol2 should aho be ID de 03 a aUlo 111 
basis. 

Sir, th' G )VerOID)llt or lo:li. I~ S ll';· 

tiolinl usijtallJc til Uu Stitos in rcH.,!.;t or 
olt\lu,l C,ll'1l'tiol ulhr c,rla" n)~n\ 

U a:ior thete n~rOlI 75 p,r o,ot IS ,iv.:a ,u 
Irllot aJJ 2S P!C C:lt at 1)11 r ure tr! 
10m, State. w3i:'l are v:ry e;ll.,n:~llly 

weak ani. &1 clJe'l, CI111t g!rt'flte fll' h til 
be UIO~ f.Jr tt.", r~ltef 111 ~lSl.Iro,. K'tll .. 
1.011' .11:'1. §tlto. (j) tilt WLiit tl '11 ('til 
tb~ ... ud Oftl' Bijltl PI!U'l:c Ctoni4.ioo 
to K,.tlli it di,;w1Ji1 \tory Ttl ~ Q JC nl 
WUt 1\1;11 t1ut Wl *,r: Q)t at 11 aj-ll,t.ll'· 
OUt pnitioCl. S), w, au oot lUVI1J surri. 
cicllt rll lit to Ilurato .1.1 pr~"ido at uBer. 
So 1 req1ntt tbo H)1 !\tllli,tor to live tQ) 
PI' c.Cll 4111'tl.'1:' to t~~ State or Ku II. 

aDd also to Punjab and Himachal Pradesh 
which are aU .ufferiDI due 10 tbe rJooda aDd 
natural calamities. 

SHRI DIGVIJAYA SINGH (Rajprh): 
Sir, tbe must iIIuttrative examples of valariea 
of naturo we have in the country today. 
Tbere arc floods ia tbe Nortb and Soutb 
and severe drou.bt in Central India. We 

• have one or the most lev~rest droughts in 
tbe western part of Madhya Pradesh. There 
is acute sbortaae or water and fedder. I 
would like to mentioD in this au.ust House 
tbat 20 per cent of tbe cattle wealtb of tbe 
arel bas died becluse of lack of redder and 
people bave left tbeir cattle JUIt to die 
because they bave DO redder and no water 
for tboir cattle. 

The Hon, Prime Minister and tbe Aa,i. 
culture Minister have very kindly live UI 
some funds for drought relief but inspire 01 
tbat Clur State Government is facina problem 
and, as such, additional fuods may be pro-
vid~d to the State of Madbya Pradesh. Our 
State Oovc:rnmeot bad imported some fedder 
from the neigbbouridg States, especially 
Gujarat. but now I am told tbat Gujarat 
Government has put a baD on tbe import of 
fedder from their State. The consequences 
of such an eventuality are very apparent. 
Farmers are in an extremely "ad stale and 
lome of these diltricts malDly Rajgarb aDd 
Shahj1pur which are cattle breediDI districts, 
tbere the very bread and butter of tb. 
farmers is beiod .Datcbed away. I sincerely 
appeal to tbe Agriculture Minister to con-
sider lome kiDS of payment of compensation 
(or tbe Callie wealtb to tbe farmers of tbeae 
districts. 

Sir, in tbese district. droulbt baa become 
a relular feature. Tbe first step of deaerti-
ficatioo bas started ill these diltricts. Tbe 
forest wealtb has beeD finisbed off. Bori.ioa 
is taking place at a very hilb rate. Altho-
Uill six district. were .elected in Madhya 
Pradelh 1001 back ia 1963-64 UDder the 
droulJht prODe area pr J~ramme, uorortu-
ojtely tho diltrictl which were onealially in 
eluded under droulbt prone area, were lert 
out and unfortunately tboso districts whicb 
wore not drOulbt atrected districts were 
included. 

I would tbetelore request tb. Stat. 
MiDister iD tile DepartlDODt of Rural 



23) DI,. rt : Nlltural Caillmitiel JULY 25, 1985 Dil, re : Nat ural Ciliantities 234 

Development, Sbri Cbandulal CbaDdcakar. 
kindl, to cOD.ider earlier districtl wbich 
wore to be iacluded, under the droulht prODe 
.area prolrammet. specially Raj,arb district, 
aDd lee that tbeae di.tr;ct. are iDcluded in 
abi. proll'amme. Tbey are really drou,bt 
.. ffeeted areu and the pro,ramme .bould be 
,.ken up immediately in those district •. 

Sir, because of the arouod water table 
aoiDa low, tbe potable water hal become 
absolutely .carce in tbo.e districts aDd 
beoause of lack or potable "lter, the guiDea-
worms whicb have arrect.d tbe pJpulation 
mllt .everely in tbese districts eXist ia 
potable water. Tbe potable water carry 
tbose lerms. About 750 villaael iD my coo-
.titueocy bave beea affected by guinea-
w.)rm" But uafOrlullAtely tbere bave been 
DO programme. undertakeD either by Cbe 
State Gov:rnment or lY tile Governmont of 
India to eradicate tbis menace and solve this 
problem. Some kind or .c'Jeme bas to be 
taken up by the PlaoDinl Commission and 
rfle Mini.try of Alriculturc: to recbarao tbe 
arouad water table in those areas. 

Tbe Work. and Housiol MiDiltry had 
.anctioned (unds and haad-pumpi were ins-
talled in tbole districts. But tbey have gone 
dry because the water Jevel ha, lone iO low 
that the people are not able to let Wolter 
from the sub-soil water level, One of my 
earlier speakers bad meatioDed about tbe 
linkale of the GaD,a- Kaveri Caoals. I 
welcome his ,ullestion and I plead with the 
Hon. Minister tbat the linkale of Dastuts 
Project or Gan,a-Kaveri Clnll should be 
liven in tboulbt. Somcthiol mu.t be done 
about this becaute eve,y year our country 
faces calamity, that is, either there is ao 
acute drouaht in maoy areas or there i. a 
devastatiD, flood 'n otber parts of our 
country. Tbere bal to be lome inte,rated 
prolrammo for ".ter resource d,velopment 
ao that .ucb .itllatioD. CAD be avoided. 

[Tr-II".ltIrlo,,] 

SHRI JANAK RAJ GUPI A (Jammu) : 
Mr. Chairmaa, Sir, JDdi. il. vcr, bll 
coUDar,. Wberea. lOme place. wUnes. 
droupt. tbe otllen witDel. 'lol4. due to 
wbleb beD, 10 ..... re luff... You mi.bt 
remember tbat Iliad r .... a dilOUllioD OD 
drouabt coaditloDI 10 tbe ooaatr, duriDi tIM 

last seuioD and detailed discUISioD bad 
takeD place 011 it, aad it may be dilCUlled 
iD tbis .e'lloa also. At tbl' time al,o raiDt 
failed and tbere was no 'Do"fall. MaDY 
States had witoel,e" droulht conditioas and 
bad sufferd a lot due to tblt, H.macb .. 1 
Pradeth. JamlDu and Kubrnir, Bibar, Uttar 
Ptadesh and mlOY otber States bad suffered 
belvily At present I sban Jilte to •• y about 
my cOD,tituency. Tbe entire State o( 
Jammu and Ka,bmir witDClsed droulbt 
conditions lut yelf to failure of raiDs 
and Ibsen::e of 1I0o.-fall. People did Dot 
let any relief uptil DOW. The people bad 
nOl re:::ooceed from tbtt lad experience wbea 
tbe floods occurred due to beavy raiDs tbis 
year. Other States bave also suffered 
beavily, Pllojab, Bibar aDd otber States 
have .1'0 tuffered. but Jam"Du and Kasbmir 
particularly illY con.tituoQcy in tbe State ha. 
suffered heavy losses to due to floods in 
Riv&l' Chanab. You might bave read in the 
n''''5 papers that at lellt SO person~ have 
lost their lives aDd about 300 to 400 fami-
lie. hll.ve beem rendered homeless. Similarly, 
Ptlnj Ib bas ~urrered heavy lones I am 
grateful to tbe HOD. Prime Minister tbat 
last timo wheD tbe State bad witDessed 
drougbt co 1ciirioa', tbe State lot 4000 
tonoes or foodlrain! every rDt>Bth. in addi-
tion to tbe fixed quota of 12.000 tODDCI and 
we were able to provide (oodlrains to tbe 
pe.>ple livinl·ia rar rluOI hilly arealJ. In 
tbis W1Y we had been able to overcome tbe 
defficultic. beinl faced due to failure of crop 
and provide relier to oeople, 

Sioce you bave rUQS tbe bell, I would 
like (0 offer one or two sUlleltioDI. My 
first sUJaestioa i. tbat a team or expert, 
Ibould b: scnt there 10 alses tbe )olles 
surrered and IUIleit the action to be taken 
to face tbe problem in future. I remember 
tbat about S· 7 yoars back, whea lueb a 
situation bad arisen there, ao expert -Mr. 
Uppal was sent tbere. He visited the place 
where flo()dl uted tt) occur and loaaes 
sur(~red. He ma-D.,ed ia sucb. way tbat 
no floods have alaia occurred cbere. I 
uador Itaod tbat our bureaucratic 
macbiaery doe, Dot act in time aDd tboJ 
visit tbe place OQI, arter tbe 10.. hu 
beoD .ureored. Poople, wbo bave lurrered 
10lt.l, mutt be liYea l1letre allel dlBre reielf 
and alloth=r tea:D of experts any be '.Dt 
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there aDd mote fundi should be pro,idcd 
&0 avoid such situation in future. 

With your permission, Sir, I would 
like to bring ODe tbiDI to tbe notice 01 
Government. Tbe poor people livjD, in 
jbUI.i-jboDpri IDd Kacha houses always 
suffer in tbe event of droutht or floods. 
People used 10 say tbat Punjab problem 
caD never be solved. But our leader and 
boo. Prime Minister, Shri Rajiv Gandbi 
bas made acbieved ",bat was considered to 
be impolsible. By his wisdom aDd states-
man.hip be establisbed India's supremacy 
in tbe world and baa rroved that India 
can lead the world, Wbile we could pedorm 
luch a miracle why cao't we solve the 
problem of jhulBi dwellers, wbose hous~s 

are walhed away every year wben tbe 
riven ale iD Ipate. Tbe poor people are 
ren<ierrd homeJess Some arraOlements 
6bould be made for tbem also. With tbese 
words J conclude. 

[Enlli.hj 

SHRI A. CHARLES (Trivaodrum) : Mr. 
Chairman, Sir, I am extremely thankful to 
you for aiviDI me tbls opportunity. to say 
a few words about the difficulties of my 
people. I represcnl Trivandrum, whicb is 
tbe capital of Kerala has a ·pfculiar seo-
• rapbical posltioo. There il a coastal belt 
or about 40 kms on one .ide and about 
20 kms east, tbere is the btlJy rClion of 
Scbiyadan. On one lide is tbe sea, on the 
otber side is the hilly area Tbis Jeads to 
lea erosion aD onc side and aD the other 
lide are the land slides. 

Actually the people are bttwecn the devil 
Ind tbe deep sea. The coastal belt is the 
most affected area of tbe Kerala State. 
There is • road parallel to the coastal area 
and severel lakhs of people are confIDed 
in tbis DallOW belt \\hicb is IO\l~hly between 
50 to 200 feet in ",idth In 1981 Ctnsus, 
it is Itated that KaTimku'am, ODe of tbe 
places in tbis narrow coastal belt. il the 
most densely populated area of tbe whole 
of tbis country and you will undntand the 
iohutnan conditions under which these 
people live. I am Dot 10ioi to' deal at 
leDltb with tbe miserics and difficulties 

these people face beeaule J waDt to point 
out some constructive propos.les to redre.~ 
their difficulties. 

The fint thinl is to bave a lea wan 
in a pbased prOlramme. lbat ooly cao 
help tbese people from furtber eDcroach. 
men t of tbe sea. 

HouliDI is another important ractor 
wbich has not been mentioned by any of 
the previous speaker. Becaule or the 
prtsent lea erotion, 'leveral tbousands o( 
huts have 'xen totally washed away alon. 
witb lb. laDd aDd a. a result tbey bave 10lt 
tbeir bouses and tbe bOUle sites. The onty 
way to rehabilitate them is to bave multi .. 
storeyed flatl, 10 that they may be perma-
nently rehabilitated. As you know. they 
are now livin, in Gruel Ceatres and Anti-
disaster Centres. People caDnot be planted 
hke tree. and tbey cannot be uprooted. 
They have to be permanently rehabilitated. 
So, I would plead with tbe Minister to see-
tbe possibility of providinl a few muJ\j-
.toreyed (Jats tbere. 

Another ractor is providinl employment 
opportunities to tbese people. Tbey have 
'ost every tbinl tbat they had. They hIve 
10lt tbeir homes. The fisbermen folk bave 
lost their netl and boats. The coir worker. 
bave lost their busk and all tbeir beloll,iall. 
So, employment opportunities should be pro .. 
vided for tbem . 

Another major factor is tbe problem of 
drinkinl water. In tbe coastal area tbere is 
a Ireat scarcity of water. Water bas to be 
brouabt from some other resources to this 
coastal area. So, special provision should 
be made for providinl water to this coalta. 
area. 

Almost in tbe whole area. tbe road. Ire 
now completely dilapidated. So, I would 
request that special provision should be made-
for repairiDI tbele roads. 

I am sorry, with the limited time at my 
dispolal, 1 am not able to do fun justice to 
m, people. Anyway, J am tbaukful to 'be 
Chairman. And I am also tbank(ul to our 
HOD. Prime Minister. (or COOlin, ia a bi, 
way even' at the beliDDiDi. I am happy that 
tbe Prime: Minilter bal ab.daat .ract 'to 40 
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tbe rilh' thiol at tbe riabl momeot. J am 
also tbaokful to Silri Buta SiDlbji, who bas 
craciouI.Y visited tbo whole area. The 
peoplc tbere were facioa calamity and they 
.are in a cbaos aDd alooy. I am bappy tbat 
,bit vi.it hal liven a .cnle of belon,iDS aDd 
a seDle of security to tbem. I conlratulafe 
tbe Minister and I plead that be may have 
top priority for tbis alea ror rebabilitatina 
the people. 

SHRI ANANDA PATHAK (Darjeelina): 
We are dlacussiol bere a very serious pro-
bltm - national calamities. Sometimes we 
face disastrous floods aDd sometimes we face-
acute droulht aDd other cAlamities like land 
slidel in hilly area., etc. Every year. we 
bave to face eitber of tbese calamities. Sucb 
calamities destroy life and property of tbe 
people, damale crops and create famine con-
ditions and difficulties for tbe people. speci. 
ally to tbose who reside in tbe rural areas 
of our country. 

Accordinl to tbe report of the Mini.try 
of Irrigation and Power for 1984·85, the 
total value of damaBe caused by floods and 
cyclone durinl the season of flood. was of 
tbe order of R •. 1,651 crores in 1984 and it 
was RI. 2,460 crores in 1983. 

Cyclone. aDd beapy rains in November, 
1984 affected many parts of Andhra Pradesb 
causinl considerable damade to property and 
10 •• of human life. 

16.00 hri. 

Sir, at tbe same period, 16 districts of 
Tamil Nadu were adveuely affected by rains 
and flood. Sir. flood. of var1iDI intensity 
occurred io differeDt parts of tbe States 
ranlin. from A.sam, Bibar. Gujarat. 
Raryana, Karnataka. Madbya Pcadelb. 
Mabaraabte.. Meabal.ya. Manipur. Naga· 
land. Orilla, Punjab, Sikkim, Tripura aDd 
other piacol eaGlio, trcmendous damale to 
bumao lives aDd proporties. 

Similarly. drou.bt ba. affected many 
It. tel cautiol enormous JOII to tbe lives and 
proportin of the people. 

HilDaclaa' P,.dOth ba. been lufreriol 
frOID tbe loti of Biae erope IIDOI 1980, due 
.0 lucceati.,. droaaht ,ltuatioJl io receot 
yeara. Thil hal made tbe conditio. of tbe 

people piliable. Wbo i. mainl' .uffuioJ? 
Tbe marlinal, Imall and tribal farmerl are 
worst .ufCeren. They 10lt aboul Rs. IS00 
per bead due to drOulht. 

Sir, in Orisla also villalera or Kalabandi 
district have leciously been affccted by 
droulht for tbe la" two decades. Ojstrea.ed 
and jobless people are Itarvinl, and some 
of them are seHinl tbelr cbiJdr~o at Rs. 3" 
to Rs. SO for want or food for tbe lalt 20 
years, and it is loiol 00. Tbea a lenltby 
list of sueb wooful aod misrable people 
could be cited. Sir, I do not want to take 
mucb time. Sir, by mcntioninl all tbe,. 
examples would not help. But tbe question 
is, eveo af.er 31 years of independence. wby 
do our peot>Ic have to luffer due to lucb 
c1lamities? f should lay that we have DO 
realistic plan to contain it. That is tbe 
f dUlty plan That is wby every year we have 
to loss so mucb money human life and 
property. Sir, nature bas bestowed on U5 

so many t!tings for tbe well·beiDI of tbo 
people, but our Bhagya Bidhalal bave totally 
failed to utilise tbem, When sucb calamitic. 
occur a handful of persons at tbe helm 
of affairs, amass buse man ey at tbe cost of 
the people. No relief and rebabilitation 
work! are done. Neitber sufficient funds 
are allotted nor proper distribution of 
allotted funds is thtre. That is my aile,.· 
lion. 

Recently a serioas allelation or malprac-
tices and defalcation or relief money at 
Mirhilancbll in Bibar has appeared in the 
press. Sir. We find the peoples' coopera-
tion are never Soulbt in relief operation. But 
Sir, I cao cite you ao example In West 
B~ng'l wben tbere WI! unprecedented flood 
bavoc in 1978, tbe entire relief work wal 
entrutted to nc.,ly elected Pancbayat bodies. 
Th=y did commendable service;n rescue and 
relief operation whicb was bigbly appreciated 
tbrougnout th~ country and abroad. Not a 
linale perloo bad to leave tbe villale. Tbey 
were provided food, clotb and Ibeher. Sir, 
the wllole Pancbayat bodies tOS" to the occa-
sion and provided Jeliel aod rehabilitatioD 
to the surrerinl p.ople. Tberefore. I should 
.IY, there .bould be proper scientific plaoo-
iOI alld for implerneotioa tbi. planoiol. 
people,' cooperation tbould be souabl. 

DR. K O. ADIYODI (Calicut): Sit, I 
thaok tlae HOD. Speaker for aUowin. th ..... 
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hours to discuss tbe flood situation in Kerala 
and other pau of tbe country, and allo Sbri 
Buta SiDlh Ji for vilitiD, Kuala in tbis bour 
of distress, and for acellli with his own eye. 
aU abe possible artas i.e. Indukki and othcr 
places,where a majority of people beloD,in. 
to weaker lectionl live Dear the sea sbore, 
people wbo bave 10it tbeir houle. and arc 
livin. in rescue bomel, aetUol their ratiOnl, 
medical aid IDd all lucb facilitie •• 

Floods aDd natural calamitiel are not 
Dew to UI. Every ,ear we are faclDI them, 
and in a hapbazard way we reDder aid to 
the victims without taklD, all pollibJe steps 
to prevent tbem. Of course, it is im poSSible 
to preveDt Dalural calamities, but we should 
try to do whatever is po.sible. Science and 
tecbnololY are with UI 

A Jot of Dorms arc prelcrlbed for belp. 
iDS abe needy durin. natural calamities The 
hard liaes drawn viz tbat 75% ~XpeDSes 
.bouJd be ,hen as lrant, and 25% is to be" 
borne by tbe Statel, wutle rendesinl assis-
CUlce, are tocany uaacceptablc durira these 
days. 

Elpecially ID Kerala, tbe topograpby of 
the I_ad il peculiar. Wf' have tbe mid·land, 
tbe hilb land Ind the sea coast. We have 
tbe bill tops whlch are S,COO ft. above sea 
level, We are always facinl cyclone-lake 
wind •• - Even Ilass doe5 not glow there. 
Due to land b~DI~r, people disturb land for 
their IIvclihood AI a resuh, land is eroded. 
It falls into tbe sea and into tbe rivers The 
[Iver beds are ,auleo. Wbtn tbel e is rain-
raIl in tbe Western Ghats, within 5 or 6 
boun ",ater reaches the sea. Except for the 
.. ater contained an a few reservoirs meant for 
bydlo-eleCllclt)' aDd IrflBatlon, 'he (eU or it 
flows into the sca throUlh tbe rivers. 

The Ic,tnd of Kerala is 'his: onte Lord 
Para6urallla lot wild "biJe 5cell1g tbe roueh 
tea He tbrew hi. axe, to reclaim laad, 
Th~ axe fell Illto the ceep sea. He tbus 
{('claimed about leO mInes of lacd from 
the sea. 

I think this yrar, the sea is very cruel 
to K erala sea ~alls. We alc (acIOI an unpre-
cedented distrul tbis yelr. About 60 ytars 
'.0, i e. in Malay.J8m Era·90, tbrre 'Wal 
luch a flood. and resultlDa distreSi. 

Tbe patlerD of ... istance abowd be IUc$. 
that 100% ,rant il liveo to Keral. aDd other 
pllces. EveD DOW rainf'lI is 10rreDtially 
falliol over itl Punjab, A.lam and other 
places. Tbey are faciDI a Jot of problem •. 
Uoless we have a scieutific approach to, 
prevent tbi. dislrelS, 81 rar aa po.sible, we 
will Dot be able to prevent tbi. (rom b.ppeD-
iDI ... every year. 

IV Y reque •• i. that we .hould de-.ilt tbC" 
river moutb. to avoid (100<1., aDd allo COD-
Itruct sea-waUs 00 war footia. baD. in are ... 
wbere tbe Natioaal hilbwa), funl parallel '0 
the sea coalt like AlJopy, Brnakulam. Mahe .. 
Tellicbery etc. 

Tbere i, aD inland waterway froll). 
Ka.ar,ode 10 TriveQdrum whicb i. flooded 
with land; and whatever water il tbere, flow. 
to Nards tbe east, Bad Dol to.ard. tbe west 
into the lea which adds to tbe (loodiD,. 

So, it i. felt that heavy rains and water 
arc doinl a lot of damace. Tbey should 
adopt some .eieotific approach aDd fUDdiD" 
should be IciODtifically maoaled 10 Ibat tbe 
weaker .ection. of tbe people, fishermen and 
adiva.i. caD lei tbe maximulll help oua of 
tbis (or their futuro 

PROF. NARAIN CHAND PARASHAR 
(Hamirpur): Tbil recurreDce of nood. as 
part of the natural calami lies i. very well 
known 10 this House aDd tbere bad beeD 
discussioDI OD this topic eveD earlier. 
Tbis year t wbat bal happened i. that an 
unpreccdmted dloutht ba. been followed 
by unprecedcnted floods. J wa. in PooDa 
Disrrici of Himachal Pradesb when very 
heavy rain .tarted on 19th of July; and 
Within bourl, tbe Hosbiarpur.Jalandhar 
road in Punjab and that part of 
H.machal Pradesb Iyin. OD the bord~r 

was flooded. Consequently, many live. 
weI e lost. And wbeD we were comiD, 
by road, we .aw caule I)'inl dead on tb. 
road. It is only a distance of 38 kQ\1 from 
HOlbiarpur to Jalaodbar aDd tbe road is-
quite biabi it i. Dot lubJect to lJood, but 
tbe very picture can be imqiDed tb.t 00 
eiabt pointl OD tbe road there WI' luahiDI 
wafer which was about 6-8 feet deep aDd 
all vebicular traffic wa •• topped. A part 
of 'be bridle was wuhed away; a road 
.a~ also .. shed away aDd about .ix penOD. 
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10lt th.ir lives; and tbe Deputy Commis-
lioner il .till ••• e"'DI tbe .ituatiOD. J 
am happy tbat our Mini,rer tor A.rioulture, 
Sbri Buta Sinlh had aD aerial view of tbe 
devulatioG cauaed by tbe floods in the 
PUDja~. He must have also a alance of 
what has bappened in tbe Una District. 
Therefore, while it i. very lood tblt be has 
immediately rusbed belp to tbe Punjab; 
R.. 10 crores bas been liven. I would 
request him to ruab immed~afe belp to the 
OovernmeDt of Himaebal Pradesb aad laac· 
tioD RI, 5 crores more for Himachal Pradelh 
so that ¥arioul works can be taktD up 
immediately. If raiD continues, tben more 
dama,e can be done; more road. can be 
breached; even part of tbe railway line 
betwcen Patbankkot snd lalandhar bas been 
breacbed and tbe railway traffic bas been 
divelted via Amritsar. So, people in 
Jalandbar told me tbat ever since 1955 this 
bas been the record for tbe rain and 88 
mms of rain has betn recorded within 12 
bours in that area resuhiD' in the brelch 
of a cana', floodina two or three djstricts: 
Kapurtbala, HOlbiarpur and Jalandhar in 
addition to part of Himachal Pradesh and 
Una District. 

What is more important oa the occasioD 
is tbat the Government of India Ihould 
set up a permanent mechaniam. The floods 
are recurrina; even drouabt is comlD, every 
year. So, wby .hould we have a need 
and why sbould we wait for a team 
to 10 from Delhi ? Sometimes a team is 
constituted; it takes time and officials have 
tbeir OWD pro.rammel. So, leD.rally. it 
is a question of about a couple of week. 
or ofometimes even a couple of months 
befole a team reaches on tbe .pot. 

Now, you have so much liaisoD with the 
State Government. You have varioul 
officers to coordinate their activities with 
the P&T, with tbe railways, with lIanlport 
and many otber thin... Why don't you 
have ODe office therl permanently in each 
State Capital 80 a. to take up the idea 
01 tbe relief, tbe project for relief immedi-
ately •• 1 loon as a nltural calamity comcl. 
I would plead with tbe HOD. Mioi.ter tbat 
b. should evolve 10IDe mecblnlsm by which 
every Deput, Commillioner or a Di.trict 
Magiltrate sbould have lome ruad at his 
4ilpolal .0 Ihat be caD raub r~Uer immedi-
ately. Sometimes a babdh has to be CODI. 

tructed overnilht. Now, if tbe mone, is 
to be sQuabt from the State Government or 
from the Central Government, thea it 
would take a )ona time. So, I would plead 
for a permanent mecbanism to help all 
natu"al calamities, Vthethcr it is droulh' 
or flood. There should be lame provi. 
lion. at at the diatrict level 10 that tbe, 
can be maaa.ed wilbout furtber Josa 01 
time and similar other tbioll caD be 
maDaaed; lome road can be provided. lome 
other thin, at every district level 10 tbat 
tbey can be pre.sed ioto .ervice and tbey 
have Dot to wait for the army or lome 
otber agtncy to come rorward to their 
belp. 

16.)5 hrs. 

[SHRI N. VBNKATA RATNAM ill 
th~ Chair] 

Sir. one otber idea tbat is worthy or 
note is tbat we had a bil commission. tb. 
Natiooal Flood Commission, which lave 
a big report. But tbe report. are forlotteD 
as loon as they are .ubmitted aDd the 
re.ult is tbat action i. Dot taken. What 
is urlenl il not a commi •• ion, Dot. 
committee; it is the urgent nature of action 
tbat can help people. I would plcad in tbis 
hour of crisis tbat immcdiate belp should 
be rendered to the Himachal Pradeab 
Government, and tbe district. which have 
been worst afrected should be prOVided 
with tbe accessary funds 10 tbat roads whicb 
are wasbed aWIY cln be constructed. 
bridles which have bren removed b, tbe 
vagariel of nature can be re-inltalled and 
allo tbe Dcceasary funds and otber thinll 
should be provided. 

Sir. whether rar South or North or East 
or Weat a calamity is a calamity. Tbe 
Ccntral Governmcnt should come forward 
with belp and fundi. We can lay tbat 
whereas floods have brou.ht misery to tbe 
people, but something lood can be brouabt 
ODt of it, it lome permanent mechanism 
can emerle out of tbe problem, 80 tbat to 
future human lives can be laved. and 
help can be rendered to the affected 
people. 

Witb these word. J requat the HOD. 
M,Di.ter to blip the Himacbal Prad .. h 
State Government in the relicf and ruque 
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operaUonl immediately as it il io dire need 
or 'uad •. 

['I'r.",/atIDnJ 

DR. G. S. RAJHANS (Jhanjbarpur): 
Mr. Cbairman, Sir, thousands of years .10 
Lord Buddha bad told bis disciple Aoand 
about Patliputra which is now called 
P.toa that that city shall always be in tbe 
,rip or floJd., arson aDd mutual rift .••..• 

THB MINISTBR OF WORKS AND 
HOUSING (SHRI ABDUL GHAPOOR) : 
All tbele three tbinBi 6till elcert there ... 

DR. G S. RAJH"NS; Patna stands 
for the eotire Bihar. I am not aware of 
ars:lD aod mutual rift there Me, Ghafoor 
milbt be aware of it. I know somethiDI 
about floods. 

SHRI Z~INUL BASHER It appears 
in his Dewsptper ooly. 

DR. G. S. RAJHANS z Whatever you 
lay is published in tbe newspapers. 

Even after 30 years of illdepen :Ience 
Bihar bas beon facinl tbe problem or floods 
as it hid faced eulier. OBO of my friendl 
bad said a very 13:Jd tbina. He bad said 
tbat he .would tell me about a radio DeWI. 
You will not be able to lell wbether tbil 
newl pertains to July, August, 1947, or 
1950 or 1965 or 1970 or 1982 or 1984. 
Tbe neWI say. tbat Bibar ba. witnessed 
devastatiD, floods and tbou.ands of pf!C!lons 
bave beea rendeled bomeless. I would 
like to say tbat If people die of cold or 
boat aoy wbere in tile couotry, it bapp:ru 
in Blbu only. Wttet1 people die in floods, 
it a.'o happens io Bibar. No doubt that 
nstural calamities aro tbere, but man·made 
calamities outnumber tbem. Crores of 
rupees have been 'pent 00 mealurel to 
CJiltrot (lood, in alnar after independeD:e 
Bverybody knoWi where tbis money hal 
IOlle. I meaD to say tbat Bibar fs rained 
by floodl eit ber in Kosi, Kamala, Oandat, 
Balmati or Mabananda. 

Flood, have caused heavy 10lsel tbero. 
I would like to lay that if all tbe M. PI 
comhl, frOID Nortb Bibar let an opportunity 

to brin. aad ,bow here video tapel about 
the condltioD prevallfnl in tbeir r .. ped) .. 
cOD.tituenciel, it ,,;11 opeD your eye. ad 
you will come to kaow about tbe ••• te of 
affatre prevailio. 10 tbe country. It tl a 
matter or Ibame for us. 

If tbe p~ople of a cou.',y have to 
live on treci or boats ror a period of 4 to 
6 months in a year, tbeo wiJI you can it a 
civilised way ot' livia, ? For which fault 
of theirs they have to suffer from floods 
every year 1 You bave 5pent so mucb 
money for tbi. purpose. Have you ever 
tried to ascertain where tbi. bUle moDO, 
bas lone? 

Flood affected people Bufrer beavily. 
Their crop, are damaged. They suffer 
from diseBles like. Malaria, Kala.a-zar, 
cholera, etc. People used to caU it Janak'. 
Mitbila iD older times, but DOW it is called 
tbe Mitbila of bell. 

Water (lows (rom Nepal. There is no 
body to construct dams etc. to cbeck this 
flow of water. Hundreds of perlODa and 
cattle are washed away. Crops get damaaed 
People are rained, This il tbe state of 
affairs in Bihar. 

At preseDt about 6 lakh persons, who 
bav~ been di!placed, live in Delhi, Gbaz;a· 
bad, Fraidabad and other adjacent townl. 
They belonled to ricb families. but their 
condition became worle due to flood. 
year after year. They became poorer aDd 
their condition bocame WOrit. People may 
rise above poverty line elsewhere but 
in North BIhar, in Mithila they are 10iDg 
below the poverty lioe. The proof is those 
labaurers, whom you call Poorvi BbaiY.I 
or Bibaris, aDd at whom yOU lauab. All 
these people have come bere under com· 
pulsion. Tbey bave Dot come here will. 
ipgly. 

Some permaocot flood control mlasur •• 
should be adopted in Bibar. Such a 
situation sbould not be allowed to cODtiDue 
there tbat people lurfer from rlood~ aDd 
disea.el every ycar. Unfortunately. people 
surfer beavily ia Blbar, particular)y Nortb 
Bihar and same thina i. repeated there 
every year. Very little belp il provided ." 
Ceatce a. welt.. tbe State GoveromeDt. 
But no permaaeDt lolution ba. becD fwad 
yet. 
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At tho instance of Shri Lalit NaraiD 
Mi.br. Pt. Nehru had lot Kosi Project 
prepared, but now there is nobody to 
take such initiative. Is it Dot possible to 
CODstruct dam. 00 Kamla, GUQdak, Bas" 
mali or MahanaDda ? Are the people of 
North Bihar deltined to suffer all tbe 
miseries? 

Leave aside Noeth Bihar. the people 
of BbagaJpur etc. will also be affected as 
level of Ganaa is likely to rise considerably. 
Tbe state affairs in Soulb Bibar and North 
Bihar is worst. Timely measures should 
be taken to remedy the situation. 

·SHRI A.C SHANMUGAM (Venore): 
HOD. Mr. Chairman. J am grateful to you 
for givIng me an opportunity to lay a few 
words about the recurriDI natural calamities 
and in support of the Resolution tbat has 
beeD moved by my Hon. friend Sbri Tboma •. 
Nafure's (ury has been unleashed on many 
parts of our country. As bas been pointed 
out by Hon Members from Kerala, about 
146 lakbs of people bave been afflicted by 
r&V8liog floods; tbousaDds and tbousaDds of 
tenements bave been washed away The 
State Governmcnt of Keral. bas sougbt CCD-
tral financial assistance to tbe tune of RI. 
700 crores. Thouah tbe Central Govern-
ment may Dot be in a position to live Rs. 
700 crores; but at least a sum of Rs. 400 
crores should be liven to the State of KerBla 
to undertake flood work. On behalf of 
soutbern States J demand tha t tbe lum of 
Rs. 400 crores sbould given forthwith to the 
State of Kerala. 

Sir. you will fiod tbe monetoul repetition 
about tbe flood havoc in tbe Annual RCfports 
of tbe Ministry of JrriaatioD. On aD a.erage 
the annual los. due to flood. bas been elti· 
mated to be of tbe order of R •. 800 crores, 
00 account of unprecedented floods this 
year. tbe damaac may ao to the extent of 
RI. 1800 crores. Sbri Thoma. aDd Sbri 
Reddy pointed out tbat tbere mu" be a 
lool.term solution to the recurriol floods. 
The, bave stresled the need for a per.pective 
plaoDin. also to tackle the recurriDI flood •. 
Year after year we in tbe HOUle discuss 
about floods and droulht io tbe country. 
lhc MiDiltetl alao allure tbat adequate steps 

·Tbe Ipeccb 'II" oriliaally delivered in 
Tamil. 

are beiDa taken to minimise the flood havoc 
and drou.ht affliction But natural calami. 
tie. like floods and drou.bt bave become a 
part of national life. This year we lee that 
the people of Ketala, Pubjab, Himacbal 
Pradeth and Assam are reellnl under the 
roarina floods While North is lufrerial 
from flood., the southern States are afflicted 
by drougbt. Tbis has been the recurring 
phenomenon in our country. 

It bat been acknowledged that only 30% 
of cultivable land is served by irri,ltioD 
facilities and the remaininl 70%o( cultivab1. 
land depends upon rain. Sbll Reddy rerer. 
red to the unfortunate fact of watera of 
Brahmaputra, GaDla, Yamuna and Narmada 
loinl waste into the s(a. In other word., we 
are wastine the national asset of water. W. 
have Dot fOlOlulated any afrective plan lor 
utilising all the available waters for irriaa-
tion The Han. Member (rom Madbya 
Pradesh referred to Ganga-Cauvery link up 
scbeme, wbich is tbe I.seinl solution for the 
recurrinl floods in tbe Nortb. Tbe people 
of soutbern States have been demandiDI (or 
decades tbat this scbeme should be takeD 
up, al it will yield twin benefit.· .ave the 
northern States from flood havoc and serve 
the Soutbern States witb watel for tacklin. 
perennial drought. The question hUle in-
vestment rUDniDI to thousand, of erores 
Ihould Dot stand in the way of implemeDtiDI 
this scheme. Tbe Government of India 
should noc besitate to solicit financial aSlil-
tance from the World Bank to implement 
tbis Ichemc, which will aloDe save the natioD 
from nature's fury. 

Recently tbe (lood warnin.. have beeD 
. issued in the States of Bibar aDd Oril ••• 

Here, we have Dot so fsr paid aay attention 
to tbe de.siltina of penDnial rj'en •. If we 
deepen the rivers by removing the silt and 
mud, the flood havoc can be minimised. I 
SUIleit tbat tbel e should be a weJl·drawD 
oue de-aHlin, plan for tbe national rivers. 

The Irri.ation Commission of 1972 in 
ita report bas declared certain district. in 
southern parts of Tamil Nadu a. perennially 
drou.bt afflicted. Tbe have lpecifkally 
mentioned by Dame certain 'alukl also la 
loutberD district. or Tamil Nadu in tbi. 
respect. If tbe diltticts of Madurai, 
C.imbatore. Ramaaatbapuram aad TIrane •• 
"eli are to become pasture. of artea. then tb~ 
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ooly solution i. ea,,·ward divOISiop of waten 
or welt flowina rivers whicb 10 wa!te into 
Arabian sea tbrouah Kerala cadtiol inunda-
tion all tbe "iY. Tne IrrilatitlQ Commission 
has referred to tbil. The Tecbnical Com-
mittees appointed later by the Irri,ltioD 
Ministry aad tbe Plaonina Comrniuion bave 
allo recommended tbis. I demand tbat this 
project should bo taken up for living reli.r 
to tho people of sout'lera districts of Tamil 
Nadu. who are perennially tbe victims of 
drou,ht. 

Sir, tbo Metture Dim in Tamil Nadu, 
whicb is tbo ooly major Dam io Tamil Nadu, 
lots water for 8 mO!Hhs in a year. The 
water supply iD tbe riv~r Cauvery bal got 
depleted becaulo or construction of danl! on 
the tributaries of C .. uvery by tbe GoverD· 
ment of Karnataka outside tbe FIVe Year 
Plan with an investment of RI. 250 croroa 
under Don-Plan bead. Tho district or 
Tbanjavur. wbicb is known al the Granary 
of Tamil Nadu, will become an and zooe. 
if Cauvery water is denied. I appeaJ to tbe 
Hoo. Prime Minister aod tbe Central GoverD-
ment tbat they should take initiative in rc-
lolvinl tbe 1001 pend iDa Cauvery water 
disputo. If tbis is delayed aDY furtber, tben 
the entire Tamil Nadu will become a desert. 
The Hoo. Members who preceded me were 
referrinl to several inter. state river water 
disputos .. A, our Inimitable leadet Dr. 
M G.R. bas been repeatedly stressing, all 
the rivers should be Dationalieed; tbey sbould 
be declared as national assets. Presently 
tbe inter-Stato river wat.r disputes are 
ham,criDI and impendlOl tbe implementa. 
tion or irtlKatioa proj~cts. In otber wordt, 
tbe p!.lplc arc deBled drinking Wolter anJ 
w Iter for irri.atio:l. Tllere IS presently the 
clanic instance of Kunataka Government 
objoctial to fbe e"ecutioD or Telu,u Olo.a 
s:bem,. Such burdles C1D b: removed oDly 
~Y declarinl tbe rivers as national anets. 

Beforo I concluie, I would rofer Co tbe 
IQexplioablo metbod or fuactioniQI by tbe 
Central Gov.ralDeot Tbe financial ... i,-
taaee to flood rehef is treated as Iraot, 
wbile lb. mODO, liveD for droulbt relief i. 
treated .1 advilnco Plao money Tbi. il 
wrOD,. Bolla are Datural calamities aoj 

there should be 00 discrimiDltioD io contral 
aSlistaace to flood relief al also to drouaht 
relier. Shri Reddy .tre.sed tbe Deed for 
an exelusive annual aliocatioo of RI .• 000 
crores ror drou,ht and flood If the plaoD-
ial Commissioo allocates 1 % of Ib~ Five 
Year Plan allocation, it will come to Rs. 
SOO ceores. There should be no delay in 
tbe matter of extending financial assistance 
for flood relief as it is a questioo of human 
misery. From Kashmir to Kaoyakumari, 
whichever part is afflicted by flood or 
dcouabt. immediate financial assistaDce 
sbould flow from the Centa:._e to tbat part. I 
Deed not elaborate on the Doo-elastic sources 
of revenue ror tbe Statel to undertake flood 
relief works. At tbe same time, tbo State 
GovernmeDt is tbe nearelt Of Ian for tbe 
suffering poeple to render assi.tance. Sir 
tbus it becomes tbe imperative neceslit)' 
for tbe Centre to ru,h financial assistanco to 
tbe States afflicted by floods or drou,ht. 
Toe Ceotre should formulate lucb a Icheme 
of financial assistance to ameliorate tbe 
misery of masses reelioa under flood or 
drought. 

With these words I cenclude my speecb. 

SHRI VAKKOM PURUSHOTHAMAN 
(Allepp:y) : Sir. it is quito unfortunate that 
unprecedented fi"',d in some of the States 
have created much havoc in this country. 
The South W cst MODloon in Kerala caused 
heavy rain rail iD most or the Parts or tbe 
State for about two we:k. rcsultiol in flood. 
landslides and sea-erosion. In North lodia 
abo, in UP., Punjab. Himacbal Pradesb. 
Bjbar, Assam etc. tbe flood litualion 
assumed alarmioa proportion cauliDa death 
to 10 maDY persons. 

RelardiQI the Kerala flood situatioD, 
my fCiend Mr. Thoma. bas livon a true· 
picture of hs gravity and seriousoess. AI 
he bas laid it affected 146 laleba people i.e. 
52 per Ctnt of the total populatioD in my 
Stato. 

Tbe tot.l Dumber of death I comes to 
120 and tbe total Dumber or iDjufcd il 
7.400. 
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Tilt entire eCOQom, of tb_ State bal 
_eo disrupted 00 looouol of lovere 1011 to 
alriculturo and aeberie •• 

Sir, I would lite to coo.ratulate the 
Ketlla Govetameat for lakio, imltlediate 
.celier mealUfCI like liviDI food, clotbiDI. 
medical care and ,helter to tbe .frected 
people 1,922 ,ruel centres and relief campI 
were opened. Free ration was liven to 120 
lakh periOD.. Tbe total lOll calculated by 
(be Government come I to RIo 743.36 crores. 
My constituency, Alleppey, il tbe worst 
affected place in tbe State. Nearly 60 000 
persoDs were taken to tbe aruol centres from 
my cODstiuency .'ooe. Many other people 
also became home leis, but tbey weot to 
tbe bouses of tbeir relative aDd friends. 

,. Kuttaoad, wbich is tbe 'Rice bowl or 
Kerala' il complotely uDder watar, cautio. 
heavy damale to tbe paddy crops. Nearly 
one and a half lakh acreS of paddy fields 
arc affected by tb~ flood in Kuttanad alone 
Tbe HOB. Minister of Agriculture Sbri Buta 
Siolbji was kind enouah to come to Kerala 
to soe tbe situatioD. He bas flown over 
Kurtanad and .een tbe place. uDder water. 
Our Hon. Minister Chaodrakarji has also 
visited this area before and studies the pecu-
jaritiel of tbe place. Tbe entire Kuttaoad 
area is below tbe sea-level protected by 
bunds. All tb. bUDd, are broken and tbe 
entire area is DOW under water. Tbou~lndl 

: of people liv~ in buts constructed on t be 
bunds and tbey are all now bomeless and 
live in aruel ceotres or boulelof their friends 
or relatives. 

The conditions of tbese poor p,ople are 
pathatic evon in normal tim,s. They do 
oot have rveo pure water to drink Tbe 
same water in tbe Canal wbicb i. used (or 
answering tbe calli of aature is U Jed (or 
drioking and balbiDI. The pesticides used 
ror crop protection is mixed witb tbe wlter 
tbey pump out ioto tbe Caoal. Tbe liviDI 
condition. of tbe people ill tbat area aro 
10 miserable tbat it waf a bi, lurprise or tbe 
membera or tbe Central Team wbo visited 
tbat locality very recently. Even Cbantlralear 
ji wal 8urpriled bow tbe people arc liyial 
tbere iD sucb a miterable cooditioo. 

THB MINISTBR OP AGRICULTUR.B 
AN) RURAL DBVBLOPMBNT (SHal 
BUTA SINGH, : Tbo, dOD" drink WAter; 

tbey are rODd ot tarrack' which tbey locally 
brew! 

SHRI VAKKOM PUllUSHOTHAMAN: 
Sir. tbe State Government hu requelred for 
tbe aid of at. 2S crore! for ItroDltbeniDI 
and rllsiDI of the water bUdd. in Kuttaaad 0 

My requ"t is tbat tbis amount may be 8aoo· 
ti"oed to save these poor rarmors who 
always fiabt witb Dature, beeaase, the whole 
area il below the sea-level. 

10 Kuttanad alooe, more tbaD 40.000 
persons were taken to tbe gruel centres. 
Tbe need for the development 01 Ibat area 
is felt DOW by aU. It is a lonl-staodinl 
dlrnlnd by the peol)le or Kuttanad to form 
a Kuttanld O"YetopmeDt Autbority for rbe 
overall development of that acea. Now I 
understand rhat tbe Kerala Governme ot ;. 
ioclined to talte lorn: steps for ,be sam'. I 
request tbe Ceotral Government also to take 
necessary steps in tbit direction. 

fa my State we bave the mountain in the 
Eatt wbere peo"le are killed by llojslides. 
III the west. we have the sea wbere tbe lea· 
erodon is terrible and people are made 
bomeless Tbeir properties and COCODut 

trees are being eaten ."ay by tbe lea. la 
between tbe sea and tbe bills, tbere is .eriou. 
flood havoc. As far as I am concerned, 
Dearly half or my constituency is un:ler 
water. 

If we want to properly rebabilitate cbe •• 
plJC p,ot)le t w, require the assistance of tbe 
Central Government and that too in. big 
way, imm,diately. 

(am indeed thankrul to tbe Central 
GoveerUDeot for immediately cominl to our 
rescue and for sanctiooinl Rs. 25 crores a. 
advance for relief work. But it is ooly a 
sllIall arn,ullt when compared to the .ravity 
or our debacle. 

In conclude, I requelt tlae CeDtral 
Governmont, on b:balf of tbe Members or 
P~rliameot from Kerl'. and 00 beba'f or the 
people of my State, kindly to belp UI ia • 
bil ""y, wheo we are really helpl.s due to 
tbe unprecedented floods. Ilndllfdes aad lea 
erosioD. Witb tbese word. I conclude. 

r Tra .. .tIcrtlDIi ] 
SHRI RA.M BHAOAT PA.SWAN 

(R.otora): Mr. COlirmlo, Slr, 'Ioodl aad 
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drought bave become tbe permanent feature 
m out North Blbar. The fJood. are also 
a("r ,mpaai.d with nBtursl calamities like 
deffcieat and excessive rains and droulbt. 
'Qaese have become a re,ular phenomena. 
J must tbank the people of tbat area 

wbo continue to live tbere by aakiDS these 
bil calamities in stride. 

Mr. Chairman, Sir, you are, perhaps. 
a. are that the floods in North Bibar 
bave become a relulae 'eature and the 
people or tbat part of the state suffer on 
tbil account every year. It affects our 
industry. alriculture and transport. Human 
beiDls face tbree kinds of sufferiols-
hUDlcr, bodily Bufferin. and domestic 
aurferiDgs. Tbe bouses of tbe poor people 
collapse, standiDa crop is washed away and 
tbey (a';;e starvation. The people are 
exposed to posten flood diseases which 
take epidemic form. Apact from 10SI of 
lire and property, they also lose their 
cattle heada. No solution to ,hIs problem 
hu so far beeD found The Government 
.pend billion, of rupecs to control these 
calamilies, but DO permanent solution is 
10 sigbt. 

Recently, tbe bon. Minister bad said 
while replying to my question that 
billions of rupees have been liven as grants 
and. there are four or five schemes also 
for tbis purpose. J( tbeae schemes are 
completed certainly, tbe human beings 
whicb raU victims to tbe natural calami-
ties will be protected, but the officials 
are playing With tbe live. of the people. 
'Iood is curse for one and boon (or tbe 
otbul. On tbe one hand the people Irc 
reelinl UDder the flood and on the otber tbe 
official. raise their palatial huUdinl! from 
tbe relief fund, tbus cbeating the people. 
Government funds to the tune of crores of 
rupees are spent in tbe name of relief. but 
it never reaches tbe affected people. Now. 
relief is not meant for the people, it aoes 
into the pockets of the local officials. The 
embankments constructed under tbese 
Ichemel do not provido protection. The 
embankment work, when Itarted, i~ not 
completed and il abondoned midway inltead. 
The Klmla·Balan embankment ha. been 
abondoned at Kotbram, which otherwise. 
.bould have been constructed upto Fubaiya. 

Last year. you mi.bt bay. beard tbat 
Sastern Koai embankmeDt wu breacbed 
as a result of which tbouland. or house. 
were washed away overDiabl. Maa), 
plople suffered losl of life aDd propert)'. 
Enliueelll al.o visited tbere and erdns " 
from Government were also i.sued tbat 
tbe breacbes in tbe embankmtDt .bould 
be repaired durin. tbe dry seaSOD. The 
funds are allocated. tbe contractor. let tbe 
contracts and jUlt sleep over them and 
come to repair tbe breaebos only durinl 
tbe flood.. To conslrac! an embankment 
while the river is flowiD, is nothing but 
tbrowing dust info tbe eyes of tbo peoplf". 
Tbey should construct the embank ment 
during tbe dry sealon wben loil is availa· 
ble. BbaBwanpur embankment bas breaches, 
Rajwada embankment hal breaches, 
Kamla Balan embankment has also breaches, ... 
and is allo weak at places. Crores of 
rupees are sanctioned by tbe Government 
for carriDI out repairs, but the money i. 
Dot being put to proper ule and, thus, 
tbey are playin, with the lives of ahe people. 
U a check Is kept on tbese things, a 
permanent solution to the problem can be 
found. Strong embankment should be 
con~tructed tbere on both banka. The 
area prone to flood should be conn~cled 
with droulht-proDe area and cansl water 
Ibould fJow to drouabt areas, If \\c do 
it, tbe drOulht problem will Dot be there. 
In our area, tbere arc rava,ing fJoods on . 
the one band and on tbe other tbere is .: 
sevcre drought. At present,ouf area looks 
like on ocean, the flood water has caused 
a havoc. This is tbe fury of the nlture. 
The nature is aivinl us water 100 times 
more than our requirement, yet we arc 
Dot able to utilise it. Tbe flood. have 
broken the blck bone of North Bihar, 
The far me,. bave abandoned cultivatioD. 
Kushesharstban. Sin,hia. Birau) and Ohao-
.hyampur present tbe view of or a bUle 
see. 

Arrangement should bave been made 
for drainin. out of water, but even tbat 
ha. not been done. There are bi. pits at 
places. Water outlets could have beeD \~ 
provided at area. of Mukama and Kuthe-
sharstban. Tbat water could have bee .. 
diverted into the GaDla, but tbis wa. Dot 
dODe. I sball reque.t Ibit Kamla.BalaD 
embankment, a.adak, Baltnati and K.bda 
projeot. ibouJd be completed .1 carly is 
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'"".IIb]e to th •• the peopl. 01 tbe.e area. 
-could beave a liah or relief. Thousaada 
or acre. of lanel II .ubmot,ad io tbi. fur, 
of aature. TbouaDds of boules are des· 
troyed. Tbol,uaod, of vill •• ,s are b:iol 

~. rooliiDed, wbat to Calk of house.. Estimate. 
put tbe I ••• at RI. 20 CrOtH io North Bihar 
aloae. TIs,rerore, you mutt find out a 
lastill' solutio.. '0 tbis problem 0,,' Dot 
cbeat tb. people by 11Qctiooioi relief, 
it il provioa to be a r:lief to tbe officers, 
You lee to it bow much of the lanctionc~ 
fuods is actually beinl spent. J ust bl~e 

tbe information how much tbe people bave 
becn benefited. 

Droulht is .ueb a calamity whicb bitl 
tboulaads of acre. of lind every year. 
You can take up lift fais.tion 9cbemel 
there, but iostead, you provide Itato tube 
wells there. I am Dot opposed to state tube 
'Veil., that i, also Decosslry. Bat tboro 
is no provisioD of drains tbere, 85 a ro.ult 
of wbiob cvcrytbiol il Iyioa idle Therefore, 
State tube wells, drains as alia life ierils" 
tion sbould be provided. River is flowing 
just one and a balf mile away and had tbo 
Government a will, it could bave proved 
at a boon inltead of a curse. Tile land 
of tbat area il quite fortile but it bas bec.'me 
a curle DOW and notbiol is biDg don~ iD 
tbil re •• rd. I want to lubmit to the Hon. 
Minilter tbat, you do provide a large 

, amount of fuod, to B;har, but it is not 
beiDI put to proper use. We want tbat a 
lastinl sollJtion to this problem should be 
found. Kamla·BallD Butale Bmbankment 
sbould be extended. Gandale project should 
be completed and sucb a barrale should 
b. erected wbicb is atronl and not vulne-
rable to floods. The officer. and Enli-
DIers thero claim tbat tbe repain bave 
boen carried out aDd, .1 lucb, tbe entire 
funds have been exbaulted. We want the 
wort to make furtber headway. but tbeir 
staff do not want to do anytbing are 
openly playipg with tbe linoa of tbe people. 
I hope tbat you will pay special atteDtioa 
to it, 80 tba' the benefits of your allocatiool 
could reach the poor. 

[&wlilll) 

SHRI THA.N'AN THOMAS (Maveli· 
kara) ; t.Cr. Cft,if"'O. Sfr, cb. 8ewQtll P'a-
&Doe CO"QJ'afoa b., "'4 11a~ If • cll.mit, 
which occur. to I Scate •• of aD utreae 

aature, 100% compea.doD ab •• ld be ,iv_ 
by tbe Central GoveromCDt. 

Witb Rlud to tbe Korala floods whiob 
hlve o:"urred recontly, my lubmilsioD i. 
tbat tbis .bolJld be troated as a maUor or 
extreme cilamity and 1000;' coIilpen.atioQ 
sbould be liven. 

I am tballkful to tbe M initter of Alri. 
culture who visited our State. But I will be 
dou ,Iy tblokful ir you .:an mike it po.sible 
to get 100% compensation. 

Kerala bls lot a peculiar climatic coo-
ditioll. It 10 bappened while I Wit tbero ia 
April, there were condition. of drou.bt. I 
saw people staling demonstrations for driak-
in. W.lter aocl alia Ule Com;nissioncr or 
som' officers of tbe Cenlral Glvernmeot 
visited my C.)rntituency whlcb is now ver, 
mucb affected by floods aDd droug'lt But, 
at tho time the Orfic<:rs carne. it was raininl 
becaute they came after 15 daYI or receipt 
of abo inrormltioll. The fJoods visit tbe 
area in tbe month at May belioDiol and by 
April end. there will bc severe drougbt aad 
by 2nd May and June. there will be f1oodl. 
Tiley occur suddeDly one after the other. 
So. wbea the perSODS of CeDtra) Government 
visited tbe aroa, tbey were at a loss to under-
stand what actually tho damalc i. aad what 
repercussion, it bll lot on tbe economy of 
the State. Thi. is a peculiar cODdition in 
my State. 

I reel tbat certain area will bave to be 
declared permanently .. s ac:cidoot .. prone ,or 
natural calamity prone area and some mea-
surel ",m havlt to be taken to meet tbis per-
manently and aot temporarily, eyeD thoup 
this may oecur once in a decade. 

I will IUllest two tbinas in tbls matter. 
Olle, tbo presont situation in my State il 
tbat of lcarcity because the price of a kilo 
rice il RI. 5/- and tho price or a kilo fisb i. 
Ill. 35/. and the price of every essential 
article bas looe up becaule of tbe flood and 
famine conditions - Sucb a IhoalioD bal to 
be met wltb a praamatic approacb of lood· 
in. firat of all the essential oommodides 
from otber .re •• 10 this area '0 U to lellea 
... e prioel. TIIi. i. o. of tho I.rvice., ODe 
of tbe bia"t tbfp .. wbiob Ibe Goverameat 
can do witbout lpoodiq a much of !DO"". 
Tbe roadl are d0" d .... e. As m, 'rieDd 
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laal IUI.elted tbe road. bave to be buill up 
wbetber ,brIo are floods or drOulht iD tbe 
area. 1 bere are nal ural calamities aDd also 
dIln-made accideDts in my State. In my 
Constituency. half of tbe po&:,uJatioD are on 
tbe tbleat of a dam buntiol and wlshiDI 
OUI a larac popDlation of tbe aUI. It i. pub-
lisbed al a bil Dews item. There is a dam 
called KaUeda. Ihcle i. 110W 16 sq. KM 
water·lolled arca baviDI 136 ft beipt water 
in tbe bilb (aDlcl. lhclc i. a repon that 
the dam is leakilla. It will be a traat:dy on 
a bil.er scale tban Bbopal. It baa bappcned 
becausc of tbe natural cal_roity of tbe hcavy 
,.ains aad water it .rocked there. But man 
.... contributcd to it b) making a dam 
without proper cement and proper applica-
tiOD. Wbat tho Government is loiol to do 

about it ? 

Thero ia aDother case which J would like 
to point out, the Edamalayer dam. 1 his is 
a b~ droelcctric project. people have lone to 
jnvestlgate it. )n. .ituation like this, it 
may blast like anyabing because the water 
bas gone into the rocky are. sUlceptibJe for 
blowiog uP. Like a volcano it hal come out 
because of tbe watcr pressure in that area. 
It has been reported in the press tbat a very 
dan.eroul aituation bls occurred in the Eal-
lero aide of Kerala. 

These dams Irc io a very dangerous 
positioo. Tbls ba. been reported ID all our 
aewspapera with pbotoarapbs tbat water is 
leaking. I have seen a photograpb of a 
Minister in Kerala aoinl and watcbing the 
area. A tbreatenlDl aituation bas developed 
tbere. This i. mao-made aud alao a natural 
calam'ty. 

Who arc respoosibJe 'or tbese tbinss ? 
Who are the persons who have Dot used the 
c;cmeDt ",bieb i, supplied to tbem? ThOle 
who have looted the money of tbe exchequer 
should be found out and pUDiahtd. 1 bal 
il my IUlac6tion. At tbe same time. inves,j-
latiool tear sboule 10 and lee tbat this Ibould 
Dot happen anywbere else in tbe country. 

I am brin.rna tbil to the notice of the 
Hon. MinisteI an Keral. tbat thil il a very 
dan.eroul ,jtuatioD wbicb has to be dealt 
with, utmo.t importDee and sincerity. 

May I IU'Ieit &Doth,r IbiD, allO Sjr ?' 
Ia the pre.eDt JituatiOD, the norm of dec •• r-
illi. famine in IDdia'l different from wba. 
tbe Briti,h code bad stipulated. nat bal 
Dot beeD chaDlcd yet. Even after indepen-
dence, we are lono_inB lbe Britisb IYI.em 
to declare aa !amiue affected area. Thole-
norms were fixed before independence. Fir~l" 

of all. tbat baa to be cbaDaed, Sir. ID tbe 
present context, a Dew code Mil have to bt 
formUlated, to .. y who are tbe at... whicbo 
are to be declared as falbiDe-proDe ar .... 
Tilen Sir, I allO lay oDe word about tbe-
pohtical aspect of this. Tbil il a thinl' 
'1fbich is of human importance. It bas to-
be considered in In bum_nitarain "ay. Sir, 
mo.tJy at time. luch iacideot. hive been 
used for political propapDda and poUtica. 
capitalilalioD. Sir, my lubmislioD is tbat 
wherever it occurs, action hal to be takeD 
immediately. I would IUlle't that an aU 
party committee will bave to be formed in· 
which every poliCical party should be fnvol-
ved and associated in tbe reUef work •• 

Sic, I would allo like to sUlgest OOe" 
more thinl. The bureaucratl, reports may 
not be awaited in lucb casel. When a Cbier 
Minister reports that there j. a ,0rIOUI situa-
tioo, immediatel, lomethjol will bave to be 
done. In 1973, J am ,lad to say that when 
tbe Jan_ta Party wal in power, tbey toot 
immediate action ",hen it occurred io Tamil 
'Nldu and Aadhra Pradesh. Botb tbe Chie' , 
M milteu, who were not of Janala Party ;~ 
appreciated tbat action wa. takeD immedia-
tely 00 the spot tor reJief "ork.. Also iD 
We.t Benaal Sir, action was taken on tbe 
leport of tbe Chief Miai.ter tbat 'amiDe bad 
occurred. So my lubmil.ioD is tbat we 
sbould never wait lor tbe bureaucrat to 10 
to inspect droDlbl .itualion and como back 
to live a report~ Thil may not be repeated 
in this country. These are my .uuestioDs 
in tbi. relard. 

SHRI SOMNATH RATH (Aska): Sir. 
we have got natural calamities like cyclone, 
flood and drouabt in different States of 
India. Tbere il a Deed for developlnl a 
metbodololY lor predictinl droulbt aDd 
fJood welJ before it occurs. Of curso. 
temporary relief il liveD. But it mu.t ba 
aeen bow beat tbe problems of ca •• mU, 
affected Stale. can be solved permaDenCI,. 
Orill. is • Seato wbere poverty k in pleDty. 
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This State i i faciDa tbe natural calamities 
.lmOit every year. Natural calamities bave 
.akeD a heavy toll of lives and propert, in 
Orissa. Virtually. it IS tbreateniol the 
State's economy. Last year, seven districts 
of Orissa wero .ffected by droulot, wipinl 
out crops completely. Ganjam district in 
Orilsa and my constituency Aska are the 
worst affected areas by drouaht, botb last 
year and this year. The cultivators bave 
lawn tbe leedl either by way of broad-
castin. of by way of raisinl seed beds. For 
want of rains lhey are DOW looking at tbe 
sky and tbe seedJiols and paddy plaot. have 
completely perished, Tbe Central Govt. 
bas beea very generoul to Orissa. The late 
Prime Mmistor. Madlm Indira Gaodhi bad 
extended ber belping band alway.. Even 00 
ber birtbday Ibe was in Orissa~ ta.lking to 
p~ople lurfering from natural ca\amilies 
Our present Prime Minister i. loinl to 
Oriua tam()rrow to visit tbe districts wbich 
are worst affected by drought aod mostly io 
babitated by Adivasis and Harijanl. Tbey 
are Kalabandi, Pulbani and a portion of 
Sambalpur. 

17.00 hrs, 

My submission would be tbat as far as 
Orisla is concoroed, in one part of Ori •• a 
people are spend ina Ileepiesl oilbtl when 
there it a flood io tbe river because 'bey 
are threatened with devastation by tbe floods 
ud iD anotber part of Orilsa people are 
lookiDI at tbe sky prayin8 to the rain God, 
Indira for wa ter. Tbrouab tbere are bil 
riverl, an tbeir waters 10 into the oceaa 
aDd they are Dot utilised for Irriptioa. 
So to solve tbo problem. the different river 
balins are to be connected cuttinl tbe 
billocks. Importance Ibould be li'en to 
major, medium and minor inllation projects 
iocludiol lift irri.ation projects and 
maintain tbem. Sufficient runds Ihould be 
liven so tbat tbe State can impro,e tbe 
irriaation facilities and utilise fully tbe 
waters flowing in tbe rivers wbich arc 
otberwise cause cautioa devastation and 
breachinl the canals aod river embankment. 
and land"caltings. Tbe Centre Ibould 
come in a bi, way to seo tbat tbe Major 
projects for wbich tbe Oril.a Government 
has approached the Ceelre are tufficiently 
funded. AI aD immediate measure, the 
Centrll Oovernmeat mUlt come forward and 

live sufficient fiDancial •• siat.Dco to tb, 
State Government to meet tbe present 
.ituation. 

In 1983·84 tbe AlricuttD.rc Ministry ,ave 
RI. 3 crorel to Orissa loil ~n .. rv.tjoD 
includiPI (or water ha rves tina 
atructure. Thi. water barvestiol structure 
servel tbe purpose of preventing soil erosion 
aDd also irrigation if not for the rabi but 
certainly for the Kbarif crop. J would 
request the Minister that this year be should 
live at least Rs. 6 crorea for tbis ".ter 
barvesting .tructure whicb have proud 
very succeSlful. 

Then coming to my conltituency. 
Ganjam district it is the worst drought-
affected district. Steps sbould be taken to 
expedite tbe coo.aruetion of tbe major 
irrigation project of HarabbaDli which i. 
proceeding at a snaH's pace and minor 
irrilation project and caDals are to be 
repained and maintained. Similarly, uolels 
a reservoir is conltructed on Ri.bikulya 
river. tbe whole district may turn into a 
desert. Steps Ihould be taken to bave a 
reservoir at Nupally near Gallary. Minor 
irri,ation projects like Landai. BiUutnax aod 
Kuppatty wbich Ibould be taken uP. Then 
immediate steps .hould be taken ror lift 
irrilatioD which is aD assured irrigation. 

Beroro cODcludinl. once alain I tbank 
our beloved Prime Minister who is 
ui.itinl our State tomorrow to see tho 
coDditionl of Adi"asis al well as tbe worst 
affected droulbt are.t of KalabaDdi aDd 
other placel. It will ccrtaiDly live 
cODsolatioD relief and courale to the people 
of Orilsa to race the situation. 

SHRI T, B.t\SHEER (ChirayiDkil): 
With Ireat anluish Ind distress I am 00 
my lei' to tell tbe Minister and tbis House 
the misery of my small State of Kera'. 
caused by tbe receo t monsoon floods, sea 
erosion and landsJides. I will Dot be loinl 
into the details of tbe dam .. e cau.ed as 
my otber collellues bave narrated them. 
But I take this opportunity only to .tress 
tbat the recent floods have upset the 
economic condition of tbe State in all 
sectors. 

,... Tbe loIS is vet, blab and it wll) take 
years to brina the situation back to normal 



259 Dil, r. : Natural CD/amide, JULY 25t 1985 Di,. re : Nat ural C./oMitie, 260 

[ Sbri T. Batbeer ] 

coaditioll, The Y;IJrouS rainfAll CJUlod 
uDprecodclltod flolds, soa etodon a~d 
laDdllidel, Tbe c .Housnen of the calamuy 
is beyond words. It i. enirn:tted tbat over 
52 per cent or tile PO.,Ulllioo in tbe State 
bl' b,on affected Nine bundred villalet 
Ollt or ooe Ib Jutaad four bundred aod 
• ixteeo villal~s have bee4 very badly 
affected. Nearly five latb h')utes, bi>tb 
buttD,nts and 'pacca· buildial' bave 
collap,ed. Tbousaods or people blve 
become bomeless. They ary now in celief 
campI. Tbey bave lou evtrytbiog. 
farmers bave lost tbeir crop~ all over the 
Srate. It is esllmited by tb~ State Gavcro· 
ment tbat the total Ion in alflculture s:ctor 
will corne to Rs. 161 crorel. 

In my constituency the m~st affected 
p,opl~ are tb-: fistlerm:n. They b"ve lost 
tbeir traditional boats. notl, stakes and 
all. Toey are doprivcd of tbole livelihood. 
The K,raia GJveroment ba~ tdkcn all 
p~uible stepi to protect the peo;l!c aod 
provide relief in terms of food, clothiol. 
medical care and sbelter, 

We are Irateful to the Central Govern-
ment as tbey have responded lod acted 
with a loose of uf,eocy and seriousness. 
The HOD, Mlni.ter., Sbri Buta SlDgbji aDd 
Sbri K R N uayan.lo bav. visited tho 
affected areas io Kerala. Tbe Ceotral team 
were tbere and tbey are loina to submit 
tbeir rep()rt very sbortly 0 Tbe e,tirnated 
exp:mduure 00 relief, rep.!irs, ro·coo§truc· 
tion and restoration in all lectOrl in tbe 
State is estllnated to be to tbe tuoo of 
RI. 743 crores. Tbe Kerala Government 
have SUbmitted a m,m JcaodLiID reaardiol 
tbis. I am noC loinl into tbe deLaal •• 
Tbe Gllveroment hIve. in tbeir memo· 
randum presented a detailed assessment of 
damillo. aDd hive requ:steJ foc fund. for 
relief and repair. 

• 
Sir. I request to tBe Goveromeot tbat 

tbe 'lood lituatioD in var;oul partl of 
tbe country sbould be treated al a national 
calamity. 1 want to .rre.. that tbere 
i. a usual pAttern of Central a"iltaaoe 
in Iueb oirCulDstaaccl, Dlmely, 7S: 2S.7.5 
per coot by tbe Celleral OovOtomeot a. 

IfaDt and 2S por ceat b, tbe State Goveru-
moat a. it. sbare. But coDliDderiol tbe 
fioancial con.traintl of tbe Kerala 
Government J reque.t to tbe Governm.nt 
of India to meet all tbo expensel in tbis 
relard. There i. DO difficulty. Botb tbe 
Seventb and the Biabtb Fiaance Commit-
sions bave made recommendarioD' to .hil 
effl!ct . 

Sir some or my friends have coo,ratu· , 
lated tbe Central Government. I reserve 
rbe 'cooaratuIIUonl'o We Ire. DO doubt, 
grateful for what they have done in tbi, 
lituation. I am hopeful after considerinl 
the Report the Central Government will 
live adequate fioance to meet tbe situation. 
In tbi. connection. I would like to lay some 
pnotoarapns sho_iDI tbe flood situations 
in lome areas. on the Table of rite HOUle. 
Tbahk you. 

SHRIMATI BASAVA RAJESWARI 
(8cJlary)': Mr. Chairman. Sir. (or tbe last 
tbree years, cODtiououaly, we bave been 
facing severe drought in Klrnltakl. Tbis 
year, the situation is still worse. Out of 
173 talu,s, only in 100 taluk. kbarlf sowinl 
is done and in the remaining 7 j talkus 
sawin. bas not lakeD place. Tbis i, tbe 
prelent situation. Moreover, in the 
~oaltal areal also, tbe rainfall bal been very 
scanty. Chickmaaalur dultrict in Maland 
area IS facina an acute sbortale of drinkiDI , 
water Almo., all tbe reservoirs in tbe State ~ 
are not filled UP. Tbe major Linaanmakki 
Dam is not havin. sufficient quantity of 
water and tbis Dam is mainly producilll 
power for the entire Karoa'aka State. Lal' 
year. tbe Central Government wal kiDd 
enough to provide about Rso 30 crore. 10 
meet the drought lituation in KarDatak •• 
An amount of a. 167 hal alread! becn 
spent by tbe State GovertltDent to meet 
tbe drou.bt situation. This year, tbere i. 
blrdly lOY cbance for .pendinl an, money 
for tbis purpose because of financial conl'-
raint. raced by tbe State Government. 
I would like '0 live a few permaneDt 
SUlseationl for tbe conlidcra!ioD of tbe 
Government so tbat tbo drou.bt .itUlti~D 
iD tbe State could be met. 

All on-Ioiol irripCion project. iD 
Karaalaka Ibould b. coatiDGod and au"j. 
ojeat allocatioD or fUDds .bould be made 
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for tbe lame in tbe Seventh Plan 10 that 
mOle arta! can come uDder irriaatioo. 
SecoDdly lome fundi should be allocated 
for the construction of percolation fank. so 
tbat water table avaiJability i. incrcascd in 
tbe wella IDd bore·weU, as al.o sub· soil 
watcr lcvel. Tbird. sprinkler and drip 
irrilatioD sbould be cncouralcd in alarie-
Icale. I have read In the ncwspapers that 
the NABARD il loio. to stop lubsidy to 
bil farmers for sprinkler irrilation scbeme 
and only small farmers are eliaible to let 
tbis beDefit. If sprinkler irrigation is 
encouraled, it will not only live remunera-
tive bencfit. by means of prov.diDI Je~s 

water for various purposes but also tbis 
kind of educatioD would be more cheaper 
and economical. Therefore, sprinklu ini-
aation aDd drip irriaation sbould be 
encouraltd, in larle 6caJe '0 as to fiaht 
tbe droulht situation in vlrious parU of 
tbe Statc. 

Llftiol of water should be permitted 
from tbe main canals and - distributaries 
wherever possible, by the farmers. Water 
is beiol lifted from tbe major rivera OD tbe 
left side but not on tbe riabt side of the 
rivers, due to the level. beiDI biab. I am 
told that lome Statea have already permiUed 
tbe farmers to draw water from tbe canal. 
on tb. riaht side also. I would submit tbat 
tbe lame system sbould be permitted in 
other States alia. Sir, in 10 many placel, 
fodder is beiDa used for tbe indu.trial 
purpo.el. Tbi. should be totally banned 
boca use 10ll'e of tbe industriea like miDi· 
paper mill. and otber iodultries Ire usinl 
tbe fodder 18 tbeir ra. materials. The ule 
of fodder for tbe iDdustrjl1 purposes Ibould 
be banned totally in tbe country. 

As I blve already mentioned, the power 
• itu.tion ia Ka.rnataka is very much acute. 
We request tbe Government of India 10 see 
tbat power i. made available to karDalaka 
from tbe atichbourinl States like Maha-
ra.btra aDd Kerlla. where they have 
abundant power, at a realonable rate. 
Power is tbe maio iDput for alriculture a. 
al.o for industries. Lalt year durinl 
summer due to power cut. and power 
IbeddiDI. 'be summer crop. could Dot be 
• rO"'D properly. I, therefore. request that 
dower Ibould be provided to Kiloataka 
from tbe oeilbbouriDI States. 

More foodlrains sbould be allotted for 
Karoataka for this year. KarD.taka bal 
already made a proposal to tbe GoverameDt 
of India to allocato more fund. and food-
arains to face the droulht situation. This 
problem bas to be trclted 00 humAnitariao 
arounds and should be tackled on a war 
footing balil. 

Then, there are a numbu of problem 
villalCl, where we canDot get water lor 
drinking purposts in spite of all our etforts 
due to salinity or othrwise thtre is no water 
is tbere and in some of the vilJa.es, we do 
not lJet water even if we diS down upto 
300·400 feet. Tbere are certaio restriction. 
to dia wirer in tbe problem villales, like 
only Rs. one lakh has to be spcnt, and 
the radiu~ should be only 2 kms. Tbese 
restrictioDs .houJd be totally removed. 
otberwise we do Dot set Iny one sinlle 
vilJaae, where we can explore tbe possi-
bility of locatin, drinkiol water within tbe 
scheme. Tbereiore, these reltrictionl have 
to be removed. Wberever there are 
problem villages for purposes of driokioa 
water, they must Ict top priority aDd bUIC 
amounl •• bould be S&*Dt for lettina water 
from any lource. 

Afforestation Ibould be relorted to 00 
a Ilrle scale. Not ooly thai, whosoever 
cuts a tree, he .houJd be severely punisbed. 
Becausc of tbe euuiD, of trees, rlinf.1I il 
bccomiDI le ... r IDd le •• er. We mUlt. 
tberefore, plan about affor"statioD 
properly. 

17. 18 hr •. 

[MR. DEPUTY SPEAKER ill ,II. Cha/,] 

A. far as alriculture is cODcerned, •• 
must have proper piaD.Dinl Now .. ·days • 
farmers .re very aoxioul to take to 
commercial crop or cish crop, whichever il 
profitable. Tbere .bould be • proper 
planniDI, for eample, ODe tbird of the laud 
.hould be kept for IfOwiDa CoodlraiDI, oae 
tbird' each for commercial cropa aDd 
oil.ed. fodder. SO IS to bave a balaDoed 
planDiDI. 

FiDally. I req .... t tbe GOYCl'DlDeDt of 
Jodi. to allot miDimum Ill. 50 eror. • • 
apiDit RI. 200 crore. whicb tb. Slate 
Gov.rameDt ba. aaked to tacklo tbe drouabt 
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shuation. We should Dot wait ror tb, 
CeDtr.! team to 10 there, assess tbe 
situation and report back. That will take 
• 1001 timo. By lbl t t~mo. the people will 
be Itarved. Tbe want of relief work. 

[Translation J 

SHRI RAMASHRAY PRASAD SINGH 
(Jahanabad) : Mr. Deputy Speaker, Sir, We 
aro discussinl bere tbe subject of natural 
calamities wbich ba,e become a permanent 
feature in tbe couotry and 11 a sesult of 
wbicb tbore is mucb luffering. 

In our c~untry, if there is a flood in one 
part, there is dro.)gbt in the otber. Just 
DOW, our HOD. Minister bave: mentioned 
tbe names of many places. For instance. 
if tbere are floods in Keeala, Orina (acel 
drought. If tbere is a flood in Bibar, there 
is a drol1gbt in Uttar Pradesb, Thus, floods 
and drouabt have become a permanent pbe-
nomenon ID our count ry. 

Tbetcforc, I would like to say tbat as 
loog as you do Dot find a permanent solutioD 
to tbis problem, tbe co~ditlon of tbe farmers 
in tbe country wall 10 on deteriorating and 
tbey Will be becoming dependent on otbers 
for foodlrains. You can see that tbese 
floods have become a curse for us. 

Our nciabbouflo, country Cbina bas tbe 
laraest population. Tbey also used to facc 
similar Clo;)js and droulbts due to wbich 
tbeir people had become poor and their 
bodlcs used to strink. Tbeir liver Huanl 
u.ed to be called a demon, That river w..s 
Dot only a curse for tbem, but tbe p~ople 

also called it a 'Brier'. As loa& as Chiaoy 
Kai Sbek ruled the country. be could not 
control it. Tbey lot independence in 1949, 
two years later than us and a soc:ialilt 
Government was formed tbere and tbtt 
Government was able to (.:1"0 tbat river aad 
today it is considered to be a Goddess. 

For ten lona yeao I bad been raisin. 
discunion 011 flood and droutht conditions 
ia tbe Vldbao Sabha and today I bave lot 
aD opportunity to speak on tbis issue in the 
Lok S",bha. Sucb discussions are held re-
lularly. Your party ba, been iu po,"r ror 
tbe last 38 yOUI. Wllat havo YOIl done 

durin. their period of 38 yeara? JUlt '~ow, 
two Hon. Ministers have laid tbat you have 
spent erores of rupee. OD flood control 
mta'ur~s. Wbere bal tbi. money lone? 
This money has been pocketed by the poU. 
ticianes, officers and eOlineers. But you 
never cared to know bow public money 
wortb crorel of rupees is beina utm.ed. 
Had you paid a [tention towards it, we would 
not have been comp::lled to discuss the situa-
tion that prevails in our eouDtry today. 

The country is faciol famioe-like situa-
tioo. It weakeol the country and increases 
unemployment Today, Bihar is in the trip 
of floods. In North Bibar Darbbaoaa, 
Motibari and Madbubani are is tbe .rip of 
floods. Floods are affecting certalO new 
areas The flood is Dot a calamity which 
comes once in 10 to 20 years. This natural 
calamity has made a permanent place in 
our country_ 

When we look at the situation in 
Haryana aod Punjab. we realise that after 30 
years certain new areas are letting affectrd 
by floods. 

Jamui was a drouabt prone town, but 
Upper B.ltuwa Dam bas breeched aDd today 
floods have occurred there. In 1974 Patn. 
City witnessed unprecedented flood. People 
bad to go from oae place to anotber by 
boats. Even M.L.A. flats bad beeD lub· 
mer.ed. You bave Dot been able to solve 
flood pro blem. 

The Central team set up for tbe purpose 
makes an aerial survey of tbe flood affected 
areas and submits in report making aD asses-
ment of the damage. On lbe basis of this 
report you provide funds amountiDI to a 
few ceore. of rupees. The ramilies, wnicb are 
raiDed by floods, have notbinl to do witb 
the fund. you provide like tbe persons who 
were killed at a result of "Kamlbka" crash. 
You sbould keep a watch to ensure whether 
the fuods provided by you are beiDI(. utilised 
properly or Dot. 

You have rormulated a new flood and 
drou,bt control scbeme. Jt is called 
Muhaol Dam Soheme. It will prove a booa 
for Soutb Blbar. Today it bal become a 
curse. Flood .nct droulbt COGtrol acbemts 
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are formulated but tbey remaiD ullimpJ~. 
.meoted for tea yeara or so. No body 
pays aoy atteotioll to it. Your reply will 
,be tbat due to paucity of fUDd. you are 
unable to execute tbat Ichome. Tbe land 
where thil scheme is be executed is 70 
leet bigh aad wat'!r bas to come do ~a from 
·tbat heiaht. In calo ,ou are Qot able to 
construct a ducca dam tbere, at least a caDal 
can b~ CJOstcucted wbich will help in solv-
ing flood and droulbt problem. 

Last year floods had destroyed certain 
Villa.es. Notbiol bas MeD dono so rar to 
save those viHa.es. Pirogha Village in 
Gaya District of Bibar bal bleD aff~cted by 
flo Jds. In case remedial mealures ace DOt 
taken, a larle number of persoos aDd cattle 
will die. It is a matter of sbame tbat 
notbiol hal beeD dODe so far to save Ibi. 
Villaae. Your reply Will be tbat It is tbe 
responsibility of tbe State Governm.:nt. If 
it is tbe rcsponsibillty of the State G Jvern· 
ment tboo why a central team is .ent to COD-
duct a survey there. 

We come from a flood pronc place. The 
whole of Kurtha Block in our district was 
destroyed by floods last year. For full ODe 

month tbe entire village remained submerled 
and crops were totally damaged. Pun Pun 
project i. allo lyina pendiDI. In case this 
project is cloared, fJood and drought prob. 
lem will be solved for ever. Tbe farmers, 
who intend to live up alriculture as tbeir 
prore.sioo due to flood. and drougbt, will 
agalD como back to their profession. Their 
cbildreD will not become uaemployed. Tbe 
country will become prospcroul in ever)' 
field aDd our independence will further be 
strenltheoed. 

SHRI RAM PYARE PANIKA (Roberts-
laoj): Mr. Deputy Speaker, Sir, it ia true 
that crores or people in differeDt parts or tb. 
country are raciOI difficulty. DuriDI the 
last few year. Karoataka, ADdbra Pradesb, 
Tam.il Nadu aDd Ori.la bad to rice oatural 
catamities. 

Last year 31 district wore affected bl 
droulbt iD Uttar Pradesh. Durio, tbe.e 
two month. or rbe curreat yeara, bill are •• , 
aDd Western aDd Saltern di.tricts of Uttar 
Pradeab bave al.o been affected b)' seyero 
drou.bt reluhiD. in drinkiDI water crili. 

tbere. At certaia place., eyeD murder took 
plaoe OD tbe water tllue. 10 04&la a cao 01 
witer wal avatlable for Rt. 2 It bal be· 
COale a very acuto problem. Tbis remind. 
ut al tbe clnditioQs once prevailing iD 
Btbopia and Sud.a. Receatly, B. B.C. bat 
shown. T.V. report,o'l tbe cooditions pre-
vailin. tbere. There milbt bave beeo b\rdly 
a lOW whicb remlined ulmoved after viewiDg 
that repJct 0'1 T V. This calamity bas 
alway. been tbere in Olle fOfm or tbe other. 

There ace two type of meaturel shore 
term and loog term measure, to avoid 
this situatioa. Our former Prime Minister 
had formulated D. P. A. p. proaramme for 
drouaht prone areas, but I am paioed 
to point out tbat tbe schemel formulated 
by ber bave not so far been implemented. 
Under the aforesaid programme many 
schemes were formulated in Uttar Pradesb. 

( inlf!rruptions). 

So far as my district Mirzapur is 
concerned, I am much pained to say that aU 
tbe projects approved by her, have 00 been 
implem;nled so far. Tbe foundation stono 
of Sone Lift Project, Bakhar BeJan Diver-
sion Project, Adwa Dam Project had been 
laid by ber. Besides, sbe bad ordered tho 
conltructiOD of 36 embankments. Most of 
Ulero are lyinl incomplete. Some of them 
have. however, been constructed. The 
lands of rarmers were acquirej. The Ceotral 
Government bas sbolved tbose schemes 
eilber due to paucity of funds or duo to 
some other realonl. Besides. special 
funds had been provided in the Sixth Fivo 
Year Plan for six specLd types of area. 
in tbe country. i e, drouabt·prone areal, 
flood area., billy areas, tribal areal aDd 
cyclone·affected areas. But ia tbe Dra'a 
Seventh Five Year Plan ) did not come 
across aoy .uch provision. I t is most 
essential tbat the Ichemes formulated to 
ael rid or flood aDd drOulbt IChme. sbouJd 
be com.pleted Immediately. ,A Iwveyof 
these areU should be cODducted aDd dams 
constructed. PercDllial rivera should be 
identified in dro1llht·prODC .rcu. If 
water i. made available in these arears 

. throulb lift irriaalioD schemel tbeir prob-
lem c.an be solved. A. bal been alread, 
laid by mc, the foundation Itone of SOD. 
Lift irritation echemel was laid by our 
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late Prime MiDistcr. If this lift inilatioD 
ICbeme II illlplrmtlltrd there, tbe .... ter 
problem of entire drou.bt·prote Irta of 
Milupur caD tc pelmancntly solved, lbe 
work on thi' pr('ject .hcutd bave beeD 
completed by now because it was ,tarttd 
io 1974 LODa term policy should be 
framed for drougbt affected alCal in the 
eatire couDtry whether it il ID Alldhra, 
Karnataka,Tamil Nadu or e)uVthcre, Now, 
the time has come to complete tbere 
.cheme. by al10cltina serne funds from 
tbe bu,e Rs. 1,89.000 crore 7th Five 
Year Plan. Crores of rupees spent every 
year to lave the people f. om tbese cala-
mities .hould be spent on find in. a perma-
Dent solution of tbese problems For tbis 
purpose. You will ba\e to complete aU 
tbese schemes. 

Tbele is DO doubt tbat a National 
Flood Control Board exists In otlr COUDIIY 

but most of tbe scbemes sent to the States 
could Dot be takeD up due to pauCity of 
fuodl wilb the State Governments al a 
result of which dams could not be cons· 
t. uctcd and floods can be prevented. 
Under one Icheme afforestation was to 
be resorted, 10 on Jarle lcalc in tbe eotire 
Gao a.-Yamuna belt wbere forests bad 
been denieded. Under tbat scbeme dams 
etc. were allo to be built thert. Thi. 
"ork i. allo Dot makin. any proareu. In 
case "e .depend 00 Stace Government. for 
tbil purpose, we WIll nevcr be able to get 
rid of tbese two problems. People Will 
recall the Situation created by floods, 
drou&bt and bailstorm in tbe country in 
tbe year 1982-83 wben 31 crore people of 
Jadil1 were affected by them and about 
S crore bectares 01 land was undt'r flood, 
Al tbat time also certain States were 
careli'lsncls and tbcy did not properly 
utilile tbe funds liven 10 tbem. Tbe HDD'blc 
late Prime Miniltct bad liven Rs, 700 crore 
to Uttar Pradesh, wbich did not submit 
the memoranda in time. It wal tbe wout 
affected State, but it could Dot aet a 
Ijolle peony on tbe tecbnical around tbat 
it bad not submiued the memoranda in 
lime. Tbat is wby itl reque.t "a. turDed dO"D. 
Today we Ibould not depend UpOD State 
Governmrnt. The Central Government will . 

bave to act firmly aDd prepare schemes. 
to lolve both tbeae problema. Wbea llai .. 
issue comes UP. tbe OppositioD railea tbe 
matter concerninl tbe CeDlre. State relatioD'~ 
I would like '0 lubmit tba' for God' .. 
5ake and for country', lake i.sue of Centre 
State relations should Dot be railed 10 far 
I. national problem. aro cODcerned Sar. 
karia Commislion may not be approached 
(or tbis purpo .. , Resources are beiDI 
rr.obilised for the Seventb Five Year 
Plan. Wben I wanted to know about tbe 
resourCes beiDI mobililed by various Statest 

I came to kno,., tbat tbey are unable to 
mobilise the .ources, It is necessary to 
see that subjects like irrigation, agriculture~ 
flood, etc. do not remain State subjects, 
I would like to SlY tbet if Decessary. the 
Conslltution can be amended. On T. V. 
we had seen a beart-reDdinl Icene depiclio& 
what bappened in Ethiopia. So far all tbi .. 
country il concerned, we aro proud to lay 
tbat due to tbe .teps takeD by Government 
durin, tbe la.t 30'0 35 Y4ears no slarvation 
death hal come to bot ice despite all these-
Datural calamities. Nobody can say tbat 
tbere bad been any starvation death in 
1982.83, I would like to submit tbat there-
mi,ht not be starvation deaths al sucb but 
it definitely affects lives of tbe people. 

I do not want to take mucb lime. 
This year funds have been provi<!ed to State .. 
under tbe h.ad 'Drouabt and Floods', ID 
1982 83 Uttar Pradesb was not liveD any 
funds. When planain, wal under takeD 
in tbis country, Uttar Pradeth wa. al 
Dumber two or perhaps one, but tbe p.ce 
of development in UUar Pradesh ba. lone: 
down slowly. 

In tbe last I S to 20 years, UUar 
Pradelb baa suffered devertation due to 
dtOUlbt aDd floodl al a rault of which 
necessary infrastructure could Dot be buill 
there. However our state hal produced 
Ireat men but it does Dot mean tbat jUltier:-
Ibould nOI be done unto UI. I, therefor., 
want fO submit tbal the Hon. Minister of 
Aariculture should not depend OD tbe State 
Governmentl. There were flood. iD Kerale 
at. time wben nobody couJd tbink of it. 
Our weatber rOllcaltt prODe "roo I. W~ 
bear new. in tbe radio tb. there would be 
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rain, aud ak, would rlmaiD overcalt but 
actually DotbiDI bappeD!. Tbe rorlca.tl 
I'qardiol droulht and flood. proves wrGlll. 
f Ibink our scientiltl Deed furtber . researcb 
to Ibis matter. I am very Irateful to our 
Scientists in tbe country because only due 
10 their efforts there bat been prOlros. 
ia tbo rield of agriculture and 'Iriculture 
produce bal increased. But I think more 
facilities .bould be provided to them so 
tbat they may make foree.lt correctly 
re.ardin, tbe droulbt and tbe floods and 
caution tbe people and GOVOfomeot of tbe 
country in time. 

In the end I express my thanka to you 
for tbe oportunity liveD to me tor speakiD, 
I conclude. 

[English] 

MR. DEPUTY SPEAKBR; Mr. Ram 
Pyare Panika, on tbe one hand you bavo 
talked about floodl, aD tbe otber hand, 
you have talked about droulbt. Tben you 
have meOltioncd about rbe Metcorololical 
Office add tbeir forecasl. The only solu-
tion i. to cbanse tbe course of tbe rivers. 
This is a utioaa) project. Otber tbings 
canDot be aolved. 

[TranI/at/Oil] 

SUR.I BARISH .RAWAT (Almara) : 
Tbe HOD. Member Sbri Panika has spoken 
about U. P. Tile U. P. Government bas 
ICDt detaill. Th~ Hon. Mini.ter may please 
provide fuoda 10 U. P. expeditiously. 

SHRI VIRDHI CHANDBR JAIN 
(BarlDer) : Mr. Deputy Speaker. Sir, 
(amine.; flOOOI, cycloDes, eartb quakes are 
aJl national calamities. UDle •• tbe Central 
Government provide assistaDce to comb.u 
the cational balamitiel. we "i)) not be 
able to face them. These day. DO State is 
capable of combatinl ,bele calamities aloDc. 
There WI. such type of Calami tie. in 
Kcrala. There wal earthquake fn Bibar and 
situatiOD of famine wa. created in tb. 
delert aroa.. So .Ub a view to combat 
such Dational calamities I would like to 
IUlleal tbat a Natioaal Calamity Pund 
may be e.tabUlbed. The mOGey should be 
cootributed ia tbe Fuad by every State OD 
.,-, balil of popuJatioD aQd I.. tune or 

aDY other criteria ,OU ma, fix. As.i.taDoo 
frOID tbe Nltioaal Caramit, Puod Ibmdd 
be provided to that Stato "biola ,. io die· 
tre.l. Such arranpment Ibould be made. 
W~. ill any caN, shall Dot be able to lace 
sucb bil dil.ltert. In m, consticueocy 
Bumer·Jai.mer, tbere bal been ramiee 
for four years is cuC:eS,iOD but ~be State 
GovernmclIt are not fully capablo or 
combatin, it. Wbat ever heJp tbe Ceatre 
provides, it is very mealro. Tbe assistance 
is provided by way of mar,io mODeY, 
advance plan and by fixinl some coiJia. 
WblCb i! not sufficient. Tbole people '0 
Dot get aoy employmeDt. The GovernJDeal 
of Rajastbaa sbould start relief work ia 
December but it start the .ame Dot iD 
December, Jaouary, February, but in April 
aod Marcb and tbe pcople have to 10 
out.ide (or employment. They bave to 10 
to Haryana. Punjab or Gujarat. 10 tbi. 
way tbey caooot be belped. So it is neces-
sary tbat a!sistance in tbe case of famioe 
should also be livon in tbe same way as 
is giveD in case of floods viz, expeodi-
t ure ror 75 per cent non - plan expenditure. 
The assistanee provided for 'amine is very 
moalre. The anistaoce- ,iven to u. by 
way of plan :1dV.Dce does DOt help us mue" 
because Rajuthan hal very small Plan. 
10 tunes of seveoc famine. the Plan advanco 
is or little h:lp. M'lrgio·money is atao 
very meagre, Under sucb circumstances 
we caonot belp the poople "od al a resull 
tbereof. Ircat discounteot prevails ametll 
tbe poool.. So, I would like to submit 
to the Government tbat in order to deal with 
• lituation created by national calamity 
tbe Central 0 lvernment sbould provide 
relief. 

My next point i. in relud to tbe Rajalthan 
Caoat. I( tarlet is fixed for completion of 
this Canal in tho Seventh Fivo Year Plao, 
then tbe problem or drinkiol water in 
Rajasthan cln be solved. B, utililiDI tbe 
water of RljUlhll1 Clnd, Pasture. can be 
dev.eloped and .bi. way .,ermaaoot arrao,e-
ment to provid, fodder for t he cattle 
can be m .de. Wbellever thne is famine, 
the cattle shirt to the banks of tbe river 
GaDla Some timea tbe, 10 to Madhya 
Prade,b, Gujarlt IDd as maoy.s 
7S per CODt cattle die. Our CCODOillY 
depend. OD tbe Cattle. We have Cal'" of 
lood breed. Therefor., tbe "ork _ the 
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IU.jaltbao CaDal should be exseDted expedi-
lioul, to aam,e tbese caUle. A. 90 per cent 
lublidy and 10 per ceDt amount as loan is 
,ivel) a, a .. iltance to the Hilly Area 
DevelopmeDt Programme, limillrly the 
DeHrt Developmeot Prolra.me should be 
caten UP. Action should be tlken to 
cradicate povcrty of the people tbere. In 
limes of famine, priority should be liven 
to N. R.. E. p. and R. L. G. E. P. works. 
The Dorma should be cbaDaed so that lome 
permanent lolution may come out uDder 
N.R B.P. aDd R.L.G.E.P. Whatever works 
are uDder takeD durin. famine, Jive works 
pertainios to roads, excavation of earth are 
left incomplete tbere after in spite of bavins 
.peDt lakhs o( rupee. on tbem. I would 
like to lubmit cbat wbatever is uDdercaken, 
wbether it is road·buildinl or wOlks 
rel.tiD, to loil conservation, it sbould be 
compleced. If the work is not completed. 
,be lame year. tben the money gael waste 
We should make efforts to solve tbese 
problem. wbetber tbey pertain to drinkina 
"atel or fodder. What over fund is provided 
ID advace plan, it il not spent judiciously 
aDd as a relull tbereof, it goes wasta. So 
it is my submilsion tbat whatever provision 
is made in the advance plan, it should 
oot be diverted. 

I would like to submit that there has 
been rainfall in only ~O per cent area of 
Barmer and Jailelmer district. and in spite 
of thi, our Government have stopped famine 
relief wOlkl. Now the problem before tbe 
people is bow to earn livelihood. They bave 
no meanl for cultivation durinl rainy 
lIalon. So tliere Ihould be provi.ion of 
taccavi loans and cooperativr: loans for tbem. 
So thl' tbey may Itart cultivation. 

I have expressed my views re,arding 
natural calamities. This problem sbould be 
tackled on permanent basis keepinl tbe 
entire country in view. With these words. 
I conclude. 

[English} 

SHRI D.B. PATIL (Kolaba): Sir, it 
is said tbat prevention is beuer tban cure. 
But it can be .raued tbat so far al natural 
calamities are concerned, it caanot be 
applied tbere. If you take into consicera· 
tiOD tbe money that has been Ipcnt ror 

Iridic •• ion of droupt lod aI.o for 
preveDtion of flood.. tbe achievemoDt ia vcr,. 
diaappoiotiDI. So fac u flood protection 
pro,ramme il concerned, the achievement il· 
ratber disapPointiDI. People bave to suffer 
beavily in botb drou,bt aod flood. In. 
floods tbe whole crop i. damaged, tbe 
proJ)Crty il deltroyed and Jive. are IOlt. ID 
drought allo tbe crops ate deltroycd aDd 
tbe lives or <;attle are 101t. So, till tbe 
achievement i •• ood or hUDdred per cent 
succeasful ia tblle cues, all tbe tbr •• 
calelories crop. property aDd life .bould be-
insured at concessiona) premiuml. If the 
wbolo crop is daml.ed t then at the most 
tbe help aad relief that il given by tbe-
Government i.e. sbort term loan i. converted 
into medium-term loaD. If the crop is-
insured, b. is to laiD. So far as the 
property il concerned, if tbe house i, 
de~troyed. at the most Government lives 
some sort of subsidy and loan. It ia not 
his rault if bis house il dCltroycd by tbe 
(lood!. Why ShODld be incur the 
expenditure in build ina I Dew bouse? For 
tbe present, the Government lives lubsidy 
to tbe exteDt 0' Rs. 2000 per bOuse and 
Rs 8000 by way of 101D, whicb is not quite-
satisfactory. So, I would IUllett tbat aU 
the propertiel in tbe flood prone area .. 
sbould be insured. If the prop~rty i. 
destroyed, they Ihould aet full iosurance. So 
rar as beavily flood prone are.. alO 
concerned, , even tht people Ibould be 
insured, Droulht prone areas have already 
been identified. But the IUCce81 j! Dot 
quite sari.ractory. I would IUllcst tbat 
indrou,ht prone area. all tbe crops should be-
insured. 

But on tbe land tbe aariculturist and 'be 
a.ricultural labour depend. If the crop is-
insured. thea tbe aariculturilt will be 
beDefited. So rar as agricultural labour is 
concerned, be will lose his meaDS of 
livelihood in case of (Iood and drouaht. 

In Mabarasbtra there i. lome employ .. 
ment aUlrantee scheme. That employmeot 
luarantee .chemc lboud be ~plied in every 
area wbero droulbt takea plIIC. If that 
scheme i. implemeDted, theD there .1 a 
luaraDtce tbat the aaricultural labour, aDd 
eveD lb. 'IticQUurilt. wbole crop. have 
been destroyed. will have lome auaraalce or 
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income. So, tbat Icbeme Ihould be 
employed .verywhere-. 

Fot tbe present, tbere are bundred. of 
vUlales iD Maharalbtra wbere drinkinl 
w.ter bas to be .uppJied eitber by cart. or 
by truckl. Why it is 10 ia because the 
searchy of water is tbere in thoae areas. 
There are .ome droulbt-proae .reilS. We 
cannot force the rains to faU there. Since 
we cannot force the rains to fall, the Govern-
ment has to take water to those areas, from 
whatever .ource it is available, and see 
tbat their crop. are Dot affected. Even if 
tbe source of water it far away, it sbould 
be tapped for driokin, and irrilatioD 
purposes .. If tbat is done. tbere will be no 
need to supply drinkina water either by 
trucks or by carts. Now we are iD July. 
In Maharashtra, normally tbe monsoon 
Itarts in tbe month of June But as tbere 
are no rains, scarcity of drinkina water is 
tbere, 

For tbe present, the formula of liVID. 
assilt.Dce to the States is, as one of my 
friends bas said, tbat 7S per cent Irant il 
liven by tbe Central Government and 
25 per cent is to be borne by tbe State. 
But tbere is a limit also, The limit is tbat 
if it come. to S per cent or more than 
5 per cent of the fund. that have been 
allocated for the year for the particular 
State, then tbe entire amount over and 
above five per cent haa to be borae by tbe 
State. Tbis is not proper, This I cannot 
underltand. The State canDot be blamed 
lor those Datural oaJamitie.. If is Dot tbe 
fault of the State tbat tbere is drou.ht or 
flood, it is a natural calamity. Therefore 
I would IUl,est that Ibe formula should be 
applied witbout aDY limit. Thank you, Sir. 

(T,an,lal ;on) 

, SHRIMATI KRISHNA SAHI (Belularai) 
Mr. Deputy Speaker, .Sir, flood, and 
drou.bt are two natural calamities wbicb 
ate not tbe problems of one particular 
State, They bave become a Dationa' 
problem. It il a very serious problem. 
At present I would like fo confine my.elf 
to my constituency only. 

In my con.tituency there are lix le.i.la-
tive A.lembl,. ".meDU out of which four 

lelmentl are severely affected by fJoods. 
If ,ou 10 to tbat side you will come 
across a buac area like Iman Oooao. 
In 1972 aDd 1977, when I was a Member 
of Bibar Vidbao Sabba. J had drawn the 
attention of the Government of Bibar to 
thele problem.. In 1980, wben I first 
came to Parliameot, I had also drawD tbe 
attention of abc Central GoverDment 
towards these problems. In 1985 also I 
would like to draw the attentiOD of Govern-
meat towards these ploblems. The only 
difference is tbat at tbat time, I bad 
drawn tbe attention of tho .Cbief Minister 
towards tbe problems beinl faced at 
Panchayat Samiti level to diltrict level. 
Whereas in Parliament I would like to 
draw the attention of Shri Buta Sinab, who 
is present here at the moment and I hopo 
be will definitely pay attention towards 
tbis. Prior to bim, Rao Birender Sin,b 
and Sbri Gani Kban Choudbary were 
the Ministers conccrned and I had drawn 
tbeir attenCion &lain and alain towards 
these two problems beiDa faced in my 
consti tuency. 

Problem No. 1 is of Soil erosion. 
Extensive 10U·erosion is caused by the 
GaDla, the Kial aDd tbe Harobar rivera. 
Even one river is sufficient to caulc 10.1 of 
life and property. But in my con.titueDcy. 
there are three rivers whicb are caulioa 
loil erolion in ten Pancha),lt and is seems 
that tbere are as will totally VaDish. Despite 
the Ceatrll Government or the Bibar 
Government spendinl bUle amouDt OD 
irri.atioD projects or Bibar GovernmeDt, 
tbe people continue to reel under the 
fury or floods aad droulht. I requeI' 
tbe HOD. Minister that tbe projects for 
preventin. soil·erosioD .houJd be executed 
expeditioluly 10 tbat 10 Panch.yat. of my 
area can be laved from beiDI sub merled 
in water. 

Long term scbemel should be formula-
tod inltoad of .hort term schemes for tbi. 
purpose. ODly tbe people can pt benefit 
otberwise the Icheme. will prove iD-
effective. Why does tbe lovernmeDt Dot 
execute a JODI term .cheme in tbis te,ard ? 
No doubt tbat I bave become an M.P. 
but I feel tbat my constituency il .till 
fn bullock cart ale. It bal become ID 
illaad. It hal become difficult to supply 
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GlC;dlciDCS. aoecIl, fertilizer. aDd food pto· 
ducts to this area. Tbe .reatest difriculty 
is that tratDlport BY stem has come to a 
.t.ad still. 

Mr. Deputy Speaker, Sir, I would like 
to aive aD example As hal been stated 
by an HOD. Members, .evera. Commi.stons 
were seC up to study irriaation and flood 
control measures. In 1954·55 an amouat 
ot RI. 10 lakh was spent on flood control 
measurel and 1 32 lakh beet ares of land 
came under irrigation whereas during the 
6th Five Year Plan an amount of RI. 
129.76 lakh was spent and 120 17 latb 
hectares of land came under irriaation. 
Flood cauted damage wortb RI. 11 crorel 
durin. 19~ 1 wbereal damage wortb Rs. 
1743.92 crore. was caused during 1982. 
Tbe situation is very grave. The greate.l 
traledy is tbat people of my consti!uency 
are 'acing man-mlde water scarcity allo. 

I would like to submit that tbe then 
Union Minister of Works and Housing bad 
written a letter to the Bibar Government 
on lStb July t 1980 ;n wbich it was stated 
tbat Government of India had given an 
assistance of Rs. 7 04 crore 10 the Bihar 
Government for advance planning for the 
lupply of drinkin8 water. In this connection 
I would like to iubmit that 00 16th May, 
1985 a Minister of Bibar Oovernmcftt bad 
written a letter to me aod ala in on 215t 
May, 1985 a district officer bad written " 
letter to me. The letter .tatel-

'IDue to Icograpbica) rea'ODI, the 
water level b.s lono down which ba. 
resulted in less water in wells i n rural 
areas thi. yea, also a. happened '0 earlier 
years •.• 

We havi Dot been able to execute 
water ,uppl, Icheme. due to paucity of 
wlter in tbe wolls in rur~l areas thil year'" 
Due to tbo indifference of tbe Department 
of Health, we aro uoable to provide 
4rinktn. water 'acility. 

It i. a matter or res ret tbat many 
medium aad major irrila,joD scbemel are 
pendiol .iDOI 1964 aad J967. II means 
tbat ,beir COlt will 83 00 iocreasinl aod 

tbe people will Dot be able to pt the 
desired beDefit. 

I would like to submit that the major 
problem or .oil-erosion should be solved. 
In my aroa tbere is acute ecololleal fa 
balance. Recently, I attended tbe meetia. 
concernin. implementation of 20 poiDt pro-
gramme In that merlin, I bad enquired 
about the whereabouts of tbe ForeSt 
Minister A man stood up. I asked him 
bow felling 01 tlees was beiDa allowed. 
He replied tbat be was tbere to ensure 
plantation of 8upJings. When I asked 
him about tbe Excavation Officer. be 
replied that be bad proceeded on four 
month ~s leave. 

I meaD to ,.y that such thinls happen 
despite our Prime Minister's and our 
Government's repoated warninls to them 
that it is esse.tiat to maintain ecololical 
balance. While drawing attention of tbe 
HOD. Minister towards tbe alarming situation 
of ecoloai~al imbalance in my constituency, 
I expect Government to take effective 
step. tand issue necessary direct ives to tbe 
Bibar Go\'ernment in this regrad. 

1800 hR. 

[En,lish] 

SHRI GEORGE JOSEPH MUNDAC-
KAL (MuvaUupuzba): Mr. Deputy 
Speaker, Sir, my State. Kerala. hal luf: 
fered very beavily becau.e of c,clone, 
flood, sea erosion aDd land.lide. 

Tbe Keral. Government. led by our 
belov~d Chief Minister Mr. ~arun.kar.a 
aDd bit cabioet collealuea, rose to t ... 
occasion .ad reDdered timely belp to lb. 
sufferlDl people. 

Sir, the difference between tbe crop 
JOSI of Nortb India and South India is Ibis. 
Tbere are cash ClOpS ia Korala like Rubber. 
Cardamom Cocount etc. COCoDUt takee 
more tbaSi 8 to 10 ycarl to let incolDO. 
After it starts liveD yield, it will live 
income for &Qotber 30 to 40 ycars. 

MR. DEPUTY SPBAKER : The ROQ. 
Member may please rosume bi' scat for 
a sbort wblle. Now it i. 6 O'clock. TIJcre 
are ,till maGI HOD. Members who waQt 
to speak. 
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AN HON. MBMBER: How maDY ? 

MR. DBPUTY SPBAKBR : 10 to IS 
mem~ers. We waDt to (iDish It today .. 
You have to cofmc your,elves within tbe 
time. I 10 OD fiolin. tbe ben but nobody 
i. )istediQI. 

SHRI P. M. SA YEED (Lakshadweep) : 
At least some equality Ibould be tbere. 
Some let S minutes. Some get 10 minutes. 

MR. DEPUTY SPEAKER : The time 
is fixed, that IS, tbree hours. List. are liven 
by tbe whips; when tbere are many 
members wishing to apeak, you have to 
cooperate and you have to adjust I request 
Hon. Members not to repeat tbe same 
pojnt •. 

SHRI HARI KRISHNA SHASTRI 
(Fatebpuf) : Mr. Deputy Speaker, Sir. 
I would request you t I) extend tbe time by 
one hour more. T:,t u tbe Han. Minister 
will reply. 

SHRI PRIYA RAJAN DAS MUNSI : 
Some one wilJ .peak on drougbt; some other 
wiJI apeak on flood. 

MR. DEPUTY SPEAKER: Now, Iball 
I extend the time by ooe hour with the 
coolent of the Houle ? 

SOME HON. MEMBERS: Yes. 

MR. DEPUTY SPEAKER: Hon 
Members abould cooperate; otherwise all 
tbe otber members cannot participate. 

PROF. MADHU DANDAVATE: Mr. 
Deputy Speaker, sir I next time you ple.le 
aive Ie .. timc to tbe initial speakers aDd 
more time to tbe ,peaken wbo participate 
later OD. 

MR.. DBPUTY SPEAKER : The Hon. 
Member may please contfnue his speech. 

SHRI GEORGE JOSEPH MUNDAC. 
KAL : Sir, tbe yearly crop is quite 
differout from the Ions-term crop in KeraJa. 
Ir a rubber or a coconut plantation il 
101t, it meanl, one planter'. life il 10lt 
becaute bo caaDot plant .piD aad waU 
for lootber 10 ,ean to let iDcom. from 

tbat. It is very difficult. So, tbe Central 
Obveramlnt must live mdre aid to thole 
people who lost tbeir lonl-term crop.. I 
request tbe Central QovemlDent to intro-
duce crop insurance for tbolc cultivaton 
and live 10DI-term loans and also interelt-
free loaos. Cooperative societiel mUlt be 
.ivan more amouDts so that they caD 
distribute them to tbe cultivators. Free 
manure should be .upplied by 'be Alri. 
culture Ministry to tbe cultivators. Lo •• 
worth Rs. 740 crores bas occurred In 
Kerala. More than 100 lives have been 
!os: t\fter independence, Kefala sufferld 
drought on1y obce, tbat is, two year ago. 
Now tbis is tbe second calamity which bas 
occurred in Kerala The States whicb are 
near to Delhi are getting more belp (rom 
the Central Government. But States like 
KeraJa (which arc far away from Delbi) 
are not setting enough share of this aid. 
I am tell iDa thi. to you because durin. 
the las& 38 years, you can find out wbat 
is tbe amount given to Kerala compared 
with otber States, for natural calamities. 
If you compare this figure, you will la.il, 
understand thal Kerala State get very negli-
lible amount compared to their beav)' 
tosses. 

Tbe Minister visited our area and I 
am tbankful and Iratefut to him for seeing 
lhe calamity and consequent 10SI there ror 
bimself. All &he roadl are damaged there. 
More tban a bundred crores of rupees 
are required for repairing the roads. The 
river banks are allo eroded tblre. Not 
only tbaC. Sometbinl ia :!llso required to 
prevent lea-erosion. A Jot of land,lides 
bave occurred in Kerala which spoiled lot 
of crops aod caused a lot of lOIS Hfe. So. 
preventive measures must be taken by tbe 
Central Government aod tbey IbouJd also 
live more aid to the State of Kerala. So, 
I humbly requelt tbe Centra) Oovernmen t 
te do all that i, possible in this reaard. 
The Central Government should live 100 
per ,ceDt Irant to Kerala for tbis purpole. 

I bope I bav. Dot tlk.D much of yo ur 
time. I oaoe alaiD cODlr.lulate the MiDist.r 
Bue. SIDlbji, who vilited our are. aDd w.' 
convinced as to what bad bappeaed in 
Kerala. So, 1 once alain request bim to 
live more aid to Iterala. Tbaak ,OU. 
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SRal P. M. SAYBBD (Laklbadweop) : 
Mr. Deputy.Speaker, Sir, I am Irateful to 
,ou ror at lut I lot my chance. 

( Interruption$) 

Bvery year we have beeD disCllssiDI 
tbo calamity eitber on account of flood or 
drouaht or on account of cy.:loDc. This 
year we are bearlna about calamity 00 
aCCOUQI of massive sea erosion especially 
io the coastal areas, This bas Dot become 
a rqionally confined problem. Tbil bas 
already assumed a national character Itar-
tin, from Allam 10 Kanyakumari, also 
rrom ADdaman to Laksbadweep. 

Kerala ia the immediate victim iD tbis 
year's flood. I think Kerata staDd. as the 
worst victim. 

AN HON. MBMBER 
rint in flood. 

Kerala is the 

SURI P. M. SA YEEO : YCI, iD 
flood. 

I must CODleatulate'Mr. KaruDakaran'. 
Government in Kerala whicb bas taken 
timely action. I tbank on account of tbat 
many more calamities and havocs at lead' 
bave bien averted and allo, timely assis-
tance from tbe Centre WII rURbed to 
Kuala. 

Aa for as tbe financial pOliti on of 
Kerala II cODcerned, my esteemed colleague 
bere, Prof Tbomas, wbo initiated tbe debate 
followed by all otber, have mentioned io 
detail. I do oot want to repeat it as you 
bave already m:ntioned about tbe brevity 
of our speech. So, wbat I want to impress 
upon the Government il that Kerala must 
,et ItO per cent aid because tbeir positioD, 
as I tnG" (rom tbe very close quarter., 
i. very bad. Sometimes tbey are Dot in 
a POSitiOD even to pay the Illaries to their 
starr. Tbat is the pOlition there. They 
bave estimlted the aid as Rs. 700 crorea 
ir I am correr-t. and tbe CODtral Govern-
ment mUlt come forward and liberally 
I.nction tbe money a, 100 per cent aid, 
tbat is, without expect ins to act blck tbe 
money from tbem. 

Comio. 10 my ow. cooltitueoc, •• 1 will 
be brief a. you bave already cautioned 

me··an unprrcedented sea ero.ioD i, 'akiD' 
place DOW. For tbe last two or tbree day. 
I bave been gettinl hUDdred of telellaml. 
My CODitituency is tbe smalle.t in tbe 
country bavinl a land area of 32.2 square 
kilometres and taken with the economic 
zone it has .pread out to balf a millioD 
Iquare kilometres and you know, it is the 
smallelt inhabited island aDd its population 
is 27 crores. Many lands of coconut trees. 
filbioa shcds and so many lands bave 
beeD wa~hed away. My misfortuoe is wben 
Buta Singhji visited. with wbom I have 
two decades of friendship, at that time ••• 

PROF. MADHU DANDAVATB 
How can you be misfortunate ? 

SURI P. M. SAYEED ; 1 Was misfortu· 
nate becausc wben be Visited Kerala, tbis 
misfortune bad Dot takeo place in Latshwa-
deep. 

1 HE MINISTER OF AGRICULTURE 
AND RURAL DEVELOPMENT (S. BUTA 
SINGH) : In hi' constitueDcy, the calamity 
bappened after m,. visit to Kerala. 

SURf P. M. SA YEED : So far, I wa. 
not successful in takiDg bim to Laklhwa· 
deep. Had be lODe tbere, he would bave 
been in a position to appreciate the condI-
tion very well. The condition is, the 
moment ,.ou forget about this, one by one, 
these island. will be disappeared Ja tbis 
27 acrel of land, more than 200 people 
are stayinl. Due to the feroc ioul lea and 
tbe monSOOD, sbips caonot 10 every now 
and tben. One sbip lone tbere and had 
been wrl'ten off Ttle condition il very 
.erious. I would requc:tt tbe bon. Minilter, 
who IS my e.teemed friend to Hnd a 
team '0 a.se.. tbe 1011 suffered by tbe 
islands due to tho calamity. FortUD.t.I" 
tbe people wbo are livin. in the interior 
area exputl aDd tbere wal no lo.~ of lifo 
because of tbe tactic. and tbe experience 
tbey bave aained from aael. Wbat I am 
impressinl upon tbe Government II tbat 
tb l' problem il there ror the put decado. 
We sbould find a permancat lolution 
(or it. 

For example, lome yearl back, tbere 
91al lome problem to liat tbe NOflberD 
rivers witb tbe Soutbern rivera. Now. 
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'Koral a il tbe wont a«ceted State due to 
flood.. As a Member rrom Tamil Nadu 
was tellIol a little wbile ago, Tamil Nadu 
and Karaaataka are W"flt arrected by 
droulht. So. tbese thing. could b~ solved 
if we make ao earaest ellort by takio, tbe 
water from tbe rivers or tbe North to tb:: 
Soutb. I was told that it was a scheme 
of R. 10.000 crore!. But if it is to nute· 
rialise, all of us mast make som: cODtr;· 
bution aDd we Ibould tiableD our bu;il~t 
so that we can bave a better future. 

Secondly, there must be a revolviol 
fuod as Mr. Jain bas just now mentioned. 
We must .tudy, for 10 years. bow much 
amount bas beeD spent in eacb State in 
tbe form of relicf. Accordioaly, there mUlt 

r be lome percenta,e from each State and 
lbey should make a contribution to tbo 
revo)vin. fund so that tbi! permanent rUQd 
can immediately be used for the ameliora-
tion of all tbose persons and State affected 
by havocs. 

I do oot want to take much of your 
time I would only I impress upon the 
GoverDmeot that tbere must be a revotvina 
fUDd and the proposal of Jinkina the 
Northern rivers with the Southern riven 
mUlt be leriously taken note of. 

PROF. MADHU DANDAVATE: If 
that happens, Karo.taka will be washed 
away. 

MR. DEPUTY ·SPBAKER : Karnataka 
i. allo raCiDI water problem now. 

[Trolt,latto" 1 

SHill KALI PRASAD PANDBY (Gopal-
lanj) : Mr. Deputy Speater, Sir, toda, di,. 
cUilioD il loin, OD in tbi. House OD natural 
calamities bein. raced in the cntire couotry. 
India II delnitely rcelina under tbe natural 
calamities wbether cauled by floods in tb, 
Budbi laodak or by ramine or flood. in 
other river.. I come from Bihar. Norlll 
Blbar I, affected by nood. where.. South 
Bibar i •• frected by famine. My cOD-titU-
eacy Gopallaoj illituated is North Bibar. 
Wei' champ&ran aDd Ealt champaraa are 
tbe adjoioiDI areal. 

Before indepoace _'had beeD bopia. to 
,ot rid ot tbOle calamit;' aft,r indopea-
deoce, but we bave Dot been able to fiDd 
out aoy la'itinl sohltiOD or tbero problean 
even after 38 yoars of indepeodeDco. Bvor1 
year bait of the Bibar budael i. spent OD 
fJood cOlltrol measurel, but no solutloa of 
tbese problems bas been fouad so far. In 
1970. tbe late Prime Minister Smt. Indira 
Gaadhi had rormulated Peeprasi Pipra Dam 
Scheme to lav, particularly tbe people of 
Ctlarnparan aad Uttar Pradesh fcom flood. 
crores of rupees were spent on it. I was a 
Mem'ler of Bibar Vidhln Sab"a at tbat timo. 
I raised questioa. io thi. rea.cd. The result 
is that its COlt bal increased to several 
hundred crores of rupees as alainst tb. 
original cost of rew crores DC'pite incurr-
ing h .... e expenditure. the' flooJs Wish away 
tbe dam. 

00 the oae hand we are su"eriol from 
natural yalamities, wbereas on tbe otber 
hand we are facinl hardshi p at tbe hand. 
of Oovernmellt also. Thou.ands of home. 
have been washed away and heavy damale 
has becn caused to crop. by floods in the 
Oaoga due to rivers erosion caused by the 
Burhi OaDdak in OJ,hwa DjvouJi Block 10 
Gopallanj. Many school. have al.o beea 
wasbed away. Whea I met the local peopl. 
tbere, tboy told me with tears in their ey. 
tbat on the one b'lnd they bave been severly 
arrected by tbe erosion caused by tbe river 
and 00 the other hand tbe member of their 
familiel arc arrested and put behind tbe 
hOUri. Wben I wanted to know tbe bufc 
caule. I come to the cODclu.ion after in-
veitiaationl tbat recover, of baok loaD or 
revenue i. eFfected tbore every year. Wat-
rant. bave been iSlued alaiost all the perlOa •• 
00 the ODe baad, tbe people have bee. 
affected by IOU erosion and 00 tbe other 
band tbey haw beeD put into difficult, by 
Government. Tbeir band I. .ubm.rled 
under tbe water or Budbi Gandak. No 
officer bas 10 for tried to fiod out tor wbicb 
land tbey bave been recovor'nl loaD. The, 
do Dot know whltber tbe land in quo,tiOD 
exists or hal been .ubmeraed UDder river 
waterl. 

Weat CbamparaD .1 located in Blbar from 
where Bapuji bad launcbed 'lit qitatioD .. 
SiWAD is also located tbero to wbicb ,reat 
penon.lities liko Dr. Ra)eDdra Pc .. ad aDd. 
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(Slari Kali PI.,ad Pandey 1 
Maulaoa Majoul Hak bcloDICd. But ted,y 
peoplo there are rceliDa under lh. fury up 
loil erosion ('auacd by Budhi Gandak, 
O • .,sa, KOli, Ba.mali and Ohalhra. No 
rcHef hal so rar been provided there by 
Government. I tberefore, would hke to 
request abc Aariculture Minister to allocate 
funds immediately for this purpose and a 
Central Study Team may be scnt there. 

I have leen in Bihar that the flood con .. 
trol Department alld Irriaalion Deparlment 
of Bibar Government are tbe two clc:us of 
corruption. In IDdia the ma1.imuttl number 
of engineers suspended beloDa to tbese two 
departments in Bihar. I talked to an engi. 
neer there and advised him Dot to misap-
propriate Goverament money (or God'. sake. 
He replied tbat if he had money. he would 
mana,. 10 come back asain. I, therefore, 
request you that arranaements should be 
made (0 ensurc that the funds earmarked 
for jmpJemcntins flood control measures 
should be utilised properly. Government 
has Dot so far provided any relief in Gopal. 
,anj. West Cbamparan, Noutan BJock of 
Burbl Gandak and Jadopur, Diahwa .. Diaholj, 
Kuchaikot block. of GopaJaanj in Yihich 
thousands of villages h'l'e been 1\ashcd a\\ay 
by noods. But no relict hal becn prOVIded 
by the Government so fac. The people of 
the area and my.elf have made aD appeal to 
the HOD. Prime Minister to take measures 
to lave the people of Diabwa·DiaboJi Bkck 
and West Champaran District. But no 
action was taken de.pite prior intimation 
about occurrence of flood there. Croles of 
rupees are beiDI apent there after the floods 
actually ocuur. I would like to request 
Government to take lome concrete steps at 
their own level to present the floods in time 
to lolve the probltm of floods in Bibar on 
permancot basil. 

·SHRl O.S. BASAVARAJU (tumkur) : 
Mr. Depu~y Speaker Sit, 10 far ,ever a) 
honourable members have elaborately dealt 
with the devastatinl flood aod drauabt 
aituation in the COUDUy. Therefore. I would 
like to concenUate on tbe severe dre ught 
lituatioo prevalent iD ahe KalDat.ka State. 

-- - .. _---- _-- --_" .. _----
*The .peecb was oriainaly deliver ia 

itaaDada. 

An uDprec:edeat droUJbt .ituatioD i .. 
prevam"l in my State. $owiOI work b_ 
not been done in 75 taluks out of 172 I_luk, 
of tbe State. Many ta.uk. have Dot rccei-
ved even balf an iQcb of rain in this year. 
The Central GovernmeDt has ,auctioncd RI. 
29 crores for droulht relief proarammes ID 

the State. But thit amount it very m.aSfe 
to be of real heJp. Now the Slate is facioa 
scarcity of food, water and unemployment. 
The cattle do not lIave fodder and water. 
To avert starvation of people and decimation 
of cattle, some concrete steps have to be 
taken immediately. 

Severe drought i. afflictina the districts 
or Bangalorc, Tumk ur , Kolar, Bellary t 
Cbikkamalalur Hassan, and Gulbarga. The 
farmers arc sittio8 idle without jobs. There-
fore, I urge tbe Hon'ble Minister Sbri Buta 
Sinabji to arant at least Rs. 200 crores to 
my State. As an immediate relief mea lure 
Rs. 50 crores may be sanctioned and the 
rest be sanctioned in the second Itale. 

Before comins over here to attend the 
Parliament selsion. I have toured tbrouahout 
my constitrency for fifteen days. I have leen 
the situation of the poor viJIaacu and rar-
mers. Therefore, ahe Centre Ibould rush relief 
measure. immediately. At the lame time, 
I requelt our Central Government to set 
up a "Watch dog CommiUee" to look into 
the proper utilisation of the drouabt relief 
funds. Otherwise, J em afraid tblt the 
amount may be misused by tbe Iscnts of 
the Karnataka State Government. The 
oraaDisers pay only RI. 200 and Ihow 
Rs. 2000 on tbe record. Today our State 
Chief Minister bas become "Dena Sooro 
Ka"'a of Mahabharata". He is spendiDI 
money OD non-plan schemel. Money il 
loing to tbe pocket. of several a,ent. and 
it is not Ielcbidl the needy peasants. I 
rearet to Itate tbat tbe Chief Minister or 
Karnltaka has neaJected the 'armen. He 
i. ravouriDI tbe rich people. The officers 
leDt by the Centre are also not tUDctioDiDI 
properly. Therefore, the Centre has to 
select a lood team of ofnterl to work ib 
drouaht relief prOltamlllet. 

The problems of flood' aDd droulbt 
are perennial in QUI counlry. Therefore, 
I would like to IUaaelt lome permanent 
solutioD.. The proper utilisltlon ()f river 
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water will ".,able tbl cODvenioD or 40 latb 
acre. of dry laad Into irrigation land In 
my State. The waters or Krilbna, Godavari, 
Cauvery and Tuolabhadra rivera bave to 
be properly utilised. Our State Chief 
Mini.ter is OOC in f,vour or speodiD, for 
irriptioa. Klrnataka was a prosperous 
.and flourisbioa State. But now unfortuna-
tely hal become the mo.t backward State 
tn the cauDlry. If tbe water of west fJo. 
wing rivers i. diverted eastward, at least 
16 lakh acrea of I.!~D4 will come uDder 
irrigatioD. Irrigation projects of Netravatl 
river bas to be given top priority. Upper 
Bbadra Project and Upper Tunga project 
have to be completed at the earliest. For 
the above projects, an outlay of as 10,000 
crores i. Deeded. This would be tbe per-
maoent solution aDd it would enable tbe 
Stittc to aeoerate sevoral huodreds of crores 
of rupee. every year. 

ODce alain I reque.t tbe Central Govero-
ment to release RI. SO crores as advanco 
relief fuod and I bope tbat our HOD 'blo 
MiDi.ter would aanction a total amount 
of RI. 200 crorcs to Karnataka Slate to 
facc the crisis of severe drought situatioD. 

[English) 

SHRI G M BANATWALLA (Ponnaui : 
I rise witb. beavy beart to speak of tbe 
dlltrel. caused by the natural calamities in 
several partl of our country. Year after 
year thi. House baa to diSCUSS tbe havocs 
created by floods and otber natural calami-
ties. It is hi.b time tbat Ireatet sUe'l i. 
now laid upon preventive action. I mUlt 
also emphasize tbat this need to stresa UpOD 
preventive lotion brook. no further delay. 
Tbe programmes for tb. control of flood. 
sbould be ,i\fen hi.b priority. 

Further it is also distressinl to koo" 
tbat our GoverDIDeDt does Dot bave any 
macbinery to al.es. tbe damaae that bat 
been caused iD any particular State aud its 
noed for a'liltance. Sucb a machinery mUlt 
be evolved 10 Ibat succour is prOVided wltb· 
out aDY delay ·wlaatso.vor. This delay io 
tbe provision of relief cautes Ireatet bard· 
ships aDd misery to our people also. Becaulo 
of tbe paucity of tilDo I rcetrict myself to tbe 
State of Keral •• 

10 Kerala the viloroUi mOD.ooa bu I_ 
to UQP~D&ICI flood., I.DdtlidOi and •• 

erOSiQD. Bver1 sector of econom, aa' 
every .phere ot lir. in tbo State of Ker", 
bas beeD .dvorsel, .ffected. We can hi" 
a rou,b idea of tbe extoDt or dama.. It we 
realise thai nearly S2 % of tbe populatioQ 
bal beeD bldly affected by tbese calamitiea. 
No" the Deed, therefore, i. for the CeDtr. 
to come in a bi, way to the belp of Keral., 
specially because Kerala i, Bndin, itself in 
difficultiel with respect to the finaocial posi. 
tion allo. Ker.la find. it DOW extremel, 
difficult, ratber imposlible, to raile furtber 
internal resources. So, on tbe one hlod 
we have this dirficulty of finance beinl faced 
by our State of Kerala and OD the otber 
band, we haTc tbe unprecedented havoc· 
unpr~cedeDted .ince tbe last 60 years; since 
1926 we bave not beard of such a calamity 
as we are to-day faciD, in our State of 
Kerala. So this ulual pattero or alsiataDce 
of 75% by tbe Centre and 2SOio by tbe State 
under tbeae circumstances caDnot be made 
applicable to the State of Kerala, because 
otherwise the econOQlY of Kerall will be 
wrecked I must, therefore. elJlpbuise aDd 
urae upon tbe Government witb all tb. 
vehemence at my command tba' cent per 
cent I~nt sbould com. to Kerall in order 
to save Kerala in these days of di(ficultiel. 

In the present calamitiel allo in our 
Dation, Ker_la il tbe worst afrec~ed State. 
The total lOll baa beeD estimated at RI. 
743 63 crores and, therefore, I sa, that it 
is abso(utely Dccca.lry lbat ceot per ceDI 
IraDt should be extended by tbo Centre. 

Sir, thlalc. and "Dee"e tbank. to t. 
Contre ror rushin. aD advance or al. 15 
crores. Tho effortl of tho Kerala Govern-
meDt are also very commendabte. A massive 
campaila of relief and rebabilitatioo ••• 
lauQcbod by the Kerala Gpvornment unde 
the able Iteward.hip of tbe Cbief Mini.tor, 
Sbri Karuoakarao ovor tbere. TiIQe doea 
Dot permit to tell you bow tbe GOV.CDlDeDt 
left no atODe unturoed to reacb tbe people 
io tbeir mllery and distr.... 1.20 lakla 
people were to be provided witb time I, 
reli.f. It was • bercul,ao t.at. All the 
variolll leotors or ecoQotn)' aDd locial lif. 
hlvo bleD affected. If you tate bousiDI 
4.781atb boules bave boca damalod. Ja 
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many calCI Dot only Ire tbe bouses deatroycd 
but the lind has al.o been wa.bed away 10 
.. at nearly 1.20 lath houte. require re-
location on new lites. Almost 98 per cent 
ot tbe fishermen in the State have been very 
badly affccted by this heavy monSOOD. Port 
structure. hive befD destroyed and tbe COlt 
of repair to port structures il e.timattd at 
Rs. 2.19 crores. Several port structures 
have been affected in tbe district of 
MaUappuram. Dam'le to PonDani port is 
estimated at Rs. J2 lakhs becau!e of heavy 
liltation and RI. 5 1ath. due to damaae to 
wharf and buildiDls. Ext~n.ive damage bas 
occurred to roads. 

Sir, an important point as far as Kera]a 
is concerned is sea erosion. COlat·line of 
Kerala is very vulnerable. Hence the im· 
portance of con.truction of sea walls. But, 
Sir, .ufficient funds are not availabJe and 
where tbere ate DO lea waJls the damage has 
~en so heavy Ihat all trees, buidiols and 
ls. ods have been walhed away as a result of 
~.Ioae tea erosiona. ConltructioD of sea 
;tall bas to be acceJrrated. Additional funds 
*to alia required for tbe purpose and addi-
tioDal fUDdl 10 the extent or Rs. 27 crores 
are wanted in nine dIstricts. In MalJap-
puram district alone Rs. 4 5 crores are 
needed for this particular project. 

Another important point there is that· 
"hen every aector of ecoDomy bas been 
affected-to provide livelibood to thqse per-
IODS who are badly affected. In otber 
words we necd employment lenerarion pro· 
,rammel. A lot or fUDds, therefore, are 
Deeded for tbis particular purpose in order 
to provide livelihood to tbese people. 

Sir, J conclude by IlyiDI finally tbat 
wtten you laDclioD the amount, tbe approved 
amount Ind the released amount at time. 
do Dot alree. For example, in Kerala itself 
id the year 1982·83, tbe approved amount 
iu cue of draulht over there by tbe 
CeDtral Government was Itl. 4.1 0 crores 
aDd the amount tbat was reJeased was 
bardly RI. 2.0 crote.. A.ain iD J 983 .. 84 
tbe amount approved fot Ceotral assistanco 
was RI. 42.46 crores and the amouDt relea-
led .a. Rs. 38.35 Clore.. So, while cent 
per cent Iraot bas to be approved, it is al.o 

to be relealed and I hope, therefore. abal 
the CeDtl al assiltance for XClala will Dot be 
waDtiDI in aoy respect. 

[Tr"""I"tion 1 

*SHRI V.S. VIJAYARAOHAVAN 
(Pallbat) i Mr. Deputy Speaker, first of all 
let me thank the HOD. Speaker for allowing 
a discussion lastinl over almo.t 4 bour. on 
natural calamities. Many of my friends 
from Kerala bave spoken at Jen.tb 00 tbe· 
floods and dc:vastatioD it caused in Kera1a. 
So I do Dot want to go into any furtber 
detail. I want to take this opportunity to 
express my sincere tbanks to our beloved 
Prime Minister Shri Rajiv Gandhi for the 
timely belp be hal liveD to Kerala in its 
bour of distress. As soon as the floods 
occur be released RI. 2S crores for relief and 
rehabilitation. He a'so seot the HOD. 
Minister of Agriculture Sbri Buta Singb Ind 
tbe PlaDniol Minister Shll K. R. Narayanan 
to Keral. in order to make OD the IPOt 
study of the damale caused '" floods. 
Later a central team was sent and that team 
is about to submit it. report. The HOD. 
Minister for Alrtculture bal Bcen for bim-
lelf the extent of devl.tation caused by 
natural calamities in Kerala Therefore, I 
do not want to narrate all that bal hap-
pened. 

However. I would bring just ODe or t flO 
pointl to tbe notice of the Hou.e. Durin, 
tbe last 30 years Kerala bas Dot faced flood. 
of lucb devaltatiog impact. Out of 1416 
villa,es in Kerala as maoy as 900 villa,e. 
bave been affected 146 lath peopJo bave 
betD leriou.ly effected. They CODltitute 
almost S2% of tbe total population of 
Kerala. 7400 people have beea injured aDd 
about 4.8 lath bou ... bave beeD destroyed. 

Damlle tl caah crops bas been very 
levere. 

14S761 haclures of alricultural land bal 
come undcr tbe impact ot floods. Most of 
tbe thele cub crops tako • Dumber of years 
before tbey Ilart aivJDJ yield. So destruc-
tion of 'bele cro ps mean, that th' losl will 
be suffered over II IODI period of time. The 

·Tbe Speech .as oriliDalJy delivered ill 
Malayalam. 
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loss il Dot only of farmers but of tbe excbt-
quer also.1 mOlt of tbele cash crop' ,ucb 
as rubber, (iudamom, cocoDut ctc. carD us 
valuable forcian exchaole. In tbis context 
I would requelt tbe Government to come to 
belp of farmers by giviD. seeds fertilizer and 
other necessary thins, free of cbarge. Simi-
larly, thero should be a moratorium on tbe 
repaymc:nt of loans. 

The fishermen of Kerala are tbe worlt 
.ffeeted .. tbey live aloDI the lea coast. 
Their hut. are atoDce washed away when 
.ea erosion takes place b~cause these are 
lituated very near the lea coast. Evcn at 
tbc best of times tbey fiod it difficult to 
make botb end, meet. Their misary il 
inexplicable. I want the Government to 
live more leriou. attention to their pro-
blems. The Govt. must formul to a scheme 
for providiol tbem houses a little away rrom 
tbe sea coast and tbe expenses should be 
fully met by tbe Centre. 

Sir) every year sea ero.ioo OCCWI in 
Kuala. Ahboulb there is a scheme to 
construct sea waJl it hal DOl made much 
prOlcetl. Sca erolion poses a Ireat danler 
to the land as chunks of land is eaCen away 
by tbe lea every year. I would request tbo 
Govt. to relard sea erosion as a national. 
menace. A long term plan should be pre-
pared to prevent lea erosion and it sbould 
be a part of tbe central plan. A necelSary 
provision for this should bo made in tbo 
annual budlet of tbe Centre. , 

Another problem IS with regsrd to re-
pairs and reconstruction of roads. 6300 
K.MI. of rOlds bave been damaled iD tbe 
reccnt floods. MOlt of tbe roadl in Kerala 
(iome under water durin. tbe mODIOOD. 
Therefore, lome lpecial .teps sbould be 
takcn to streDlethen tbe lurlace of roads 10 
as to relist the impact of flood water. A 
lon8 term scbeme has to be prepared and 
implemented in tbis reaard. 

Finally, I would add my voice '0 the 
demand. made by my friend. from Kerala 
tbat tbe Centre sbould live cent pee ceDt 
,rallt to tbe State of Keral. for meotiD, tbe 
calamities. Tbo Govt. of Kerala bas put 
forward a demand for Rs. 743.36 creres ,. 
ceDt por ceDt non-plan .rIDt. I request tbe 
Central Govt. to accede 10 tbe requelt of 
GOVI. of Klrlla. 

Before I conclude I must .ay a word ot 
praise for the m.ani6cent work dODe by the 
Kerala GoverDment under tbe able .tcwdabfp 
of tbe Cbief Mini.ter Sbri K. Kalaakaraa. 
ReHef bal beeD provided to all the affected 
people within the ShOI test possible time. 
The Govt. of Kerala has thus dODe a com-
mendable job. When relief il provided to 
the people who are in distress, some of 
our friends 10 the oPPolition bave choseD to 
critiaise it and try to see politics in it. J 
can only .ay tbat tbey can see only pol ide. 
even in the milery of people. I do Dot 
want to lay anytbiDa more than that. Once 
Blain I thaok tbe Speaker for allowiDa this 
discussion and J conclude. 

SHRI C. JANGA RE.DDY (Hanam-
kODda) : Me. Deputy Speaker, Sir, OD 
lbe national level, the nortb face. flood, 
aDd tbe soutb is bit by tbe droughts. Ther. 
beiDa DO coordinatioD for the lolution of 
tbis problem, in every lelsion we discu •• 
tbe natural calamities in the House. Many 
arcal of Mabaralbtra and Kerala were 
inundated by the floods whereas there i. 
drouaht in many parts of Andhra Pradesh 
aod Karnataka. DrinkiDI water is not 
available tbere. fodder Cor the cattle il oot 
available. With a view to overcoming 
tbil problem, a SUlleltion of linkinl tho 
north and south rivers wat mooted by Shri 
K. L. Rao. 

In the absence of ,round water, no 
Irall groWl due to whicb tbe cattle perisb 
whereas tbo people are dying due to floods. 
An Hon. Mcmber has said j Ult DOW tbat 
the flood. are followed by diseaaes. Some 
peoplo are dying of stomach acbe aDd somo 
of starvation. We sball have to formu-
late a plan to effect coordmatioD in tbis 
relard. That plan is to link the GaDla 
and KaverL During tbe t.me of fJoods. 
tbe excess water sbould be chrcked from 
entering the fields and instead be stored 
by con&tructlDl reservous. Belides. we 
hayc to face abe floods aDd dro.,bt. iD 
tbo wako of inadequate aid from tbo 
Ceatre. Today, wbatever aid we are letUDI 
from tbe Centro is in tbe form of plaD 
advance. No other alsistance is be.D. 
liveD. Thereforo, my lualestioD ia that 
mone, should be rai.ed by ceeatiDI a revol-
viOl fun~. so tbat alli.tance can be provided 
to tbe State. ill tbo event or flood ot 
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drou.bt. In my view. sucb assistance should 
Dot be iD the (orm of plao advaoce. 
Drought-resistlnt seeds should be developed 
for the areas which rec:ive in sufficient 
rains. 

Sucb seeds should be developed in tbe 
Aaricultura) Research Institute. Alricu)-
tural prodllctioD mull be raised by carry-
ing out such a research. Similarly. re-
searcb should be conducted for sav;ng peddy 
crop in tbe area wbich receive excessive 
rains or are flood· prone so that tbe crop 
does not rot io tbe event of water .log~ing 
for S to 10 days. 

Tbe Centre aSlessed an amount of RI. 
369 crores as Central assistance to Andbra 
Pradesb in 1982·8.1, but only Rs. 54 crores 
were given tbat too in the form of plan 
adv.tnce and not as grant. I do not know 
what is tbe bitch In It. As statrd by our 
collealues from Kerala and Kar nataka 
you are IIVIOI plan advance and nOl 
assistance. You are givlDg 20 or 25 per 
ceDt as assistance and 75 per cent as plan 
advance. 

In Andbra Pradesh. drought relicf 
works are undertaken where plan works 
are loiol OQ. In lhe areal whicb receive 
excessive rains, plan work IS takeD up, but 
tbese fundi cannot be used in drought 
aflected areas to leocrate employmcnt. 
Apparently, tbe plan workl are talc. cn up 
where tbere is excessive water, but bow 
tbe works can be taken up where there ia 
no waler. You should chanle this poliCY. 

The Govcrnment of Andbra PI adesh 
bad soupt asslstanco of R.. 342 ccores in 
1984.8', but you providcd only SO per 
cent of it. I do not know why it bappen."'I 
WbJ such a draltic cut? Why do you 
hesitate i D laDctioDinl fUDds? How tbe 
State GoveraMent cao manIac in sucb a 
lituation 7 My friend bal just no" told 
tbat the (und. that were allocated did Dot 
reach tbe people. fbc same bal been laid 
about Bihar. Tbis position sbould be 
chaD,ed. Tbe Ologa aDd Ka veri sbould 
be linked. Revolving Fuud should be crea. 
ted. If YOII do all tb.oae tbin •• , you can 
bave perman.nt .olution to tbls problom. 

SHRI SRIBALLAV PANIGRAHI 
(Deogarb) We arc discu.siDI here toda, 
reaardiog the natural calamities. Much of 
tbe discuI.ion ia devoted to Ibe aituatioD 
arising out of flood. ia different parta of 
tbe country very rec~Dtly. EveD now. larae 
arel. in some provinces of Uttar Pradelb. 
Bihar and Assam are under flood waten. 
But natural calamitie. do not relate to 
flood only There are natural calami tiel 
like drousht, cyclonc, tornado and other 
such sifuationl. 

Oris,a, which I represent, il. home-
land of natural calamities. That unfortu-
nate State is frequently visited by all these 
cltamilicl-cyclones. flood, drouaht-aod 
sometimes all of tbem in tbe lame year 
also. 

Sir, as you know, poverty exists with 
natural calamities. They arc very lood 
friendl intimate friends. Therefore the 
pereontaae of people IIvinl betow poverty 
line in Orissa is tbe bigbclt in the whole 
of the country. And M sucb pove, ry inrJu· 
eooed the Father of tbe Nation. The 
entrenched poverty of Orissa. Gandh'j, 
durlOl bis vi!it to Orissa was moved, was 
touched by such poverty and he decided 
to give up his usual long dress sod relorl 
to short .cloth coverinl up to hi. kneel 
with a cbadar in the upper portion of tbe 
body. Sbri Ultkdlmaoilopalbandhu Dan 
ji. a distinguished Ion ot Orisla, a 
Mahatma of Orissa, dedicated bit entire 
life to ameliorate tbe sufferiogs of tbe 
flood victims or Orilsa. He was earlier 
wearin. sucb a dress and tbat iofluenced 
the Father of tbe Nat ion, Gandhiji also 
to follow him in tbe context of OtiS •• '. 
poverty. 

Sir, I will now live some evideDce 
bow tbat State is presently 5ufferiD8 due 
to natural calamities. Orissa bal a total 
number of 314 community development 
blllCkl. Out of them al many .1 201 
blocks covcrina 1401' villalc. in different 
diltricts of Oris •• are in tbe arip o( 
levere drought Sir. tbi. discussion il 
important for UI because we are discus. 
liDI today in Parliament on natural cala-
mities, Qn tbe eve of our beloved Prime 
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Minister', vi,it to Orlna', drou,ht affected 
areas. Our Prime Minister will be vilitiDI 
drouaht prone areas of Kalabaedi t Sambal-
pur aDd Phulbani adjvasi iDbabitrd areal 
tomorrow aod the day after. In this 
backlrouod. Sir, I would alia like to submit 
that torDado seldom visits different pitta of 
tbe couDtry. But this year tbe very tornado 
.flected several areas of our State durinl fort 
Dilbt in quite disturbial. We are accusto· 
med to cyclone. In Orisla, we are acculto-
med to live with natural calamities, in tbe 
midst of Datural calamities. That il why 
tbat State is tbe poorest State today in the 
counlry. 

AI I .aid a litlte earlier, tbe largest per-
ceDtaae of people livinl below the poveny 
line are in that State. I may point out here 
that tbere is no warninl arrangement for 
tornado, whereas for cyclone. there are some 
arraD.ementa to warn the people before it 
occures. BUI tornado surprisingly and 
mysteriously had vi •• tcd four or five districts 
- Sambalpur, Cuttack, Keonjbar, Balasore 
where largc areas were affected. We knew 
tornado affectl Jocally small areas only t and 
it devastates life and property. When I 
wal Minister in charge of the Revenue in tbe 
Orissa Government, I had seen mYlelf a 
boat which waa there in. taok witb water, 
that boat was blown up and rested on the 
top of a tree. Such was the speed of the 
tornado. The buildings are uprooted com-
pletely. Thousands of acreS of land were 
affected and standing cropi of OVer thou-
lands of acres wbich tbe cultivators Irew 
with lot of labour aDd lot of mODey sp~nt 

on fertilizers were totally devastated. 

The, got nil·out of them, this time, This 
is the rice bowl of Orissa. But, Sir, to our 
utter surprise it is a mtsfottune tbat there 
il no provision even for conversion of coope-
rative loan from short terms to medium 
terms. Without such facility naturally the 
cultivators are very much upset. 

Tbe Relerve Bank la)5 'No' to a pro-
posal for such a conversioD. I would appeal 
to the Hoo. Mini,ter k indJy to look into 
tbis persooally. Otherwiso, Prospects of a 
crop in this rice bowl of Orissa wiJI alaiD be 
leriously affected durinl this Kharifr 
season 

J will now live some ,ualcltionl about 
the Famine Code of natural calamity. This 
problem bal two aspectl, ODe of which i, 
preventive. Secondly, in.pite of all our 
efforts t wbenevu natural calamities visit 
IOllle areas, how are we to face tbe litu.-
tiOD, and provide relicf to the affected 
people without Joss of time? Naturally, 
whatever is provided by way of relief il Just 
a token sympathy. We cannot reaUy com-
penlate tbe Jass. According to tbe provi· 
sions of tbe Famine code. this relief opera-
tioo i. conducu:d. This PamiDe Code i. 
time-barred and out·dated. It is in (orc. 
siDce British days, without much amendment. 
I request the Minister of Aariculturo to take 
a meeting as quickly as pOSSible, witb tbe 
Revenue Ministers of all tbe States who deal 
wll~ relief operations. Necessary. timely 
ameDdmeDts should be sUI.ested. A n.ew 
Relief Code should instead be formulated to 
be inlore aU over the country. Tbe Minister 
should coordinate wilh differeDt Statel. 
Before the ODset of monSOODS. Dltural cala· 
mity meelin,s are held at district aDd State 
level. I would sU.lest that our Union 
Minister al.o should conVCDue ODce every 
year meetinKs of the Revenue Minillen to 
discuss al) tbese fhi 011. 

Now .'out relief amouDts liven, 10 
Orissa, whcn a houle is completely devasta-
ted, uprooted. is extinct and there is no 
trace of it. do you koow what is the amounl 
offered by the Government? It is R •• 
SOO/-. In respect of partjally damaled 
bouses which are maD),. and where poor 
people are involved, tbe amount liven Varies 
from Rs. 2S/- to Rill. 100/.. Tbele days, 
with a relief amount of Rs 100/-, what sort 
of construction can a person have, a perSOD 
who has 10lt a house 7 

Cooperative loanl should also be con-
verted from short term ioto mcdium term. 
101DS. The Reserve· Bank should have DO 
hesitation, it sbould not be conservative in 
allowiDI conversions, Aftlr all, tbey are 
not writinl off tbe loans It is a queltion 
of aivinl them some time only to repay the 
loans, so that a crop is Brown, and tbey pay 
the amounts witbout interest, witbin 1 or 2 
,ears. This i. tbe minimum thac should 
be done. 
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Now about drintiDI water. It is also a 
problem in thousand, of vUllles in Orissa. .. 
AI I said earher. India is a vast country. It 
il lite a miDi· world. Naturally, different 
parts are quite likely to be affected by 
Datural calamities. Whcn we do not bave 
drinkiol water in lome areal on some States 
in India, face severe (Jood situation in some 
other parts. This is the beauty or peculia .. 
rity or this country. So, we should have an 
integrated approach, an approach of taming 
the rivers, of hlViol relervol,. and tbus 
controlltng floods. We should instead pro-
vide water to the cUltivators to grow crops-
water wbicb will provide irrigation. 

NCtw about cyclone.: we can ,0 in ror a 
IDlSsive tree pllntation prolramme whicb 
will mil1imizs tbe effect or cyclones. Cyclone 
aDd tornado caonot be eradicated. But tbe 
,ausee can be studied i.e. wby tornado i. so 
often visilia. some parrs of tbe country, and 
wbat caD be done there need to be ljtudied. 
We should also try to prevent or at 
Je;&s t minimize the effect of cyclones. 
Similarly, more emphasis can be givea 
to cbe intelrated programme of flood 
control and provision of irriaation, whicb 
will prevent tbe reeurrcnce of droulht. 

I would DOW close with a request to tbe 
HOD. Minister to have a pralmatic approach, 
aDd Dot leave tblDIS to the Statel on tb. 
ptOI Cbat it is a State lubject. The time baa 
come now come which call. (or a rad ieal 
and practical approach. We dilperle here 
after makina speecbes. But what is tbe 
result? We only Ict psychological satisfac-
tion 10 me times. 

1'~.OO hrl. 

Tbe Irant of RI. 2S crores. Kerala frieDd 
wal la1inl, had been paid to Kerala GoverD-
mont to disburse by way of relief or loao to 
tbe afrected people. But I understand tbat 
tbi, is rClulated accordiDI to tbe recommen-
dation, of tbe PlnaDCC CommislioD, Mar-
liaal mODey i. tbere. If marlina. mODey 
allotted for every Stale is exhausted and 
they cannot meet tbe expenditure without 
control assistaDce. tben tbe, make a requelt 
and tbe central team visit. Wbat does the 
Ceatre do '1 Tbe Centre live. lome loan 

a •• iltaace onl, 011 tbe rccommeadalioDlof 
the Central Plan, some advaDce to be adju-
sted subsequently. So, for a State like 
Orissa, which i. 80 much Datural calamitlet 
prone, which is poor t caDnot prosper witb 
this kind or arranlement; it can prosper 
only if 100 pir cent IraDt is livcn. If you 
allow this arrangement to continue, tbea 
such States in future are bound to remain 
poor and tbat wUI Dot help tbe country ta 
arow uiniformity. 

MR. DEPUTY SPEAKER: Hon. 
Members, ua you know, already we bave 
extended tbe time of tbis discussion by one 
bour. Now that time is ovcr. So, is it the 
pleasure of the House to extend the time for 
tbis dl.cussion by ODe more hour so that we 
can accommodate all tbe members wbo are 
on tbe list and who want to speak on thi. 
subject? 

THB MINISTER OF PARLIAMBNTARY 
AFF~lRS (SHRI H K.L. BHAGAT): I 
just wish to inform abe HOUle tbat there ar. 
still maoy .Dcmbers on the Jist to speak. We 
have arranged for a dinDer at 8.40 P.M. iD 
room no. 70 becausc the matter cdate. to 
States' floods and other tbings. So, natu-
ralty, tbe members are ioterested io speak_ 
ing. So, tbe Minister will start reply;n. at 
8 O'clock. 

SEVERAL HON. MEMBERS : All ri,hl. 

MR. DEPUTY SPEAKER: So, we have 
extended tbe time of the discussion by ODe 
more bour or t,lI is over. 

PROF. SAIFUDDIN SOZ (Baramulla): 
We don't waDt diooer; we want tbat tbe 
Minister should start replyinl DOW 10 lb., 
we can ao bome early. 

SHRI BASUDEB ACHARIA (Blokura) : 
The Minister can reply tomorrow. 

MR. DEPUTY SPEAKER: Tbe Dumber 
or members wbo want to speak il moc •• 
There are 10 speaken. Every member 
wants to take 10 minutes, 1 S minute. aDd 
10 00. So, it i. not pOllible to ftni.b it 
earlier. Tben we caDnot pOltpone tbe reply 
of tbe Mimster abo. Yesterday, we had 
postponed one item. Every day we cannot 
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10 on pOltpomq liko &bi. because tb. 
·MiDilter canDol reply afterwards. 

(Tra,.,la t ion] 

SHRI MOOL CHAND DAGA (PaU) : 
Mr. Deputy Speaker, Sir, I rise to speak 
00 this subject on bebalf o( Rajasthan··, 
State bavin. an area of 3,42,000 square 
kilometres. J want to say tbat tbis Govern-
ment and Sbri BUla Singh may kiodly 
bold an enquiry to find out bow mucb 
money bas been 'pent on famine. You 
aet it enquired ioto at all places to see 
whero ,tbis money lOll. They have con-
verted it ioto a very good source. Tbe 
Cbief Minister strenlthena his position in 
bis constituency throu8b it, a Minister 
al.o spend tbese fuod'l in his cODstitucncy. 
What it this metbod of doinJ work ? 
First a Central Study Team goes to tbe . . 
State. WbeD we lay bere that there IS 
drought in our area, you teod Central 
Study Team. The Central Study Team 
submit. its report after passina IS to 30 
day.' time in Government Rest Houses 
eatina lood food. Wbo makes tbe study? 
What I waDI to know i. whether aoy Slate 
Governmcnt reple.entalive, any Sccretary ? 
any Revenue officer il associated with 
tbe preparatioD of tbe repon ? That report 
il .ubmitted to a hi.b level body. Tbat 
biBb 1"el body doe. Dot bother to a!lk whal 
happened in Kerala. That comllllttee lOCI 
into tbat report aDd lives its approval in 
a montb'. time. A representative of tbe 
State Government, either Cblef Secretary 
Reyenue Secretary should re associated 
with tbe Central Study Team when it loes 
to tbe State for .I.essment. He should 
bo a Member of tbat team. He should 
know what report b •• been submiued by 
tbe Study Team. When the bip Jewel 
commiuee Iludie. tho ca.e or Ktrala. aa 
M. P. from Kerel. or a representative of 
FinaDce and AlricuJlur. Department i. 
associaled witb it. After tbe Itud), i. over 
00 State ropr.IODtafive baa a riabt to see 
tbi. report. 

[Brrgllsh} 

Nor caD tbe, .Ik comments 00 that 
report. 

[TrtmIIG"()1I} 

I waat to dra" tbe .ttentio. of HOD. 
Sbri Buta SiD.b tbat tbe Stato Govera .. AI 
have tbe rlsbt to see the report of tbe 
Study Team. A Commi'lioD wbich il lOt 
up after a drought or flood at a01 placo 
comprise. tbree or four perlool. Tboy 
simply lay that so mucb amount bas beOD 
sanctioned .1 Irant. Taole who are smart. 
shake band. beforeband. I also want to 
tell how tbe fuod. are speot. It is 
specifically said tbat this i. tbo constitu-
ency of the ellief Minister of RajastbaD, 
J 8 rigs will be InstaiJed bere. Ono ril 
sball bo iOltaJJed io tbe Constituency 0' 
Dala. Some people cover Irind their OWD 
.xes in the nlme of famlDe relief. Thero-
fore, kindly order an enquiry into it so .. 
to ascertain where the money loes. OUl' 
head banal in shame on tbe exposurll 
of 0 D. A. Hundreds of croro, of rupees 
bave been .pent in tbe country in tbe 
Dame of famine No durable assets bave 
veen created. Buildioll or roads bave 
not been constructed. Earth war k was dono 
or tbe road, and that wa. wasbed away 
by the ra.in.. I want to cballcDle tbat DO 
durable assets could be created inspite 
of spending crores of rupees. KOli 
barrale hal not been completed eveD duriq 
tbe last 20 years. Raja.thaD Canal wbieh 
was sbeduled to be completed in 1960, i. 
still incomplete. Sbri Govind Vallabb Pant 
bad laid its foundation Stoae. Tbe Member. 
from Ko:rala vociferously demaod 100 per 
cent grant instead or 7S per ceot. because 
tbe Dcws,apers will Carry tbe nlme 01 
Shri Kurup sa,iDa that be bad raised tbi. 
demand. Will you please let me know 
wbether aay enquiry hal been ordered 
ioto tbe spcodinl or fUllds saoctioned for 
'amine and flood, if so, tbl' report should 
be discu •• d here in tbe House. 

/Eng/i·"l 

Wbether thi' Parliament ba, ever 
di.cUlled a report a. to wbat bal beoa 
acbieved after spendina tbe money. 

[ nllllJlatlo.l 

w. bave apent cror. of rupee. oa 
tbi' work till today. Will tbe HOD, Miai.tor 
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live ••• uraDce 00 tbe floor of tbis House 
tbat be will order aD enquiry into tbe 
IpeadiDI of funds on famine and drou.hr, 
on cODstluctiol barrl,es durinl this year. 
The inquiry will reveal that bia engineers 
bave constructed their bUDlallows, tbe biB 
Ministers haye pocketed tbe money and 
that tbe fund. have been misused. What 
purpose is loinl to be served by rinlinl 
tbe beU ... I do Dot bave time. otberwise, 
I can live you filures in detail. 

PROF. SAJFUDDIN SOZ 
(Baramulla): Mr. Dala. tbe wbole niabt 
i. at your disposal. 

SHRI MOOL CHAND DAGA: It 
lWilI be darkness around if the darkness of 
Corruption contiDues to spread lake this 
and tbeD tbe people ~i11 write in tbe 
b;uoty that tberle were tbe M. Ps. durinl 

whose tenure luch and such corrupt 
practices were induJ.ed into. Our Dimes 
will also be iocluded in tbe bistory. We 
too Ihall not be spared. 

Now, I want to mcntion. few points 
about Rajasthan Thirty-Three Thousand 
villalel face the danger of famine this 
year itself. 

There is a neYfS item which lays: 

··Rs. 24 Cr. Loss 

Tbe move for 'be probe was spear-
headed by tbe Congress (J) Member. Mr. 
C. P. Joshi, who alleged tbat tbe Iscandal' 
bad caused a loss of R s. 24 croces to the 
State Exchequer. He bad aJleged that the 
contract for di,gJDI wells had been a warded 
to contractor. at tbe rate of Rs. 240 per 
cubic metre alainst tbe prevall'Dg market 
rate of Rs. 140 per cubic metre 

The Con,rae' for tbe construction of 
cement platforms. be alleged, bad been 
awarded at the rate of RI. 12~O per pump, 
wbereas the rulinl rate was oDly RI. 
350." 

[TrQlfdlltion J 

'lbu., the exchequer luffered a lOll of 
lls. 24 crores. You bave "olked iD the 
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Army Mr. ColoDel. Bnter tbi. fie1d Ilso 
becaule, this is a180 a bil battle field, This 
i I allo a scandal. 

You takc the example 01 Madbya 
Pradesh. When I .ay it is a .caodal, you 
will Dot asree. But I want to say tba t aD 
inquiry IbouJd b. conducted to fiDd out 
what are the work. 00 which tbe funds 
sanctioned by ahe Central Government for 
natural calamitiel were apent. No lucb 
inquiry is conducted by Government. Our 
Famine Minuer af Alriculture MinISter 
does have tbe mformalioD before tbe (loodl 
or drought actually strike. Excuse me, I 
do Dot blame you, wbosoever in the 
Famine Miniltcr or Aariculture MlDister 
of tbe country bas a duty to pay on tbe 
spot' vi. its to sce thiDIS for himse.f, not 
at tbe time when we seck assistance. but 
at the time _hen relief work i. gOiDI on 
aDd be IbouJd see wbether work is actually 
10iDg 00 or not. Kindly spare some time 
for it aad see, not by sittiDg in Delbi or 
tbroulb aD aerial survey, but by visiting 
tbe actual I'tes, wbat type of work i. 10iDg 
00. bow it is 10iD, 00 and who is doin, 
it? Higb power Commission. and other 
tall taiks are oDty procedural matters, I 
only waD t two rhioll tbat you lay your 
report on tbe Table of tbe House. Tell 
this august House that we have .pent tbis 
much money in Kerala on 8uch and sucb 
works. Tbereaftre. the Members belon,lDl 
to Ker.ls will discuss bere in tbe HOUle 
and will see to it "beth~r the funds have 
bet'n SpCDt properly or Dot. Some HOD. 
Members have also luglested here to evolve 
a famine code. But, this concept of eyol. 
vinl a famiDe code i. Dotbinl Dew, the 
debate on tbi. hal been loioa 00 for a 
JODI time. Still, no famine Code bal so rar 
been evolved. Famine i. It ill perlistiDI 
in many part of tbe cOUDtry and so rar 
al Raj.lthao ig concerbed. you can see 
yourself how mucb funds bave been sanc. 
tioned in spite of severe drou,ht conditions 
pre"alling tbere. Whether it is flood or 
drought, you consider both as natural 
calamities, but you lanction 75 per cent 
for flood and ~nly SO per cent for drougbt. 
This i, a straDge 10lic which you apply 
in tbe eveD' of natural calamities. We do 
Dot have a drop of water aDd are lufreriD, 
beavily and you say that you will aet RI. 
SO/- out of 100/- because we have com-
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mitted a crime whereas in the cale of 
floods you sanction 75 per cent. 

/EnglishJ 

PROP. SAIFUDDIN SOZ (Baramulla) : 
Me. Deputy Speaker, Sir, ours is a very 
vaSt country and we experience different 
socts of climates in different parts of the 
eounU',. Jr in one part of tbe country 
tbere is a flood, in anotber part of tbe 
country there may be drQught. And tbe 
c)'cl~ we bave experienced in our own Ufe 
time mikes it imperetive for the Central 
Government that it must be wide awake 
and an tbe time prepared to face these 
calamities. Althoulh we wish and pray tbat 
tbere arc no floods, tbere arc ~o droulht., 
and w_ forge ahead to a very prosperoul 
India. 

To my mind, the crux of the problem 
is tbat we must asseSi tbe damalcd to tbe 
and then after assesaing tbe damale we 
must ensure distribution of relief properly. 
So. far as tbe assessment of the dam_Ie 
is concerned, I want to briog it to tbe 
Dotic: of tbe Aariculture MlDlster wbo is 
fortunately very ener.etic and be bas made 
[lotos, also· and I hope hI will ta.ke notice 
of wblt we say, Now, bow is tbis damap 
lSsealed? After lot of nOlle tbrougb 
the media- and it depends on bow a Stale 
can cry- at loog laat a Central team will 
visit a particular State, and as and wbea 
tbat team vilit. tbat State, it straiahtaway 
loes to tlao Secretariat and bas some 
1_ISio08 of )onl cbat. with the bureau· 
cratl, Now Mr. Daga has brougbt to our 
Dotire tbat iD Raj.alban even tbe conlti· 
t uencies are picked up or tbey wan t to 
know as to who is tbe person wbo repre-
sent. a particular consaUuency. aod natu-
rally more aid will 10 to tbe more importaot 
person's cODltituency. But in my State ••• 

PROP. P. J. KURIBN : It il not 
correct tbat wben tbe Central Team vi.ited 
Kerela, they did not Vllit all the affected 
areal. You .ak Mr. Tbampan Tboma. 
whether tbey visited bis COlutltuellcy, you 
ask Mr. Kucup, nearby, wbether tbe, 
Visited his constituency. 

PROP. SAIFUDDIN SOZ : I aID Dot 
discus.iol Kerala. You take tbe aoat plealO. 
Mr. Dala wa. discuHiD, Raja.tbaD. I a .. 
discussiq Jammu aDd Kashmir State. 

SHRI AJAY MUSHRAN (Jabalpur) : 
Are you not interested in Klrala ? 

PROF. SAIPUDDIN SOZ : I am 
interested in every part of tbe couatry but 
J have to particuJarise how a team visit •••• 

I am interelted in Kerala but I am 
DOW discu •• iDI Jammu and Kalbmir 
State. 

PROP. p. J. KURIBN : Sir, be i. 
makio. an allegation. that is why I have 
said it· 

PROF. SAIFUDDIN SOZ : Wbo is 
mlkinl an alleaatioD ? 

PROF. P. J. KURJEN ; He bas said 
tbat the Central team i. ooly visitinl 
certain placee where importaot M. Pa, are 
tbere. 

PROP. SAIFUDDIN SOZ : Did you 
bear Mr, Dala what be was talkina about 
that t1)ere is a lot of corruption ? There 
il a Jot of mesl in this coun try ..• 

( Inte"uptions) 

MR. DBPUTY SPEAKBR: Minilter 
will him.clf live a reply to wlla t he bu 
said. 

PROP. SAIFUDDIN SOZ : Sir. as rar 
as my State i. concerned, this is my per-
sonal experience aDd I was one with Mr. 
Dala wben be Wal apeakiDI before me-
tbat the drama of Jammu and Kashmir 
is. not different from RajasthaD. But in m, 
State tbe team came after I had sent sevee 
teJelrams to tbe Miniatry of 'Agriculture, 
when aao Bircndra Sinp wa. holdiDL 
tbe portfolio beret tbat tbere w.. hailstorm 
incel'ant raia aad early Inowfall in Jammu 
and Kashmir State, alODa with Himachal 
Pradesh, ADd when tbe team comes, it 
does not move out.ide tbe Secretariat, it 
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1 Prof. Salluddin Soz ] 

does Dot i.vite M. PI, After all we arc 
repr"'Dtalivo. of tbo people. I did oo~ 
I.t aDY invitation from tb.m. When J 
.me to kDOW tbat tbe 'eam had visited 
SriDa •• r, J weo' to lb. Chief Secretary. 
1 was told tbat tbe team bad come aDd 
it had lODe back to Delhi, Hell witb tbat 
team. 1 r.preHnl leveD laths of people 
and I wa. DOl livCD any opporcunlty to 
explain cbe pOlition there, particularly 
when I had len& leVCD te Ic.rams to tbe 
Centre, Sardar Sahib caD just check up 
the recorda .Dd lee whetber I bad lent 
IeVeD telearama or .ot. 

When tbe Central team aoes to tbe 
State capital, it bal to move to the site 
wbere I, calamity bas taken place. Such 
a leam probably conlists ooly of bureau-
crats. I do DOt suppose any Minister or 
any public man loes with the team. Only 
bureaucrats at tbe lower Jevel 10. They 
act certain graphs and on the bar,is of 
them tbey alsess tbe dama.e in a room 
and decide about the extent of central 
reHef. That happened iD Jammu and 
Ka.bmir State. This team wtnt only 
in 1984. It did Dot visit tbe State in 1982 
aDd 1983. The Hon. Minister will kindly 
take Dotice of tbi. fact tbat in 1982 aDd 
1983 the whole relion (rom Himachal 
Pradesh to Jammu and Kashmir suffered 
in tbe months of Septembfr. October 
and November contiDuously tbrousb bail 
storms, inccssent rains and early SDO~ra)l. 

Wbereas Himachal Pradesh lOt Rs, S.96 
crorts for tbat year, Jammu and Kalhmir 
State did not let anytbinl. It is not just to 
IUllest that HimacbaJ Pradesh sbould not 
have received any relief. It 8uffered natu-
ra) calamities and it got relief It is very 
lood. But why should nOl the Jammu and 
Kashmir State ,et even six pennies dur;". 
tbat year? I can produce records and the 
Han. Minister'. Office know. about tbe Con-
dition. in Jammu and KaShmir Ibat existed 
durin. tbat period. I bave raised tbis i •• ue 
• number of times. Even the finance 
Minister bad to iDtervene and I was told 
tbat that State had not raised nail matter 
with tbe Central GoverDment. 

[TrlUls/al ;onJ 

I was told ia Urdu tbat tbe details bave-
not been received. 

[_llsh1 

Oae friend frOID here who happened to 
be Revenue Minilter in Orissa, jUlt now 
laid, we caonot leava it to the State Gov.:rn. 
ment altolether. May be the State Govern-
ment is S)Ullisb. Ultimately, tbe Minister 
bas to work on a desk and be bas to be 
assisted by bureaucrats. If tb. bureaucrat 
does Dot wock, the Ministry will not work 
IDd tbe people will suffer. Our people have 
been raising this issue. rbi, point has been 
alitated upon in our Prel' allo that wbiJe tbo-
Himachal Pradesb could let Rs. 6/. erores, 
why sbould not Jammu and Kashmir let. ' 
anytbiaa during tbat year '1 

Now I come to tbe diltribution part, I 
am particuJarisiol this issue iD order that 
tbe HOft. Alriculture MiDi,'er takes Dotice' 
or what is bappening in tbe State. Some 
relief was granted in 1984 and io 1985 allo, 
but there was 8 lot of Ghapla. I do not 
know bow to translate it into EOllish. 

S. BUTA SINGH: Ghapla is Ghapla. 
There is DO translatioD. 

PROF. SAIFUDDIN SOZ : Here I 
would like to empbaslse tbat you canDot leav,," • 
tbe distribution part to tbe State Govern-
ment. Because you are giving money you 
bave to· watcb that this money lOCI to tbe 
victIms. What I want to say is that tbi' 
money does not 10 to tbe victim •.• 
is tbe Constituency or tbe prel.nt. 
of tbe Jammu and Kashmir State. It is a 
shameful state of affair. tbat they distributed 
foodarains to tbeir lupporten in that con-
stituency, but tbe "eople of DaDliwacba and 
adjoiDin. villages did Dot receive anything, 
They complained about tbl. to tbe Deputy 
Commbsioner of Baramula. Already we 
have lent a communication to tbe Home 
Minister of IndJa and our Governor i. in 
rull knowledge of this aotivity. The Minilter 
told the people of Danaiwacba, ,OU voted. 

-Not recorded. 
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for Parooq, YOU 10 to bim for relicr. Slaee 
you did not vote "'for tbe • you would 
Dot I" aDytbinl. When I raise tbil jatue 
in the ParliamoDt today 1 am loriously telliDI 
you that tbe scene in Jammu and Kaahmir 
is very bad. Corruption is rampant aDd 
our Stato bas touched a Dew beight in tbis 
matter. Bven tbe CODlrelS people now I.Y 
tb't tbe G.M. Sblb Ooverllmeot is a~ 
Goverament. Jt is a --t Government. 

Corruption i. an all-pervadiol pheno-
menon in Jammu and Kashmir State. 

In Jammu and Kalhmir State, 
whatever relief you sanction, does not 
,0 to the viCtims. That is the poiDt 
which J am making. )( the Hon. 
Minister takes the trouble of visitinl 
Srinaaar, I will live bim documentary 
evidence. It will show tbis, Whatever 
felief wal sanct ioncd in tbe name of 
baiJitorm bas not lone to the real 
victima. It bas lone to buttress or 
• upport • 

J request tbo Hon. Minister aaain 
to send a Central Team to visit tbat 
State. Tbey should invite all tbe 
MLAs and MPs belooging to various 
parties to participate in tbe discus-
lions with the visitiDI team. Vnlels 
tbe Hon. MiDister dots tbil, we wm 
Dot be latisfied. 

I "ould like to request tb.t a team 
• bould alain visit the State. The team 
sbould iauvitl MLAs of the Stat., belon,iDa 
to the Conlcel., tbe National Confercnce 
aDd various patties. 

{ Englisla} 

Wherever tbe tcarp ,oe., at leut tbe 
MPI. mUlt be invited to mect that team. 
Wbat happens is tbi.. A team comel to 
Srioalar or any other State c'lpital. It 10CS 
back to Delhi, without meetiDI peoplo', 
representative.. I hope tbat tbe HOD. 
MiQilter will oflaoile a freah team to vilit 
tbe Jammu and Kashmir State to '1"" the 

------------~------.--~---- ----
·Not r.cord.d. 

1'*.Expua,ed al ordered by tlie Chair. 

dama,e and the tbeD saactioD adequate 
r.Uer. With tbele words I cODclude. 

SHRI I. RAMA RAJ (Kalaralod) : Sir, 
the ca.e of KetaJ. was arlued very well by 
my friends from Keral.. 1 don't wlnt to 
repeat tbe lame points. But I will live you 
some facts. 

My Hon. friend liuiDg thele baa pointed 
out about tbe loss due to natural ca'amilici. 
Tbeae natural c.l.maties in KeraJa eta 
be converted into aatioDal aSIce •. 
Out of aU tbe 44 rivers and Dumber ot 
streams in Keral., only 2 per cent of the 
water is utilised. The rtst of the water 
is 10iDI into the Ica. The rClt 98 pcr cent 
is wasted without any utilisation at all. So, 
it caD be converted into a national asset by 
some researcb work. 

Sir, tbe bed of the river in Kerala ba. 
rilen out of silt deposit wbicb is mainly due 
to soil erotion, and landslide. Thi, soil 
erosion and landslide is due to derorestatiOD • 
This is the pbenomenon which we are 
facinl. 

About Road •• I wish to point out that 
we have about 70,000 KMI. or viUa.e roada 
and 18.000 KMI. or PWD roads whicb are 
all dama.ed by the receot floods. In tbis 
connection I wish to IUliest that while 
undertlkinl pro,rammes undcr NREP and 
RLEGP, tbe climatic conditions of eath 
State must be considered. AccordiDI to the 
RLEGP lhe roads will be (ormfd aDd black. 
topped or tar-l0PPfd at a atretcb. Now, 
theae roads are vanisbiD, in Kerala becau •• 
these foads bave to be allowed to settle don 
and .et in for a )leaf at least, and proper 
drainale must be provided in order to pre-
veDt tbe deatruCUon of tbe roadl. 

About fisberies, I must live lome IU,.8.-
tion.. Out or the total coaalline ia the 
whole of India 10 per cent or tbe coastline 
is io Ker.la, i.e., about S90 Kilometret. But 
40 pet cent of the fiaberies export ia from 
Koral.. I. tllat respect tbe Koral, Coa.tUD. 
itMlr should be cooliderd properl,. About 
1.2S lakb. of people Ire fbbermeD ID our 
State aad maD, more people depend OD 
fisheries. 

Out o( tbis 590 Kilometrea of OHltU •• , 
320 Kilometre. are lubject to .. a eroliOD. 
Tbll coastliDe is thickl, populated aDd 
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national biabway. and railways are quite vul. 
Derable in lome points. Thcre is every danler 
even for railway linet io Kerala State ir we 
do not take measures to prevent sea erosion 
in our State Most of tbe important towns in 
tbe coastline and 9 district headquarter! are 
cOI,tline cities which arc aU in danger. Only 
90 Kilometres of tbe coastline is protected 
according to tbe reports. The ,est of tbe 
coaltlioc is not protected. Nearly one 
Kilometre protection requites Rs. 30 latb •. 
You can imalioe bow bia an amODa is re-
quired to protect tbe entire coastline. 

Sir, I waot to wind up 500n. In 
Holland, among the Dutcb people there is 
• comm;)n sayin,; 'God made all tbe lands, 
but Dutcb made Holland'. It il Irue tbat 
the DUlcb over centuries built up their land 
by ,killed reclamatioo. But we, in Kerala, 
are loting land ~ear after year. There is a 
placo near Cochin whr-re mUes of co ... ~tline 
il wasbed away. Nearly two hundred KIlo-
metres or coaltlinc was limply wasbed away 
in 25 yean. We in Kerala want the Centro 
to help us or course, tbey have rendered 
timely belp. For this we thank the Central 
Government and speciaJly the Minister, Buta 
Singbji, who has visited the area and who 
has consoled the flood victims. 

SHRI SURESH KURUP (Kottayam) 
Mr. Deputy-Speaker, Sir. the maanitude of 
the tragedy tbat affected Kerala bal already 
been described by my colleaauel. So. I am 
not loing into any description and I sball 
confine myself to poiDtS. 

The sorry State of K erala is tbere. It is 
the third successive year wbere our State il 
affected by a natural calamity. Two years 
back tbere was an unprecedented drougbt 
wbich took away casb crops wortb about Ill. 
1000 crOres. 

Relardinl tbi. monsoon flood, tbil year 
it was unprecedented, But every year we 
have to faco .bese mOD soon flood. and two 
or tbree peculiar features of tbelO floods are 
alleady mentioned bere. Tbey are. that the 
paddy field, .specially in Central Trav.ocore. 
tbat it, Kuttanad area. wbich i. tbe rice 
bowl of Kerala, loal under \Vater; second I, 
abe land,lido in blab raDlel. in Vynad and 

Idukki districts aDd lastly sea erolion-tbese 
are the tbree maiD features of tbe mon'OOD 
floods in Korala. ADd reaardinl Kuttanad. 
almost everytbiDI baa been lanctioned and 
majol portion of the paddy field in KuUanad 
i. made from tbe backwaters, j e., bUle 
bunds are created in tbe backwater and tbe 
water is pumped out of them. In tbis way, 
major portion of tbe paddy fields i. created 
and when tbese monSOOD "ood. come, cracts 
occur in the bunds and in tbil vear tbis was 
an unprecedented tbinl and almost every. 
where craCKS occurred in the bund and paddy 
ficld are comple(ely lubmerlcd in water. 
Tbe Hon. Minister knows it, be personally 
came over there. 

My request is that the Hon. Minister 
sbould take a personal interest in tbis sorry 
predicament of Kuttanady area. A hilb 
powered scientific committee sbould be 
appointed to study about this flood l'itua-
tion in Kuttanad. Some voluntary scientific 
orlanisation has made lome study. For 
example, tbis Sbastrl Sahitya Parishad of 
Kerala and People's Science Forum bave 
done lome study. The Central Government 
Ihould also take an interest and appoint I 
high powered scientific committee. 

Second tbing il about tbe land slide. 
Many Han. Members who .poke from the 
other Ii de very cleverly did not mention why 
tbi. land slide coccurs. I appreciate the 
Hon· Minister for PlanniDa wbo came over 
to Kerala to personally visit the Idukki dis-
trict. At tbat time be publicJy laid. tbis i. 
because of larae Icale tree (ellma. Ecolo. 
list. and Icienti'fs bave been repeatedly 
warning that if tbis type of (elliDI continued 
in Vyaoad and Idukki diltrictl, larle Icale 
land slide will be tbe result in all these are ... 
Bilt the Government of Keral. bal beeD 
keeping a blind eyf'. So, my secoDd request 
i. tbat tbe Cootra1 Government Ibould iDter-
vene in this lorry Itate of affaln in Kerala. 
A larae scale deForestralioo is takiD' plac. 
tbere The example of Himalaya. i. before 
us I am not ,oinl ioto tbe detail Tbi. 
i. tbe maio rO.IOD wby Ihi. land slide occurt 
in Vyaaad and Iduktt di.trictt. 

I come to lea ero.ioo. My ooly requett 
i, all tbose Itatiatiel b.ve been meatioaed 
bere. AI far al my understaodinl loe., till 
two yelrl back •••••• 
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PROF. P.J. KURIEN : May I ioterrupt 
for a momen1? Tbe Government of Keral. 
il not aUowinl eveD to cut a linlle tne. 
This il the prelent positlOD. But you are 
talkin, about tbe .ffairs two yean back. 

SHRI SURESH K UR UP : I am Dot 
,oiOI into the detail. Ever, child in Kerala 
koows wbat is happeainl iD the hilh 
raDaes. 

PROF. P.J. KURIEN : II is not correct 
to Illy that the pretent Government is _lIow· 
in, fallinl of trees. (Interruptlonl). 

MR. DEPUTY ·SPEAKER : Please sit 
down. 

SHRr SURESH KURUP : Let tbe 
Central Government institute an enquiry 
committee about this deroreetration in 
Kerala. 

SHRr AJAY MVSHRAN (J_b_lpur) : 
Let them find out how many trees have been 
cut by your Party and how man, by the 
other Party. 

SHRI SURESH KURUP: Everybody 
koows whicb Parties are behind j t. I am 
Dot 10iDa to meation tbe name because tbe 
timc is limited. Let the Government insti-
ture am enqUiry commission to 10 into it. 

About the lea eroliou, al far as my 
undcrstandinaloes, till two yearl back, tho 
Central Government used to aive 3/4tbl of 
tho cost incurred b, tbe State Governmcnt 
for preveDliac tbc sea erolion. Now J tbat 
portion i. cut and it is made balf of tbc c •• t 
tbat is iDcurred. My bumble request is 
tbat tbc Cormer position should be reltored. 

[TranI/aIl",,] 

SHRI MANIKRAO HODLYA 
G A. VIT (Nandurbar) : Mr. Deputy Speaker, 
Sir t Dhutia and Na.ik district or our 
Mabarasbtra State have been bit by droulbt 
There is no (odder in tribal district.: 
DrinkiDI water is also Icarc. There areal 
have received raja on 16th July last. lui-
ptioa 'acfUticl ill Mabarubra, iocludio, 
D"~lia district, are available ooly in 2.S 
per cent area. IrritatioD faciUtiel in 

our Dbulia diatrict are uttcrly inadequate 
Construction of bi. dam. is • mUlt for 
the extension of irriptioD racmtie,. RaiD 
witter in our riven aDd rivedets ')0.1 
down and loes waite and tbe people face 
droulht. 

Tberefore, I request tbe Central Govern-
ment to saDctioD tbe irrigation project in 
Dhulia district, such al Upper Tapti Project 
RI. 303 crore project.. which will provide 
irrigation facilities to Dbulia and JaJ.aoD 
districts. 

Witb tbese words, I conclude. 

SHRI BALKAVI BAIRAGI (Mand-
laur) : Mr. Deputy Speaker, Sir, I tbank 
you for giving me an opportunity to .peak 
at tbe close of the discus.ion. The Hous., 
in loiog to caJl it a day. I have only to 
add I wo-tbree sentences to tbe debate which 
bas been ,oina on in the Houle for about 
quarter to (our hours, as almost every 
tbiDa has already been sajd. 

Every word of National Anthcm whicb 
Gurudev RabiDdranalb Ta.orc gave us i. 
feelina hurt today, it il "rithinl in pain. 
Our HOD. Alriculture Ministcr is lakin, 
down DOtCS aad, tberefore, I waDt to COD-
fiDC myself to two or three points. Nature 
bal become more ferocious towards man 
today thaD the man was towards nature 
earlier. We are luffcriol tbe curse of 
indiscriminate denudation of forcst iD ASIa 
and Africa forth last 25 to 30 YCln. The 
Icasonl in JDdia bave cbaD,ed, each leasoa 
bas shifted by 40 to 45 days from its coursc. 
We face floods and drou.bt every year. 
Wc think, wc are rulin, the country. the 
people are ruliDI the countf y, but if we 10 
by tbe official fiaures, natural Cllamities 
are reilDinl supreme on 40 per cent of tb. 
country ever, yrar. Wbether it il flood 
or drouaht. 40 per cent people of the 
couatry arc in tbe ,rip of aatural cala-
mftjes, We jUlt ~ow bave listened to the 
s,eecbes of the HO~l. Memben rilbt from 
Keral. to Kashmir and from Kutch to 
Kamakbya and it is evident from their 
speccbe. that 40 per ceot people are reelina 
UDder natural Calamitte •. 

Colonel MUlbran it liUinl bere. 200 
villa,es of his Jabalpur district are in tb. 
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,rip of droulbt. Two tbousand villa,o' 
are facinl droulbt so far as my constitueDcy 
maDdsaur-Javra is concerned. 

PROF. K. K. TEWARI (Buxar): 
The same is tbe situatioD in Hibar. 

SHRI BALKAVI BAIRAGI: This is 
'be situation everywhere, but I do not waDt 
to be a spokesman of all. Tbe first tbinl 
which I want to say is tbat before we pa •• 
00 tbe burdan of tbi. calamity to aoy 
Government, we sbould entrust tbis prog-
ramme to our expert., scientists or thole 
wbo are prepared to grapple with rbe prob-
lem witb 'oresilht. Tbe scienrist' should 
reach there before we reach and the problem 
should be properly solved. 

The second importaDt thiol is tbat a 
permanent tund of Rs. 2,000 crores should 
bo created wbich may be speDt on the 
solution of tbis problem in a planned wa,. 
One tbinl I Ipecifically want to say to Sbri 
Buta Sin,b. Altboulb, tbe matter is out 
of your purview, but) want you to convey 
tbis request of mine to tbe Prime Mini8ter 
Wben natural Calamity is reianiDa ove; 
40 por ceot of tbe Country, an independent 
Ministry or Department for this purpose 
sbould be created so that a war caD be 
waled aaainst it in a coordinated manner. 

Another tbina wblch I want to Bay i. 
tbat tbis natural Calamity is creatinl a new 
problem in tbe country. There i. a custom 
amoal a tribe of adlvasis in tlie aroas of 
Rajastban wbicb have no rains. As tbe 
custom goe., if there ate DO rains. lbey 
bavo a ballef tbal tbe traders and the busi· 
De .. community have put the clouds under 
lock :lod key in tbeir safes. Tbe newspaper 
bear tt:sLiIllOQY to it tba.t ill Rajastban our 
adivAli brotbers in tbousands went berrert 
witb .",ars in th"ir blO:h in thc baza.ar. 
of Udaipur and Jaipur in a bid to secure 
roleue or clou~. from the safes. Shri 
Bhuria i. liuinl bere. Similar rale wal 
witDessed in Jhabul also. I am m,ntioo· 
in, it bocaule .u~b tbinl' bappen there, 
tbis tbin, bas bappened thil time allo. I 
corne rrolD Madbya Pradelb but my district 
borders witb RajatlbaQ. Tho), try to 
Neuro releate of clouds (rorD tbe I.'ea. 

ID sucb • situatioa, J would lay that you 
pay attention to tbese tbere thinls wbich I 
bave just aow mentioned. 

In tbe end, I waDt to lay tbat Shri 
Buta Sinlb bas beeD very kind to pay a 
visit to Kerala- a fact acknowledled by 
eacb Member from tbat State. I would like 
to submit to Sbrt Buta SlOgb that instead 
of visiting a place after a calamity bl' 
struck, it would be better if be vilits our 
area before tb, Calamity strikes. We wane 
to invite you. You pay a visit to our 
area. 

[Englilh] 

MR. DEPUTY SPEAKER : A heavy 
raiD will come iJ be comes tbere as biB 
visit to Kerala hu made everything floo-
ded. 

[Translation) 

SHRI B .. LKAVI BAIRAGI : I want 
to submit to him tbat I have lone on record 
in tbe newspapers to say tbat of course 
be is Sardar Buta SiDlh, bur for us be bal 
become Sanr Buta Sinlb nowadays. 
So, just possible tbat witb your sacred fect 
toucbiDI our land, its famine and epidemic 
may vanish. 

I thank you, \I f. Deputy Speaker, aod 
hope tbat tbe outcome of tbis 4 bours 
deb~te on tn;s lubject will being fruit for 
at leut our next generation, if Dot for 
us. I also hope tbat in tbe coming lix 
m()rlths w" sball be bavin. an independent 
MlDister lookiol after this Department Ind 
exclusively devoted to fiahtiD8 the Datural 
calamitiel. 

With the.~ words, I conclude. 

19.47 brl. 

SHRI R,..M RATAN RAM (Hlljipur) : 
Mr D:puty S"aker, Sir, I wtluld like 10 
draw tbo attcolion of OC)veromcnt to Dltural 
cal.rnitie. wblcb are bein, disculsed in tb, 
House at the ml)llloa t. 

N .)rtbern part of Bihar Called 'North 
Bibar' bas b,eD tbe victim of flood, for 
cIDtllrie' and bal boeo lufferia. OD '1111 



~ 

313 DI,.,~: Natural Ca/Qmit lea SR.A VANA S, 1907 (S 'KA) Dis." : NatUI'Q1 Calamiti., 314 

.account ever lineo. Tbere is a river named 
'Ko.i' there aDd it will bo no e".nera. 
<lioa if it il Called 'River ot Sorrow'. Silri 
Dala hal jUlt DOW rilbtly said and I aarec 
witb him. It wo ao iDto tbo reality. we 
sball rind tbat tbe bUle amouDt of funds 
.bown to bave beoo spent in tbe name of 
floods. bave not beon actually spent Had 
we wanted sincerely to control floods with 
.all tbat money, '" could bave overcome 
it with a Jesser amount, but even today. 
Nortb Bihar frequently suffers from tbe fury 
()f flood. A bUle 1011 of life and property 
tS luffered every ,ear and many cattle head. 
eithe( perisb or are washed away. The 
~oil of tbat area i. so fertile that if (lOodl 
are controlled, Bihar can become a lurplul 
State and can foed people of otber State. 
and become another Punjab, but Bihar 
always facci tbe fury of (Ioods due to 
wbicb Its prople contiDue to suffer. Tbere. 
fore, I want to say that Government have 
.et up many Boards, ooe of thom beiDI 
Flood Contral Board aDd speot huge fundi, 
fuill thet bave not beeD abJe to control 
1J0ods. 

We would like to request you to go to 
North Blblr aDd lee tbe Jand tbere. This 
land is very fostile If floods are contrOlled. 
tbi. land caD produce more. During the 
(loodl our enlire paddy crop aet submersed 
io water and maoy cattle are ktllcd. If 
floods are controlled, we will be able to 
prevent loss of life anti property tbere. 
Hajipur, from where I come, is joeated at tbo 
eabankmeatl of both tbe Gaola and tbe 
Gaudak. Wben tbe GaDia and tbe Gandak 
are in flood, the eotire district of Hajipur 
and allo Vai.bali District aet submerled 
People face Ihis problem every year and it 
relults in driakinl water problem besid .. 
roodlr.iDS problem. Flood waler is very 
dirty and due '0 water lo.aiDa several deaea-
ael break OUI tbere. We would like to 
draw tbe aU.otion of Government towards 
tbe 'act Cbat relief work il Dot b"iol executed 
properly bocause of floods. Many island. 
come into eltiSCODCO in my constitueDoy 
Hajiput because Ralbupur Diyar of H.jipur 
tl located betwelD che Gaola and tile 
Oudat. Sjmilarly, MaD ocr • P4tepur and 
Sandah. allo beooaM illaad. due to flood •• 
18 tbis ".Y about 00_ dozeD islaa4 .... 
oroaled in yariou.s partt of my CODsUt ..... cy. 
•• , ...... ItlaDd, reUef work I. co be do .. b, 

boat I. Boats are al.o in bad c,oDdition. We 
are uoable to provide boat facilit, every· 
wbere. If we are unable to provide boat 
faoilityaDd supply foodaraiD' tbere, tbea 
how can we call ouraelve. people's repr_n-
tatives, bow can we call our Govornment af 
peoples Gllveroment 1 I would like to ural 
tbe Hon. Minister to formulate a muter 
plan for at le •• t North Bihar wbich bas to 
face floods problem every year. We bave 
spent hundred. of crores of rupeel to tame 
Kosi, which is called tbe "Kiver or Sorrow", 
but we have failed. A way out sbould be 
found to control tbe Kosi and the Gandak 
so tbat Nortb Bibar can be saved from 
flood. year arter year. Tbe water. of tb. 
Oaola Ihould al.o be controlled. 

Besides supplyiol foodaralDds to flood, 
affected people we should make arranaemenC. 
fo" providiog fodder for cattle allo. It i, 
also our duty to lave them. Cattle die of 
starvation in floods. So, we sbould make 
arranlementa to supply fodder for cattle 
also. 

As ". koow tbat flood. are in anDual 
feature. we should prepue Icbemes in 
advance so tbat we may be able to supply 
foo1grains to people and fodder for caulo 
in time. 

Mr. Oil. has riabtly said that if au 
enquiry commission il set up to 10 into rbe 
matter "betber bundred. of crores of rupee, 
.peat on reliaf work have beeD utilised pro-
perly or oot, tbeD you wi)) come to know 
about tb" factual positioo. We would like 
to lay tbat it must be ensured tbat hundred. 
of era res of rupees beina speot on relief 
"ork should be utilised properly. 

In Souab Bibar there is an Adivasi area. 
U i. hill area also. Many parts of tbit area 
are drougbt·prone. No (oodlrains are pro-
duced thero due to droulhts tbe local 
adivasis are milratinl from tbele areas due to 
food problem. You milbt bave beard in tbi. 
House also that adivasi. of thesa areas 10 '0 
Punjab and Hlry.r. in order to carn cbeir 
livelibood. Food,rains can be ,rown iD 
.ufficieat quantity in tbe area of Cabola 
NalPur, if miDor irri.atioD aDd medium 
irrilatiQD acbe.... are impllm.nted and 
irrilatiOD racil iti. proyjded. The relief 
work ia tbi. droupt affeclOd aro. il allO 
DO& uodertauD properl,_ 
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The people of Nor tb Bibar bave to face 
areat difficulty due to flood. in the Kosi. tbe 
alndak and tbe Ganp riven as maDY il-
lands are created tbere. Relief mealures may 
be adopted tbere 60 tbat \1'fe can SlY tbat we 
bave dODe lomething for them. I would 
like to {cquel' the Aaricultule Minister to 
accompany us to North Bibar once dUlin& 
tbe floods so Ibat he may be able to know 
tbe actual positioo. 

SHRf KAMMODILAL JATAV 
(MureDa) : Mr. Chairman. Sir, , am Ifateful 
10 ,ou for permittiDI me to apeak. 

I would like 10 say three or four thin,s 
about my conltitueocy. The Central Govern-
ment has Dot, 50 far formulated aoy com .. 
mendable fjood conUol scheme for MoreDa 
area. 

Moreoa Coouiluency is a preserved 
constituency. I am also a HarijaD. MOilly 
tbis scat bas remained in the hand. ot Op-
pOlition. Tbe reason is tbat the Central 
Government bas not formulated any scheme 
for this area. As hal been laid by many 
Han. Members, J also sUllest 'bat a survey 
may be coDducted aboul the flood lituatlon 
tbere. Many people are .. yiDa many 
thiDa'. In my cODstitucncy tbele i8 Gandhi 
Sa,8r Canal for providio& inialtioD facility, 
but only 25 per cent water il made avaiJable 
from tbe Gandhi Sapr al a rcsult of 9fhich 
Moreoa area is Dot able to ,et the required 
quaatum of water. I would like to request 
Goveramcnt tbat water from ChambaJ Canal. 
which II 2 to 3 Kms. away, Ibould be diver-
ted to tbis canal so that MOleD.. arca can 
lot adequate water supply. Similarly, there .1 power sbort.le in our area due to which 
tbe 'a[mers are faciol great difficul,y there. 
I, tberefor., would like to submit that a 
project should be let up 00 tbe CbambaJ 
river in Morena District to meet the power 
requirement of the people of tbat area. 

Mr. Deputy-Speaker, SIC, you milbt 
have IceD tbat tber.'are dark forelta belween 
Dbolpur Ind Morena. Forests are beina 
eroded by 6 to 7 riven which flow in tbat 
area. That laDd Deeds to be reclaimed for 
a.ricullurc pUlpO.et iD order.o check that 
erosioD. In this "'ay thoulands of people 

lDay ,et lind and tbey CIn earD tbeir liveli-
hood thereby. 

A lot of discussion have tateD place bere 
OD flood situation In lbe couDley. In may 
coaltituency tbere are two Assembly lel-
ments wbere what to speak of irripUo IJ 

facility, even drinking water is not available. 
these are Adiv •• i areal where weUs and 
band pumps do Dot prove suece.,ful. Thc:le 
is acute shortage of drinkinl waCer in viIJalc, 
like Karabal, Vijaypur, Oirdbarpur, etc. A 
river is flowlDl in that area. If Government 
makc arranlcments fo lift water from there 
lad provide drinkinl water to Adiv8Sis. 
tben they can be benefited considerably. 
Witb these words J thank ,ou for livia, me 
time to speak. 

SHRI DJLEEP SINGH BHURIA 
(Jbabua ) : Mr. Deputy Speaker, Sir, J 
would try to concludc my lpeech early. J 
am talking about tbole people, wbo have 
been Itru8&Jlina bard for their livelihood for 
tbe last 15 to 20 years. This area IS 
affected by drouaht every ,ear aDd Govern-
ment spends R.. 4 to S crores every year 
io the name 01 providinl relief tbere. Tbil 
area is stiH in the trip of drougbt. Tbore 
i. acute Ihortaae o( driakiul waler. 
Fodder i. Dot available for cattle tbero. 
People are not lettin. any employmeut. 
Recently, our HOD. Primo Minister ba. 
visited tbi. area. He lDet tbe people tbere 
and hal cxrpressed lurprile on how people 
are pullina OD there. We arc Ilact to know 
that our Prjme Mini.ter bal viJited tbe 
Adivaai area and perlonaUy leeD tbe cODdi· 
tiOD in which people are makiDI their botb 
endl meet. This area il affected by drouab. 
,ear after year. Tbe pur POI' wm Dot be 
lerved by conlcructiDI a lmall Dullah or 
Pond. Some big project. will bave to be 
undertaken tbere 10 tbat people ClD let 
work for a period of 10 to 20 y.ar.. The 
Hon. Minister of Railway. i. littiDa here. 
The people of the area bid placed a demand 
before tbe HOD. Prime Minister tba. a 
railway line should be cOD.rructed frOID 
IDdor. to Daud "ftb tb. fUDds provided 
for rolief work so tbat tbe people could 
let work for JO to 12 ,ean. Nab. R.iver 
Project and Jobat Project. wi)) have to b. 
undertaken iD ord.r to provide reUef to 
people of tbe area affected by drou .. t 
every year. JUlt DOW Sbri Bairlli wa .. 
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• ayiDI tbat poopl there do Dot pi any-
tlain, to eat for 1 to 3 day. continuously. 
People 10 to placet wbere food .raiDs are 
available and manale to bring bandfulor 
food Irainl. Adivasi people do Dot let 
anytb'n. to eat. That il why C..lDstruction 
of tbis railway line is essential, 

20.00 brl. 

Juet DOW lome one Ipoke of denuda-
tiOD of forests. Tbere is Deed to eQcoura,e 
foreltry today. Tbe adivasis live In tbe 
forests .nd it il their only Oloans of livli· 
lIood. Today due to denudation of forelta 
tbeir economic pli,bt is doplorable. Tho 
adlvalil Uled to lell the wood from 
forest. or iodulled io bUDtiDI. But toda, 
one deee not find .ucb tbina anymore. The 
Central Governmeat should prepare a special 
plan for tboso unforlu.ate people so that 
tbey may pt .uitable employment I thank 
you for liviD, me this opportunity to 
Ipeak. 

[Englllh] 

THE MINISTBR OP AGRICULTURE 
AND RURAL DBVELOPMENT (S. BUTA 
SINGH): Mr. Deputy-Speaker, Sir, I 
mUlt expre.. my aratitude to the HOD. 
Speaker for haviol provided tbis opportu-
nity in tbi. august Houlo to discuss very 
serious probleml faced by tbe people of 
our country under very levere condition. 
al • result or aatural calamities like drought, 
floods, .oil orolion, Jaod slides, etc. Sir, 
about tbree dozon hOD. Members of tbil 
Houlo bave participated in tbis dilCUSlioD. 
Naturally beeaule ill the respective COQltitu-
encie~. our people .re lurreriog and tbey 
must .peak behalf of tbose people who are 
in di.U •••. It il a bard fact of our national 
life tbat every year tbe couatry is visited 
by severe floods, b, droulbtl and in lome 
aroa., in tbe mount,iftou. regioDs bail· 
storms aDd .now.rana, in the coas.al areal, 
loil erolloD cyclone and .ea.erolionl in 
lome otber ...... tornadol, etc. But, Sir, 
in tbe preteDt 1,Item Ie which we are 
workiD, tbere il 10 .. tablilbed procedure 
aDd Dorm under wbich tbe Governmeat 0' Jodia aad tb. r •• peeti .. State Oovera· 
moot. are tactUDI tbae probiCIDI. na. 

maio or,anisatioo tbat bat liven UI a set 
01 ,uidelinea. that il. tbe Finance COlDnUl-
sion of our cODntry. The Jast Pinaace 
CommislJon have ,iven UI tbe ,uideJinel' 
baaed UP[)Q whicb the Government of India 
is belpin, tbo people under tbe severe 
conditions in various parts of the country. 
At a result of the Eightb Finance Com-
million, tbe marlin mODey wblcb was 
meant (or heJpiDI the State Governments 
to meet tbe immediate requirement of such 
conditioos. bas beea increased frOID tbe 
earlier recommend,tioos or tbe Seventb 
Finance COmllillioo, It was Rs. 100.5.5 
crores aDd it bas been raised to RI. 240 75 
crores. The Eiabtb Financc Commiuion bal 
reviled certain Dorms for meeting sucb 
situations. As I mentioDed, first or all, 
on bebalf of tbe Han. Members who bave 
SpOken and thOle who have not spoken. 
I mUlt express my deep sympathie. with 
tb. people who aro lufrerinl wbetber it il 
on account of drou,ht conditione or the 
flood situation, I wal specially directed 
by tbe Hoo. Prime Minister to make it 
pouibIe to visit all the afrected area. almost 
aU over the country to .ee bow tbe admi-
nistration locally as well al at the State 
level aod from tbe Central Government il 
tryiol to amelior.te the condicions ot tbe 
people who are put to hardshi ps. Sir, it 
wa. not p[)ssible for me, till today. to 
visit all tbe areal. But al I got .ome 
opportunity. I did visit tbe affected areal. 
I went to Kerala and I went to Punjab 
and I propose to visit tho North·Eastern 
States. I tried to visit tbere ",oico or 
tbrice. But tbe weatber conditions did not 
permit me. I am 10iDa to visit all tbe part. 
in Orllsa, Madba Pradesh, Bihar .nd otber 
parts which aro rcelinl under tbe difficult 
conditio ••• 

Mr. Deputy·Speaker t Sir, all tbllO 
bappeD boeaule of tbe orratic behaviour of 
tbe tDC)nsoonl, wbether it i. drougbt or it 
i. flood Droulht vi.its us ooly whon tbe 
monsoon rail. to como and tbe flood 
come. i' tbe monloonl are on tbe bea., 
aid. and we are affected by boa.)' flooda. 
One IIDlle Dote .bleb wal struck by allDOlt 
every Member ia thl. HOUle wei tAt 
iDilead of tl')'inl to meet tbeld lituatio .. 
oa year to year, •• I0Il to HU08 bali •• 
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the country should try '0 devise a 100, 
term .lrata,cl)' (or meetio. sucb situa. 
tioas. 

It is DOl that we bave Dot beeD doici 
an,tbioi in tbis dinctioo. There have been 
very .eriou. attempt. made by tbe autbo-
tilin whicb are CooDccted witb handling 
tbeso problems. The major pill is with 
the MiDi5try of IrrilatioD 'Wbich looks 
after tbe IODI .. term plans of meeting the 
flood control situation IDd 1 bave (xen 
infolmcd tbat they have been attemptiDI 
a looa·tclm stratclY to meet tbe flood 
I.tuation io our country. Regular track is 
kept for several yean to meet the flood 
IUuatioD. Thon the GaDla Flood Co.trol 
Commilsion and tbe CeDtral Water Com-
mission are trying how best tbe litu8tion 
could be met and are lryinl to device 
certain measures which can tackle these 
problems on a IODI·term basis ~ir. an 
attempt WI. made by the Cental Water 
'Commission and al.o the Kendriya Barh 
AYOI to evolve lome kind ot model law 
which can help better use of the plains 
wbich Ire prone to floods every year. They 
bave prepared a country-wide scheme by 
wbicb 'be natural course of the riven and 
tbe flo" of water in these rivers .hich 
affect tbe plains every year could be iden-
liried and certaia corrective measure. CID 
be takcn by dev.lopin. tbole plains 00 
IcieDtific liDeI aUllelled by the team of 
speciali.t. _nd tbe IcieDtilt.. I am told 
lhat tbe aver'ae aonual loIS due to flood. 
iD our country it about Rs. SOS crorea and 
00 ,be balil of 'be iDformatioD liven by 
the Slate Government, tbe total flood 
prone area was lakeD to be about 34 
million bectares. The Rashtriya Barh Ayo. 
_d alscsled tbe lotal flood prone areal 
of about 40 million hectare. out of wbich 
tb. protcctable area il 32 millioD heclares. 

Tbil i. the extcnt of floods tbat occur 
in our country every year and jn lome 
State more Iban once. So, tbe CeDtraJ 
Water Co.missioD ,ulluted a model law. 
So (ar ooly oae Starc,i.c. MaDipur, bas 
_opted it. Maay State. have Dot adopted 
tbat Me which could belp Ibe Stales in 
devisiDI tbe Icientific USc of plaiDI, wbicb 

are prone to flood.. I am told that lOme-
State Oovernmcntl bave 1110 come forwardl 
aDd thoy are actively cODsiderin, tbe 
adoptatioD of tbat Act. ODe Hon. member, 
parbaps from Orilsa. made a pOint 1hat 
we shoud try to have an aDDual meetial or 
tbe Revenue MiDi,ten. Yes, we do have 
Revenue Ministers' meetiDI evtry year. But 
earlier, our malO Itroll wu on tbe crop 
production, on tbe administeriDI of land 
ceiliD. measures, OD coDlervinl tbe soil 
and protectinl 'be land. But I assure it 
the hon. member tbat I will make it a point 
to meet the Revenue Ministers of various 
States, wbenever I vilit to review the flood 
and drought situations in their States, and 
we sh811-organi.e Revfnue Minilten' meeting 
at least once every ,ear to promote annual 
plan to meet such lituations in the Statea 
well in time. 

Some of the Hoo. Members wanted t~ 
kDow as to what are the methods by which 
we can take some corrective mealures. 
Now, so (ar al the cyelone warDiDI IYltem 
in India is concerned, our Meteorology 
Department have evolved a two-staao 
cyclone warniol sYltem. A warDinl i. issued 
to .he State Government orficial. and other 
concerned official. in tbe concerned State. 
In tbe tint Itage, the cyclone alert is 
issued flcst, a bout 48 bours in advance or 
tbe expected time 01 tbe laod raJ J of tbe 
cyclone, by tbe highOit priority land lind .. 
telelr_mes to the Chief Secretaries and 
the Coastal CoHecton and other official. 
coacerned by Cyclone Warnio. Ceotrel io 
tbe maritime Slates. Tbil is also i.sued 
tbroUlh tbe All India Radio to be broad-
cast OD a larler network for people', 
informatioo. At the lecond Itale, numbered 
cyclonc warDiol' a,e i.sued about 21 bours 
in advace of the laad fall of the cyclone 
to tbe Chief Secretariea. Coastal Collectors, 
Coast and Filheries orficial. II ",ell as 
tbe All India Radio to be repeated tbroulb 
the local aDd reliDl1 Janluaaes. . 

Sir. tvi th tbe preleot .,stem in tbe 
MetcorololY Department, we have Cyclone 
WU.oiDI Cootre. at Calcutt., BhubanOlwar. 
Vj .. khlpatnam, Mldr" and Bomba,. Tbe.e 
waroiD,' are coordinated by tbe Director 
Gueral of M eteoroJoIY H .. dquarte,. aad 
the "arDin. centres bave boca provided 
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with additional facilities by tbe Govern-
meat, besidel rhe cODventiooal obserya-
toriel The Cyc10ne Detection Radar witb 
4( 0 KM raolc i. lostalled at Calculla, 
Paradeep, Visakhapatnam, MasuJlpatnsm, 
Madras, Karaikkal, Ooa and Bombay. 
These arc tbe latest aadgets which can 
belp the warninl institutes witb quite a 
wide ranle and the alias to be arfected 
could be forewarded, so, that the peop'e 
could be saved. Wc also make use of 
'Dleat- J (B) which provides continuous 
.urveillanco of tbe cyclone and is usefull 
in tackhns cyclones by knowinl tbe inten-
lity e,timlltes. The.e are tbe methods by 
which we are givinl information in advance 
to Stares, whicb are likely to be affected 
by cyclones. 

Now, a question was raised by many 
members from almost all tbe States about 
tbe drougbt situation No doubt, for the 
past tbree years, we bav~ be~n facing this 
lituation but there are States where the 
leyerity i. of a very hilb density. For 
example, from lit June to 17th Ju)y, we have 
tbe information that in some divisions iD 
Gujarat relion, tbe defIciency of raID wa. 
to the o~tent of~S8 per cent, in Saurashtra 
alone it was (-) 83 per cent The defi-
ciency in Bast Rajalthan was (-) 38 per cent, 
West Madbya Pradesh: ( • ) SO per cent; 
in Madbya Maharasbra: (. ) 41 per cent; 
in Rayalaleema: ( ) 31 per cent; in West 
Uttar Pradelh HilJl : (.) 2L per cent These 
are tbe areas, which have suffered very 
beavily under the drought conditions. At the 
lame time, I must allo lay tbat we in the 
Ministry of Aariculturt have been makiol 
• two-prong aUempt to tackle tbe severe 
droulbt conditions. Tbe first is to opeD 
relicf work. There has been a lot of criti-
cjam about tbi.. I do not say tbat the 
cnirle criticllm is wrona. Tbere are com. 
paints b, Hon. members both inside and 
outside tbe House and whenever they find 
an opportunity, tbey keep OD informin. 
us tbat io the implemeDta~ioD of mOlt of 
tbe 20· Point Pro.ramme, specially UDder 
tbe rural developmeot projects Uke JRDP, 
NRBP aDd aLBOP, TRYCEM, etc .• 
tbere bls beeD I lot o( mi.maoapmeat 
abet ml.-utllilaUOD I "ill 10 by Prof. 
10 z'. word. lba, Ibe moaey. are Dot pro-
perl, uaed, bot rlt,*, abUICd iD 10" parta 
of llae couDtr, • 

Sir, you must bave yourself sten and 
beard tbe HOD. Prime M'njs'~r visited 
lome parta of Madbya Pradeab wbich are 
under levere poverty The people mentioned 
to the HOD. Prime Minister when he 
visited-how tardy aDd bow loplided i. 
tbe implementation of 20 point proaamme 
'bat is takiDa place down the line. We 
are quite aware of it And under inltruc-
tions from the Hon Prime Minister we 
are tryiD, to involve tbe local Members of 
Parliament, tbe MLA. and the elected 
representatives of tbe people to see that 
tbey have a very 'ViliiaDt follow up of tbe 
pro,rammes tbat are beinl implemented in 
various States. Sir, now tbe Hon Member 
is not here. The Hon. Member, Mr. 
Thomas was sayinl tbat we are politic ... 
Jisinl. Tbe relier work and tbe work that 
was done under 20 point programme. Sir, 
J am lorry J bave to comment OD it. It bal 
been observed iD tbe State from wbicb tbe 
Hon. Membtr cornel, that tbe provlsioDS 
made UDder 20 POlDt programme have not 
been utilised for tbe purpose for which it 
WIS meant. 

Rather OD the country. the names were 
chaDled In that State, they had liven 
lome local names to make the prople 
believe tbat this money which comes from 
Delhi, from tbe Centra) Government under 
the 20 point programme is actuaJJy the 
money beiDI given by tbat Jocal party 
wbich rules that Srafe; they have cbanged 
it into some local names so that it sounds 
as If it comes trome party which rules over 
State in that particular area. 

Sir from this very thing you can realise 
who i, politlcalisiD8 Sir. we ace ashamed 
of sucb tbings when tbey bappen witb 
people wbo are also under destitution, who 
are marconed; and If some soccour i. sent 
to them and if .omebody plays with their 
lives, it is not plaYIDI with the money or 
aomethinl, it is playiDI with tbe life of the 
people who are very mucb in distress and 
we .boald be a.bamed of it. Sit J I do not 
!Diad. provided tlli. GOVI. does DOC 
object to it. Whenever we tried to bave 
deeper look jDto the implementation of 
.rtaio tbiDI' or tbe State Governments, 
tIM HOD. Claia' Miailterl como lIeavil, OD 
tla, Coetr. tha' ,he c.tre is beiDI partial. 
No", I do DOt "IDember tM naaae of .... 
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HOD. Member who mentioned tbar Karnarat. 
bal constructed a bandh over a river wbleb 
ha! drained tbe complete water and now 
Tamil N,du is going 10 start, Similarly. 
in Telulu DelltD, lome Wiler is b~inl u~ed 
for which Karnataka will suffer. Sir thil is 
tbe problem with tbe regional parties Tbe, 
cannot have a p~np!'ctlv,: of the w101e 
country. Tney go after the pbilesophp of 
SODS of the 5011 aDd Ih:y d,.) not bather 
what happens to tb:lt State Toat is why 
tbis au~uu H lUte a'ld th! natIonal parties, 
the o"o;>le with the secular outlook tbey 
always say, I am not objectiog to the 
regional puties taking p HyerS i oto tbe:ir 
hands, but I am slying look tbis is what is 
h'lopenmg. tbe thre~ dirrerent States in one 
Ii n care try I n g (' U • I I f j ;:; t tJ ~ n 1 t U r a 1 
re,,,urces. n trn:ly, the w Her a'ld tbe power 
tn sllch a fd'inio'l lnlt th!y doJ n:Jt Clee for 
tbe nc:<t d(}or neigbbllur •. 

SHRI BASUDEB \CHARI" (Blnkura) : 
Tbe Congress (I) ruled St-ltC:i club t{)get~:r­
NaJaland and Auam. 

S, au r A SINGH : Well thlt is not 
tne exploitation of tbe natural resources. 
Tbere can be local dICfcrc:1c"s, but tbero 
caan~t be a sitlutioR like this tnat rbe Chier 
Minister deliberately cuts the w,:uer resources 
of a State by whlcb rh: people are IJillg to 
surfer. That is wh:u J h lV~ p()inted out. 
My cODtention ii that W,lenevcr any Stale 
tries to C'I(plllit nltur,:ll reiC)urces, taey 
sbould not be so self-centred, so narrow 
minded .. 

SHRI BASUDEB ACH~ UA 
bring ia those mltters here. 

Dlo't 

s. BUTA SINGH: I am not briogil1, 
it. Your States are bringing H. I aID only 
ttying to hi,hligbt tbat tbese tbjo&~ should 
not be allowed to bappen. 

Most of tbe HOIl. Mem~en wbile makiog 
their observations bave naturally pleaded 
the case 0 r their re9pective States aad 
respective conuituencies. It will be difficult 
for me to 10 iota each aad every 
coastltucnoy; but I caD lay tbat we DO" 
attach au)' importance to local , .. lioSI. 
wlMDever 'rom tbe Ooverameat of Jodi. 

aoy team IGe', al Prof. Soz DleatioJlecl, 
ill brief is not OD)' to meet people iD the 
Secretariat. J do Dot know, but I can .peak 
OD experience tbat I have with these 
Mioisteries lbat whenever team ,oel, before 
it loes, J hold a mectin. myself. I tell 
tbern: tbis is tb: iaformltioQ received io 
the Ministry. aod this is Lbe informatioD 
wbicb I have received from the Members of 
P.lrliament. 

I am sure the Hon. Members from 
Kerala will bear mc out: the Central team 
which went there this time was not only a 
team from my Ministry, After J visited 
the flood-affected areas, the st.a-erodcd arca. 
and the landslided areas, I promised there 
itself, to the representatives or tbe people 
tbat J wouJd try to send them a team in 
wbicb would be such tbat they can talk to 
every Department of the Government, J 
illcludej people Irom tbe Commorce 
Ministry, because plantations were involved-
rubber, cardacn on and cocoa are there. So, 
1 fboo ght: let a team go tbere which can 
on tbe·spot try to Identify tbe damage and 
also try to meet ~be point' raised by the 
local admlOi!tratioD and the people of tbat 
area Similarly, people from Finance, Works 
and Housing, Transport and allo Mini.try 
of Rural DcveJopmcn& were there- So, there 
was a compact team which could meet 
questions raised by the Jocal authoritie. and 
local rcpresentatives. They came back with ' 
a very valuable IDformatiod. The system 
under which I am tfyinl to implement 
the policies of the Government of India 
bas been devised and given in writinl b), 
the FinaDce Commission. 

The boo. Member, Prof, Soz was airy 
with us saying that we do not sbare tbe 
information with other people. Fintly, we 
take information rrom tbe State Government. 
Aff. soon as an area is affected either by 
flood or droulb'. we have tb, district 
authorities, tbe local people and reveDue 
autborities who make an asse.sment and 
aive it to their beadquarte" in the State. 
TheD naturally, it i8 pa.led OD to us. After 
receiviol it, there aro two metbods: one it 
baled OD tbe dimensions of the lituaUoo. 
Tbere il already marliD mODe), avail,ble to 
every State. 

paop. SAJFUDDJN SOZ c OIaly • 
small amouDt. 
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S. BUTA SINGH: Tbat is there wltb 
view to meetiol tbe immediate Ileed., 
within bours o( tbe h.ppeoin. Tbe Stale 
capDot say: 'Sorry; we did Dot have tbe 
money'. Thil instructioD has been liven to 
tbe States, viz. to make tbi. money 
available to tbe headquarters of rvery 
district. 

One HOD. Member mCDIioned-I tbillk 
it was P .. of. Par •• har-that ahc b081d ~bould 
be there, Yes; in every distllCf, tbe 
Diitrict Maai.trale knows that in .u(h a 
tituation, wbere he bas to &0, for medica) 
aid. fire·fightiog elc. lhe Slates ale al50 
allowed, and liven marain money \\'ci 1 in 
time, so as to meet the lituation on an 
S.O.S. calJ. A. soon as the State (it,vern-
ment sends us aftnalarm. mostly 1t cernes 
tbrouab a tclex-I bave iflbtlUCrrd the 
Secretary to the Minislry of Agriculture 
and Cooreration already that even if J 11m 
Dot here he should immediately eet tJpC'n 
the menaae recrivtd from the State and 
should immediately rush whatever reller is 
available, or whatevt'f could te givtn [tt 
us wail for the report or thlOgs Jlke tl'at a 
little Jater. But we cannot allow pcor Ie to 
suffer for want of immediate attention from 
tbe Central Government, alld iilso 1 want to 
share whith the Hon. House that Hon. 
Members mentioDrd abnut .he famine board. 
I have already appointed a ~m811 commIttee 
beaded by tbe Secretary, ,A griculture to ,0 
over the whole situation and ~ug@est to tbe 
Government of India as 10 how btst we can 
revile norms whicb could face tbe rraJify 
of the situation on the ground. The Hon. 
Members mentioned about the dr('luf!ht. 
Before I 80 over to flood, became drcughf 
prceded flood, I was tlying to make cut 
that we are ([ying to attend to thtse 
problem. from t ... o angles. (J) Drought 8fld 
it. bardship could be reduced by providing 
certain scbemel in tbat arta by which 
people cln ktep thfmSt)ves tJ?la,fd SDd 
caD earn 8()mct"'il'lg. Allto we try to 
conserve soil moilturc. But one most 
promisiDI tbina which J want to bring to 
tbe notice of tbe HOD. House il tbat our 
lei.ntilta have been able to develop ~ertajn 

,.rietiel of crops, leed. wbicb can withstaDd 
ibardabip or tbe ,itu'tion Uke droutbl. To 
DUllt.te my point, I will quote at to wbat 
•• .,.,.aed durial tbe drOulbt situation in 

tbC' yr_r 1978.79, J am Dot loiDI to just 
cite aD example frem tbe Janale party 
OovcrlJmcllt. It is a natural calamity aDd 
we canr.ot roruce anytbinl. But Ibis is 
",bat bad bappttu:d in 1979 80 (11 ',m UpltOnl) 

Well, tbe Prime MiDiltu wa, ki a" ka hara. 
In 1979· 80 (buc was a severe drought. In 
tbat year, our foocarain prol uction fell 
do\\n (10m J31.90mil!ion 10[lneS of ",Icvicus 
)'ear to 109"0 million tODnel and theD 'b~ 
IC\'ue drouah\ teok place aaain in 1982·83 
and ]984· 85 Now, lam loing to quote filUteS 
on tbe decline of our 8~ricuJtural production. 
Tilt ere'ugbt in 19f2·83 \\as very seveIe, 
but tbe flgure& sb(\w lb&t the SII iculturaJ 
production "hi(.h bad ri5(11 by sbout 
133 miHiC'D tcnnn in 1981·82 it drrppcd 
OIJ)) by at< ut 3 million tonntS, eallier in 
1979· fO it dloprcd over 21 million lonnes. 
Tl:at mfa05 thaf our scientists air now in 
a r051licn to ~ive to 'be farrnus those 
!erl. \\hich are capable of 'tanding 'he 
H\Ue ~i'1l2tj('n In a drouaht. SImilarly 
dUlirg 1983-84 it came to aueul J51 million 
.onnes und it drOrpld rr.s.ainally in 1984·85 
"ten another dr('u~ht hlok place. What I 
11m trying to O1a~ e out is tbat our Icientills 
are now tlying to fjght ~ut the drought 
s'luatic n fiOt only ~) rro, icmg ~uccour to 
the people. not on'y by providlDg the best 
alterlion fo the health of the ~oJl, but, at 
the same time. thfY l.ave bren arJe to 
dtvelop cntain cr('r~ a.,d certain seeds 
which (an grow ('vel1 in the difficult drought 
c('n<. iti('p~. Tl-at is my point ard y,e are 
proud ('If if that our scifntisls bav(' bet'D 
able to evolve tbal kiud of a thing. 

About rtlief work. in most of the 
drought affected area~, I can quote figures 
fr('m 'V'iU1C\lS ~'ates In Y.blCh the Government 
of India has providrd timely relief. But one 
thil'lg I "eot to share with the Hon. 
Mtmbcu is that we cU15clvcs art not happy 
over Ihe implfrnont8 tJon of some of the 
IchfmtS "blch sle lakeD up by 'he State 
Governments aDd Dot that all the Stales 
Ire following that track. For example, 
undtr the flood ,ituatioD I have scen myself 
ia KeraJa, it is not only tbat State happeD. 
to be ruled by a party to which I beJonl. 
but eVfn I met the oppoaitioD people tbere. 
TIley iDformed me tbat al locn as newt 
reacbed tbe Secretariat. tbe Chief Minister , 
ud biB coneaquel wbo were busy in the 
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Assembly Session, they immediately adjour-
ned the AttembJy and requested all tbe 
MLAs to 10 to tbeir constituencies aDd trJ 
to help people in their constituencies. 

And J am told that 1,920 relief centres 
have been opened in Kerala. J aaw about 
half a dozen or them, along with the Chief 
MlDister J met the neople who were I.r .. 
fering J could not talk to them because I 
never knew their language. But I was able 
to feel myself that they were quite satisfied 
with the steps taken by tbe State Govern-
ment and they were able to get rehef. And 
they pointed out to m!, because I bad my 
own people abo to tell me, that in thi. pre-
sent calamity the first people to reach them 
wero the dlstr iet autboritles who provided 
them tbe timely help and the people were 
happy that they were saved from furtber 
disaster. in the situltion. Otherwise tbe 
cAiuallies would bave been much more, tbe 
danger would have beenmucb more. but (or 
the timely help of the State Government. 

I am sorry that tbe Hon. Members from 
States like Bihar, RajHtban and MadDya 
Pradesb who spoke, did not have the sime 
experience. Our Hon. Prime Mlntster is 
very seriously concerncd about it and we 
are tryina to devise some monitoring system 
from tbe Government of India's side, to see 
that tbe money that is meant for tbe eradi-
cation of poverty, and for meetiol tbe dis-
tress situations in the country, is spent 
strictly for the purpose for whicb it has been 
sanctioned and for that matter we are bav-
ing a very serious thougbt, of courle. in 
consultation with the States to devise a 
method by which we can have some kind of 
a central monitoring system. . 

Mr. Deputy·Speaker, Sir, tbe scbemea 
which I have mentioned for the central relief, 
whether they are for the floods or (or 
drought are devised based upon the recom-
mendattons of the Eighth Finance Commis-
sion and within tbose parametres we will try 
to do our belt, to leo tbat the States receive 
their minimum share and attention imIDO-
diateJy. 

Now. HOD. Members from Kerala, thoy 
.poke at leDlth from almost both tbe sid. 

or tbe House. J Deed Dot ao fnto tbe 
details, but ftom 1980·8] to 1984·8S tbe cea-
lral relief both in drouabt and flood, liJI 
today bal beca to tbe tUDe of a.. 85 51 
crores in Kerala. 

In Madhya Pradesb, the droUlht auil-
tance from the Central Government frOID 
1980·tH fO 198~·85 hag been Rs. 119.69 
crores, and Madbya Pradelh had asked for 
further drought relief and our expert. and 
the central team are examining and we will 
see buw hest we can help the Sfate Govern-
ment. 

Now, one Hon. Member mentioned about 
drinking water in Madhya Prade!b. In 
Madbya Pradesh the number of problem 
villages as on J·4·1980 was 24,944 and 
towards the end of' 984, tbe number hal 
come down to I,O~9. This is the number 
of villages which still are in need of help. 

SHRI AlA Y MUSHRAN : May I inter-
rupt please. for a second? A numbcr of 
villages were declared as scarcity village' 
from drinking water point of vit.w a lonl 
time a80, in 1980 .. tH or even in 1980. BUI 
(oday, tbe wate.r level in a very. considerable 
number of villages has gone down and tbose 
affected have neither been surveyed Dor any 
measures taken. Even though they bave DOl 
b.!en surveyed, because of tbe strict pro-
cedure and tbe Tules of tbe Government of 
fndia. the, have not been declared 85 pro-
blem villages. That is wby the number 
seems to bave gone down, but actually the 
Dumber bal not gone down. 

S BUTA SINGH: We will take into 
account tbis chan&ed condition and I will 
pass on the information 10 tbe Ministry of 
Works &: Housina for reo checking it. For 
Orissa, the Central assjstance, sanctioned ror 
thl drought condition was R. 8.95 crores • 
And no request bas bern received from the 
State Government (or any fUrther as.iltaDce. 
Also, at tbe same time, we have not received 
aDY representation from tbe State Govern-
ment about floods. Unfortunately, placed 
as Jam, J cannot take upon myself tbi' task. 
unlols rbe State OovornmcDt itself doe. not 
come forward. And it i, provided ued. 
tbe Statute. Sbri Panik. bu pOinted out tbal 
Uttar Pradesh went b, default. la .uclt 
lituatioal I .ill request .tb. Hoa. Membe.a 
to lit witb their own State Goverameot ••• 4 
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tty to t.1l the Stlte GovenameDt. tbat if 
tbey are Dot prep,net to come forward aDd 
if tbey are found •• otin, ia tbat respect, 
neither thi. House Dor anybody CAn do aD1-
tbiD, Specially I want to CODvey tbis 
messale to tbe Hoo. Members of tbis House 
tbat God belps only those wbo belp tbem· 
selves. 

SHRI SRIBALLAV PANfGRAHI (Deo· 
aarb) : Since it i. not assinance, tbey try to 
man_Ie with plan assistancc with dlrficulty. 
Unless compelled and unlels the Iltua-
tion arises, tbey do not try to 
approach the Centre because whatever you 
live tbem. tbat bas to be adjusted Igamst 
plan allocation 10 future. 

I rose on anotber point and tbat is that 
conversion of short·,erm loan ioto medium 
term Joan should be made at least where 
tornado bas affected tbe 8aricultueiriltl. Only 
tbe Reserve Bank bas lot tobe prevailed upon 
to aaree to this. 

S. BUT A SINGH: I will still argue witb 
HOD. friend that be sbould try to pelsuade 
tbe State Government to take up all these 
,u8&estioDs. 

In Karnataka tbe Dumber of problem 
vJllaaes as OD 1.1 1980 was J 5456 and DOW 
the Dumber of problem villages attended to 
is 15443 leavins ooly 13 villages. I tbink, 
tbis can be termed I. huodred per cent im-
plementatioD aad we sbould be proud o( 
this. But J am lorry to la, tbat DO Han. 
Memt)er from Karnataka has complimented 
lhe Government OD this. (Inrerr"plion8) 

AN HON. MEMBER: He i. not Yield· 
iD,. 

S. BUT A SINGH This j, a problem of 
<levelopment. If you arc loing on foot, 
you would like to bave a cycle. If you are 
haviDI a cycle, tben you would like to bave 
a mOler-cycle. Then you would like to bave 
a car and 10 on to the aeroplane. I am 
prepared to cODsider, as I promiled to tbe 
HOll. Member. from Madbya Pradelb, if tbe 
conditions have cbaD.ed. if tb. water table 
bas lone dOWD and tbere are more problem 
"illlPI wbicb could Dot be identified when 
tbe oealUI .as 'akeD, we are pre.,.rtd to do 
it 1,lin. Let tbe HOD. Member. from 

Klm'taka produce the ItatllticI, we are pre. 
pared to do it .... in. It il. 80otinuoul 
proceu aad we bave not stopped. 

UDdor the accelerat.d rural "ater Icbome 
tbe first inltalment or RI. 14.12 crote. bal 
been relealed to tbe Karnataka Goveroment 
thil year. Aod allo according to tbe 
detailed programme, we are baving our owo 
.cheme to cover aU tbe rural Population for 
driokinl water in that State. 

About Bibar, I am afraid, alain tbal 
question will come because the Cent_I 
Government cannot, and I repeat cannot .. 
take over tbe responsibility or implementiDI 
tbe schemes 10 tbe talukas, in tbe villa,el, 
in tebsns and districts. Tbe machinery will 
continue to be the Stste Government macbi-
nery. As I mentioned in the beginning of 
my remarks, we arc thinking of associatin. 
the HOD, Members of Parlilment from their 
respective constituencies, witb aJ1 tbe rural 
development prolramme! like IRDP. NREP. 
e'c., so that if not anything else. tbey can at 
least report to Ibe Government of India a. 
fa bow far the implementafioD of theso 
Ichemes is being done sincerel" bow far it 
is beinl done correctly, and if tbere are any 
lapses which lbey bring to our notice. we 
can definitely 10 into tbem ................. . 
( Interruptions). 

SHRI O.S. BASA V ARAJU : ~ ir, "beD 
the M Ps arc not involved 10 the scbemes 
in tbe rural di.trict., how could tbey act the 
thinas don~? At least M.Ps. should bo 
made one of the memben or the committee 
in Karaataka. 

s. BUTA SINOH: The lujdeJioe from 
tbe Government of India is that we should 
try to include tbe representatives in tho 
DRDA (District Rural Development Alency). 
But in case it is Dot there, we will try to 
make it a condition tbat the HOD. Member. 
and tbe elected representatives ...•...•.••.•.• 
(Interruptions). From today onwards I 
would request my Hon. collealuo to pay 
more attention •.•...... (Illterrupt/of") 

SHRI P.M. SAYEED : Maoy Member. 
of Parliament are not a'iociated. In 
Karaatata al.o the same tbio. i. tbere Tbe, 
are Dot associated wltb t" ImplementatioD. 
O"'.,,.uptioll). 



331 Dis. re : Natural Calamities JULY 25. 1985 Dis. re: Na/ural Calami/ie.' 332 

S BUTA SINGH: We will send • direc-
tive and we will make it compulsory tbat 
HOD Members should be aslociated •••• e •••• 

(I" t,rrup"OIII). 

SHRI RAM RATAN RAM: Sir. tbe 
HOD. Minister has jUlt stated about the 
respective CODltitucnciel. What I referred 
to was about North Bihar flood. It is not 
a particular constituency but the eDtire 
North Bihar i. sufferina from tbe havoc of 
floods every year. So, I would like to koow 
wbelher tbere i. aoy scheme or plan of tbe 
Centre jUlt to lave us from the flood. The 
entire North Bibar is suffering from floods. 

S. BUTA SINOH : As I mentioned, 
tbere are cartaio schemes which the Central 
Government is trying to implement for the 
major rivers and, I am sure l Hon. Member's 
State is covered. 

In Bihar. Punpun, Rajwaba and Oandak 
are the rivers which are covored by the 
Centra) scheme ...... (Interruptions) 

SHRI RAM RATAN RAM: What 
about Kosi? Kosi is actually a revet or 
sorrow. 

S. BUTA SINGH: Kosi is inrluded in 
the Seventh Five Year PJaD. in co)JaboratioD 
w;lh Ntpal. 

SIJRI RAM RATAN RAM Thank 
you. SIC. ·Very nice. 

S. BUT A SINGH : So far as the money 
reJea<'('d to Bihar is c(lDcerned, and also I 
wou:d like to mention for the information 
of Prof. Soz • well, I cannot speak for what 
happened in tbe pal', but J bave in my 
ministry .aid - tbat whenever the money is 
approved, the fint step sbould be to 
immediately release the mooey to the State 
Government (!r,lerruption,). 

PROF. SAJFUDOJN SOZ: So load 
of you. 

S. BUTA SINGH: So. Sir, in tbe year 
1984·85 under flood roliet, the money relea-
led f9r Bihar wal al. 58.95 crore.. Simi. 
larly. Uttar Pradeah ba. beeD laDctioned tor 
"rOUlb, ia 1'.5·86 R •. 51.78 eror" , aDd in 
••• who). period 01 Sixth PJaD. Uttar 

Pradeah received RI. 362.81 crOlCS. At the 
moment, tbere i. no pendiDI request from 
U Ulr Pradelh •••••• (/nlerruptioftl). 

SHRI RAM RATAN RAM: This filur. 
of Rs. 58.95 crores ror Bibar relales 10 tho 
year 1984·85. You have just mentioned 
about tbe flood rehef, but what about tbe. 
drouabl relief. 

S. BUTA SINGH: In 1983-84, money 
rtleased for the droulbt relief wa. RI. 8.938 
crores and tbe total amount from 1980·81 
to 1983·84 'Was RI. SS.ltS crores. 

Similarly, about Rajaathan, to whicb I 
have tbe previlege to beloDa to, whatever 
request was received from the State Govern .. 
ment. was promptly attended to aDd there 
is no request pend.D& berore me. 

Our difficulty is that we reJease the 
money to the State GOYerDments. That is 
why I want tbe Hon Members to be more 
vigilant. Now, in future, what I can do i. 
that I can circulate to two HOD. Members 
that 80 much money for lucb a Icherne hal 
been livrn to that particular state and the 
Hon. Member should try to soe that that 
money is spent for tbe people for whom it 
is meant. 

Similarly about Himacbal Pradesh. 

I have mentioned about Kerala. I am 
really grateful to tbe Hon. Member from 
Kerala who have showered 10 much of their 
generosity on mo. Well, I have done oo)y 
what I am to do. 

SHRI P.M. SA YEED : But you have 
Dever visited Lakahadweep. 

S. BUT A SINOH t I am lorry Laksba· 
dwcep was hit by tbe Ifa·erosloD only a few 
bours after I left Kerala. I wouJd rrquest 
the Han. Member to brio. me lome kiad ot 
• memorandum from the AdmiDistratiou so 
tbat 'Wo can cODsider it. 

SHal P.M. SAYEED : J would aJlo 
requelt the Hoo. Mlai.ter co pay a vi.it at 
tbe •• rUeat opportunit)t. 

S. BUTA SINGH: Ye •. II 1000 U til. 
weather JWlDltl. 
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SHRI BALKARI BAIJlAGl: You "ill 
GOt alone. You will tate Balkair with, 
you. 

[E",lish) 

s. BUT A SINOH : About PUDjab, ooly 
yesterday. I completed my survey. And 
let meal so tell Prof. Soz tbat a)tboulh I did 
make the survey by air, yet I bad made it 
a point and I had already told tbe authori· 
ties to collect tboir representative. at a place 
where I could touch 10 that I could meet 
tbe people from tbe three district - Kapur· 
thalia, Jalandbur, and HOlbiarpur • which 
are affected by tbe severe floods in Punjab. 

PROF. SAIFUDDIN SOZ : Excuse me, 
Sir, it is a new deal and you have made a 
new commitment. Would you confirm that 
whenever a team visits any p1ace in any 
Stato. Members of Parliament will be called 
irrcspective of tbcir party affiliation 1 

s. BUT A SINGH: They will be informed 
and tbey can meet Ibe lcam. 

PROF. SAIPUDDIN SOZ. Also you 
laid that you will associate UI at tbe diltrict 
level. I do not tbink tbat by merely send· 
ia. a direction to a State Government will 
mean anytbiDI unlcs. tbis kind of Dorm and 
tbis kind of reform is incorporated in tbe 
vcry scbeme. For example .omebody rrom 
Karnataka said tbat be was not invited. If 
be baa Dot been invited, I take exceptioD to 
tbe behaviour 01 tbat Government. But as 
(ar as our State Government at lhis moment 
• concerned. it bas not been inviting me at 

all altboulh I am a Member of tbe District 
Development Board. 

S. BUTA SINGH: Well. I take the 
IUlleations from tbe Hon. Members and we 
will implement them. 

Now, tbe situa,lion in PUDjab is tbat the 
total arrival of rainfall in tbat Stare aoy 
tealon is 600 mili·melre whereat within 24 
bour. the State received a rainfall of 524 
milimetrel. Tlaat meaDS withiD 24 hOUri' 
period tbe State received tb. raierall of tbe 
wbol. MODIOOD period. So. IOU caD ima" 
liae wbat will happen to tbe people of tbe 

Stat.. UDfortuDatel,. tb' people have lJeea 
very badl, atfeoted tbere aDd they have bee. 
marooned. Thousand. of viii .... aDd fatlY 
of people bav. beeD affected. I wa. told 
that tift lath acrca of paddy crops, "hlc .. 
were recently 10WD, are under fi" to ei,ht 
teet deep waCer. There allo wbatever im-
mediately could be dODe. we have dODO. I 
bave ask~d tbe State Government to let in 
touch with che Central Team. The State 
Government bas promised tbat it will try to 
go in for replantation of tbe paddy. beeau_. 
we cannot misl tbat bolt in Punjab wbich 
is a major rice-producing area. I am told 
by our Icienlists that there are varicti. 
wbicb can be arown even at a lare stale and 
Will Dot afrect the yield to a Ire.textcDI. 
Therefore, in Kerala also. J made thi. 
announcement to the farmen tbat we will 
not besitate; wbatever quantity of seed, fer-
tilizer or input is alked for by the State to 
replant tbe crops, tbe Central Government 
will immediately provide theae to the Keral. 
Government and tbe Norlh Eastern State. 
which have luffered al a result of floods, 
and also Punjab, d'r wherever lucb situatioD 
arisel. We "ill try to lee that adequate 
support is given to the farmer to raise his 
crop and not to bave the agricultural pro-
duction affected by these caiamitiel. 

Again at tbe end I want to •• sure tbe 
HOD. HOUle ••• 

MR. DEPUTY SPEAKER: Maoy 
Members spoke about inter-linking the 
rivers. 

S. DUrA SINGH: Tbat i. a IAudabl. 
idea . 

MR. DEPUTY SPEAKER: It is beiDI 
talked about for Jonl. How Jonl du you 
tbink it will take? 

AN HON. MEMBER: Revolvinl fUDd 
also. 

S. BUTA SINGH: Both tbe issues - tbe 
idea or revolvinl lund aDd allo the JiDkiq 
of NortberD Indian rivers to the So ... 
IDdiaD ri.en. are commeDdabl. Ideal aDd I 
will sit with my colleaqueI; I will Ir, to 
cODvey it to tbe respective MioistrieJ to .ee 
tbat it II doa~~, 1 • 
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But, Sir. let me •• aiD conclude my re-
mark. by l.yiDa ,bll; Our belrt ,oel out to 
tbole who are lurrerin, undersevere condi-
tions in our CouDtry. ~Dd wo .bould at 
every level at the Icve. of voluntary l,eDcie., 
political parties aDd people'. represeDtatives 
immediatel" try to attend to tbe problems 
of tbo.e of our brothen aad sisters who are 
lurferina uDder tbese difficult conditioDS. 

Prlated a' tM ...... p,... 

But, Sir, I have to lay with lome reaer· 
vatioD that rbe country at.rted wnla drOulbt 
IDd ended ia fioodl I .tarted thil dIICUS-
1100 from flood and tbe HOUle is D0" 
empty ... almolt a droulht. 

20. 52 br •. 

The Lok S"bha th.,. tldjollr".d till Eln., 
O/IM Clnck "" Fr,dtly, July, 26, 191J, 
Sravolfa 4. 1907 (Sllka) 
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